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Panchayat District
Sambhal.
Kanpur Drains- 33 (426 | > Compliance of non- | A total of 7 STPs are installed in Kanpur city having | 1  For Gram Sabhas | The key issues for the District | Budget
(ANNEXUR | MLD- 18 drains | operating/ non | total treatment capacity is 506 MLD. Out of the | (Ganga  Villages) - | Ganga Plan (DGP) have been | sanctioned by
E R-4) on Gangaji & 8 | complying STP above 7 STPs, the operation and maintenance of 5 | District Panchayat Raj | approved, and the data | NMCG
on Pandu STPs (130 MLD STP Jajmau, 43 MLD STP Jajmau, | Officer (DPRO), | collection and compilation
River); 5 STP- 210 MLD STP Bingawan, 42 MLD STP Sajari and | Kanpur Nagar (along | process is currently underway.
374.5 MLD 30 MLD STP Panka) is being done by the firm M/s | with  all  concerned

treated; Legacy
waste remains-
12.743288
cubic metre
(proposal @
48.43 cr) FPZ-
Gangaji
demarcation
pillars done; 3
months’  time
needed, Pandu
river status- ??

BMW/HZW/M
SW- all
facilities
available

> Status of 12 mixed
drains (with Remediation
Plan)

> Testing of STP sludge
before  dumping into
landfill site or agri field
(as it may contain heavy
metals)

Kanpur River Management Pvt. Ltd., Kanpur,
contracted under One City One Operator by UP Jal
Nigam (Rural). The operation and maintenance of 2
STPs (36 MLD STP Jajmau and 15 MLD STP
Baniyapur) is being done by UP Jal Nigam (Urban).
At present, all the 5 STPs maintained by UP Jal
Nigam (Rural) are functional, through which the
treatment of untreated sewage is being done. As per
the latest test report for the month of Feb-2026 of
IIT Kanpur and UPPCB 130 MLD & 43 MLD STP
Jajmau, 210 MLD STP Bingawan, 42 MLD STP
Sajari and 30 MLD STP Panka are compliant.

Project for untapped and
partially tapped drains has been
sanctioned. Time of completion -
June, 2027. Infrastructure and
Facilities

Land Fill Site: Concessionaire M/s KRMPL Kanpur
has been directed by this office letter no. 152/W-
12/15 dated 13.2.2025 to get the sludge generated
from the sewage treatment plants operating in
Jajmau Bingawa, Sajari area of Kanpur city tested
from II'T Kanpur. In compliance with sludge testing
report from IIT Kanpur has been received on dated
25-02-2025. According to the report received from
IIT Kanpur, the amount of chromium was found to
be 9.57 mg/g at 130 ML.D STP Jajmau, 0.28 mg/g at
42 MLD STP Sajari, 0.37 mg/g at 210 MLD STP
Bingawan and 0.40 mg/g at 30 MLD STP Panka.
The amount of chromium at all STPs except 130

Village Pradhans)

2 For Municipal
Corporation /
Municipalities -
Municipal
Commissioner,
Municipal Corporation,
Kanpur Nagar

3 Planning Committee
and Local Authorities -

Additional District
Magistrate (City),
Kanpur Nagar

e 2
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monitoring in place for Adherence to as per

guidelines
Ghazipur Drains- 35 | > What is the status of | Mixed Drain NPP Ghazipur- Mr. | The Data Collection Process | Budget
(ANNEXUR | (39.648 MLD); | industrial drain/ mixed Dhirendra Kumar Rai, | is currently underway. Sanctioned by
9. E R-9) STP- 21 MLD | drain? Executive Officer, NPP NMCG &
(utilisation- 3.5 Ghazipur- NPP provided by
MLD) 23 drains | » Timeline for FPZ The process of determination of Flood Plain Zone | Zamania- Mr. Santosh SMGC UP
will be for Ganga River based on 100 year Flood Frequency | Kumar, Executive
connected,; Analysis has been done and accordingly Flood Plain | Officer, NPP Zamania,
drains tapped- Zone (FPZ) demarcation with pillars is under | NP Saidpur-
0; progress. It is expected to be complete by June 2026. | Mr. Rameshwar
sewerage Sudhakar Sabbanwad,

network will be

laid by-
31.05.25;
Industries- 2; 1
Distillery- ZLD
and 1 Govt
Opium  unit-
ETP installed;
MSW
(41TPD)- 50
TPD plant
under

construction;
Legacy waste-
processed (?)

> List of rivers and
status to be verified:

I. Tons river

2. Mangal nadi

> 35 Untapped drains-
Sewage Disposal Plan till
final remediation system
is provided

> How is MSW
processed?

> STP and pumping
stations- when will it be
properly functional?

1. Tons River: This river enters the district near
Zahurabad and falls into Sarju near village of Fateh
Sarai.

2. Mangal Nadi: The name of the river is misspelt.
The correct name is Mangai River. This river enters
Ghazipur district in the north of pargana Shadiabad
and joins the Tons in Ghazipur. Total Length of flow
in the district is 45Km.

Bioremediation work is being done in all 35
untapped drains

The construction work of MSW plant near Bada
Mahadeva Hanuman Temple located in Gorabazar
within the limits of the Municipal Corporation has
been competed and the work of purchasing the
necessary machines is in progress.

STP of 21 MLD capacity is already functional. Two
IPSs have been constructed. First at Jal Kal Campus
Mahuabagh (7.0 MLD) and the other IPS at Steamer
Ghat (7.5 MLD) are properly operational. 10108

Executive Officer, NP
Saidpur &

Nodal  Officer, 75
Ganga Gram
Panchayat- Gram
Pradhan (Annexure).
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Tons Nadi- This river enters the district near
Zahurabad and falls into Sarju near village of Fateh
Sarai. Total length of flow in the district in 45 Km.

Ballia STP-0, Drain-1 | > What is the progress Construction of STP is complete. 1. For Gram Sabhas | DGP is being prepared in | Budget
10. | (ANNEXUR | @ 14.67 MLD | on STP construction and | Out of the two SPSs which are to be constructed. (Ganga Villages) Ballia.As Per NMCG | sanctioned by
E R-10) (6 minor); | pumping station? (i) Civil line zone SPS is 90% complete. E/M works | Shri  Anivesh Kumar | Programme , Ballia was in 3" | NMCG &
proposed STP- are in progress and this SPS will be commissioned | Srivastava Batch of DGC to be trained | provided by
20 MLD by April 2026. District Panchayat Raj | for preparation of DGP. DGP | SMCG UP

July

(timeline- May
25); Household
connection-
May 26 Legacy
waste- 337714,
50 MT-
disposed of
(how??) MSW
plant- 50 TPD
*mechanical
segregation.
(36.50 TPD
generation)
BMW- 4310.25
keg/ month----
CBWTF
Ghazipur
(3105.60)

(As per April &
affidavit)
Hotel- 24
Notice issued to
all. Mining- 2
FIR; FPZ-work
in progress by
NIH by Dec
2024, Industry-
Unit- /
Discharge+40,0
00 Lts/day ETP
operational

Kathal nala a
sewage drain or natural
stream originating from
surhatal and draining into
Gangaji  (that  flows
backwards during
monsoon to recharge the
lake?)

> s

> What is  the
remediation plan for 6
minor drains contributing
to pollution of Kathal
nala/ stream and
thereafter Gangaji?

> Remediation of legacy
waste and MSW

(ii) City zone SPS (@ Bedua- Hon’ble High court has
passed a stay order on the works of City zone SPS
on a writ petition by petitioner Shri Shiv Ji. Efforts
are being made to get the stay vacated from Hon’ble
High court for the said work and it will be completed
as soon as the permission is granted.

Kathal nala is a natural drain and its stream
originating from surhatal and draining into Gangaji
(yes its flows backwards during monsoon to
recharge the lake).

Drain verification details annexed in Annexure | of
ANNEXURE R-10.

There are 6 drains in Nagar Palika Parishad Ballia
meet with Kathal drain and finally Kathal drain
meets with Ganga River. These 6 drains are
remediated through Bioremediation method prior to
meeting with Kathal drain. It is proposed to tap
Katahal drain at the downstream and divert it to the
STP. The proposal is submitted for approval by UP
Jal Nigam (Urban) Ballia.

In Nagar Palika Parishad Ballia total legacy waste
was estimated to be 337714.50 MTs which is
already 100% processed, as reported by C&DS Uttar
Pradesh Jal Nigam (Urban) Azamgarh vide letter no.
104/kary-25/4 dated 27.01.2025. Total generation of

Officer (DPRO), Ballia

(along with all
concerned Village
Pradhans)

2 For Municipal
Corporation

/Municipalities

i. Shri Subhash Kumar,
E O Nagar Palika
Pariasad Ballia,

ii. Shri Naushad Alam,
E O Nagar Panchayat
Bairya,

iii. Shri Suresh Kumar,
E O Nagar Panchayat
Chitbadagaon

3. Planning Committee
and Local Authorities
Shri Aasharam Verma ,
City Magistrate (City),
Ballia

is scheduled to be prepared by

May 2026.
Draft prepared by December
2026.

mtmﬂg\\q) W
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Sonebhadra Drains- 19, | > Any intervention? Total Drains: 19 drains (tapping work is in progress | As per Office Order | No any Action of Plan | The
untapped-19 > Timeline for- a) STP and is almost complete for all drains). Nagar Palika Parishad, | Prepared in Sonbhadra Ganga | (Information,
11. | (ANNEXUR | o] operation b) Tapping and Sonbhadra, Letter No. | Training Related to for | Education
E R-11) discharge- 20.5 | jiverting of sewer c) | Tapped Drains- 947/2026, dated 23 | Tributary due to District | Communicati
MLD STP- O tousshald connections regarding the January | Ganga Plan provided by GIZ | on) IEC and
(Timeline- June d) FPZ for below NP Obra: 02 Drains (Drain Near Sec. 03 and | 2026. nomination Nodal | Awaited. District
28 & Dec 28} | pentloned rivers Kharetiya Bandha Drain) are confirmed as Tapped. | of Officers for the budget is
Household prevention of pollution provided only
connections- Untapped Drains- Currently Remaining 17 Drains | in the Ganga and its Mr. through  the
June 29 & Dec are Untapped in Sonbhadra in which some are as | Usman Ali tributaries: Ganga
29 follow Chairman, Nagar Committee
Panchayat Chopan (DGC) via
NP Anpara: 03 Drains (Shiv Mandir, Kaua Nala, | Mobile No.: SMCG. Under
Dibulganj) are currently untapped due to hilly | 9621999301. budget,
terrain. awareness
programmes

NP Pipri: 01 Drain (Chitanala) is untapped.
NP Churk Ghurma: 01 Drain (Jhariya) is untapped.

Water Quality Points Monitoring Compliance
(UPPCB Findings Key points)

Regular monitoring of water quality of the Rihand
River and Son River in Sonbhadra district is being
carried out by UPPCB, Sampling was conducted at
Rihand (U/S & D/S) near Renukut on 17.02.2026
and at Son River (Chopan Road Bridge) on
25.11.2025. The Dissolved Oxygen (DO) levels
range between 7.8 to 8.8 mg/L meeting.

CPCB Class 'A' criteria. The pH values by (7.08-
8.26) are within the prescribed limits (6.5-8.5). BOD
levels in Rihand (U/S) and Son River are 1.9 mg/L
(Class the 'A'"), while Rihand (D/S) is 2.9 mg/L
(within Class 'B"). Total Coliform at Rihand (D/S) is
1300 MPN/100 mL, falling under Class 'C' category.

Overall, the river water quality meets the criteria for
outdoor bathing (Class B) the and drinking water
source after treatment (Class C). Continuous

are conducted
in schools as
well as in
urban and
rural areas of
Sonbhadra
district
river
rejuvenation,
conservation,
and
restoration. in
Additionally,
villages
adjoining the
Ganga basin,
under the
supervision of
designated
nodal village
heads, waste is
regularly
monitored to
ensure that it

for

&Am//ﬁ(&w) &
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monitoring and necessary actions are being

does not enter

undertaken in the Renukut area to further reduce the river.
BOD and coliform levels, particularly —at
downstream locations.
STP Status: Currently, no STP has been constructed.
Land has been allocated for 3 STPs. For (NP Obra,
NP the Dala Bazar, NP Ghorawal) (For 04 Nos | &
D).
Timelines:
STP Functional: 3 STPs by June 2028; remaining 7
by December 2028.
House Connections: For 3 STPs by June 2029;
remaining by December 2029.
Mau Drains- 13, | > Timeline for- > Timeline for- Shri Dinesh Kumar The State Clean Ganga | For IEC
12. untapped- 13 | ¢) STP operation | e) STP operation Mission, Uttar Pradesh | Activities:
(ANNEXUR | Total f) Tapping and diverting | - March 2028 Lucknow has planned to
E R-12) discharge- of sewer prepare a Ganga Action Plan | FY 2025-26
38.85 MLD | g) Household | f) Tapping and diverting of sewer for each district of Uttar | INR300000
STP- 0| connections > FPZ for | -Number of drains tapped: zero; bioremediation Pradesh with the support of
Proposed STP- P = Tict | work has been carried out on 13 drains duly constituted teams. For | FY 2024-25
3 (56 MLD) ChOt.l S Ist this purpose, district-wise | INR350000
LT of rivers- status to be : .
Timeline- verified: g) Household connections slots will be created and a
functional STP | Choti‘cajru -The number of household connections will be detailed Ganga Action Plan | FY 2023-24
March 28 ' o completed by March 2028. will be prepared accordingly.
Till Now there is no plan
> FPZ for Choti sarju river made by the State Clean
- Itisadrain of 313.75 kms Ganga Mission, Uttar Pradesh
Lucknow for the Mau
> List of rivers- status to be verified: S LRRE
1. Choti Sajru
- Drain
Bhadohi 3 proposed | > Timeline for- h) As per report availed by Jal Nigam, Varanasi, the | 1-Nagar Palika Parisad, | The Data Collection Process Budget
13. | (ANNEXUR | STP- 174543 | h) STP operation proposed STPs will be constructed within 24 months | Bhadohi. is currently underway. | Sanctioned by
E R-13) MLD 4 drains, | i) Tapping and diverting | after tendering process is completed. Currently, NMCG &

untapped 4

of sewer

MM
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Discharge- 17.6

J) Household connections

tendering process is being done for all three STPs,

2-Nagar Palika Parisad,

Draft prepared by December

provided by

Household k) FPZ for Varuna and | which will tap all major 4 drains. Gopiganj. 2026. SMCG UP.
connection- Gangaji
N/A > Industrial  effluent i) Currently STP construction has not been | 3-Nagar Panchayat,
treatment ? completed, but all 4 drains are treated by | Khamaria.
> T.istoFrivers: Status o bioremediation process which is also
beverified: being monitored by RO Pollution Dept. | 4-Nagar Panchayat,
1. Varuna every month. Suriyawan.
j) H/A since STP construction has not started | 5-Nagar Panchayat,
yet. Gyanpur.
k) FPZ Demarcation work for Gangaji is being
done by Flood work Division Prayagraj. for | 6-Nagar Panchayat, Nai
Varuna FPZ demarcation has been done yet Bazar.
7- Nagar Panchayat,
Ghosia.
8-Ganga Gram Pradhan.
Jaunpur Drains- 14, 1> 14 STP operational | 14 STP operational (382 MLD) for 14 minor | I. EO Nagar Palika | The State Clean Ganga | To be
(ANNEXUR | tapped- 14 | (382 MLD) for 14 minor | drains (24.72 MLD) ?? Parishad, Jaunpur. Mission,  Uttar  Pradesh | provided by
14. | E R-14) Discharge- drains (24.72 MLD) 22 » STP-1 Lucknow has planned to | SMCG,
24.72 MLD 14 » Drain- 14 2. EO Nagar Panchayat, | prepare a Ganga Action Plan | Lucknow.
STPs- 382! | o= List ofrivers=statiis to » Tapped- 14 Jafarabad. for each district of Uttar
MLD b verifed: » Discharge-24.72 MLD Pradesh with the support of
1. Gomti, » 01 STP of capacity 30 MLD is operational | 3. EO Nagar Panchayat, | duly constituted teams. For
2. Sai from dated. 01.11.2022 for 14 drains | Kerakat. this purpose, district-wise
3. Varina (24.72MLD) slots will be created and a
4. Pili 4. DPRO Jaunpur detailed Ganga Action Plan
5. Barna (2)List of rivers- status to be verified: will be prepared accordingly.
6. Bisuhi 1. Gomti,- Exist Till Now there is no plan
7 Arsi 2. Sai- Exist made by the State Clean
8. Ghursar 3. Varuna- Exist Ganga Mission, Uttar Pradesh
9. Mangar 4. Pili- Exist Lucknow for the Jaunpur
10. Gangi 5. Barna-Not Exist District.
> Timeline for- 6. BiSL.lhi- Exist
1. STP operation 7. Arsi- Not Exist
pera .
2. Tapping and diverting B, Glmreat- NoEEseE
- 9. Mangar- Not Exist
of sewer : .
3 Honsehald 10. Gangi- Not Exist
connections
(3)> Timeline for-
<

XH'e
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1. STP operation —
Already operational
2. Tapping and diverting of sewer-
14 drains tapped and diverted to 30 MLD STP at
Pachahatiya Jaunpur
3. Household connections-
(All Functional.)

Proposed 19977
Established All
Functional All

Azamgarh

(ANNEXUR
E R-15)

Drains- 33,
tapped- 1 Total
discharge-
67.46 MLD 1
STP- 8 MLD
(utilisation- 4
MLD) 16
drains- not
proposed to be
tapped 17
drains- STP
proposed
Timeline-
31.03.28
Household

connection- NA

> List of rivers- status to
be verified:

1. Choti Saryu 2. Mangar
3. Gangi 4. Kunwar 5.
Ungri 6. Majhoi 7. Tons
(tamsa) 8. Mangai 9.
Ashrafpur River 10. Noni
river 11. Beso River 12.
Dona river > Timeline
for-

1. STP operation

2. Tapping and diverting
of sewer

3, Household
connections 4. FPZ

Rivers Designated as Drains

As per the records of Irrigation Department
Flood Section following rivers are marked as
drains:
e Tamsa (Tons), Beso
e Tributaries of Tamsa: Kuwar,
Majhuli, Loni, Mangai, Gangai,
Udanti, Silani , Kayad,
Tributaries of Ghaghra: Choti Saryu, Choti
Saryu Trunk Drain.

Actions Taken

1. By Placing iron mesh on the mouth of all
drains, solid waste is prevented from
flowing into the Tamsa River and the
water coming out of the mesh is purified
through biormediation process and
released into the Tamsa River.

2. An STP of 8 MLD capacity has been
constructed under AMRUT Yojna,
connecting households of Pandey Bazzar
Zone (Ward No.:
1,3,5,8,9,11,13,14,15,19,20,22,23,24)
through an underground sewage pipeline.
The treated water is discharged into
Dharmu Nala flowing into Tamsa River.

List of Nodal Officer at
Gram Panchayat Level
are 290 in numbers.
Nodal officers at ULBs
are 13 in numbers.

District Ganga Plan Status

A draft District Ganga Plan
for Tamsa River has been
prepared by DGC Azamgarh
which has been tabled for
evaluation and necessary
changes to SMCG-UP.
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3. DPR Preparation for two 12 MLD STPs

proposed in Mubarakpur and
Bilariyaganj (Azamgarh) is at advanced
stage.

4. Extensive cleanup drives conducted with
help of public participations.

Gorakhpur Drains- 46, | > What is the plan of | (A) Plan of action for addressing the Gap of 77.27 | |. Shri Ram Samukh The State Clean Ganga
(ANNEXUR | tapped- 26, | action for addressing the | MLD till STPs are made operational- In the | Executive Officer Mission,  Uttar  Pradesh | Budget  has
16. | E R-16) untapped- 20 Gap of 77.27 MLD till | district Gorakhpur Gap of 77.27 MLD is currently | Nagar ~ panchayat , | Lucknow has planned to | been
Sewage STPs are made | treated by Phyto-Remediation and Bio-Remediation | Barhalganj, Gorakhpur | prepare a Ganga Action Plan | sanctioned by
generated- operational. technique before discharging in The Rivers. for each district of Uttar | NMCG and
137.27 MLD 3 2. Shri Vaibhav | Pradesh with the support of | SMCG
functional STP- (B) Time line details- Chaudhary duly constituted teams. For
60 MLD (final | = Timeline for- 1. STP operation- Executive Officer this  purpose, district-wise
discharge- . STP operation (i) 30 MLD STP /Under Construction/Near Subhash | Nagar panchayat , Gola, | slots will be created and a
Ramgarh  tal, | 5 Tapping and diverting Chandra Bose colony, Gorakhpur have timeline of- | Gorakhpur detailed Ganga Action Plan
rapti river) of sewet 31.03.2026 will be prepared accordingly.
3. Household | (iD) 10 MLD STP /Under Construction/Near malauni Till Now there is no plan
Current  gap- | .onnections 4. FP7Z, Bund, transport nagar Gorakhpur have timeline of- made by the State Clean
77.27 MLD 31.05.2026 Ganga Mission, Uttar Pradesh
(iii) 44 MLD STP/Land not finalized/Near Lucknow for the Gorakhpur
3 under Transport nagar/ Timeline not available District.
construction (iv) 6 MLD STP/DPR Approval Pending/ Timeline
STP- 78 MLD not available .
(final (v) 38 MLD STP/Under Construction/Near
discharge- Bichhiya Railway Colony, Gorakhpur/ have
Rohini  river), timeline of-31.03.2026
Timeline-

31.03.26 & dec
25

2 STP
proposed- 50
MLD Timeline-
land not allotted

2. Tapping and diverting of sewer-

(i) For 30 MLD STP /Under Construction/Near
Subhash Chandra Bose colony, Gorakhpur have
timeline 0f-31.03.2026

(ii) 10 MLD STP /Under Construction/Near malauni
Bund, transport nagar Gorakhpur have timeline of-
31.05.2026

3. For Household connections

(i) 30 MLLD STP /Under Construction/Near Subhash
Chandra Bose colony, Gorakhpur-31.03.2026
(Under this project the NOC for Laying of Trunk

— 2\ %
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Deoria Drains- 35, | > When will the DPR be | > A-DPR for tapping of 11 Nos. Drain in NPP | I- Er. Anoop Singh, | The State Clean Ganga
tapped- 0 Total | finalised? Gaura Barhaj under SBM 2.0 is in Progress. STP | Executive Engineer, | Mission, ~ Uttar ~ Pradesh
17. | (ANNEXUR discharge- Not | = Date on which drains/ | Land Available but 02 nos. IPS land idtentification | Construction  Division, | Lucknow has planned to | (Buget is
E R-17) provided sewage lines will stop | is in progress., U.P. Jal Nigam (Urban), | prepare a Ganga Action Plan | sactioned by
polluting the rivers? B- Land not Available for STP in NP Rudrapur (02 | Deoria. for each district of Uttar | NMCG  and
Timeline  for drains) Pradesh with the support of | SMCG)
STP- 3 yrs after C- NP Lar (03 drains) DPR has been prepared by duly constituted teams. For
approval of ULB. 2-  Sanjay  Tiwari, | this purpose, district-wise
DPR D- NP Salempur (02Drains), NP Majhauliraj (02 EX}ECUUVG SlOtS will be createfi and a
HOllseh?ld Drains), NP Bhatni Bazar (02 Drains), NP Bhatpar | Officer d?talled Ganga AC“O”. Plan
connection- 3 rani (1 drain), NP Rampur Karkhana( 02 Drains), | Nagar will be prepared accordingly.
yrs after NP Gauri Bazar (02 Drains) & NP Bariyarpur (01 Palika Parishad, Deoria. | Till Now there is no plan
approval of Drain) ULBs City Sanitation Action Plan Approved made by the State Clean
DPR in SHPSC Ganga Mission, Uttar Pradesh

> Timeline for-

1. STP operation

2. Tapping and diverting
of sewer

3 Household
connections

> List of river- status to

E- NPP Deoria (01 Drain),NP Bhaluani(No major
drains), NP Baitalpur (No major drains), NP
Hetimpur (No major drains), NP Madanpur (No
major drains), NP Patherdeva (No major drains) &
Terkulwa (No major drains) ULBs ULBs City

Sanitation Action Plan is submitted to State for

approval.

> The timeline for STP operation, Tapping and
diverting of sewer & Household connections is 03
year after approval of DPR.

> List of river- status to be verified:
1. Manu Nala —Not exist in Deoria

be verified: 2. Nakta Nala - Exist in Deoria

1. Manu Nala 3. Khohia Nala - Not exist in Deoria

2. Nakta Nala 4. Siahi Nala- Not exist in Deoria

3. Khohia Nala 5.Jharahi Nadi - Not exist in Deoria

4. Siahi Nala 6. Choti Gandak- Exist in Deoria-104.00 km
5. Jharahi Nadi 7. Rapti River - Exist in Deoria-62.00 km

6. Choti Gandak 8. Ghaghara River- Exist in Deoria-52.00 Km
7. Rapti River 9. Khanua Nadi- Not exist in Deoria

8. Ghaghara River

Lucknow for the Deoria

District

AT

U4 %
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> List of rivers- status to
be verified: 1. Gandak 2.
Chauka (Rapti) 3. Rohini
4. Chandan, 5. Pyaas, 6.
Ghoghi 7. Danda 8.
Khanua Nala, 9. Khurma
nala 10. Temar nala 11.
Balia nala 12. Baghela
Nala, 13. Sonia Nala 14.
Khekhra nala 15. Mahwa
Nala 16. Poh, 17. Madao,
18. Baua, 19. Chilva 20.
Basmans

> List of Rivers- Status to be verified:-

|. Gandak-Exist in Mahrajganj/118.05 Km
2. Chauka (Rapti)- -Exist in Mahrajganj/10.60Km
3. Rohini --Exist in Mahrajganj/109.56 Km
4. Chandan- -Exist in Mahrajganj/45.72 Km

5. Pyaas- -Exist in Mahrajganj/10.00 Km
6. Ghoghi- -Exist in Mahrajganj/56 Km

7. Danda-Not included as River in District
(Irrigation Dept. Data)

8. Khanua Nala-Not included as River in District
(Irrigation Dept. Data)

9. Khurma nala-Not included as River in District
(Irrigation Dept. Data)

10. Temar nala-Not included as River in District
(Irrigation Dept. Data)

I1. Balia nala -Not included as River in District
(Irrigation Dept. Data)

12. Baghela Nala-Not included as
District (Irrigation Dept. Data)

13. Sonia Nala-Not included as River in District
(Irrigation Dept. Data)

14. Khekhra nala- Not included
District (Irrigation Dept. Data)

River in

as River in

15. Mahwa Nala-Not included as River in
District (Irrigation Dept. Data)
16. Poh-Not included as River in District

(Irrigation Dept. Data)

17. MadaoNot included as River in District
(Irrigation Dept. Data)
18. Baua-Not included as River in District
(Irrigation Dept. Data)
19. Chila-Not included as River in District

(Irrigation Dept. Data)
20. Basmans- Not included as River in District
(Irrigation Dept. Data)

Kushinagar Drains- 54, | > What is the timeline? | >Land has been allotted for 10 STPs and land is | 1.Sri Utkarsh Srivastav | The State Ganga | Budget
(ANNEXUR | tapped- 0 Total | |, Operating STP 2. | pending for 3 STPs under planning. (Executive Engineer)Jal | Mission, Pradesh, | Sanctioned by
19. | E R-19) discharge- Nigam Lucknow planned to | NMCG.
92.28 MLD Urban,Kushinagar prepare a Ganga Action Plan

by

T

| Lé
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STP- 0 Planned | Tapping and diverting | At present DPR of Padrauna Nagar Palika Parishad | 2.Sri ~ Arun  Kumar for each district of Uttar
STP- expected | the drains and Hata Nagar Palika Parishad is being prepared | (Executive Engineer) Jal | Pradesh with the support of
date of under SBM (Urban) 2.0 for 1&D work and STP | Nigam Rural, | duly constituted teams. For
completion- works. These planned STPs are expected to be | Kushinagar this  purpose, district-wise

dec 27 (only 2
NPP)

functioned by December 2027.

slots will be created and a
detailed Ganga Action Plan
will be prepared accordingly.

At present, for Kushinagar
district, the State Clean Ganga
Mission,  Uttar  Pradesh,
Lucknow has not yet finalized
the allotment of the slot or the
constitution of the team for
preparation of the Ganga
Action Plan. Therefore, once
the district-wise slots
finalized and the teams are
constituted, the detailed
Ganga Action Plan for
Kushinagar District will be
prepared and submitted for
your kind consideration.

20.

Prayagraj
(ANNEXUR
E R-20)

Total drains- 81
Total
discharge-
293.59 MLD
Tapped  flow-
231.40 MLD

Untapped flow-
62.19 MLD

STP

3 Functional-
80+50+ 29+
60+ 10+25+
14+ 42+ 16
MLD (tot- 326
MLD) 3

> As per Nov 2025
Affidavit of CPCB- no
STP is properly
functional in the district.

> Timeline for operating
the existing STP in
compliance with Hon’ble
Tribunals directions.

DATAPROVIDED BY UPPCB,P RAYAGRAJ

A total of 10 STPs are functional in Prayagraj, which
are operated and maintained by Uttar Pradesh Jal
Nigam (Rural/Urban). The Details are enclosed for
necessary action.

DATA PROVIDED BY JAL NIGAM(RURAL)
» There are 10 STPs in Prayagraj in which 9
Nos. STP have been maintained by UPJN
(Rural) under Namami Gange Programme
and 1 No. of STP has been maintained by
UPJIN (Urban) under State Sector. 9 Nos.
STPs outlet parameter have been designed
for MoEF & CC norms.
Currently 9 Nos. STPs maintained by UPIN
(Rural) are functional and being operated by M/s
PWL, Prayagraj.

As per the clause 56 of

Ganga Notification
order,
Nodal officers are

being Nominated as
follows-

A. At Gram Sabha —
District Panchayati Raj
Officer-
Mr.Ravishankar
Dwivedi

and Gram Pradhans of
concerned Ganga gram
panchayat

The Ganga Plan is currently
being prepared

Final plan expected: June
2026

(Budget is
sanctioned by
NMCGand
SMCG)

M\\\%
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proposed-
50+43+90

Timeline-
dec26, apr 26,
jul 26

GAP:  -3241
mld  (surplus
STP)
Household
connections- 0

> Action plan for over
flowing STPs

> FPZ for main Rivers
and tributaries

DATA PROVIDED BY JAL NIGAM(URBAN)
14 MLD STP Salori is being operated at its full
capacity and regular maintenance is being done by
Firm  M/s Toshiba Water Solutions Pvt
Ltd,Gurugram.

DATA PROVIDED BY JAL NIGAM(RURAL)
» 9 Nos. STPS are being operated by M/s
PWL, Prayagraj under Namami Gange
Programme as per MoEF & CC Norms.

» 3 nos project have been sanctioned under
Namami Gange Programme. 13 no drain will
be tapped into 43 mld salori STP which will
be commissioned by June -2026, 7 no drain
will be tapped into 90 mld Rajapur STP
which will be commissioned by July -2026
and 2 no drain will be tapped into 50 mld
Naini STP which will be commissioned by
Dec-2026. 3 nos of drain have dry weather
flow zero and 2 nos of drains have low BOD
load so Nagar Nigam, Prayagraj will treat
these drains by bioremediation method.

DATA PROVIDED BY JAL NIGAM(URBAN)

14 MLD STP Salori is being operated at its full
capacity and remaining 09 STPs are being operated
by Uttar Pradesh Jal Nigam(Rural).03 Nos Projects
for augmenting the capacity od Sewage Treatment
Plant have been sanctioned under Namami Gange
Programme and are under Construction at Naini(90
MLD),Rajapur(50 MLD) and salori (43 MLD) by
Uttar Pradesh Jal Nigam(Rural),

DATA PROVIDED BY IRRIGATION(FLOOD
DEPT)

B. Nagar Panchayat —
Executive officers of all
Nagar Panchayat(NP)-
1.BHARATGANIJ
(NP): Bunty kumari
2.HANDIA (NP)-
Minakshi Chaturvedi
3.KORAON (NP)-
Amit Kumar

4.LAL GOPALGANJ
NINDAURA (NP)-
Padmja mishra
5.SHANKARGARH
(NP)-Amit Kumar
6.SIRSA (NP)- Bunty
Kumari
7.PHULPUR_AL (NP)-
Praveen Prakash

8. MAU AIMA (NP)-
Minakshi Chaturvedi

C. Municipal Planning
Committee-Municipal
Commissioner,
Prayagraj

Mr. Seelam Sai Teja,
IAS

Ot\i[%
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> List of rivers- status to
be wverified: 1. Sasur
Khaderi River 2. Loni
Nadi 3. Sokar Nadi 4.
Tons River 5. Naina Nadi
6. Belan Nadi 7. Seoti
Nadi 8. Gorma Nadi

1. sFve SRS 3 1 A 1 feiia vere w9 s wet e
80 wftrara ot & bt & e ag & H Fferar giskar anfl e &
ot geft 2, TTE 3 & T T ST et 2

2. SH9E JarRs 3 freifea Afeat o fafdr frmea 2:

4. Tons River

5. Naina Nadi

6. Belan Nadi

7. Seoti Nadi

8. Gorma Nadi

Refernce: Topo sheet No. G 44 Q4,G44 W1

21.

Unnao
(ANNEXUR
E R-21)

Untapped
Drains- 8,
tapped- 0 STP-
Proposed STP:
8§ MLD (2
drains)

15 MLD (I
drain)-
30.09.2025

5 MLD (5
drains)-
31.12.2025
Total discharge
in drains- 23.32
MLD

> Unnao has industrial
areas (alongwith some
tanneries- cluster and
fragmented), what is the
status of mixed and
industrial drains?

> |s there any functional
CETP? Where is that
discharging?

> Are there any Mixed
sewage line?

> List of rivers- status to
be verified: 1. Kalyani
Nadi 2. Sai Nadi 3. Loni
Nadi 4. Behta Nadi

Unnao Total Drains: 8 (15.5 MLD)
Total Tapped: 4 (4.1 MLD) to 5 MLD Shuklaganj
5 MLD Shukla Ganj Operational and Compliant

Untapped: 4

2 by UPJIN (Urban)

2 By UPJN (R): Ganga Vishnu Drain to be Tapped
to existing % MLD STP (0.1 MLD); City jail Drain
(11 MLD to be tapped to 15 MLD STP: Both Drains
to be tapped by May 2026 and April 2026
respectively.

The capacity of CETP has been zeroed in for 2.14
MLD and the DPR will be accordingly prepared.

There is no mix sewage line.

The City jail Drains Sewage inlet is being tapped to
15 MLD STP. The City Drain Sewage downstream
gets Industrial Effluent.

1. Kalyani Nadi 2. Sai Nadi 3. Loni Nadi 4. Behta
Nadi are rivers.

I-for Gram Sabha level
District Panchayati Raj
Officer, Unnao and the
Village heads of all
Ganga Village.

2-for municipality and
Nagar Panchayat level.

In charge officer (ULB)
Unnao, all Executive
Oficer of Municipal
Councils and all
Executive Officers of
Nagar Panchayats.

Out of Part A, Part B&Part C
of District Ganga Plan of
Unnao, Part A & Part B Have
been Completed. Part C is
Being Completed.

Sections A, B, C done
Final plan expected: June
2026

(Budget is
sanctioned by
NMCGand
SMCGQG)
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Raebareli Untapped > What is the status on | Total Drains in Raebareli: 7 (35.9 MLD) Chairman, District | Sections A, B, C done Sanctioned
(ANNEXUR | Drains- 16, | STP commissioning and Ganga Committee | Final plan expected: June | Budget as per
E R-22) tapped-0 Flow | household connections? | Untapped:7 Raebareli  has  been | 2026 NMCG/SMC
22, in 11 drains- | = Where will the tapped STP: 18 MLD Operational (Through Sewer | nominated Nodal G.
g | ey I e S G v | MolDigon . -
STP- ‘ otal Household Sewer Connections Provided: | Notification 0
.18 mid- | Whatis status of TP 5 MINISTRY OF
. proposed on 10.12.23?? . .
commissioned Connections Underway: 1360 (To be completed by | WATER RESOURCE
@3 partially June 2026) RIVER
tapped drains of Total Household: 5510) in catchment of 18 MLD | DEVELOPMENT AND
17.1 MLD) « 25 STP) GANGA
mld- DPR to be To Tapp these 7 drains 30 MLD STP was Proposed | REJUVENATION
funded by and DPR sent to NMCG has been returned with | DATED 7TH October
NMCG request to explore funding under state sector or other | 2016 of Order by Clause
Proposed funding routes by State. This was to tap seven drains | 56  Jurisdiction  as
tapping of (30 MLD)) The Matter is under consideration of | Below- Village Level-
drains- Urban Development Department-GoUP.  The | Village President Nagar
3 drains- march Proposed timeline was to complete the project by | Panchayat-  Executive
2026 Dec 2028. Officer Nagar
4 drains- DPR Panchayat District
phase (STP 25 Total Drains in Dalmau: 9 Level- District
MLD DPR) To be Tapped: 4 as 05 are seasonal drain and run dry | Panchayat Raj Officer
4 drains- March in non-monsoon period.
2030 (STP The proposal for STP was retuned by NMCG due to
proposed date low population and FSTP of 8 KLLD was proposed.
10.12.23 in The Work on FSTP started on 06.02.2026 and will
SLTC) be completed by November 2026.
3 drains
(seasonal) > Ax‘e the.re a|.1y There is no industrial cluster in flood plain of river
Completion of mdustr{res B nuﬁustnal Ganga in Raebareli.
household cluster? . What . fhe There are no CETP.
BETC T status of CETP/ PETP?
March 26
> List of rivers- status to
be verified:
1. Sai River 2. Loni River
Pratapgarh Untapped > Why will the funding 1.Detailed project report for laying of sewer line and | Executive Sections A, B, C done To be
23. | (ANNEXUR | drains-5, and tendering process | providing domestic sewer house connection after | Engineer, Construction | Final plan expected: June | Provided by
E R-23) tapped- 4 4| take 2 yrs? carrying out door to door household survey will be | Division (second), U.P. | 2026 SMCG
drains flow- 8.7 prepared and sent to up Government for approval | Jal  Nigam  (Urban) Lucknow.
MLD Proposed and allotment of fund by 31.01.2026 Prayagra

W‘ﬁi‘:’?\el%



45703

tapping of
drains-  April
2026 STP- 8.5
MLD
functional
Constructed
wetland
Household
connection:

e DPR to be
sent of UP gov-
31.01.26 » Fund
& tendering- 2
yrs

. Tentative
completion
date- 31.07.28

> What is the timeline?

2.After approval of DPR and allotment of fund from
state Government and tendring procces work will be
completed in 02 Years

3. Tentive date for completion of house hold sewer
connection will be 31.07.2028

24.

Kannauj
(ANNEXUR
E R-24)

Untapped
drains- 8
tapped- 2 Flow
in 4 drains- 19.5
MLD (3 drains
diverted to 13
mld STP- 13.5
MLD
discharge)

Operational
STP- 13 MLD
Proposed
tapping of

drains- August
2028
Total flow in 11
drains-  40.68
MLD

> Fragrance and other
traditional manufacturing
units

> How is 13 MLD STP
treating  13.5  MLD
discharge from 3 drains?

Fragrance and other traditional manufacturing

units.

Sr

Name & Address of Fragrance
Unit.

1

Dubey perfumers, kasra No 113,
Mannpur,Kannauj

FFDC,makrand nagar,Kannauj

Jagat Aroma Oils
Distillery,saraimeera,Kannauj

Pragati Aroma Oil and Distillers
pvt Itd, deedarganj,Kannauj

> How is 13 MLD STP treating 13.5 MLD
discharge from 3 drains?

The 3 nos drains in which 2 nos of
drains(Tammi & Adanga Nala) are fully
tapped and | no drain (Pata Nala) is partially
tapped carried sewage of 10 MLD to STP.
Hence STP is treating 10 MLD discharge.
Total discharge of all three drains is 13 MLD
approximately. At present estimate for fully
tapping of Pata Nala has been prepared this
work will be completed upto June 2026 after

As per order of District
Magistrate/Chairperson
DGC kannauj below
mentioned nodal
officers are nominated
as per clause 56 of
Ganga Authority
Notification-

1. For Gram Sabhas
(Ganga villages)
District Panchayat Raj
officer

(DPRO),Kannauj
(Along with all
concerned Village
Pradhans)

2. For Municipalities

All concerned E O
Nagar Palika
Parishad/Panchayat
Kannauj

DGP Process is underway.
Draft prepared by December
2026.

Initial sections ongoing
Draft expected: December
2026

Pl. Refer Annex.-04 OF
ANNEXURE R-24

Budget

Sanctioned by

NMCG.

B
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> What is the timeline?
1. Operating STP

2. Tapping and diverting
the drains

3. FPZ of the below

completion of this work STP will operate at
13 MLD discharge.

> What is the timeline?
2. 1. Operating STP
3. The STP of 13 MLD capacity is operational
at 10 MLD and operated & Maintained by
Executive Officer NPP Kannauj.

2. Tapping and diverting the drains.

There are 04 No. of drain in Kannauj Nagar Palika
Parishad. Out of Which 02 Nos. of fully tapped drain
(Tammi Nala & Adanga Nala) & 01 No. drain (Pata
Nala) is Partially Tapped. At Present estimate for
fully tapping of Pata Nala has been prepared this
work will be completed upto June 2026 by NPP
Kannauj.

01 No. Chintamani Drain having discharge of 6
MLD is untapped for which PFR has been sent to
SMCG-UP,Lucknow.

3. FPZ of the below mentioned rivers and their

3. For Planning
Committee and Local
Authorities

ADM (F&R),Kannauj

Pl. Refer Annex.-02
OF ANNEXURE R-24

river and Bagad
River Proposed

identification as a water
body.

concerned Ganga Gram
Panchayat Pradhans.

tapping of
drains- seasonal Sewage is being Discharge into the Ponds. 2-For ULbs-Executive
drains only. Officer of Nagar Paliaka

meptioned rivers and cilFvont statis:

th'elr cyrrent status: Rind river & Kali Nadi-

Rmfi el Flood plane zone is not determined.

Kali Nadi

Please Refer Annex.-03 OF ANNEXURE R-24
Amroha Untapped > Both rivers are | The Restoration work of the Bagad river has been | For Gram | Submitted (Submitted To | Budget
(Jyotibaphule | drains- 2, | tributaries of Gangaji and | completed upto 85%. A plan is being Prepared for | Sabhas(Ganga State Mission For Clean | Sanctio  ned
25. | nagar) tapped drains- 0 | call  for a River | the remaining work. Villages)-District Ganga) Lucknow By NMCG.

(ANNEXUR | ** Name of the | rejuvenation plan Panchayat Raj Officer
E R-25) drain-  chhoiya | alongwith rightful | No Sewer Line in District Amroha. (DPRO) along with all

ol
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Kansganj Untapped > What is the proposal | What is the proposal for mitigating river | As per order of District | Not yet started (Training Budget
26. | (ANNEXUR | drains- 35, | for  mitigating  river | pollution till STPs and household connections | Magistrate/Chairperson | stage) Sanctioned by
E R-26) tapped- 2 Total | pollution till STPs and | come? DGC kashganj below | Training in Nov- Dec 2026 NMCG
flow of 37| household connections | 09 nos. CSAP submitted for approval on SBM 2.0 | mentioned nodal
drains-  31.40 | come? portal and 01 No. CWAP for for NPP Kasganj is | officers are nominated
MLD submitted for approval on AMRUT 2.0Portal. as per clause 56 of
Functional Ganga Authority
STP- 15 MLD Notification-
(gets 12.5 MLD | = What is the timeline? | > What is the timeline?
from 2 drains) 1. Operating STP 1. Operating STP 1. For Gram Sabhas
Proposed 01 NO. 15 MLD STP Operational & Balance 09 | (Ganga villages)
tapping of Nos. STPs will be operating 02 years after approval | District Panchayat Raj
drains- 2 years of CSAP. officer
af‘ter approval | o Tapping and diverting (DPRO),Kashganj
of CSAYV | e deairs 2. Tapping and diverting the (Along with — all
CWAP drains concerned Village
02 drains of NPP Kasganj are Tapped out 37 drains. Pradhans)
3. FPZ of Kali Nadi and Gangaji 2. For Municipalities
3. FPZ of Kali Nadi and all sonspmed E. O
Gangaji Pl Refer annex-A OF ANNEXURE R-26 Nagar Palika
Parishad/Panchayat
Kashganj
Hardoi Untapped 1.Chhoiya river is noted | After approval and funding, the work will be | For ~ Gram  Sabhas | For this a committee has been | Budget
(ANNEXUR | drains- 25, | as a drain with a flow of | completed on December, 2029. (Ganga Villages)- | constituted by the District | Sanctioned by
27. | E R-27) tapped- 0 Total | 15.5 MLD (by river will District Panchayat Raj | Magistrate/Chairman District | NMCG/SMC
Officer (DPRO) along | Ganga Committee, Hardoi | G

flow (including
Chhoiya river)-
96.81 MLD

Proposed
tapping of
drains-

23 drains- dec
2031

2 drains- dec

be diverted and treated

by an STP by Dec
2029) ??

2.Sewage line/
infrastructure must be

created to free the river
from contamination.

3. River must be restored

Yes

Sai River (Rejuvenated)

with all  concerned
Ganga Gram Panchayat
Pradhans.

For  ULBs-Executive
Officer of Nagar Palika
Parishad/Nagar
Panchayat.

2030 and rejuvenated Neelam River (Rejuvenated) Planning Committee
Household 4. List of rivers- status to | Rivers verified- and Local Authorities-
connection- be verified: 1. Sai 2. Kali | 1-Ganga City Magistrate

after 2- Ramganga

Officials of the districts are to
be trained for this purpose by

State
Ganga.

Clean
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completion of

STP, it’'ll be
done by dec
2031

Nov 2025

25 Drains- 0
STP Discharge-
96.81 MLD
Timeline:
Household
connections-
2031 STP- Dec
2029

nadi 3. Behta 4. Nilmai
nadi

> What is the timeline?
1. Operating STP

2. Tapping and diverting
the drains

3. FPZ of the below
mentioned rivers:

sai, kali nadi, nilmai nadi
and behta river

3-Garra
4-Neelam
5-Gomati
6-Sai

After approval and funding the work will be
completed on December, 2029

> A budget of Rupees 110.45 lakhs has been
requested under the survey head for determining the
Flood Plain Zone for the demarcation of the Sai
River related to the Hardoi section of the Sharda
Canal, through letter no. 13290 dated 02.12.2025
from the Chief Engineer (Sharda), Irrigation and
Water Resources Department, Uttar Pradesh,
Bareilly, to the Chief Engineer (Planning & Design),
Irrigation and Water Resources Department,
Lucknow. The survey work will be carried out after
the funds are received.

Hapur Untapped > Here also, River Kali » No, River Kali East are not tagged as a | SUBHASH SINGH | Not yet started (Training | Budget
(ANNEXUR | drains- I, | east has been tagged as a drain. Hapur city drain carries (SFI) NAGAR PALIKA | stage) sanctioned by
28. | E R-28) tapped- 2 drain (hapur city drain) partially flow of Hapur City PARISHAD Training in Nov- Dec 2026 NMCG
= Sewage line/ | and falls in River Kali East. GARHMUKTESHWA
Tapped to 2| infrastructure must be | All drain has been tapped. R
STPs- 3 MLD

at Brijghat
(drain flow- 2.5
mld) & 6 MLD
at Garh (drain

flow- 5mld)
Proposed
tapping of
drains- STP 6
MLD-  under
construction

(operational by

created to free the river
from contamination.

> River must be restored
and rejuvenated

> What is the timeline?
1. Operating STP

2. Tapping and diverting
the drains

» River Rejuvenation
Necessary actions are being taken for river
rejuvenation.

e STP Operation
3 MLD STP & 6 MLD STP were constructed in
NPP Garhmukteshwar in 2018 with Sewerage
line.
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07.02.2026)
Nov 2025

3. FPZ of Kali East river
> What is the status of
Chhoiya Nala and Hawa
Drain?

1.2 STP (6 MLD & 3 MLD) in Garhmukteshwar
NPP.

2. STP 6 MLD for Hapur city drain is under
Construction (Completion Date 07-06-2026)
Drains Tapping & Diversion

Major drains are being tapped and diverted towards
STPs.

Monitoring & Timeline

Regular monitoring of all ongoing works is being
carried out.

3. FPZ of Kali East river has been done.

Hawa Drain are tapped and Chhoiya Nala are
proposed to be connected to under constructed 6
MLD STP, with tapping targeted by 07.06.2026

Sabha

Budget

Farrukhabad | Untapped- 0, | > Howisa30 MLD STP | Discharge of these drains goes to SPR Technology | 1-For ~ Gram The Working Group has been
(ANNEXUR | tapped- 7 Total | treating 4 drains with | based 30 mld STP (Ganga Villages)- | formed. The Key Issues for | Alloted to
29. | E R-29) flow- 44.45 | total discharge of 29.38 District Panchayat Raj | the working group of Ganga | DGC
MLD MLD?? Officer (DPRO), | Issues have been approved | Farrukhabad
Farrukhabad (along with | ana data collection process is | (Copy
STP- 30 MLD all concerned Village | currently underway. Enclosed with
4 drains- | » What is being treated Presently flow form I & D of 7 drains is being | Pradhans) ANNEXURE
29.38mld) & iy, the STPs when | treated at both STPs. Household sewer lines will be R-29)
17.70 MLD (3 | household sewer lines | connected by August 2028 2-For Municipal
dminis 1507 wenld be connssted: 1o Corporation/
mld) STPs by 20282 Municipalities- EO
Nagar Palika
Proposed Farrukhabad and
tapping of Kaimganj and EO Nagar
drains- all Panchayat- Samshabad,
drains are Kampil, Kamalganj.
tapped
Household 3-Planning Committee
connection- and Local Authorities-
August 2028 Additional District
Magistrate
(Finance/Revenue),
Farrukhabad.
Bulandshahar | Untapped- 12, | >  STP  compliance | Under AMRUT programme, 27917 (53 percent) | District Panchayat Raj | The District Ganga Plan are | Budget
30. | (ANNEXUR | tapped- 0 Total | status ? numbers of sewerage connections have been | Officer (DPRO) along | prepared after training that | Sanctioned by
E R-30) flow- 26.41 connected to STP (operated & maintained by Nagar | with  all  concerned | district Ganga plan are send to T&/l&(’ and
N J

MLD 1 STP 40

Palika Parishad, Bulandshahr. Currently, the

SMCG.

-

ISk
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MLD
constructed (for
11 drains- 19.5
mld flow)

Proposed
tapping of
drains- 1 STP
10 MLD
proposed for 1
drain  (under
tender)
Household
connection:
Provided-
27,917 houses
To be
completed by
dec 2026-

24773 houses

> Reuse/recycle of STP
water plan

> List of rivers- status to

construction work under Amrut 2.0 program to
connect the remaining 24773 (remaining 43 percent)
number of sewer household connections in progress,
which will be completed by the month of August
2027, after which 100 percent households (52690
numbers) of Bulandshahr city will be covered for
domestic sewage emissions treatment and Kali
River shall be free from domestic sewage eminating
from Nagar Palika Parishad, Bulandshahr
households.

Disposal of treated effluent, Rising main pipeline
laying work is in progress from 40 MLD STP
(existing) to THDC, Super Thermal Power Plant,
Khurja under Water Reuse Policy, which will be
completed upto March-2028.

All three are rivers.

Ganga Gram Panchayat
Pradhans.

2-For ULBs-Executive
Officer of Nagar Palika
Parishad/Nagar
Panchayat
Bulandshahr.
3-EE Jal Nigam (Rural)
Bulandshahr

District

discharge- 24.4
MLD

Proposed
tapping of
drains- STP (for
6 drains)-
functional by
Oct 2026
Household
connections

> STP status- land has
been allocated  and
construction work is in
progress.

> The city/town requires
separate sewage lines.

> STP status- Land has been allocated and
construction work of 15 MLD STP for tapping of 3
Drains (1. Nai Sarai to sot nadi via lalpul- 9MLD, 2.
Ali shaheed masjid to sot nadi via chhoti ziarat-
4MLD, 3. Alhamd Baraatghar to sot nadi via chhoti
ziarat and mughal garden- 2MLD) is in progress.

> There is no proposal for sewerage network in
budaun city. (Annexure-01 OF ANNEXURE R-
31)

Committee had apointed
the Village Head as the
nodal officer for Ganga
Gram and the Chairman
as the Nodal officer for
Ganga towns. In Badaun
District, there are 41
Gram Panchayats across
67 revenue villages,and
the respective Village
Heads have been

District Ganga Plan has been
completed.
Not yet started (Training
stage)

Training in Nov- Dec 2026

bies verified: 1. Kall 2, Details of Rivers have been enclosed with
Neem 3. Karwan Nadi ANNEXURE R-30
Badaun Untapped >  Sot nadi  now | > Sot nadi is considered as a seasonal river in | Based on Clause Of | The Trainning schedule has | Budget
31. | (ANNEXUR | drains- 10, | registered as a drain | district Budaun. District Ganga | been decided by SMCG & | sanctioned by
E R-31) tapped drains- 0 | (tapping work in Committee Notification, | NMCG to make the District | NMCG
Total progress) The District Ganga | Ganga Plan after trainning | utilized by

SMCG
through DGC.
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There is no plan made by

Aligarh Nov 2025 List of Rivers- status to | List of Rivers-status to be verified: As per order of District -
(ANNEXUR be verified: 1. Sengar Magistrate /Chairperson | district Aligarh Timeline-
32. | ER-32) Aligarh 1. Sengar 2. Karwan | 2. Karwan nadi DGC Aligarh below
3 drains- 0 STP nadi 3. Kali nadi | 3. Kali nadi mentioned nodal
(proposed 65 These are rivers officers are nominated
MLD, > What is the timeline? as per clause 56 of
constructed 1. Operating STP > What is the timeline-The project is under | Ganga Authority
STP- 45 MLD) | 2. Tapping and diverting | tendering stage for (proposed 65 MLD STP) is | notification —
Aligarh  drain- | the drains shall take 24 months for completion after | I-For gram
60.81 MLD | 3. FPZ of Rivers- Senger, | finalization of tender & affective date of start. Sabhas(Ganga
Mathura drain | Karwan and Kali nadi 1. Operating STP-65 MLD STP is proposed & 45 | Villages)-District
1& 11- 36.58 MLD STP is already constructed & under O&M | panchayat raj
MLD Jafti/ 2. Tapping and diverting the drains-All drains are officer(DPRO),Aligarh
chherat  drain- untapped (Along with all
39.50 MLD 3. FPZ of Rivers- Sengar, Karwan and Kali nadi-It | concerned village
is not provided by Irrigation Department. pradhan
2-For municipalities
All concerned EO Nagar
palikaParishad/Panchay
at Aligarh
3-For Planning
Committee and local
authorities-
ADM( F&R), Aligarh
Saharanpur Nov 2025 Total 1. List of rivers- | List of river status- Annexure attached in | In the district, the DGP is | For IEC
(ANNEXUR | drains- 160 status  to  be | 1.Budhi nala is a river having an outfall into | ANNEXURE R-33 being prepared with activities,
33. | E R-33) Total verified: 1. Budhi | Yamuna River, has a length of 36 km within the assistance of IIPA. District- | 26,65,671
discharge- 46 nala 2. Katha | district and is seasonal in nature, classified as a level support is  being | has been
Tapped to 38 river 3. Kali nadi | river. provided by the TIPA team, | received from
west 4. Krishni | 2.Katha Drain, having an outfall into the Yamuna under which several | SMCG for the

MLD STP- (46
drains
discharge-
70.03  MLD)
Untapped- 114
STP- 38 MLD
Malhipur
Proposed STP-
135 MLD (Dec
2027)

River 5. Dhamola
6. Paondhoi 7.

Ganda Nala 8.
Imlia nala 9.
Hindon 10.
Nagdev 11.

Naogaon nadi 12.
Gocher Khala 13.
Pur ka Tanda 14.
Budhi nala 15.
Ganji rao 10.18

River, has a length of 58.80 km within the district,
with a maximum discharge of about 20,000
cusecs, and is seasonal in nature, classified as a
drain.

3. Kali River (West), which ultimately outfalls into
the Yamuna River via the Hindon River, has a length
of 91.00 km within the district, with a maximum
discharge of about 35,000 cusecs, and is seasonal
in nature, classified as a river.

4. Krishni River, having an outfall into the Hindon
River, has a length of 20.00 km within the district,
with a maximum discharge of about 25,000

handholding activities have
been carried out. At present,
the DGP is in the drafting

stage and is ongoing.

period 2021—
2025, out of
which
Z13,99,382.20
has been
utilized

bR
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> What is the timeline?
1. Operating STP

2. Tapping and diverting
the 116 drains

2. FPZ of the above
mentioned rivers

4. Interim/ temporary
solution for 116 drains
that are not tapped yet.

e Timeline for Tapping and diverting the 116
drains- In Saharanpur district, 170 drains have
been identified, of which 112 fall under Nagar
Nigam and 58 under other ULBs; 13 drains are
fully tapped to the 38 MLD STP, while the
remaining 98 drains (86 untapped + 12 partially
tapped) are proposed to be connected to the 135
MLD STP, with tapping targeted by November
2027

e FPZ of rivers- The status of Pawandhoi River,
Dhamola River, Nagdev River, Krishni River,
Kali River (West), Hindon River and Budhi
River is under progress by the Irrigation
Department.

o Interim/ temporary solution for 116 drains
that are not tapped yet- Drains fall into the
Nagar nigam Bioremediation work is currently
underway. All of 58 drains are tapped under
11 ULBs.

» 10 drains have screens installed, and
bioremediation and phytoremediation
activities  are  being  carried  out
continuously.In the remaining 48 drains,
screens have been installed, and regular
cleaning is carried out from time to time.

34.

Kausambi
(ANNEXUR
E R-34)

Nov 2025

3 drains- 0 STP
(Bioremediatio
n)

Kaleshwar
kacha nala-
1.15 MLD

Kubri ghar
nala- 0.20 MLLD

Gujarati  nala-
0.50 MLD
Tapped- 0

Untapped- 3
Proposed STP-

> List of rivers- status to
be wverified: 1. Sasur
khaderi 2. Paisuni

> What is the timeline?
1. Operating STP

2. Tapping and diverting
the drains
3. Is bio remediation
effectively treating the
sewage drians?

4. FPZ of the above
mentioned rivers.

> Sasurkhaderi river is verified. Paisuni River is
not exist in District. Kilnahai river is 2nd small
river exist in the district

> Timeline- 2 year after the Approval of the STP
DPR

1 Operating STP-
Kaushambi

2 There is no STP in kaushmbi and  bio
remediation process established on the drains

3 Bio remediationis is effectively going in for drain
sewage treatment

4 Process Going On

There is no STP in District

The Chairman of the
Nagar Panchayat
Daranagar And 67 Gram
Pradhan of the Ganga
and Yamuna Gram has
been nominated as
Nodal Officer

The Training schedule has | -
been Decided by SMCG to
Make the District Ganga Plan
therefore, District Ganga Plan
District has
completed After Training.

(Training

of the

Not yet started

stage)

Training in Nov- Dec 2026

been

<

r@cML@
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drain untapped-
9 mld discharge
(STP by 2027)

STP- 3

22 MLD-
Shahwali (1
drains of 22.80
mld connected)
32.5 MLD-
Kidwai Nagar
(4 drains 26.03
MLD
connected)

10 MLD-
Budhana 6
drains 10.04
MLD
connected)

> FPZ of above noted
rivers

> Interim/ temporary
solution for 1 drains that
is not tapped yet.

from uttrakhand .
2. Sila Khala :- As informed by Irrigation
department Rainwater channel (sR@rwd 7re) originates
from uttrakhand .
3. Krishni River :- does not flow in district
Muzaffarnagar . it makes the boundary between
district Muzaffarnagar and district Shamli.
4. Solani River :- Solani river flows in
muzaffarnagar and it cover 40 Km in muzaffarnagar
meets with River Ganga.
FPZ of Solani River :- it has been stated that the
executive engineer, Irrigation & Water resource
department, irrigation  construction  division
Saharanpur, informed that the work of installation of
demarcation pillars of Flood plain Zone of river
Solani in District Muzaffarnagar was completed by
20.02.2025.

4. Chhoiya River :- does not flow in district

Muzaffarnagar .

>32.5 MLD STP (WSP) Kidwainagar
Commissioned on 2001 & Presently 7700 Nos.
Sewer House Connections are in working condition.
CWAP for sewer line, sewer house connections &
appurtenant work has been uploaded on AMRUT-
2.0 Portal. After approval, 03 years will be required
to complete the work. (Annexure- lof ANEXURE
R-35)

>1) — Total 79 Grossly Polluting Industries
operational under jurisdiction of Regional Office,
Muzaffarnagar. Out of 79 GPI, 44 industries District
Magistrate/  Chairperson DGC Muzaffarnagar,

as per
Ganga
Notification:-
Gram Sabhas
Villages)

concerned

clause 56 of]
Authority
1.For
(Ganga
District]
Panchayat Raj Officer
(DPRO). (along with all
Village
Pradhans)(Ann exure-0)

Smt Munesh devi
(Gram Pradhan)

Smt Mamtesh (Gram
Pradhan)

Sh Omveer
(Gram Pradhan)

Singh

Sh. Yogesh Kumar
(Gram Pradhan)

Smt Sushma Devi

(Gram Pradhan)

Sh . Preetam Singh
(Gram Pradhan)

Smt  Sunita  Devi

(Gram Pradhan)

Sh. Bupendra Singh

Smt. Rupa Devi

(Gram Pradhan)

Smt  Pushpa Devi

(Gram Pradhan)

under which several
handholding activities have
been carried out. At present,
the DGP is in the drafting
stage and is proposed to be
completed by December 2026
and submitted to NMCG
through the DGC.

[ land allotted, 2
yrs after
approval of
DPR.
Muzaffarnag | Nov 2025 > List of rivers- status to | > River-Status:- District Magistrate/] [In the district, the DGP is | For IEC
ar 15 drains be verified: 1. Imilia Nala Chairperson DG peing prepared with the | activities, an
35. | (ANNEXUR | 14 tapped 2.Sila khala 3. Krishni 4. | 1. Imilia Nala :- As informed by Irrigation | | Muzaffarnagar, —below pssistance of GIZ. District- | amount of
E R-35) I Khatauni | Solani 5. chhoiya department Rainwater channel (sardi =) originates | | mentioned nodal level  support is  being | 230,62,709/-
officers are nominated provided by the GIZ team, | has been

received from
SMCG for the
period 2019—

2025. An
amount of
%10,67,391/-

has been

utilized for
IEC activities.
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As per order of District

Submitted ( sent to state clean | Budget

Bijnore CPCB Report > Details of sewer/ | 116 Drains
drains in the district Magistrate/ Chairperson Lucknow | Sanctioned by
36. 1 STP-24 MLD District Ganga | office on 17 November 2025 | NMCG
Utilized > Listofivers: statusto Committee Bijnor
capacity-  23.9 | po verified: 1. Malin 2. | SFg foeii # fer <t yenfeq @it ® - e, @, @, | below mentioned nodal
MLD . Status- Chhoiya 3. Ban 4. Karula | mi, trer, 5, dicf officers are nominated
complying 5. Khor 6. Gangan 7. as per clause 56 .of
Pelkhala 8. Khoh 9. Giengs Autltority
UP State Report | paihria nala 10. Ratnal Notification —
(Jan 24) nadi 11. Uni 9 12. Darak l-  For Ganga
Drains- 105 | |3 Banaili khala 14. Pili Sabhas (Ganga
Sewage 15. Muhawali 16. Khor Villages)
generated- District Panchayat Raj
129.14  MLD Officer (DPRO) Bijnor
Tapped.- L7 Status of Flood plain | T 7l s Wete el S 21 Rl feR ST R © U Hier (along with all
Industries- 21 Zoning TR 7 I T R e WO S s g concerned village
with 21 ETP > Pardhans)
Feb 2025 2- For Urban Local
Hotels- 18| . . 2 Body
CTE/CTO- 0 ;m flt:l:‘;: of  STP’S | 5 4 wreiiet wadidt wefera & 7 o Tt ADM(E) along with all
> “r/)hat srihie Haling? 2.90 MLD STP & 4.50 KLD FSTP Proposed ;“.‘“f‘”ed HQ Maga
: A alika Parishad/
I. Operating STP Under SBM, 7.20 MLD STP with co Pttt vt Bl
» anchyat Bijnor
2. Tapping and diverting treatment (7.00kld) Proposed Under SBM,
the 116 drains 470MLD STP with Co treatment
(7.00kld) Proposed under SBM, 6.7 MLD
STP with co treatment (8kld) Proposed
under SBM
Total Drains -116
Tapped - 39
Untapped - 77
Shahjahanpur | UP State Report | > L.ist of rivers- status to » Listof rivers—status to be verified:- As per order of | DGP Shahjahanpur Submitted | Budget
(ANNEXUR | (April 2024) be verified: 1. Mala 2. | . Khanaut River 2. Kathna 3. Deoha/Garrah District Magistrate sanctioned by
E R-37) Drains- 17 | Bhaksi nala 3. Sol nala 4. | 4.Baighul 5.Joknai River are flows in Shahjahanpur | Chairperson DGC NMCG.
37. Sewage Garal nala 5. Khanaut 6. | District boundaries. Shahjahanpur  below

generated- 65-
80 MLD STP-0
Heavy metals
detected in

Joknai 7. Kathna 8.
Deoha/ Garra 9. Aril
Nadi 10. Baigul

> What is the timeline?

1 .Mala Rive r2.Aril River 3.Sot River are not flows
in Shahjahanpur District boundaries.
1. Bhaksi nala 2.Garai Nala are Drains.

mentioned nodal
officers are nominated
as per clause 56 of
Ganga Authority
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drains- Cr, Cu,
Fe, As FC/TC-
Extremely high

Hotels- 34
(only 1 has
CTO/CTE)

1. Operating STP
2. Tapping and diverting
the 116 drains

» What is timeline—

STP is under Operation.

2. 05drains tapped out of 17

3. Khannaut, Kathna, Deoha/Garrah, Baighul,
Joknai rivers are the mountains rivers in
Shahjahanpur district and their FPZ is not
determined. Mala, Aril & Sot rivers are not
flowsinShahjahanpurdistrictboundaries.
Bakshi & Garai Nala are drains.

4. 02 drains covered by Phyto cum
bioremediation, 10 drains will be covered by
Phyto cum bioremediation by Nagar Nigam,
Shahjahanpur.

5. As per the Environment (Protection) Rules,
1986 the standard of Domestic Heavy Metal’s
(Public Sewers) parameter are under norms. TC
& FC will becontrolled after interim/temporary
solution for untapped drains.

40 MLD STP is under operation.

Notification-

2. For Gram
Sabhas  (Ganga
Villages) District
Panchayat Raj
Officer (DPRO)

Shahjahanpur
(alongwith all
concerned village
Pradhan)

3. For  Municipal
Corporation/Muni
cipal

Municipal
commissioner ~ Nagar
Nigam Shahjahanpur

corrpn(oTen bara of o~ M@S‘V@

= N
DQ&/D@O_S,

; !

Voo
<

-

s AU

Mithilesh Kumar Mishrq
Unit Head (Knowledge & Planning)

State Mission For Clean Ganga-UP
Lucknow



45718 AN@E .

Bataa warfi amﬁrm maaﬁﬂmwmm
gFH 107 /21, TG, R 21| et} 2026

qRAT e,

uoe W= T e,

Tl 71 qen ypfor Sremgfd R,

@i F-18, Yge—7, T TR AR A=
TGS, IR WAV

fagg— 7o WG BT e, ¥ fAeen ¥ AT original Application No. 200/2014 (LA, No.

340/2022, M.A. No. 872/2018 M.A. No. 875/2014 M.A. No. 4380/2018) M.C. Mehta Versus Union of
India & Ors. ¥ GTRA TRV fEA® 27 TaWY 2025 & FIPUIeH & Fad A | .

wa—- HEET T W TN fAYE, SaR W $ 9 HEAT-82 /250 / TH.0R.H S,
-qft /01 fa=iw 19.01.2026.

FUaT IWF favgs wow W@ M fAEE, Sew weSw B U3 6E-62,/250 /0.
WA AR /01 fEAE 19.01.2026 FT TIH TET T FT S HY g #egw § wglaRon, o=
T Terarg IRade AqATT—7 BoM0 B TR FHAG TANEL—20 / 81—~7—2026—-43(qat) /2014 EHL
—03 f&AIF 00.01.2026 B FHew F g TG ag F Wo Wy s sf¥awo, € Rt A
fAarET Original Application No. 200/2014 (1.A. No. 340/2022, M.A. No. 872/2018 MA. No. 875/2014 MA. No.
480/2018) M.C. Mehta Versus Union of India & Ors. ® TIRE 1. WA R e & amw fR3=1s 27
WY 2025 @ IFUTEE & HH F siftrgar gAY oty vl @ €9 fRAiw 05012026 (FAAS
R raReRal # ot §), 3 s gwftm TRl | g Suee R dR A e
T R
IR fvrs o vy 2w afrem, 4f el & Rarnds sovo w&ar—200 /2014, THoHO
g W I offt 3RE & wwfya fFaifa woa ¥ gaed ifte ) om @ Adw e
gﬁ%lmﬁﬁaﬁamﬁmﬁaﬂﬁmﬁ%wmﬂmwaﬁmé—
B AU A 7 A amavms FEr o W=y dRa)

mwﬁﬁmaﬁu

ﬁmwnﬁﬁt

wmim RIF famifg . *
whfaft frafafm o quand o amvas o 3g M- '
1, FaaRed /aegm, faem 7im wfafa, aee|
2. 7o e e /aea fren T wff

3. foren oRaoen s (e ), Rien T wfARY, arm
| : WW%/WW

o s wffey
T |



FreeText
ANNEXURE R-1


45719
MC Mehta O.A. 200/2014 Compliance Report

*

District Total Tapping | Untapping Status STP STP Completion | Sewerage District Ganga plan | Budgets plan | Utilization Rivers Remarks
Drains | Status Capacity Timeline Network status status treated
(MLD) Drains
Baghpat 5 4 14 14 MLD STP | Core Zone | In the district, The DGP | Budget 15,65,887.00 - -
Installed & | Sewerage is being Prepaid with | Secntioned By
Operational Network DPR is | the assitance of [IPA. At | NMCG  for ~
1 (The CWAP has been Uploaded on Resubmited By | Prasent the DGP is in | IEC Activies,
the Mohua Portal Under Amrut 2.0 Jal Nigam | the drafling stage an  ammount
The DPR for the Interception & (Urhan) of
Diversion STP has been prepared and 17,94,318.00
is being Sumbilted to the Headquarter has been
of Uttar Pradesh Jal Nigam (Utban) received from
for approval following which it will SMCG for the
be forwarded to the Government for period 2021 w0
approval. 2025
Municipality & Gram Sabha Nodal Officers and Interim Action Taken
Sr. Municipality Name Gram Sabha Noda! officers Name Nodal officers Action taken
No. .
1 Nugar Palika Parishad Baghpat Krishan Kumar Bhadana Executive Officer 14 MLD STP Installed & Operational
2 Nagpar Palika Parishad Baraut Manoj Kumar Rastogi Executive Officer phyloremedition
Khera Islampur Reena Devi Sarpanch Filiar Chember has been constructed and Working
Sultanpur Hatana Sachin Kumar Surpanch Filtar Chember has been constructed and Working
Faizpur Ninana Preeti Devi Sarpanch Filtar Chember has been constructed and Working
Faizullapur Meenu Devi Sarpanch Filtar Chember has been constructed and Working
Naithla Geeta Tyagi Sarpanch Filtar Chember has been constructed and Working
Gouripur Aarti Sarpanch Filtar Chember has becn constructed and Working
Niwara Hasrat Sarpanch Filtar Chember has been constructed and Working
Sisana Shalu Sampanch Fiftar Chember has been constructed and Working
Pali Shama Sarpanch Filtar Chember has been constructed and Working
Katha Krishanpal Sarpanch Filtar Chember has been construcled and Working
Mavikalan Decpak Kumar Sarpanch Filtar Chember has been constructed and Working
Sankrodh Indrajeet Singh Sarpanch Filtar Chember has been constructed and Working
Tunda Mohd. Navjish Khan Sarpanch Fillar Chember has been constructed and Working
Nangal Pramila Sarpanch Filtar Chember has heen constructed and Working
Kurdi Ompal Singh Sarpanch Filtar Chember has been constucted and Working
Badarkha Neelam Devi Sarpanch Filtar Chember has been constructed and Working
Kakor Kalan Suman Devi Sarpanch Filtar Chember has been constructed and Working
Shabga Vinod Kumar Sarpanch Filtar Chember has been constructed and Working
Japos Nisha Sharma Sampanch Filtar Chember has been constructed and Working
Kotana Mukid Kha Sarpanch Filtar Chember has been constructed and Working
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OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION DIVISION . UP JAL NIGAM (URBAN), BAGHPAT ~
Tetal Drains sTP sTP District
Sr. Sewerage Nodal s Budget Rivers
o | Distriet | & sT;s::Isnu C?;-Lz;v Comp*“m:tml:n Network Stat Officer Actlons Taken Gms'lga Plan | ‘:m Unilization | Treated as| Remarks
tatus D
imterception & The DPR for the core 20ne Sewerage network; Tols
14 MLD STP Diversion of has been prepared and Is being Submitted to
Baghpat X the Headquarter of Uttar Pradesh Jal Nigam)
d -
1| “epy | WTapped) | 14 c"‘;"ei";;z;" E"':;;"gr':a:: © | B9 iban) for approval following which it wil N/A | WA | Yamuna
Pipeline & MPS be forwarded to the Government for
approval. :
The CWAP Has been Uploaded on the Mohua
Portal Under Amrut 2.0,
After One The DPR for the Interception & Diversion STP|
| has been prepared and is belng Submitted to
2 | Baraut Untapped NiL Years of OPR - - . -
M Poed) ?N | NIt &0 the Headquarter of Uttar Pradesh Jal Nigam ?'amuna .
{Urban) for approval following which it will
be forwarded to the Govemment for|
approval. _
Excculve i cone
Constraction Livision
U.P."Jal Nigam (Urban)
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Annerspe— 2

Hindon basin nea;;'é’s:tﬁ\\’/drograph Station's

Pre & Post Monsoon Water Level Data 2024 to 2025 in (mbgl)

1 | Baghpat Baghpat DanauraSilwarnagar 29.030556 | 77.331944 DWLR - - 27.23 26.85
2 | Baghpat | Baghpat Inter College Mithali 28.963056 | 77.304167 DWLR 20.11 21.29 21.01 13.81
3 | Baghpat | Baghpat Inter College Mithali Medium 28.962507 | 77.310205 DWLR 20.89 21.67 24.80 21.20
4 | Baghpat | Baghpat Inter College Mithali Shallow 28.963066 | 77.304158 DWLR 20.39 21.21 24,90 21.42
5 | Baghpat | Baghpat PrathmikVidhyalaya, Fatehpur poothi | 29.061511 | 77.337792 DWLR 27.66 28.80 27.26 28.75
6 | Baghpat | Baghpat Padda (Ahmadshahpur) 28.983620 | 77.301160 DWLR 18.77 19.98 18.16 19.18
7 | Baghpat | Baghpat NagalaJafarabad 29.007468 | 77.302998 DWLR 17.24 17.18 16.90 17.06 .
8 | Baghpat | Baghpat Meetli_48499 28.953665 | 77.291670 DWLR - 22.86 21.32 21.53
9 | Baghpat | Baghpat Karmalipur Gadhi 29.010076 | 77.321189 DWLR 21.34 25.22 14.15 21.76
10 | Baghpat | Baghpat Gwalikheda 29.015488 | 77.340353 DWLR 24.33 - 24.22 25.84
11 | Baghpat | Baraut BIJROL 29.196667 | 77.288056 Piezometer 28.65 28.38 28.20 29.74
12 | Baghpat Baraut FATEHPUR CHUCK 29.206944 | 77.295833 Piezometer 20.20 20.41 21.35 21.55
13 | Baghpat | Baraut Kandera 29.163056 | 77.314444 DWLR 16.33 16.07 16.27 16.33
14 | Baghpat | Binauli Bamnauli 29.144722 | 77.347778 DWLR 28.33 28.78 27.32 27.30
15 | Baghpat | Binauli BARNAWA P 29.229167 | 77.401667 Piezometer - - 23.80 24.60
16 | Baghpat | Binauli GALHETA 29.073611 | 77.432222 Piezometer 17.60 16.40 17.90 16.65
17 | Baghpat | Binauli JIWANA 29.097778 | 77.368611 Piezometer - - 27.95 25.65
18 | Baghpat | Binauli SanjarpurKaidwa 29.021112 | 77.404722 DWLR 26.79 27.03 27.02 28.30
19 | Baghpat | Binauli Inter College Nirpura_Damaged 29.229168 | 77.401668 DWLR - 36.69 36.72 -
20 | Baghpat | Binauli SIRSALI P 29.124167 | 77.345556 Piezometer 30.93 30.10 30.90 29.35
21 | Baghpat | Binauli Inter College Nirpura Shallow 29.229167 | 77.401658 DWLR 33.55 34.01 33.24 32.97
22 | Baghpat | Binauli Ps, Bhagwanpur 29.183889 | 77.338889 DWLR 28.12 29.05 - 27.16
23 | Baghpat | Binauli Primary School, DhanauraTikari 29.217309 | 77.451665 DWLR 28.53 28.38 26.76 -
24 | Baghpat | Binauli Primary School, Tewalagarhi 29.203056 | 77.454167 DWLR 27.25 26.66 25.02 19.37
25 | Baghpat Khekara FULEHARA 28.812778 | 77.391111 Piezometer 12.95 12.84 13.70 14.26
26 | Baghpat | Khekara LALIYANA 28.858333 | 77.393611 Piezometer 18.60 19.00 17.90 17.85
27 | Baghpat | Khekara Nwada 28.793611 | 77.384166 DWLR 12.55 12.64 12.65 12.85
28 | Baghpat | Pilana/Baghpat | BALENI 28.955833 | 77.454167 DWLR - 9.30 2.84 10.16
29 | Baghpat | Pilana Budh Sainy 28.995556 | 77.427222 DWLR - 25.60 24.95 23.80
30 | Baghpat | Pilana Datt Naga 28.920278 | 77.401667 DWLR - - 23.93 23.07
31 | Baghpat | Pilana DolchaPilana 28.935000 | 77.453055 DWLR 9.89 9.88 9.81 9.92
32 | Baghpat | Baghpat GauripurHabibpur 28.948001 | 77.300655 DWLR 23.70 24.35 23.50 -
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Block Development Office, Pura

33 | Baghpat | Pilana Mahadev Shallow 28.996944 | 77.448611 DWLR 14.92 15.35 13.95 13.44
34 | Baghpat | Baghpat Dojha 29.043255 | 77.314091 DWLR 19.23 21.32 9.10 20.61
35 | Baghpat | Baghpat ChopadaMaheshpur 28.998960 | 77.312820 DWLR 17.20 18.84 17.00 -
36 | Baghpat | Baghpat Budhera 29.026007 | 77.309656 DWLR 17.60 18.53 17.32 17.65
37 | Baghpat | Pilana Tilpani 29.015726 | 77.396654 DWLR 26.59 B 26.12 28.08
38 | Baghpat | Pilana Singhawali Ahir 28.968110 | 77.404440 DWLR 25.01 - 25.45 25.92
39 | Baghpat | Pilana Sikheda 28.918046 | 77.368562 DWLR 22.86 - 22.10 24.69
40 | Baghpat | Pilana ShajahanpurSitaura 28.980365 | 77.433380 DWLR 25.66 - 25.34 29.25
41 | Baghpat | Pilana Salawatpur Kheri 28.908443 | 77.311862 DWLR 26.50 - 25.25 27.06
42 | Baghpat | Pilana Roshangarh 28.941825 | 77.387406 DWLR 25.25 26.60 24.72 -
43 | Baghpat | Pilana RasoolpurSankalputti 28.933760 | 77.355252 DWLR 26.70 - 26.34 27.57-.
44 | Baghpat | Pilana Ramnagar 29.021895 | 77.382599 DWLR 26.72 - 26.35 27.85
45 | Baghpat | Pilana Pura_48728 28.998112 | 77.450604 DWLR - - 19.7 12.33
46 | Baghpat | Pilana Primary School, Matanatnagar 28.998145 | 77.425407 DWLR - - 22.93 24.43
47 | Baghpat | Pilana PrathmikVidhyalaya, Saidkhas 28.978135 | 77.422384 DWLR - - 27.40 -
48 | Baghpat | Pilana Poothar 28.971074 | 77.389145 DWLR 24.10 24.71 23.45 25.58
49 | Baghpat | Pilana Pilana_48726 28.942044 | 77.369782 DWLR - - 23.58 28.29
50 | Baghpat | Pilana Panchi 28.889494 | 77.360966 DWLR - 24.25 23.20 -
51 | Baghpat | Pilana MukundpurOgti 28.910443 | 77.387686 DWLR 22.36 24.80 23.16 21.56
52 | Baghpat | Pilana Mukari 28.907500 | 77.421667 DWLR - 11.20 10.95 11.71
53 | Meerut Janikhurd Primary / Composit School, Satvai 29.010397 | 77.545924 DWLR 6.62 5.27 5.43 -
54 | Baghpat | Pilana Mavi Khurd 29.013194 | 77.445121 DWLR - 19.19 19.70 18.25
55 | Baghpat | Pilana Lohara 28.994596 | 77.396064 DWLR 26.62 28.20 26.40 39.09
56 | Baghpat | Pilana Khindora 29.006160 | 77.366183 DWLR 26.15 27.06 25.72 27.87
57 | Baghpat | Pilana KHATA PRE 28.913889 | 77.330556 DWLR - 24.30 26.10 26.48
58 | Baghpat | Pilana Kaharka 28.900350 | 77.394748 DWLR 18.10 20.10 17.45 18.34
59 | Baghpat | Pilana Hisawada 28.973344 | 77.362872 DWLR - 25.60 24.60 27.66
60 | Baghpat | Pilana HabibpurNagala 28.947690 | 77.442887 DWLR 17.50 18.00 16.96 16.16
61 | Baghpat | Pilana Gouspur 28.980241 | 77.347789 DWLR 25.28 25.40 25.35 27.75
62 | Baghpat | Pilana Ghatauli 28.924504 | 77.435944 DWLR 11.20 11.40 10.69 5.10
63 | Baghpat | Pilana Fatehpur 28.998141 | 77.358298 DWLR 26.43 - 26.16 28.75
64 | Baghpat | Pilana Dhikoli_48702 28.901672 | 77.359394 DWLR - 24.25 24.68 49.34
65 | Baghpat | Pilana Daulatpur 28.935106 | 77.387806 DWLR 23.84 24.85 23.32 24.45
66 | Baghpat | Pilana DAULA PI 28.956667 | 77.335833 DWLR - 23.10 23.10 25.38
67 | Baghpat | Pilana Chamrawal_48699 28.876440 | 77.384273 DWLR - 18.45 16.35 17.15
68 | Baghpat | Pilana Bilochpura 29.005409 | 77.335382 DWLR 24.17 26.57 23.98 24.94
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Original Application No. 200/2014

District-Meerut
Information in compliance of Hon’ble NGT order 27.11.2025

District | Total Drains and |STP Capacity] STP Completion | Sewerage Network Nodal Officer Actions Taken District Budget Rivers Treated as Remarks
Tapping Status  |(MLD}) Time Line Status Ganga Plan Details Utilization Drains
Status
1 2 3 4 5 6 7 8 5 10 11 12
As per Order of
District Magistrate/
Chairperson DGC
Meerut below
menticned nodal
officers are
nominated as per
Total Drains- D& ] . The total sewerage clause 56 of Ganga
Meerut Tapped-0 180.83 OLSTP of 220 network of Meerut Q”‘T;P"“Y )
Untapped-07 ) ML.D Capacity is approximately ofification: -
Partially Tapped- is under 797 km. The present |y For Gram Sabhas
01 consiruetion | cowerase coverage (Ganga Villages)
and willbe | i ahout 30% of the There are no rivers
completed by | ¢14] Nagar Nigam | District Panchayat Raj BUdg?t wreated as drain i
Feb2027 | wen Tomthiocs Officer (DPRO). . DGP Process is [sanctioned | Do 2> G
100% sewerage Meerut underway by NMCG '
coverage, a (along with al!
Citywide Action concemed Village
Pradhans)

Plan (CWAP) has
been prepared and
submitted under the
AMRUT
Programme on the
Government of
India portal.

2. For Municipal
Corporation
Municipalities

ADM(E) along with
all concerned E O
Nagar Palika
Pariasad
/Panchayat.

Meerut.

3. For Planning
Committee and
Local Autherities

Municipal
commissioner Nagar
Nigam Meerut.
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Frnexund ~ l
- - ———— = T s e T et sve B Rt T T T ntra PPl S Y [P —— - — "
! . L : . . T L+ . - -Tapping and diversion ol all drains to.treatment facility. TN
Ql;:l‘::tyeﬁ ' Statos of Timeline Timeline fov
$.No | Disteict- Nameof |DistrictTo| Tappedor | & STP to which the drain Is praposed to be| Status of Land funds for making completing
Drain wn Unt d ischarge from . . the houschold
appe the Drain connected after tapping allotted for STP | providsed for | the STP | oanecti ity
. h . anectivi
(MLD) the STP functional | | " o orp
Abu Nala-1 Land Tdentification
1 Jm‘:- Mecrut untapped ‘ 39.22 One STPof 65 MLD is proposed under | in Process by Jal ; R
Namami Gange scheme. Nigam, Rural &
Nagar Nigam
2 Abu Nals-2
Meerut Meerut untapped 145.73 STP of 220 MLD is sanctioned under
Namami schem these nstructi
3 Odeon Drain | 4o Partally - tGa:;iem dm: for 02 {Under Construction 690.71 Cr | 10.022027 | 1002.2027
Meerut ceru tapped 161.73 . -
Constructed wetland Management sysiem
Sardhana | Sardhana has been proposed for this drain b ’
4 - pra Y o N R
Mecrut Drain (NPFP) untapped 10 irrigation department in consultation with L-sit 821.18 lakh ;
Delhi University and CPCB.
5 ChhuiyaNala| Hapur | unipped 25 Normally d“?i;‘r’i‘mf“gh waterin | ot Required . . .
Chetawala | Hastinapur | . Clear and achieving norms(Passing -
6 Nala Town untapped 216 through wetland Not Requiréd - - -
7 Kinauni Naja B untapped Dry - Not Required - - -
(NFPP)
- - Acknowiedged by CPCB to Establish the
8 Saini Nala Saini untapped 2.8 ow g?TPyin caini ;‘j ® - - - -

Tote: Kinaun droin remains dry.

@',’QF_ ‘A‘W /
Regional Officer

U.P. Pollution Control Board
Meerut
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ANNEXVEL - T
7 T T ot . indostriaEfient discharpe dﬁé?ﬁm;mﬁaﬁmmﬁﬁle){T,-;: T e T 4
t (‘l‘oml number of | Daily -efNuent lTrc:ltment available (cetp/f Efftuent quality unalysis (outlet of GAP Noame of indusiey ] i
[Indusirics discharge petpd | etp operational treatment plants) which effluent
' capacityy discharge to
domestic deain
54 - 26439 KLD Individual ETP in industrial [Online Monitoring Sysiem (OCEMS) 0 : 0
Units is installed in all Grossly Poliuting] '
Industrics, which are connected to
CPCB & UPPCRB Servers casure

efMeunt quality as per: norms of]
MoEF & CC

it -

Regionat o
7 ‘ icer
| | | up Pallution Conlrgj Boarg

.
Lkt A H |

o et e e e ey



ANNEXRE - 1T

o - — TN, T T A o - Slnh}s_cTI"llotrls operating without consent ,_............:. T e e |

Number of HotelS[Consent ta|Discharpe puing Action 1aken

ashrams/ cstahlish/ aperate

dharamshalax

160 0 Discharging their|  1-No Ashram, Dharamshalas and Hotels ase established ncarby the Ganga river in Mecrut Disthet,

(Hoicls/Danquettes) cfflucnt  to  common) However Public notice in aewspaper vide dated- 14.06,2023 has been published for compliance of Water
STPs of trban| and Air Act to the hotels/ banqueites cic. situated in the city area. 2. Al major red and orange category of
dcvclu_pmt:m municipal] hotels have obtained consent 1o aperate (CTO) from UPPCR | 3-Show Cause Notices for impusition of

2 authority cnvironmental compensation has been issucd to defautters and also public notice has been published in the
newspaper.

%’. /'OZ/V/
Regional Officer

‘ ) U.P. Pollution Control Board
Meerut
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sﬂ\" ——— Compliance report in respect ‘;:;('L.:;hﬂr 2 of STP as per n::n"ns set by Hon'ble NGT
Samting Sampling poit (||:::nr, pld (2,(;::) (fn(}:; ‘TSS T°""C"r0rm Feeat Cotiform | i
1_|Mfs 15 MLD STP Shatabdi Nagar Mecnu - me/l) | MPNAOOmI | MPN/IgOm | TRk
2 Ist/s 07 MLD ST Sports Goods Camples = 2741 172025 an.] Outlct of STP 10 745 i2 4 13 780 580 Achievine
s G plex Meenn 2711172025 | Final Ouitet of STPL 10 742 | 12 10 30 310 180 Achievi =
: 3 |M/5 06 MLD STP Shradhapuri Yojana Phase-| Mecrut 271172025 [ Final Outletof STP| 25 | 7.52 | 15 86 54 9220 680 o
4 [M/5 06 M1.D STP Shradhapuri Yojana Phase-ll Mecrut 2771172025 | Finat OQutletof STP| 25 | 747 4 18 124 60 820 780 :‘:_'"l'““

[ 5 |MUs 15 MLD STP Ved Vyvaspuri Yojana Meerul | 2771172025 | Finad Qutlerof STP| 10 | 739 | 10 28 pd] 310 600 '\;:f.v.':: :
§_{M/s 07 MLD STP Paliavpuram Phase-| Meeru 271172025 |Final OullerofSTP| 15 | 746 ] 15 | 88 1 310 610 |Achicving
7 MU 1L MLD STE Pallavpuram Phase-ll Mecnit 2741172025 | Finad Outlct of STP| 20 | 72.51 ] 16 96 48 810 680 Achicving
8 |M/s 06 MLD STP Rakshapuram Meenn 27411025 | Final Quilct of STP| 20 748 | 17 112 56 830 730 Achieving

G |M/s 03 MLD STP Pandey Napar Mecrul 274112025 | Finad Quilct of STPy 20 7.55 | 20 124 &0 320 630 Achievin:
10 |M/s 10 MLD STP Lohiva Nagar Mecrut 22112025 | Final Quler of STP{ 10 141 10 24 20 130 510 Athicving
B IS 10 MED STP Ganga Nagar Meerul . 27112025 | Einat Quilct of STP| 10 746 1 10 L 10 310 600 Achieving
12 |M/s 06 MLD ST Sainik Vihar, Shradhopuri Phase-l], Meerut 22111/2025 | Finat Qutlet of STP 10 7.44 10 28 0.26 330 310 Achicving
13 |Myss 05 MLD STP Modipuram Tiraha, Meerut 274112025 | Final Outlet of STP 10 7.39 1 12 44 28 320 630 Achieving
14 M/ 72 ML STP Jogriti Vihar Extension Garh Road Meerut 221172025 | Finat Quiletof STP| 10 747 | 10 28 10 10 600 Achicving
15 [Mzs 0.73 MLD STP Candeteh Enclave MR'T Cant Meerut 231142028 | Fingl CuiteL of STP 15 7.43 15 104 16 730 550 Achicving,
16 [M/s 0.5 MLD STP Eco park Opp. Site Rajesh Enclave Mt Catt Meeru, 2741122025 | Final Quilet of STP 10 137 12 56 3 810 560 Achieving
17 |nM75 0.2 MLD STP Ram CDS Infront of Yogendra Yadav Enclave Mrt Catt Meerut 271172025 | Final Qutletof ST} 25 1.55 16 120 50 330 560 Achieving
18 |ntss 0.9 MLD STP PRC Line Near Kanch Ka Gurudwara Mt Catt Mecrut 27112025 | Final Qullct of STP{ 15 1.57 i3 84 40 210 680 Achieving
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Hindon basin nearest Hydrograph Station's
o Pre & Post Monsoon Water Level Data 2024 to 2025 in (mbgl)
Iz N
1_[Baghper Baghpat Danaura Slwarmagar 29.030556 | 77.331944 owLR - . 2723 | 16485
1 |Baghpat Baghpat Inter Collegn Mithall 18.963056 | 77304167 OWIR wu | n2e [ 26 | 1aan
3 |Baghpat Baghpat __~[inter Collegn aishafl tdedium 28.962507 ) 77310205 COWIR 289 | 2167 | 2480 | 31.20
4_[Baphpat " [eaghpat Inter Callogn Mithall Shafllow 23.963066 [ 77.304158 owLA 035 F 121 | 2480 | 2142
5 [Baghpat |Baghpat Prathmik Vidhyataya, Fatehpur ponth! 29061511 | 77337792 DWLR 166 | 880 | 2726 | 2895
L3 hpat Baghpat Padda (Abmadshahgur) 28.983620 | 77301160 DWiR 18.77 19.98 18,16 19.18
7 |agf_agu [Raghpat Nagala Jafarabad 19.007468 | 77.302938 DWLR 1224 | 1718 | 1680 | 1708
B [Baghpat Baghpst Mectl_4345% 15953665 | 732.291670 DWLR . 26 | 132 | a5
9 |Baghpat DBaghpat Karmallgyr Gadhl 19010076 | 773211889 DWLR 1.3 | 3521 | 1415 | 2196
10_|Baghpat Baghpat Gwallkheda 29015488 | 77380353 DWLR 2633 . 1421 | 758¢
11 [Beghpat Baravt BURDL 19.196667 | 77.288056 | Plerometer | 7865 | 2838 | 3870 | 9.7
12_|Baghpst Barput FATEHPUR CHUCK 29206944 | 77.795833 | Pierometer | 2020 | 2041 )| 3135 | 2155
13 [Baghpet {Baraut Xandera 29.163056 | 77.314444 OWLR 1633 | 1607 ! 1627 [ 1633
1¢ {Baghpat [etnauti |Bamnauy 29.144722 | 77.347778 DWLR 1833 | 2878 | 2732 | 2730
15_|Raghpat |Binaun {BARNAWA P 29229167 | 77.401667 | Flerometer . . 2380 | 2460
16 |Blgh:m |inaun GALHETA 29073611 | 77.432122 | Pierometer | 17.60 | 16.40 | 17.80 | 1685
17_|Baghoat [Binaut TWANA 29097778 | 72368611 | Plerometer . . 2795 | 2588
18 [Baghpat Bauli Sanjarpur Ealdwa 001112 | 77408722 DWLR %79 | 2703 | 2707 | 28.30
Bauti Inter Callege Nipura_Camaged 19119168 | 77401668 DWAR - 3669 | 3672 -
Binauf SIRSAU P - 19124167 | 77345556 | Plerometer | 3093 | 3030 | 3080 | 295
Ainguh Inter Coltegn Nirpura Shatiow 79279167 | 17.401658 OWLR 33ss | 3am | 3334 | aze7
[Binauh Ps, Bhagwaripur 29.183889 | 77.338889 OWLR 28.12 | 79.0% . 17,16
Blnaufi Primary Sthoo), Chanaura eari 29217309 | 77451665 DWLR 7853 [ 2838 [ 2676 .
Binaul Primary Sehool, Tewalagarhl 29203056 | 77.454167 DWAR 1735 | 2666 | 2507 | 1937
Khekarn FULEHARA . 18812778 | 72.391111 | Pierometer | 1285 | 1284 | 1370 | 1426
Khekara LALIVANA 18858333 77.353611 | Pierometer ) 1860 | 19.00 | 17.90 | 1785
Khekyra Nwads 26793511 | "77.384166 DWAR 1255 | 1764 | 1765 | 1265
PhanafBaghpst _ [BALENT 28955833 | 77.454167 DWLR . £.30 284 10.16
Pitans Buh Salny 18995556 | 77427302 DWLR - 560 | 2495 | 2380
Plana Oart Noga 28920178 | 77.401567 DWIR . . 1353 | nor
Pitana Dokha Pllina 23.935000 | _77.453085 DWIA 9.89 9.89 9.51 9.92
Baghpat {Gauripur Hablbpur 20.948001 | 77.300655 DWILR 23.70 | 435 | 2350 -
Pilana |Block Devetopment Gfice, Pura Mahadey Shaflow 16996944 | 77.a48611 DWLR 1492 | 1535 | 1385 | 13.44
Saghoat [Dcjha 29.043255 | 77.314091 DWIR 1923 | 132 9,10 2081
35 |Baghpat Baghpat |thopada Maheshpur 28.938960 [ 72312820 DWLR .10 18.84 1700 -
36_|Baghpay Baghpat Budhera 19.026007 | 77.309656 DWLR 1760 | 1853 | 1737 | 17.65
37 _[Baghpat Pilzng Tilpani 19015726 | 77396654 DWIR 7653 B 2632 | 1608 |
38 |Baghpat Pllana Strghawal Ahlr 18.968110 | 77.40e480 DWLR 25.01 . 2545 | 2592
39 _[Baghpat Pllana Slchada 28.918046 | 77.368562 OWIR 2285 . 200 | 2469
40 |Baghpat Filana jahanpyr Staura 28.980365 | 77.433380 OWIR 15.66 - 534 | 2835
a1 _{Baghpat Plany Salawatpur Kherl 28.908443 | 77311862 DWILR 1650 . 3535 | 27.08
47 |Bughpat Fitana Rashangarh 18841815 | 77387406 CWiR 1525 | 660 | 24.72 s
a3 |Baghei Pilana Rasoolpur Sankatputn 28.933760 | 77355257 DWAR 26,70 . 34 | 2757
ad_|Baghoat Pllana Ramnagge 29.021895 | 77.383559 DWLR 1671 . 635 | 27.85
4% _|Baghpat Plzny Pura 48728 18998112 | 77.450604 DWIR . - 19.7 1233
46  |Baghnat Plank Primary Schogt, Matanat nagar 25.998145 | 77.425407 DWLR - - 2253 1043
a7 |Baghp Fitana Prashmi Vidhyalgya, Satdihas 28978135 | 77.412384 DWLRE . - 17.40 -
48 |Baghpat Pilana Poothar 23.971074 | 77.388145 OWILR 2410 | 2871 | 2345 | 25.38
49 [Baghpat Pitara Pitana_46726 28942044 | 77.369782 DWIR . - 1358 | 2829
S0 [Baghpat Pllana Panchi 28.889494 | 77360956 DWLR - .35 | 2320 .
51 |Baghpat Pitana Mukundpur Ogth 8910443 | 77387686 DWLR 2236 | 2480 | 2335 | 2156
52_|eaghpat Pilany Mukarl i 28.907500 | 77421667 DWIR - 1w | 1095 [ 11n
53 [Meenat Fanfehurd Primary / C School, Satval 19010397 | 77.54552¢ owLr 6.62 527 5.43 -
s4_|Baghpat Filana Mavi Khurd 19013194 | 7745121 OWLA - 1949 | 1970 | 1835 |
55 _|Baghpat FHana Lohara 20.994596 | 77.396064 DWLR 3652 | 8.0 | 2640 | 3909
56 |Gaghp Filana hindora 29.006160 | 77.366183 CWLR was | o6 | 57 | 2787
57 _|Baghpat Pilana KHATA PRE 28.913889 | 77.330556 DWLR . 2430 | 2610 | 2643
58 |Bughpat Pilang |Kaharka 18.900350 | 77,394748 DWLR 1810 | 2010 | 1745 | 183
59 [saghpat pilana Histrwada 1897334 | 11.3628M2 DWILR - 2560 | 460 | 2766
50 [Beghpat Pilana Habibpur Nagafs 28.947690 | 71.242887 DWLR 17.50 | 1800 | 1636 | 1516
61 [Baghpat Pliana Gousgur 28.9802a1 | 77327788 DWLR 3528 | 2540 | 3835 | s
62_|Baghpat Pliang Ghatauli 23.924500 | 77.4359a¢ DWLR 1.30 | 1140 | 10.69 5.10
63 [Baghp Pitana Fatehpur 28.998141 | 77.358298 DOWLR 2643 - -1 238 | aas
62 [Baghoar Fiana Dhikall 48702 18901672 | 77355304 DWIR - | 2425 | 2488 | 4934
65 _|Baghpat Pilana Daul -18.935106 | 77387806 DWLR 2384 | 2485 | 1332 | 2448
66 l8aghpat Pitana DAYLA P{ 18.956567 | 77.335633 DWLA . 1340 | 2300 | 1538
67 _|Baghpat Pliana Chamvawal 48699 28876440 | 77383273 DWLR s 1845 | 1635 | 1715
68 |Bagha: Pllana Bllochpura 19.005405 | 77335331 OWLR 2017 | 7657 | 2398 | 2484
§9_|Baghpat Filana Basoud 28831870 | 77322935 DWLR a2 | 2135 | 1000 | 1547
T0_|6aghpat Filana Basatitri 8941060 | 77312013 OWLR 2350 | 2330 | 236 | 2445
71_[Baghpat Filana Barsh 29.005756 | _77.404715 OWIR 2444 | 1644 | 2415 | 2783
72 [Baghpat Pilana Abdutahpur Mewls 28373080 ) 77.352030 OWLR 1618 | 2660 | 520 -
73 |Meent tanihurd Ps, Khera 28,950278 | 77533611 DWLA R | un | in .
74_ JBaghpat ¥hekara Primary School, Sangholi taga 18879000 | 77330300 DWAR 1266 | 1294 12.1 10.98
75 [Meenat randkhurd CHAUBALA 18.991667 | 77525000 DWLR . - 846 7.14
76_|Meenn Ichurd DALOCHELA 28966667 | 77.487500 | Plerometer | 9.57 8.90 . 9.55
77 [Meonnt Rohta Ps, Bhagaud, 29040030 [ 77513130 DWLR 1197 | 1069 | 1119 .

-
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18 IMeens JRohta KASTHW/ARL 29.044404 | 77475000 Plezameter | 12,45 - 1265 1135
13 [Meerut _[Rohen DANWARIPUR o] 29.055181 ] 17522527 DWIA 9.33 10.31 10.81 10.34
20 [Meerut _)Serchana | . ASARDHANA Block Office N _|.29.143504 | 77.608073 ;DWLR 10.40 982 .25 B.45
81 [Meetut Sardhans . Compoih School, Chhab _ 29153217 ] 77884165 | DWAR. 12.45 1231 1150 -
Bl |Meerut Sardhana JAANKHERUR 29223056 | 77.62833) Piezometar 6.15 - 635 | 635
El IMeenn _JSerdhana . Ps, Newabgarhi 29.161006 | 77.619458 DW1R 5.67 8,16 8.02 -
84 |Mernut |Sardhana . SALAWA 29.223000 | 77.658333 __DWA. - - 6.00 5.14
85 JMeenst -JSaroomur Ps, Jogehth 28179444 | 71497500 DWeR 1134 § 1081 | 11n -
25 [Mesnst Sdroorpur Px, Bhalsang 29066344 | 77.591667 . DWLR - __3,B5 3.89 _ -
B} _|Meenn Sareorpur _|BOOBAKPUR 20.199800 | 77.564675 _ Wl 312 - - -
| B8 [Meesnn Saroorpur SARDORPUR 29,132889 | 77.544167 Flezometer 077 | - 12,40 -
89 |Meenut Saroorpur JIAsaD 19,143684 | 77.520926 OWILR 1953 1943 1B.12
S0 {Me=nnt Saroorpur _JIAINPUR L N ] 29130855 | 77.514245 OWLR 18.00 17.71 15,85 -
91 [Meerur Sarcorpur . Kakkeﬂrjuew)}uza-zs 29,1165 | 772.57455146 | Piezameter 12.40 - - -

o
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“KALI NADI nearest Hydrograph Station's

Pre & Post Monsoon Water Level Data 2024 to 2025 in {mbgl}

1 [Meens Daurzla |Primary f Campott School, Chiraudi 29150574 77573251 OWLR 150 5.80 661 1.44

2 [Meenst Daurats |Primary f Compontt School, Mahataka 79,154542 71778641 OWLA 11.53 1054 11.12 -

3 [Hapur Ohautans Primary Schoa!, Basatpr 18,702474 T1.669T51 OWLA 7.13 5.85 5.69 -

4 M Kharihoda Primary School, Khadihad! 28844133 17781421 DWLR . 2235 _11.27 -

5 [Mepnst Kharichoda _ |PAimaty Schoollishara 28852598 T7.E55861 DWLR - .96 1653 -

& |Menns Kharkhoda Pegpli Khera 213,87845] 77.767558 _Dwtr 21180 22,45 2245 21.20

7 jMeern Kharkhoda Panchl 28.796311 77747482 DWLR 21.30 11.41 2149 71.16
8 IMeenat Kharkhods Nalour 20.818225 F1.750368 | DWER _ 12.00 2.2 1189 085
9 [Meens Kharkhods Mandaya Uidhan 28.800673 77.715165 DwWiR - 19.28 I9.78 19 40

'_ID Means Kharchoda Khaspur 208.821582 77.769313 OWLR 2180 7333 24.74 18.77

11 [Meenst Kharkhoda Karul 28.853612 71.793115 “DWilR 19.00 1180 1188 1846
12 |Meenn Kharkhoda ¥all Iﬂmﬁo 77.759100 DWLR 2245 22.82 22.83 13.71
13 |Motnat Kharkhod s Ispra 13.845216 71839341 Owik 17.00 11.82 16.5) -
14 |Meenn Kharichoda GWMEF 20.857308 12,770803 DWLR 231.30 12.56 21.11 2025
15 [Meenn Rharichads Dhiz Khers 238.769870 7. 774448 DWLA 2017 1065 20,52 1967
16 [Meenn Kharichoda Compost Schobl, Fakarpur Kubatta 28,794167 T1. 16685 DWELR 211.30 21.93 21.53 21.51
17 |Meernt Kharkhoda Chhattart 18.836904 72,770458 DWLR 13.10 1562 25.60 -
18 Kharkhoda Badhaull 28.832641 77,790441 OWLR 1015 20.78 20.67 -
19 {Meesrut Khadd_v__oda Atayts _ 13.813232 77.830318 DWiLR 19.90 1992 19.47 66.15
20_[Meennt Kharkhoda Anganwad] Center,Mundal 28865412 | 7.890954 OWLR 1230 | ns | 2w 224
21 |Meenut Kharkhoda Agd ) 1% 365818 17.783251 DWLR 1008 2282 17.32 18,13
21 |Hagst [DRhautana Primary School, Plathuwa Detat 78701478 | 17.665753 DWLR 1346 | 1305 | $3.65 .
13 JHapur Dhaitana DAHAPA 78 $BBAES T1 685833 Prejometes 1430 12.10 1490 13.70
24 |Hapur Ohautana Pﬁmﬂ SdmL Do t_!‘rl 29.644437 7770403 OWLR 5,61 531 6.8 5,10
35 _{Hapur [Garhmutteshwar  [Primary School Lodhiptr Chhapaka 18852414 78.024712 DWLR 10.2? 914 10.26 9.22
26 {Hapur Chautana Primary $chool ¥antnds 28.66784 72.65755711 Owih * 5.50 3,56
17 Hapur Ohgulana Pri ¥ha' 28687478 | 77.67221611 OWIR . 12.15 14.78
I8 {Hapur Dhautana Galand {New} 2023-24 23.6847 T.58853405 |  Piezometsr - SR 1.20 -
29 [Maput Dhait, . fSamana {Now} 2023-24 13.5852 168718326 | Fietometer - B.50 .
30 [Hapur [Garhmutteshwar _ [SALARPUR 1814351 | 78039886 | Fierometer | 1220 | 1100 | 1358 1so |
31 {Hapwr Garhmuieshwar  Ianta inter Colege Garh Mukteshwar 18.791111 T8.073859 DWLR 15.65 1403 1532 $5.91
31 {Mapur Garhmustestowar _ [Primery School, Oevali 288279 71.99% OWLR 7.84 655 8.05 1.62
3131 |Hapwr Garhmukteshwar | Primary Schoo!, Lodhipur Sobarnpur 28.852418 78024712 owWlR 10.22 ass 1014} 9.23
34  [Mapur [Garhmuktestwar | Primery School, fanpur 23.346968 T1.980554 DWR 9.67 .12 9.96 9.46
35 |Hapur Hanut AKDALH 18.637765 ¥7.B10958 Pierometer 17.10 16.10 « .
36 [Mapur Hapur EHADAN‘GWR 1871804 71.89721% Pierometer 14.15 1170 14 85 13.10
37 [Hapuw Hapur GOYNA 18 TIRREL 77.757191 Picrometar 19.10 17.10 10.00 10,70
38 jHapwr Haput HARUR 18733333 71.800000 Piarametsr 73.10 .50 1355 21.05
39 |[Hapur Hapur NIZAMPUR 18.720833 77.712500 Pierometer 19.00 17.50 19 &0 13.50
40  [Hapur Hagu: CHHIARASH 18.653964 17111268 Pierometar 9.00 8.75 8.90 -
41  [Hapur Hagkir HMAPUR BLOCY. _ 18.733331 77.800000 Pierometer 1110 21.50 2155 2170
42 [Hopur Hagut [prmary Schoot, ANpuT Muga'pur 1870772770 | 1789524167 oW . 12.80 1235
23 [Hapar Hapur Primary School, Kaabi 1870165 | 7770925811 DVAR - 1575 15.58
&4 |Hepur Hagut Primary Schoo), Kamg'ipur 18.6806 T1. 70025657 Pigrometar 16.50 15.10 - 13.75
A5 |Hapn Hapur Pri School, fatehy 28.74133278 | 77.92156389 OVLA - - - 10.79
46 |Hape Hapur Steandarpur Kataurf {New) 2023.74 - 18 616700 71571556 Pieromnetet - 15.05 1730 11.80
41 |Hapn Mapur N2k Hutatnggr (New) 2023-24 18.700200 ¥7.910372 Pierometer + 10.75 12.35 1175
AR IHapur |Stmishzof) . GEANPUR _ 18 300556 77562113 Pierometer 19.40 20.00 16.40
a8 |Hapr J5mbhacll GOHRA ALAMPUR ISELB657 | TIAEELIL | Peromest B - 1035 16.75
50 |Hapor Stmiphacll A.K.S, inter Collogn Simbhawat IR.765677 71953347 DWLA .43 1.01 2.45 1.32
51 |Meerut Janikhurd Primary / Composit School, Affatour Paval 18.932778 T7.606667 OWLA 12.0 10.24 9.75 -
52 |Hapen Simbheali Primary School, Baksar 28. 76604722 | 7799899722 DWALR - 6.76 5.81
53_[Hapur Simbhaoll Primary Schoof, gaendu Nagta 18.74728611 | 7B.03897778 OWLA - ) 503
54 Hapur $imbhaol] Primary Schood, Khaged Sahus s 28.7416 78.005 WA - 9.68 5.19
55 |Hapur Simphaoh |Singanpur (Rew) 3023-24 18 6486 7802688056 | Perometer - 19 -
56 |Hapw Simbhaoli [ Texdarpr (New} 2023-24 28.781 T196)81796 | Pezometer + 15 -
57 Hapur S'mbhaoli By N, 201314 187346 7798660523 Pigrameter - - 6.20 .
58 |Msenn Rajpura IST&! 18.967716 77.818934 DWLR .12 12.10 1093 21.33
59 Meerut Ramru ISESMJU 28911112 77.822778 OWLA + 11.62 22.04 IL.80
60_|Mesnn |Rajpura |Sameypur 18925787 | 77795931 oWLA 230 | N6 | no 134
61 {Mrontt |Rajpura Iguaoun 23004520 | 77.788908 DVAR . 2135 { 1155 19.45
61 |Moerut |Rama Ranwipur Aurangahad 19002365 | 71.7982% OWLR 050 | no ! 1963 21.05
63 [Mpenan Rajpura IR:H Chavhan 28.975139 T17.771254 OvAA 10.20 11.88 13.15 112.00 |
64 Meenn Aaipura Rajours 79122 19.011901 - ¥7.768949 DwiR + . 1955 19.331
65 |Meannt Rajpura Priml:! mh&h 19012815 TLI954 DWILR 16.80 17.30 15.18 1495
65 Jnaeent Rajpuera Primary SchoolShudpur 19.010061 | 77.783284 OwWLA 1942 | 1930 | 1972 .
67 |Ateend Rajpura Primary Scheol Ak 13.976550 ITE9T112 DWIR 11.80 1212 1195 2185
68 |Meenn  Ratpern Primary Schook Bahchola 29.036087 TI.7H1053 DwaR 18.60 19.14 18.35% 30.97
69 (Meent R_al&m‘l Primary School, Krstis Sacsher Nagar 19.00948 T2.83576 DWAR 2056 18.49 071 .
70 |ktesnn [Rajmurs Prathmik Vidhyalays Badha's Kalthwara 13 9091 24 1. areas bwnn 1150 1285 13153 13.74
71 |Meerut Rajpura Pachpheda 31126 77.81619% OW1A 22.5% 3.3 21.53 -
T [Meennt Daurata Oxrala 29 Q96657 TLR5218 D¥AR 1060 $.5 $51 9.89
73 Imteenn Daurats KANAURA 19130555 77.708333 Prerometer 9.40 839 - 175
74 _|oteann Dau-ats LAWAD 150659906 77.754432 Plezometer 13.85 13.70 14.25 -
75 _{Meonnt Oavrata MACHHRA) 29.140000 N7 Plozameter 565 130 6.45 140
76 IMeenn Daurats MATAUR 29.135526 77,7080 DWLR - 11.01 10,07
77 iMeennt Daurats Medlsuram 29.075004 77.750005 DW1A 16.20 15.85 15.97 14,93
78 [Meannt Dawreta Pauhall 15.07500% 71675010 OWIR 12,68 12.24 12,17 [EXY]
79 {Mesnnt Daurata AhRyabal tnter Coflegn Lisad! 25.124651 71.722667 DWiR .35 .05 204 2132
80 (Meenn tantihurd Py, Gotuka 28.919187 71.562500 DWAR 1985 19 65 18.66 .
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81 {Mesnnt Oaura'a Primary Schooidatalput 194574769 1131019 WLk . 17.13 1264
B2 |Meennt Oaura's Suran! (Hew] 2023-24 19111100 17.668630 Fisrometer - 915 15
83 |Mesnn Daura’a Panwad (New) 2023-14 19.109600 17.724429 Pigrgmeter - 11.00 95
[THD Dauraa Dhanju [New) 2023.24 19.082400 | 71.734430 ovAR . 15.0) 1342
85 [Mesnat Davra‘a Uipper Primary Schogt Poha¥ 12.073078 77.642706 DWLR - 10.16 9.51
&S Meena Kharkhota P1, Fashu pilan Vih!uﬁ Masur 23.839700 77743800 DWLR 2014 17.02 16.54 .
87 |Meenst fank Janikhured 28.960556 11.573087 DWLR 447 148 3.39 1.50
83 fMeenn Javiihurd NALAN AR 28.966657 71581313 Pierometer [ ] 5.56 - 6.40
B% |Mesnn Jaaikhurd RMANPUR 28.904167 F1.554167 Pietomates 297 148 - 7.62
90 |Meenn Machhara Px, Radhana 28.906800 | 72.94400 DWiR 1057 10.29 11,40 10.54
1 |Meenst M Primary f Composit School Kheda e Itiyarn 28.890512 77.67511 DWLR 12.719 1232 12.86 -
82 |Meenn ianikhurg Dimauk {New} 102314 28509000 77.595205 P 9.25 - - 4.25
83 |meent Kharkhods Atrgds Pi 28842500 77.810556 CrwiLi . 1135 2186 23.11
94 IMeenn |Kharihoda FAFUNDA P 28851988 ¥1.138392 Pleromeer 21.2% 19.60 1085 -
85 h!-nm Ixh:rthoda Kharkhoda Bloek 26.822685 12791671 Pisrometer 21,5% 21.87 1150 2190
95 }I\'#eenn Kharkhody Naplatabu _ 28.341667 | - 77.775000 OWLR - 22.87 2507 »33
97 |meana Kharkhoda RAIPURA GAON 18.799881 | 77775128 | Pierometer | 1980 | 19.55 | 1960 10350 |
98 [Meenn Khatkhody Bgaufi 15263133 I1.757500 OWLR . 298 J4.98 24,90
99 Maenn Kharkheda lanta intes Cottega 250 mt 23.841055 77741582 OWLR 10.89 21.12 2088 20.82
100 _iMoennt Meenn Primary / Composh Schao! Mohadn 18.888823 77.618959 OWLR 678 6.33 1.2 645
105 _[Meenat Kharichoda 1ats intor Catiegn Med'um SBmt 28.837287 7.741949 DWLR 10.96 .90 2174 041
102 |Meenst Kharkhoda Jama tnter Coliege Shallow 153mt 28.841056 77.741941 DWIR 11.78 10283 20.50 2147
103 [Meenit Rafoura Pathllom Patt! Sanwal 28938093 TL!MEZ! CHALR 22.55 1072 20.2% nk2
104 |M™ 23jpura {Pachpanm Paitl A 28911093 7787133 DWAR 070 10.41 20,45 -
105 fmoenut - Rajpurs Neglamal 28, 890960 11830316 UWIR 9.4 .51 20.85 19,99
106 | Meenut Rajpurs Nugla Sheihis 29025051 71814830 Dwir 1300 1533 19,73 19.95
107 |Mecnn Rajpurs | Muripnr Phool 28927713 [ 71.191514 DWILR 280 | 249 | 2030 23.76
108 IMeenus Rmra _ Morns 9000478 77.834253 DWLR .10 1236 1247 -
109 [Meerut Rajpura IMedpur 20958435 | 7LI51504 DWLR 2065 | w2 ] 211 72,29
110 |Mvenn LE} IHALL KHAS 18803635 77.801478 FWLR - 18.91 19.57 19.1
111 [Meerut Ralpura \adpurs Rajpury 28970678 71820230 DWLR 2190 22,36 1147 22.29
112 |[atesnut Machhary BAKSAR -1 LATIFULLAPUR 13.979167 1881718 Fitrometer 1.9 201338 13.1 .
113 [Meenn Wachhara Bhattipura 28.9161%9 T7.856944 oW 21.19 21.85 11.78 21.93
114 [aeerut Machhara DABTHALA 10943844 77.886165 Pittoretet 15,10 1460 | 1520 14.80
115 _|Meennt Machhara LALPUR 28.976253 TLA51T60 Pleromete: 17.20 16.2_0__1_6,70 -
116 |Meent Marhthara Mathhea P 188797 7?;8&77 DWAR 14.63 14.77 14.80 14,78
117 Meenn Machhara MAHALWALA 28887500 72993056 Piszometer 8.18 933 890 -
118 {Meonn Machhara RACHCHAUT) 28.883373 72.857801 Pl 17,48 1163 - -
119 {Meenut Machharn SHAHIAHANPUR 28.848778 77.926850 DWLR - 10.10 10.21
120 |Meenn Machhara E.V. inter CoMege Mathhra 28.828239 17.886389 OWLR 13.16 13.05 1152 1303
121 [Meens N}u_m‘. Ps, Antabati 29072015 77.608379 DWLR 1064 1.90 8.76 -
122 quem‘: Mawana BANA B 29098303 71.836253 Piezometar 1530 - . .
123 Meenut Mawana Chota Mawann 29001867 17.879167 DWLA 9.65 9.13 2.11 8.9
124 IMesrut Mawana JOKrKOLE P 19.073389 71511111 Plezometer 8.90 7.90 200 7.85
125 [Meerut Mawana FALAWADA 75.151657 17829162 Pigrometer B.90 8.50 &80 5.10
126 [Mesnut Mewans Ieaut 29.15833) | 77916359 | Fieromerer | 1050 § 940 | 1130 830
127 |Mesrut Mawana NEDU 9204167 11852778 Fintametet 10.70 10.50 11.00 1030
128 {Meerut |Mnrana KILOHA 29101389 17858333 Pierometer 11.10 . 1125 1050
119 [Mesngt |Mavrm= PIONAPE 29.129722 11672776 Pietometer 10.00 1030 9.650
110 |Meerut lyl_aunm RAHAWAT] 19.191657 17500000 P ronsetes 10.14 1040 £8.95
131 [Mesnut Rohta FEPLA 28.991185 71614337 DA . : 11.13 -
1321 |[Meerut P.Mhprh Ateetpur - 2B.905556 78023811 DR 1408 12.07 12.03 12,18
133 [Meenut Parichhbgarh Bahedutpur 25.001885 77935243 DWLR 548 563 6,41 601
134 |Maenn mmm—h I!!ONDﬂA 28.970533 71075000 Plerometer 11.34 11.45 11.80
135 |Mesnsnt PIrid_L:mg:.'h HHARRL 2B.998611 71891667 Piegometer 15.55 - - 14.50
U6 |Meann Patichhgark KHATK) 28975000 11.910331 Pi 1180 §2.65 1210
137 {Meenn Parichhitparh Parichhitgach 28.951389 71.935000 OWLR 1095 11,51 1145 11.47
138 {Meenn Parkhhigarh RAMNAGAR 190081313 71933333 F + 12.90 _ 1150
139 Meenn Farichhitgarh |SIKHERS 19.011332 77.975000 Pierometer - 10.50 §.70
140 _IMeenn Farichhitgarh Innmnmm Inter College P ath 18.978559 T1.914058 OwWLR 1118 10,84 1148 10.3!
341 M RM RINA NAGA 4 289310556 T7.815000 DWLR - 21.62 .72 157
14} [Meerut Ralpura RajptiradSomt 19005491 T1.803735 OWLR 2158 21,71 21.64 21.19
143 |Mestyt Rajpurs Saln! P 29.035972 TEDSI08 DWLR - - 70.71 19.79
144 [Meptut R3jpura Black pment Office Medum 19.011253 77803452 OWiR 12.08 2292 252 251
145 {Meerut |Rafours -~ Block Development Offlce Shallow 29.005494 77.803748 owis 13.30 23.38 23.18 iL15
146 |Meeryt iRaI[m Kams'pur 28.941840 77.764402 owih . 23,32 22.82 22.80
147 |Meerut _raiaum Jithaat 18.912677 77.782803 DWiR 2.9 47 2114 23.20
148 _|Meennt GET ] tshamabad Chahata . 28.934036 71784716 DWER 19.57 2245 | 1979 19.55
149 IMesrut Rejpurn Inchand] 28.987103 71790170 DWLR - 18.51 20.85 1496
150 [Moent Rajpurs Hasanpur 28938511 T1.789444 DWRR - 22.02 22,54 30565
151 [Meerut Rajpura |Gyanaur 29000995 71.830687 DWLR 21.40 21.51 2252 1.90
152 [Meannt Rafpura [} ¥ 28921971 11.718130 DWLR - 4,01 16.75 13.590
151 {Meenn Rajsura Bhagwaspur Chattan 28911844 77.813832 DWLR 2190 21.85 1016 1115
154 |Mearut Asjpura Amheda AdTEn' 29.012638 77.812567 DWLR 2020 2 LS_Q 15648 20.98
155 [Meana Ralpurs Atampur Bujutg 28913617 | 71316108 CWLA .30 1265 2358 23.29
15& IM it Hahta Rohta 19.016667 77.594247 DWLR 859 9.01 LA% 9.06
157 M Rohtn SHEKHFURI 29.013247 77.581183 Dwik - 5.55 5.45
158 Mgennt {Sardhana RAPSAD 5201111 17.674444 OWLR - 515 5.00
159 |Mesrut Sardhana MILAK 19.188195 TLILESTY Plerometer £27 B.05 7.9
160 |Mesnut Strdhans Atrens (New) 2073.24 19.1 78000 77.668270 Pliet omveter 10.30 10.15 8.3%
161 |meenut |saroamur PATMAVL 13108333 | 77.625000 owA : 9.96 10,09
162 {Hapur [simbhaon Primary Seneo), Bhovag w0197 | 77891314 owk £33 450 5.3 .
163 {Ha; Simbhaoll Primary Sehoo), Rathaida 18.771500 77961544 OWLR 5.88 5.63 6,95 £.97
164 {Meennt Kharkhoda Jatichungl 28.8421B1 12767103 DWLR 25.08 24.93 25.10 23.93




P

Meerut |Meengt Grags Farm 29.019484 T, 715000 DWILR - 19.04 1924 1861
Meerul M Shobhipur 19.000000 TI.671T18 Plerometer 15.70 1590 15.55
Meerut IMeanst Dbk - 20882108 1.67005 Pierometer 14.75 1505 1155
Meerut Moenst PAC 6th Vahini Medium 15.030485 J1.0109 DWLR 16.7¢ 16.80 1663 -
Meerut Meprut PAC Gh Vahinl 29 035700 T,103700 OWLR 1651 14,10 1636 1598
Meerut Meetut GunAul inter C.0ork 150m: 18.9156!_5'_ 77.715042 OWLH 1520 2005 | 202 13.98
Meenn Meenn Gurwrud inter €. Dork j45mt 28.981185 77,714441 owWALR 2035 14.73 1496 1017
Mot Meenst Magar 23.558333 T?J_SESBS Pieram 23.10 24.3% 24.25
M Meennt SundrafPootha 28.911111 77.628611 Pirrometer 1450 1420 15.80
Meeut Meent Sardar Patel Inter College 28977778 71754167 Preromatar 24,55 14.95 214.55
175 {Meenn Meennt Oungrawal 28.935111 77.642428 Pierometer 11E5 13.30 11.70
176 (Meerut Wawana/Meenst ) Ghosipus 29.115539 77869801 DWIR 23.56 2328 1352 244
177 IMeerut heendt fKasal ma 28905556 F1.750000 Frrometer . 13.85 14.56
178 MH?\E Meenst Poletan’e Partapur 28.831657 77625000 Flazomater 14,20 14.75 1440
179 Imeenn & shikh kandrio v. Camtt 28088321 77.712113 Plezometer 2205 20.15 2013
180 |Meerut Means med'cal colfegs maent 28.960000 77.751000 Prrometer 213,50 74 20 2430
\ 181 [Mesrut Unhversity Cv.Ch. Singh 25.963320 77.737503 & 74,40 14 50 4.0
| |_162 [Meenst IMeenn PARTAPUR 288915667 77.625000 Plipzomuter 12.85 11.0% 1090
| 183 {Meeny [Meenut TATINA SAANE _ 18.93191 71.720191 2‘3_5 - - 21.85
185 _|meerin Meearut Block O 2 DOffice Primary Schas! vpeda 18.930213 77.684482 owan 11.90 1086 11.69 10.93
185 |Meenn Meenst CAB tnter Colage Sadar 18.988218 72.695670 OWLR an 21.04 21.16 10.73
186 [Meenst Megrat Chameli Devi Hosphal 19.017758 72.614132 DWLR 1540 15,24 15.74 15.60
187 |Meenst Meerut Glcmmﬂg Ared IBERTIIR 72708611 OWLR 2150 1211 2216 2187
188 [Meenn Meenn Govt Campus Kashl 18.881782 72653456 OWAR 989 987 20 10.54
189 [Meenst Meenut patot] Panchayat] Ghar 19.041746 77.631641 [+ 18.02 1770 12.78 1551
160 W Meeaut _]izun| 28.971877 11674390 OWAR 19.17 19,42 19.28 19.30
191 [heenst IMeerut - |Kagiotsr 15.940533 12.731972 DWLR 15.65 25.71 2558 25,20 |
192 [Meenn L] vearut Kachart . 20.941657 71,750001 DWLR 1127 2.05 2173 1587
19 [Mesnnt Meenst [Primary Schoot Abdutts 28.990667 | 71761703 DWLR 1958 14.96 1985 p1F-1]
194 |Meenst Meenn Primary Schoot Achrodha 28904262 77.646813 owia 13.25 12.03 12.56 12,00
195 [Meenst Meenn Primary Schoo saral kel 28.945594 171.254850 OWLR 1961 19.65 1971 | _.1951
196 |Hapur Slenbhant Prrmamsdioul. DARIYARUR 26, 709646 78005080 OWiR 897 8.7¢ 9.1 863 __
197 [meenst Imeenn Raipur {o'd Plrometer) 28.979631 J1.13m12 OWLR .14 13.31 3at a.n
198 [Meerut |Mpenn 252 Work shop 28.005906 71.676657 DWIR 10.23 2011 1031 25.33
199 |Moenn Mt Cooperative Bank 10000226 | 77.689538 DWLR 1660 1629 ] 1659 1659
200 {Meenn Meerut yamp N 19.073056 7V.65A314 DR 3180 13.03 1308 121
01 |Meenn Mewrut Ga'rasam Enginesr 15.003301 I1.71Ir99 OWAR 22.56 1161 12.68 1336
- 202 |Meenst Masna Gundial tnter College 18.991184 7714481 DWLA 1582 15.16 1531 1446
03 |Mesnn Meenit 1DAS Mess. 29.001 164 77.693582 Lt L 18.46 | 1815 18.45 15.10
! 04 |Meenst Meoast karmn puhhe schoot 108.933082 77730851 DWLA 23.63 2346 22.68 338
205 [meenn Meenn Kutl Chauraha 23.554644 77735658 DWLR 26.09 2505 26.14 15.26
06 [Meena Meenat MIEF Subhart) Kighway 23.973193 71.641245 OWLA 1666 16.01 16.19 1533
07 _|Meenn Meonat Naga's tas! 19.032159 77.665071 DWLR - 15.01 15.73 1501
____208 Meenst Mepnit Nauchand| {mandle Perangan) 28.970637 77718612 DwiLR 25.685 15.67 15.62 15,66
309 |Meenst Meenst Subharti [right hand of road cutskde coflege) 28.962259 171639527 owa - 15.29 15.12 .
10 jMeenn Meerut Sujan Singh inter Cotlege 28938216 77.758012 owLa 1309 19.25 19,01 18.94
211 [Msenst Meens Unhversicy new Pliamater) 18.963310 71.737503 Owah - 21.04 21.10 21.70
212 [Meemn Meens ohkioys inter Colepe 28919622 71.230013 DWLA 8,94 21.19 1320 2344
213 [Meerut pserut City Meenu Gy Area Sufan singh Dl.ia, 18989288 T2.756605 DWLR - 19.15 16.93 19.47




45744

Drnexunt — 6

Remediation / Treatment Plan for 4 mixed drains (along with time line)

Pollution
Sources Confluence
Sl No. Town District | Name of Drain| (Domestic/ toTributary/ Proposed Action Plan
Industrial/ Main River
Mixed)
1
' . ‘ ' , For treatment of sewage of Abu Nala-1.The Capacity of 65 MLD
MEERUT | MEER ABUN - |
' UT | ABUNALA-1 MIXED KALIRIVER STP is Proposed and Land Identification Process is under way.
2
MEERUT | MEERUT | ABUNALA -2 MIXED KALIRIVER
Abu Nala- [T and Odean drains will be further tapped to 220
3 MLD STP at Kamalpur which is under Construction.
MEERUT | MEERUT |ODEAN NALA MIXED KALI RIVER '
4
MEERUT | MEERUT C};];g][:}\ MIXED KALIRIVER It is not related to Meerut City.

(%b?e'f?—

e

/C%b,l/
Regiogm Officer
U.P. Pollution ©an*ro! Rprd
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e
flre— . vl sRa oo, € Reh % Rarwi Original Apphcanon No-200/2014 (LA. i
No. 340/2022, M.A. No. 872/2018/2014, M.A. No. 875/2014, M.A. No. 480/2018) M.C. l;
Mehtz;} Versus Union of India & Ors. § TR amder f&Aie 27 =, 2025 a‘z IFTE @ a1
HEH H |

Wed- e Tiw-62 /250 / GAOAN SN -TR /01 R 19012026 |

IR iTaE wehfa U3 g™ aaa avrr T £ At 1 g anfior el
ITIRT—2 B UH GEA-51 / 76—2—2026—3-1807183 f37i® 14.01.2026 B MW § qafaww, o
G Tear] URadE IATT—7 SoV0 @ UF GIT-UoW0Ein—29 /81—7—-2026—43 (W) /2014
Soio—03 RA1H 00.012026 B Ho™ #xG §Y WA a7 § . wshw eRa e, ¥
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sTP

District | Total Drains & Tapping STP Completion | Sewera | Nodal Actions Taken District Ganga | Budget Details | Utilization Rivers
Status Capacit | Timeline ge Officer {As Plan Status (Yearly (1IEC Treated
¥ Networ | per clause allacation) Activities) as
{(MLD) k 56) Dralns
Status
1 2 3 4 5 6 7 8 g 10 11
TUS TA Bt T - |EEYy - 1. 77 fFamy Rrerimw@s | 2017-18 0.00 .
- 315 TR i & 201 HTI HIA ] - e ol f =3 | duR o1 Re 0.00
RO | g ) T 3| B T foran yRafE an) | e 2018-19 0.00
(@otlo) | o} A STP Plant LRRES i s g U I o | g fRa 1070000.00
T8 ) Tu Rm A i Pt WRFHT | suRwaea | Rt 3015
R P 3 SRR Sl DTN | ORI, | Review fom | 201920 ] 168660.00
Hftrg=m, watim @rd T 7l v A (30) | @re ¥ ee, EIEGE 467500.00
) % TTEOH | STP Plant | Ut e TN | S UTE G SR | Review B33 | 2020-21 0.00
TGN Drain BT & 7 e LRt TER T3 IWid 475000.00
| Tapped fFE WA ot g 2 v W AR | Hdewm og Ty g | 202122 | 505147.00
F PR frar m @ | FavamIst | wef 1971000.00
W ST TR Fwwl & TR TRE sifrrdt T 249209.00 -
Peawan | |G | [ | S e
Y gg _ qad 2024-25 )
TS & T R & e USG9 | aifir e 0.00 000
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.1. Budgetary allocations released by the State Mission for clean Ganga, Uttar Pradesh to the District Ganga Committee, Sambhal for the IEC .
activitles. ‘ ot

L : 2. Unutilised/'Remaining Amount also surrender to State Mission for Clean Ganga UP, Lucknow by District Ganga Committee, Sambhal.‘
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(Priti Yadav) A
Divisional Forest Officer/ Member Secretary s
District Ganga Committee, Sambhal. BTN
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SIS W # Rera v gt &1 -
1 IGUNNAUR ASADPUR ASADPUR
2  |GUNNAUR BHONA NAGALA BHONA NAGALA
3 |GUNNAUR BICHPURI SAILAB BICHPURI SAILAB
4 JGUNNAUR GANGA BAS GANGA BAS
5 |GUNNAUR ISAMPUR DANDA ISAMPUR SAILABPUKHTA
6 |GUNNAUR ISAMPUR DANDA ISAMPUR DANDA
7 |GUNNAUR MIRAMPUR FIROZPUR
8 |GUNNAUR MIRAMPUR MIRAMPUR
9 |GUNNAUR RASOOLPUR RASOOLPUR
10 JGUNNAUR RASOOLPUR HUSENPUR SAILAB
11 [JUNAWAI BAJHANGI BAJHANGI
12 |[JUNAWAI KHARKAVARI KHARKAVARI -
13 |JUNAWAI KHARKAVARI NARUPURA
14 |JUNAWAI KHARKAVARI MEDAWALI
15 |JUNAWAI MAIHUSAINPUR KHAM RAGHUPUR PUKHTA
16 [JUNAWAI MAIHUSAINPUR KHAM SAMASPUR GANG
17 |JUNAWAI MAIHUSAINPUR KHAM NAHARPUR
18 |JUNAWAI NAGLA AYMERI TAHARPUR
19 |JUNAWAI SINGHOLA PUKHTA NAGALA RUKHARA
20 |RAJPURA BASANTPUR DANDA BASANTPUR DANDA
21 |RAJPURA CHAUPUR DANDA CHAUPUR DANDA
22 |RAJPURA SISAUNA DANDA SISAUNA DANDA
23 [RAJPURA |HARDASPUR HARDASPUR
24 |RAJPURA JAMALPUR DANDA JAMALPUR DANDA
- 25 [IRAJPURA JAMALPUR DANDA RAMPUR KHADAR DANDA
26 [RAJPURA JIJIODA DANDA JJODA DANDA
27 |RAJPURA KEWALPUR TIPERA RAJAPUR
28 |RAJPURA SIKANDARPUR KHAGI SIKANDARPUR KHAG!
29 |RAJPURA UMMEDPUR DAANDA MEDPUR DANDA
30 [RAJPURA UMMEDPUR DAANDA PITAMBARPUR
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Total Drains & Tapping|  >'" StP Sewerage District Ganga|  Budget Rivers
District ot n:t..st . pping Capacity | Completion Network Nodal Officer Actions Taken Plan Qt;tqu Detfilq Utilization | Freated as| Remarks
Status (MLD) '|. Timeline Status o ‘ Drains :
|- Project for untapped and
partially tapped drains has been
sanctioned. Time of completion -
June, 20271, [nlrastructure and
Facilities
2- The district has prioritized the
1 ForAGram Sabhas (Gﬁmg}i Villages} - protc(.:tlon of the R1ver Cianga by The key issues
District Panchayat Ra) Officer ensuring zero waste discharge for the District
232331 nos |(DPRO), Kanpur Nagar (along with ail|from bordering villages. e v
- . . . . . Ganga Plan
) T'otal Drains - 30 Fouscholds |concerned Village Pradhans) 3- Source Segregation and (DGP) have
Kanpur Tapped - 15 Covered out of| 2 For Municipal Corporation / Collection at MRY Centers. been annroved Budget
Nagar Unmtapped - 12 506 NA 596000 nos  |Municipalities - Municipal To streamline the waste and t};g duta *| sanctioned by - - -
(U.P) Partially Tapped - 2 Houscholds | Commissioner, Munictpal management cycle. with related cullccti(;n NMCG
Not 1o be Tapped - 01 tor the yer [ Corporation, Kanpur Nagar assets have been deployed. [0CESS iS
2025 3 Planning Commuittee and Local 4- Intormation, Education, and I::urrent]v
Authorities - Additenal District Communication (1EC) :
underway.

Magstrate (City), Kanpur Nagar

Sustainability of SWM is driven
by community behavior change,
which has been addressed.

5- Bioremediation work on
untapped drains by Municipal
Corporation Kanpur Nagar.
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Progress Report: Solid Waste Management in Ganga
Border Gram Panchayats

1. Infrastructure and Facilities

The district has prioritized the protection of the River Ganga by ensuring zero waste
discharge from bordering villages.

*

Integrated SWM Centres: Dedicated Integrated Solid Waste Management Centres
have been constructed and made operational in all 40 Ganga Border Gram
Panchayats. These centers serve as the primary hubs for waste segregation and
processing.

Sanitation Worker Welfare: To ensure the safety and dignity of frontline workers,
PPE kits have been distributed to 40 sanitation workers (one per GP) for the
hygienic handling of waste.

2. Source Segregation and Collection

To streamline the waste management cycle, the following assets have been deployed:

Household Distribution: A major push for source segregation was achieved by
distributing 15,000 dustbins with the help of sambhav foundation. Waste
Collection Fleet: Door-to-door collection has been modernized through the
procurement of e-vehicles and tricycles.

CSR Collaboration: In a significant public-private partnership, the Sambhav
Foundation has contributed e-vehicles to the Gram Panchayats to strengthen the daily
collection mechanism.

3. Information, ]Education, and Communication (IEC)

Sustainability of SWM is driven by community behavior change, which has been addressed
through:

Visual Learning: Extensive Wall Paintings have been executed across villages to

serve as permanent reminders of waste segregation practices.

Community Dialogue: Regular Gram Sabha Baithaks were conducted to discuss
waste management protocols and address local grievances.

Publie Awareness Events: Periodic awareness workshops, cleanliness drives, and
community-led activities have been organized to foster a sense of ownership among
citizens regarding the cleanliness of the Ganga banks.
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Progress Report: Solid Waste Management in Ganga
Border Gram Panchayats

1. Infrastructure and Facilities

The district has prioritized the protection of the River Ganga by ensuring zero waste
discharge from bordering villages.

Integrated SWM Centres: Dedicated Integrated Solid Waste Management Centres
have been constructed and made operational in all 40 Ganga Border Gram
Panchayats. These centers serve as the primary hubs for waste segregation and
processing.

Sanitation Worker Welfare: To ensure the safety and dignity of frontline workers,
PPE kits have been distributed to 40 sanitation workers (one per GP) for the
hygienic handling of waste.

2. Source Segregation and Collection

To streamline the waste management cycle, the following assets have been deployed:

Household Distribution: A major push for source segregation was achieved by
distributing 15,000 dustbins with the help of sambhav foundation. Waste
Collection Fleet: Door-to-door collection has been modernized through the
procurement of e-vehicles and tricycles.

CSR Collaboration: In a significant public- prlvatc partnership, the Sambhav
Foundation has contributed e-vehicles to the Gram Panchayats to strengthen the daily
collection mechanism.

3. Information, Education, and Communication (1IEC)

Sustainability of SWM is driven by community behavior change, which has been addressed
through:

Visual Learning: Extensive Wall Paintings have been executed across villages to

serve as permanent reminders of waste segregation practices.

Community Dialogue: Regular Gram Sabha Baithaks were conducted to discuss
waste management protocols and address local grievances.

Public Awareness Events: Periodic awareness workshops, cleanliness drives, and
community-led activities have been organized to foster a sense of ownership among
citizens regarding the cleanliness of the Ganga banks.
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DISTRICT GANGA COMMITTEE,CHANDAULI

Pormat for gequited fnformm i veganding i cabmitin Pl hite NCa b Sew Dethif la vontext of MO Sebta n(fﬂl and (3rs(20072014),

| Sv ! District 1 Particnlars Statns Two Years Current Stitus lnlurc T Responsibte
N | Name Ago -,,‘I,cﬂm[ Department/
1 Chandan | Sewage Mo Sewape Network ‘Latter was senf to Jal
li Namami Gange For Nigam/ULB
i Suwage network, OPrCB
TR e TS IR e see——
{2 Bio- Medieal | Al the hospitals and | All the hospitals and Health
| i Waste diapnostics  in the | diagnostics in  the Department
b Municipal — Council | Municipal — Council Medical
[ area are  opetated | arca  are  operated chl.th and
} J through Sangam Bio | tirough Sangam Bio Family
: Medical. Medical. Welfare
. Dept. Utiar
o _ pradesh |
3 Municipal TNOMSW Plant Plant under progress- | Magar i
! Solid Waste 50°TPD | Nigami
- ‘ |ULB's |
4 Legacy waste | No No Nagar f
Migam/ |
) - ‘ ULB's ’
> Hotel § Hotel in Nagar agar i
{Ashrams/ palika (PDDU) nagar msnm
Dharmshala’s/ 8 hotel generate 1.2 /ULB i
Residentials - tonnes of waste |
Complexes which goes to the | {
abutting River compost pit/No !
Ganga or its Ashram {
tributarics ' }
6 Plastic Waste | Going to MRF Center | All Plastic waste | Nagar {
material send to MRF Nigam/ULB |
" Center. Sell to ‘sf i
kabariwala { Panchayat :
' Department |
)
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/ BANDIH DI Y/ON FARAS|

Earthwork for increasing capacityﬂ ?@%i@@r from Km 0.000 To Km 37.200

Abstract of Cost ::j
Particulars of item LELthL‘JI:;rk ary Rate AmortE
Earth work in Cutting for correcting
internal section and Filling for Making
Bank with Manual compaction of
drain/River by Poclain /JCB machines
including side slope cutting at required
slope with all lead & lifts in all type of soils
with disposal on daula and top & outer
slope of banks as directed by site incharge,
including spreading and partial
dressing.For bed width above 16.0 M to

T

o

Rz

i cum.| 646597.87 | 76.75 49626386.26

2 |Earth work in cutting for correcting
internal section and Filling for Making ‘
Bank with Manual compaction of|
drain/River by Poclain /JCB machines
including side slope cutting at required
slope with all lead & lifts in all type of soils|
with disposal on daula and top & outer
slope of banks as directed by site incharge,
including spreading and partial
dressing.For bed width above 80 M to

16.0M - Cum.| 214076.70 | 65.75 14075543.03

" Total 63701929.28

Add 18% GST 11466347.27

_Add 1% Contingency 637019.29

Grand Total 75805295.85

Say Rs. In Lacs 758.05
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APPLICATION NO. 200 of 2014

e
a
- District-VARANASI )
District | Total Drakns and Tapping STP Capacity {(MLD} STP Completion Time Line Sewerage Network Nodal | Actiony District Budget  Jutlization | Aivers | pg
Status Status Officer [ Taken | G2nga Plan Details Trests marl
Status das i
Drins.
1 2 3 4 -] & 7 8 9 10 11 _T
varenasi | Total draln-73 Nes.{30 [L- 80 MLD STP Dirapur 1- Operational {report awaited from | {fife under - | Section A and - R PO m—
Drains Ganga 8 43 Uttar Pradesh Jal process) Section B of i
Drains Varuna) [2- 140 MLD STP Dinapur. | 2- Operational Nigam Urban' District Ganga
Tapped ~45 Varanasi} Plan is
Untapped- 25 - 120 MLD STP Goithaha | 3- Operational completed.
Partial tapped-03 While making
[3- 50 MLD STP Ramana 4- Operational of Section Cis
under
5- 10 MLD STP Rammagar | 5- Cperationsl Progress.
- £ MLD STP Bhagwanpur | 6- Operational
. [7- 12 MLD STP BLW 7- Operatlanal {Malntain by BEW} Available
B- STP has been commissioned
E- 55 MLD STP Bhagwanpu on dt. 20-11-2025 with BHU
STP flow and MPS work wilt be Avalable
completed an 31-01-2026
-7 MLD STP Sujabad 9- At present Work Is progress &
" will be completed May 2026
10-Under tendering, 24 rnonths Avallable
L0~ 60 MLD STP after Letter of award
Lohta 11-DPR Capacity Enhancement of
Exlsting 80 MLD STP Dinapur
To 250 MLD in Varanasi
f1-250 MLD STP Dinapur Amounting to Rs. 1477.12Cr. Proposal
hias been sent for approval. submitted
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APPLICATION NO. 200 of 2014

o
District-VARANASI :
Distrit | Votal Drains and | TP Capacity (MLD} ST# Compleslen Time Line Seweragd Nodal Qficer | ActionsT Distsict | Bug -
Tapping Status get | Utilization
. Network Taken | Ganga Details Treated as
" Status Plan . Drains
Staius
1 2 E 4 5 5 7 8 g ] 1o ]
Varanasi| Total drain-73 80 MLD STP Dinapur Operational
Nos.(30 Drains 140 MLD STP Dinapur Operstiona
Ganga B 43 Drains | 120 MLD $TP Goithaha Qperstional
Varuna) S0 MLD STP Ramana Cperational
Tappad - 45 10 MLD SYP Ramnagar Qperatlonal )
Untapped- 25 8 MLD STP Bhagwanpur Operational
Partial tapped- 03 {13 paLp 5P LW Operational {Maintain by BLW
55 M1D STP Bhagwanpur STP has been commissiored on
dL 20-131-2025 with BHY STP
flaw and MPS work will be Available
compléted on 31-01-2026 Related
= — to UPJN ~ _ _
07 MLD STP Sujabad At present Work is progress & {Urban) . -
will be completed May 2026 Avallable
60 MLD STP [ohta Under tendering, 24 months
after Latter of award Avallable
250 MLD STP Dlnapur DPR Capacity Enhancement of
Existing 80 MLD STP Oinapur
To 250 MLD in Varanasl Proposal
Amounting to Rs, 147712 Cr, submitted
has been sent for appraval.
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B .
SWACHH BHARAT MISSON (G) PHASE-2
38- GANGA GRAM PANCHYAT
DISTRICT-VARANASI
SR.NO BLOCK NAME GP NAME PRADHAN NAME MOBILE NO

1 |CHIRAIGAON LUTHAKALA RAJESH 9005220316

2 CHIRAIGAON PRANAPUR VIVAY KUMAR 9452252611

3 |CHIRAIGAON MURIDPUR TUFANI 9415586560

4 CHIRAIGAON ' SARSAQUL AMITA SINGH 9415596272

5 CHIRAIGAON SHIV DASA KIRAN DEVI 9452156020

6  [CHIRAIGAON AMBA KUSUM DEVI 9792002020

7 |CHIRAIGAON  |TATEPUR GEETA 6307854445

8  |CHIRAIGAON SINGHWAR MARJADI 9984399787

9  |CHIRAIGAON KAMOULI CHANDRAJEET YADAV 7905543536
10  |[CHIRAIGAON SHRISTI KUSUM DEVI 7753833591
11 |CHIRAIGAON BHARTHHARA KALA |AMIT KUMAR SINGH 9415202801
12 |CHIRAIGAON BHAVANPURA BASANT 8112464151
13 [CHIRAIGAON RAMCHANDIPUR  |VIBHA 9839301752
14  |CHIRAIGAON MOKALPUR NIRMALA 8726865159
15  |CHIRAIGAON DHARADHAR SUMAN KUMARI 8175886242
16 |CHIRAIGAON GOBRAHA CHANDANI 7052881111
17 |CHIRAIGAON KUKUDHA DASHRATH 9096080718
18 [CHIRAIGAON CHHITAUNI ANITA 9532733653

19  [CHIRAIGAON MISHRAPURA REKHA DEVI 9451303510
20 [CHIRAIGAON AMAULI SARITA 9450251428
21 |CHIRAIGAON CHANDPUR SANTARA 7784035525
22  |CHIRAIGAON MUSTAFABAD SHEELA 8574529819
23 |CHIRAIGAON CHHHITAUNA UDAYNATH 9451412917
24  |CHOLAPUR DHAKA SUMAN DEVI 9919223771
25 [CHOLAPUR KAITHI ANITA DEVI 7607612082
26 |CHOLAPUR GOURA UPARWAR  [URMILA 9648143394
27  |CHOLAPUR RAMPUR RAJENDER PRASAD 9839851566
28 |CHOLAPUR CHANDRABATI YOUDISTHIR 9415622605
29 |CHOLAPUR MOLNAPUR ASHISH GOD 9125358836
30 [KVP MADHHOPUR SUMAN DEVI 9695866828
31 |KVP CHHITOUNI KOT ANIL PAL 9793080697
32 |KvpP BETAWAR HARISCHANDRA 6307383569
33 |KVP SARAY DANGARI SATYA NARAYAN YADAV 8127546730
34 |KVP TARAPUR MANOJ KUMAR SINGH 9451304434
35 [KvP RAMANA ARTI DEVI 9005523377
36 |KVP MUDA DEV RAMESH SAHNI 9795144411
37 |KVP. TIKARI SURYADEV KUSHWAHA 8423819114
38 KVP NAIPURA KALA REKHA DEV!I 0628269155
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DA ronaard —3 O\

Drains

Note t i r rel 2014 for hearing d feb
District: Varanasi
S.No Attribute ) bm"s
1 District Varanasl o -
2 Rivers , Ganga, Varuna, Assi
3 Total Number of Drains 45 (30 Ganga/15 Varuna)
4 “Total Discharge | 250.53 MLD (Through Drains only)
5 Total Number of Tapped Drainsand | 39/118.53 MLD
Discharge
6 Total Number of Partially Tapped 3/90.5 MLD
) Drains and Discharge T
7 Portion of Partially Tapped dralns 57.5 MLD
2 treated ; i
8 Portion of Partially Tapped dralns 33 MLD
- untreated _
9 Total Number of Untapped Dralns 3/41.5 MLD
and Discharge : S~ -
10 Yotal Sewage Generation through 522 MLD Total Sewer Generation of which 250.53
Drains MLD Is generated through drains _ o
11 Total Sewage Generation through 176.03 MLD (70.3%)
Drains and Treated ,
12 Total Sewage Generation through 74.5 MLD (29.7%)
Drains and untreated I —

13 Special Remark 13 drains of River Varuna were tapped by UP
Irrigation Deptt through Interceptor sewer pipe line,
of Whlch 07 drains are overﬂowmg due to

ect ation
, Varanasmagar Nigam.
14 No of STPs installed 7
15 Total Installed Capacity of STPs 420 MLD
| 16 Plan for Untapped /Partially Tapped artially tapped drains (i} Assif Na Drain & (ii
Nakkha Drain: Partially tapped to 50 MLD Ramana

STP. Construction of additional 55 MLD STP is
sanctioned vide AA&ES dated 19.10.2022. Overall
Progress is 26%. The drain is currently under
treatment through Advance Oxidation Process. STP
land is Allotted and STP is under Construction. Funds
Allocated (INR 308.09 Cr)-under Namami Gange
program. To be completed by 06 Dec 2025.

Partially Tapped Drain (i} Narokhar Drain: Partiaily

tapped to 120 MLD STP at Goithaha. Currently
effluent of Goitha STP outfalis in this drain.

DPR for Construction of a separate effluent line to
discharge effluent of Goitaha STP to river Varuna is

submitted to NMCG.

Untapped Drains {1} Ghatwari Mata Mandir Drain
| {Sujabad); (i) Shayar Mata Mandir Drain (Sujabad} Is
| proposed to be tapped to Sujabad STP. Land
Allocated at Sujabad. Funds Allocated {INR86.17 Cr)
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é (Sewerage District-1v), Varanasi, Amounting to Rs.

| 348.86 Cr.ls submitted to NMCG. TPA Is in process.

| Status of Land Avallabllity: Government land is not

| available. The Process of procuring private tand Is
under progress. Meeting of Executive Committee of

| Letter of Approval Is awaited.

Under AMRUT 2.0. to be completed by 03 May 2026

i :

Proposed to be tapped to New STP.
DPR of I&D and Treatment works for Durga Drain

NMCG for approval of project held on 10-02-2025.

17

gioremediation for Untapped —
/Partially Tapped Dralns

Of the total 74.5 MLD untreated sewage, 28 MLD is
belng treated through Advance Onldation Process,
Varanas! Nagar Nigam tried for pioremediation
techniques on these drains but due to heavy flow it
was declded to adopt phytoremediation technique
for which it studied the Gorakhpur model for
phytoremadiation (Taliya Draln Outfalling in Rapti
River under guldance of shri C.R Babu, Principal

| University) and initiated

Investigator, C.E.M.D.E, Delh
process to start phytoremediation of Untapped Drains

in Varanasl.

Varanasi Nagar Nigam has informed

Chief Engineer,
ytoremediation has been

that Initial steps for ph

started.
Phytoremediation for 3 untapped drains with total

discharge of 41.5 MLD has been initiated and
similarly for 2 Partially tapped drains with total

discharge of 5 MLD

18

Time Line for [&D works of Untapped
Drains

As mentioned above two parﬁalﬁ) taphec’i drafns wil -_
get connected to STP by Dec 25
similarly, the two untapped drains will get connected
to STP by March 26

Time line for one untapped drain and one partially
tapped drains can be given once the projects are
sanctioned.

18

Budget Provision or funding source

Being Funded under Namami Gange or AMRUT 2.0

| 20

for 1&D Works
Land Availability Status for STP and

5ps

Land has been allocated as described above, Where |
government land is not available private land is being |

procured and provided.

21

I"Status of District Ganga Plan
| preparation and Plan for its

implementation

The District Ganga Action Plan for Varanasi will be
ready by January 2026
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Office of the i
Project Manager, Ganga Pollution Prevention Unit,

1. Nagar Palika Parishad, Mirzapur

U.P.Jal Nigam (Rural), Varanasi.

Information Regarding Tapping of Drains

S
No. | Name ofthe Drain | Discharge | Tapped/ MPS/SPs
5 (MLD) | Untapped L‘;V"::’tlgs Name of STP j
> Hlasrl:ndarpur Drann. 1.580 Untapped
3T bll'Jmanghat Praln 0.680 Untapped = The Work is in progress and will be
ublic c!ub Drain 0.600 Tapped completed in April 2026.
4 Barahmiliah Drain 0.390 Tapped
5_| District judge Drain 0.400 Tapped 8.5 MLD
6 Lift cannal Drain 0.400 Tapped MPS 8'? MLD STP
7 Irrigation colony Drain 0.030 Tapped Bisunderpur FECSR
8 | MorchaGhar Drain 1.640 Tapped
9 Konia 0.020 Ta 22.5MLD 22 5 MLD STP
MPS Kachari | Pakka Pokhara
10 | Ghoreshahid Drain 5.000 - r;artially
a -
11 | Balaji temple 2200 U pped The Work is in progress and will be
ntepped completed in April 2025
g: &hor:a“.’% : 0.250 Untapped ’
achari Drain 1.200 Tapped
14 | Oliyar 0.310 Tapped
15 | Sundar 0.240 Tapped .
17 | Narghat 0.780 Tapped achari | Pakka Pokhara
18 | Khandawa 9.420 Partially The Work is in progress and wil be
' : Tapped completed in April 2026.
19 | Basvariya Drain 1.130 Untapped Comprehensive sewerage scheme for
20 | DiwanGhat new Drain 0.020 Untapped® Vindhyachal area comprising of four
21 | BalughatKacha Drain 0.010 Untapped wards have been approved under AMRUT
22 | Malhaya Drain 0.270 Untapped scheme. 07 MLD STP Work (S8R
- N Technology) completed, and its trail run
has been started. Sewer Pipe line and
House Connection work is in progress. No
Project has sanctioned for tapping of
Patengra (manasarovar) 4 Untapped Nalas but Sewage generated in nalas
23 | prain 0.740 Pp through House Holds has been tapped by
house connecting chamber and flows
diverted to Sweage Treatment Plant for
/Leatj_eﬂt._/——
: I ey
24 | DiwanGhat old Drain 0400 | Tapped | o4miD
25 | BalughatPakka Drain 0170 | Tapped | pps 07 ;\:\ILD S;PI
26 | Parasuram Drain | 1.3%0 Tapped | \indhyanchal vindnyancna //”_’_’_J
27 | Gudara Drain 0.200 Tapped —

ot]v“)""’b
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ANNEXURE

R-8

2028

M.A, No. 480/2018) M.C Mehta Versus Union of India &

I fvas weifa o3 g @ S T R T i @ anfior srergfd arprT-2 @ g WE@mn-st 2 76~2—2006- F—1807183 FrE e} qataRe
T T Fearg TREdA A7 3080 B A HHG THGN0L0—29 / 81-7—2026—43 (47) /2014 DoFo—03 RAF 00.01.2026 B WA F Y I:'H"Tﬁ qe ;gf‘mgﬁa 3rgamr +

frehl 3 TR Original Application No- 200/2014 (I-A NO- 340/2022] M-A- NO- 8722018 M-A- NO- 875/2014 M-A- NO-480/2018) M-C Mehta Versus Union of India & Ors- % UiRa =1 wsfra i afrewo
> A Rl 27 TARE 2025 B U B A wEfa v @ g

P Hpfor wx PR el 1@ e wrfae dfe 2
District Total Drains & STP Capacity (MLD) STP Sewerag Naodal Officer Actions Taken District Bodget Utilization | Rivers Remarks
r Tapping Statos Completion e Ganga Plan | Details Treate
Timeline Network Status d as
Status Drain
3
Mirzzpur | Nagar Palika - - 8-5 MLD TP 1- Operational 228.60 1. o 2w o, 04 drains tapping proposal District To be To be There | 04  drains  tapping
Mirzapur Bisunderpur 2- Operational Km ;;m . has been approved by | Ganga Plan Proved Proved by isno | proposal has  been
Total - 27 Drains 2-22.5 MLD STP Pakka | 3- Operational "'“;97927“933 NMCG tapping will be Status for by SMCG river | approved by NMCG
Tapped - 18 Nos Pokhra ;mt i i completed within _02 Mirzapur - SMCG Lucnkow in tapping wi_li } be
Untapped - 09 Nos 3-07 MLD STP Pl months, And 05 Nes drains | Section "C" | | Lucnke Mirza | completed within 02
Vindhyachal No-ig—azeocases | oiated to Nagor Palika has been w pur months. And 05 Nos
foren SaraTS Mirzapur and U.P. lal | compleled which | drains retated 1o Nagar
syt T Nigam (Urban}. Mirzapur | and Section is Palika Mirzapur and
o durget & wm | Currently untrapped drains “D* treated | U.P. Jal Nigam (Urbar).
e Y Atew e | oare under  bioremediation will be as Mirzapur Currently
TR EE U FFA | done by Negar  Palika completed drain | untropped  drains - are
L Parishad Mirzapur by the end of under  bioremediation
January done by Nagar Palika
Patishad Mirzapur

Nagar Palika - There is no STP in - Currently unt;appedddrains dCurremly untrum;:d
Chuna i are wnder biorimidiation rains are under
T::;T-rls Drains 33“22&’135’? fi';ﬁ;f,‘; done by Nagar Palika bicrimidiation done by

Untapped - 15 FSTP was inaugurated in Parishad Chunar

March 2023",

Nagar Palika Parishad
Chunar
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APPLICATION NO. 200 of 2014 ' ) \/
District-MIRZAPUR
District Total Drains and I g1 Capacity i STP Completion Time Line Seweragd Nodal Offic Actions District | Budget [Utilization Rivers Remarks"
Tapping Status {MLD) Network e‘ Taken Ganga Details Treated
Status Plan as
Status Dralns
V1] 2 | E! | 4 5 3 7 8 5 10 m =
Mirzapur | Total 27 drains 1- 85MLDSTP [I- Operational B _ _ _ - - . |04 dralnstapping
Tapped - 18 Nos pisunderpur proposal has been
Untapped- 09 Mos. [2- 22.5 MLD STP 2+ Operational ‘ approved by NMCG
pakka Pokhara tapping will be
3. 07 MLD STP - Qperational completed within 02
vindhyanchal manths. And 05 Nos
: drains related to
Nagar Pallka

Mirzapur and U.P. Ja
Nigam (Urban)
Mirtapur,

’\"(’ TEaq%
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! Format-1 - , yp— S
ULB | TotalDrains | STP Capacity STP | Sewarage | Nodal | Action | District | Budget | Utilization | Rivers ema A
&Tapping {MLD) Completion | Network | Officer | Taken | Ganga | Details TreatP:d as
Status Timeline | Status Plan : Drains @
) Status
L1 | 2 | 3 | & o' s & | 7 [ 8 | 9 | 10 u_ |1
NPP | Total Drain 1S | Thereis no STP R - Thereisno | Remediation-
Chunar & in Chunar Nagar - - - - tiverin NPP | 15 Drains
Urtapped-15 Palika so far; chunar
however, a : which is
working FSTP treated as
was inaugurated drain
in March 2023." ‘ )

Executiv% Officer

Nagar Palika Parishad Chunar
Mirzapur
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Format-2
District | Recommedation Action
What is the status of industrial drain/mixed drain? NA
Timeline for FP2 NA
1. Tons River NA
2. Mangai nadi NA
35 Untapped drains sewage disposal plan 6l fina) remediation system is provided NA
How is MSW processed? NA
STP and pumping stations-whean will it be properly functional? NA
List of rivers-status 1o be verified: NA
1- Beso River NA
2- Mangai River NA
3- Gangi River NA
4- Karamnasa River NA
$- Gomati River . NA
6- Bhaisahi Madi NA
L 7- ‘Tons Nadi NA

Execuﬁ%e Officer

Nagar Palika Parishad Chunar

Mirzapur

G Scanned with OKEn - /
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ULB-Nagar Palika Parishad Chunar, Mirzapur

STP/Land/fund
Quantity Of Timeline for
. Tapped or Sewe STP to which Status of Completing
S-N. Name Of Drgln Town Untapped discharge the drainis | Statusof | funds |Timeline for the
fromthe | proposedto land | provided| makingthe | household
Drain (in | be connected | allotted ] for the STP Connectivity
MLD after tapping | for 5TP STP functional | tothat STP
1 santoshi Mata Mandir Nala Chunar |Untapped 0.125 STP is proposed | Land Not | Fund Mot | NoTimeline | No T""‘?“"e
2 Belbir Ghat Nala Note- By placing 0.042 . Allotted Allotted | determined determined
3 Post Office North Nala iron mesh on the 0.335
4 Post Office South Nala mouth of all drains. 0.393
Nishadraj Park Nala, Solid waste is
5 Gangeshwarnath prevented from 0.068
6 Chaura Mata Mandir Nala flowing into the 0.125
7 Balughat Nala Ganga and the 0.08%
8 Pared Ground Nala water coming out 0.300
9 Kashiram Awas Nala of the mesh is 0.377
10 Nagar Palika Nala purified through -. 0.224
11 Pashu Chikitsalay Nala bioremediation 0.126
12 Saddupur Naipurwa Nala process and release 0.960
13 Bharpur Trimuhani Nala into the Ganga and 0.134
14 Tekaur Nagarpur Nala Jargo. 0.100 k
15 Nagarpur Nala 0.091 !
A~ =R aferet eReg gAR Gt i 15 Tl R aANEeE &1 o e R @ S W 2

Executie Officer

Nagar Palika Parishad Chunar

Mirzapur
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T W EELC
LR — ﬁ’—ﬁﬂmm TR gard Staa wftestd oW nvH ET A Ere] HIATS T
wam am s
[ 7 3 [] 5 7
1 MIRZAPUR | Ganga | CHHANVEY [AADAMPUR AMAR BAHADUR YADAY Gram Pradhan 9651000612
2 | MiRzaPUR "Ginga CHHANVEY |AKODH! SATEESH Gram Pradhan | 9319325618
3 MIRZAPUR [ Ganga CHHANVEY |BABURA ANAND MOHAN SINGH Gram Pradhan 9935839453
4 MIRZAPUR | Ganga{ CHHANVEY |BAJATA USHA DEVI Gram Pradhan | B736965478
5 MIRZAPUR |[Ganga|{ CHHANVEY |BARAHA KHURD ANIL KUMAR BIND Gram Pradhan | 9793296125
& MIRZAPUR | Ganga CHHANVEY |BASEWARA KALA SHILA DEVI Gram Pradhan 9621405873
7 MIRZAPUR | Ganga | CHHANVEY |BHABHN! MU. PARWA BAIJANTI DEVI| Gram Pradhan | 9721688481
8 MIRZAPUR | Ganga | CHHANVEY [BHAIDPUR PRIYA PANDEY Gram Pradhan | 9005061353
9 MIRZAPUR | Ganga| CHHANVEY |BHILGAUR CHAMPA DEVI Gram fradhan | 8085668387
10 | MIRZAPUR jGanga| CHHANVEY |IBIJAR KALA RAVI YADAV Gram Pradhan | 9005234603
11 | MIRZAPUR | Ganga{ CHHANVEY |CHADAICHA GHANSHYAM Gram Pradhan | 8849192524
12 MIRZAPUR | Ganga CHHANVEY |CHEHARA SANGEETA DEVI Gram Pradhan 6392255208
13 | MIRZAPUR | Ganga| CHHANVEY [DAGAHAR SUNITA Gram Pradhan | 8853765231
14 MIRZAPUR | Ganga CHHANVEY 1DUGAULI KANTIT ANJANA PANDEY Gram Pradhan 7007123414
15 [ MIRZAPUR | Ganga | CHHANVEY |GAURA BECHAN SINGH Gram Pradhan | 9936756060
16 MIRZAPUR | Ganga| CHHANVEY |GOGAV SIYA DULARI Gram Pradhan | 5005745274
17 MIRZAPUR | Ganga CHHANVEY |GOPALPUR BHARAT PRASAD Gram Pradhan 9554591750
18 | MIRZAPUR | Ganga| CHHANVEY |HARGARH URENDRA KUMAR Gram Pradhan | 8090177276
VISEWAKARM
19 | MIRZAPUR | Ganga| CHHANVEY |JOPA GOWARDHAN PATEL Gram Pradhan | 7905959293
20 § MIRZAPUR | Ganga| CHHANVEY |[KASHI SARPATL SANIL DEVI Gram Pradhan 979300774
21 | MIRZAPUR | Ganga| CHHANVEY |[KHAIRA ASHISH YADAV Gram Pradhan | 9651541105
22 MIRZAPUR | Ganga CHHANVEY [KOTHARA KANTIT VIMLA SINGH Gram Pradhan 9956209090
23 MIRZAPUR | Ganga | CHHANVEY (KURAUTHIPANDEY DIWAKAR SINGH Gram Pradhan 7007066438
24 MIRZAPUR | Ganga CHHANVEY {MISHRAPUR SITA DEVI Gram Pradhan 7885258522
25 | MIRZAPUR [Ganga| CHHANVEY JNADINI ANJANA PATHAK Gram Pradhan | 7005276854
26 MIRZAPUR | Ganga CHHANVEY |NAGAVASI JEET NARAYAN Gram Pradhan 9005098872
27 MIRZAPUR | Ganga CHHANVEY |NAUGAON JADAWATI DEVI Gram Pradhan 7646843860
28 MIRZAPUR | Ganga CHHANVEY |NIBI GAHARWAR MADHURI SONKAR Gram Pradhan 7860650550
29 | MIRZAPUR |Ganga| CHHANVEY [NIFARA ASHA YADAV Gram Pracdhan | 9450315506
30 | MIRZAPUR |Ganga| CHHANVEY |PARWA DINESH KUMAR Gram Pradhan | 7068076951
31 | MIRZAPUR |Ganga| CHHANVEY [SHIVPUR SURAI KUMAR Gram Pradhan | 73988393565
32 | MIRZAPUR |Ganga| CHHANVEY jSUPANTHA SANDEEP Gram Pradhan | 9415669510
33 | MIRZAPUR | Ganga| CHHANVEY |TILAI MAUAAR TARAKNATH Gram Pradhan | 7080492151
34 | MIRZAPUR |Ganga| CHHANVEY [UNCHDIH KANTI DEVI Gram Pradhan | 8318910001
35 | MIRZAPUR [Ganga| JAMALPUR [BARAIPUR Sarita Chaurasiya Gram Pradhan | 97954497304
36 | MIRZAPUR | Ganga| JAMALPUR [BISHESHARPUR MAFI Malati Devi Gram Pradhan | 8707754129
37 | MIRZAPUR |Ganga| JAMALPUR |MIRZAPUR KHURD Priyanka Singh Gram Pradhan | 9170503062
:: MIRZAPUR | Ganga KON BALLIPARWA VIMALA DEVI Gram Pradhan 9695606158
MIRZAPUR | Ganga
10 Miarur TGongs | KON Jno6aon BRACGU e T v
41 MIRZAPUR | Ganga KON CHECKSARI HARISHANKAR oo Fradhan SansTTo%8
42 | MIRZAPUR | Ganga KonN  lomite SUMAN OF Gram Pradhan | 8739038283
43 | MIR2APUR | Ganga KON DALAPATTI ARUN KUM\:R o pradhen | 2538781
Gram Pradhan | 9935145111
44 MIRZAPUR | Ganga KON DHAURAHARA PUSHPA DEVI Gram Pradhan 9415480091
45 MIRZAPUR | Ganga KON DINGUR PATT| MAHAVEER SARQ) Gram Pradhan 7348708030
46 | MIRZAPUR | Ganga KON GADGERI CHANDRASHEKHAR YADAY Gram Pradhan | 9415876486
47 MIRZAPUR | Ganga KON GAHIA
48 MIRZAPUR | Ganga KON GOBRAHA 2::\:::%5“ g:: g::g::: 2253312268
43 | MIRZAPUR |Ganga KON HARSINGPUR 231
50 MIRZAPUR |G JEET LAL Gram Pradhan | 9935890219
anga KON JAGDISHPUR ALOK KUMAR SINGH Gram Pradhan 7007090208
31 | MIRZAPUR | Ganga KON KAMASIN RAJESH KUMAR Gram Pradh
52 | MIRZAPUR | Ganga KON |kaRsHERUA DINESH MI P 138936
53| MIRZAPUR | Gangs ON kALUA o SHRA Gram Pradhan 9415669345 |
54 MIRZAPUR | Canga XON II(OLHUA ey DASSI:I}DRA PRATAP Gram Pradhan | 9450844007
55 | MIRZAPUR [ Ganga KON [LAKHANPUR JATASHANKAR s | SI03143629
56 [ MIRZAPUR | Ganga KON |MADAN PATTI ANIL SONKAR e | 9935939320
57 | MIRZAPUR | Ganga KON EMAJHIGANWA RAASMANT BT Gram Pradhan | 9453877777
58 { MIRZAPUR | Ganga KON IMassiLiPATT] SUNITA DEVi Gram Pradhan | 9453646140
59 | MIRZAPUR | Ganga KON |MALADHERPUR SHAILEND cm Pradian | 9936221210
60 | MIRZAPUR | Ganga ON TMALLEPUR e RA KUNMAR Gram Pradhan | 8318302065
H Gram Pradnan

8738007072
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MiRZAPUR | Gang2 ] :g: :;‘a::"‘\[’;‘ " SUMAN DEVI Gram Pradhan { 7007459813
MIRZAPUR | Gang? 4 SHASHI MILAN Gram Pradhan | 6391317250
iRzapuR | Gang2 | KON MUIHERAHARA KALA ANITA SINGH Gram Pradhan { 9936920819
MIRZAPUR | Gangd XON PAKHWAIYA GEETA DEVI Gram Pradhan { 9532565856
MIRZAPUR | Ganga KON PURIAGIR SHEELA DEVI Gram Pradhan | 9198287946
MIRZAPUR | Gorg? | KON RAMPUR Mishree Lal Gram Pradhan | 9935993669
MIRZAPUR | Gang? | KON SEMRA CHANDRASHEKHAR Gram Pradhan | 9956858370
MIRZAPUT__G_‘_"E- KON SHREE PATTI SHAMBHU NATH YADAV Gram Pradhan | 9415553765
MIRZAPUR _| Gangd KON TILTHI OM PRAKASH DUBEY Gram Pradhan | 9935361004
MIRZAPUR | Gangal MAJHAWA 1GAJAHAN Sadhana devi Gram Pradhan | 9363897465
MIRZAPUR | Ganga | MAIHAWA {BARENI Ashok kumar Gram Pradhan | 8090146933
MIRZAPUR | Ganga| MAIHAWA 1GADAULI Manisha devi Gram Pradhan | 9559535376
MIRZAPUR [ Ganga | MAJHAWA  |GEGRAV Rmavati devi Gram Pradhan | 7317501425
MIAZAPUR | Ganga | MAJHAWA  [JALALPUR Mangaru Gram Pradhan { 9835796252
MIRZAPUR | Ganga | MAJHAWA  |KEVTAVEER isarawali Gram Pradhan | 9695076658
MIRZAPUR | Ganga | MAIHAWA |MATIYAR} Chandrabali Gram Pradhan | 9129019829
MIRZAPUR | Ganga | MAJHAWA  [SHIVRANI faishankar Gram Pradhan | 7007580819
78 | MIRZAPUR | Ganga | NAGAR (CITY) |BHATAULI NARAYAN Gram Pradhan | 6307133249
79 | MIRZAPUR |Ganga | NAGAR (CITY) |BIHARI MUNESH YADAV Gram Pradhan | B840567452
80 | MIRZAPUR | Ganga | NAGAR (CITY) |ICHAPUR KALA ANARASH DEV Gram Pradhan | 8115012630
81 | MIRZAPUR | Ganga | NAGAR {CITY) {GANGAUT sunil Gram Pradhan | 9140096922
82 | MIRZAPUR | Ganga} NAGAR [CITY) [KHUTHA MAUNAS Shifpa Gram Pradhan | 9453290080
33 | MIRZAPUR | Ganga | NAGAR (CITY] |LEDU VINITA BHARATI Gram Pradhan | 9651530392
84 | MIRZAPUR | Ganga | NAGAR (CITY) |NAUHA Ram Patti Gaund Gram Pradhan | 9915720890
85 | MIRZAPUR | Ganga | NAGAR {CITY} |[NEWADHIYA GHAT DHARMENDRA KUMAR Gram Pradhan | 9956088534
26 MIRZAPUR | Ganga | NAGAR [CITY) |PARWA RAIDHAR MAHENDRA BAHADUR Gram Pradhan 71897664646
a7 MIRZAPUR | Ganga | NAGAR (CITY) |PIPRADAD LAXMI DEVY Gram Pradhan | 8400835206
88 | MIRZAPUR | Ganga | NAGAR (CITY) |SEMRAA BELAUHA BALIRAM YADAV Gram Pradhan | 7897164466
29 | MIRZAPUR | Ganga | NAGAR{CITY} |SINHER KALA AWADHA NARAYAN Gram Pradhan | 9651767194
80 | MIRZAPUR | Ganga| NARAINPUR |BAGHED! Virendra Kumar Nishad Gram Pradhan | 9795243048
91 | MIRZAPUR | Ganga| NARAINPUR (BHAWANIPUR Rashmi Patel Gram Pradhan | 9793840114
92 | MIRZAPUR | Ganga| NARAINPUR |BHORAHI Dharmendra Singh Gram Pradhan | 9559281674
93 | MIRZAPUR | Ganga | NARAINPUR |BISHESHERPUR- Mamta Singh Gram Pradhan | 9415391370
84 | MIRZAPUR | Ganga| NARAINPUR |GANGPUR Shyam Bihari Gram Pradhan | 8858446056
95 MIRZAPUR | Ganga{ MNARAINPUR |JALALPUR MAFI Alka Singh Gram Pradhan | 9415824034
g6 | MIRZAPUR | Ganga| NARAINPUR |NIJAMUDDINPUR Eklakh Khan Gram Pradhan 7905095302
97 | MIRZAPUR | Ganga | NARAINPUR |NIYAMATPUR KALA Kastura Devi Gram Pradhan | 9919400161
98 | MIRZAPUR | Ganga| NARAINPUR |RAIPURIA Aradhna Devi Gram Pradhan | 8840754193
99 | MIRZAPUR |Ganga| NARAINPUR [AIPURIYA {AIBAKPUR Chandrpal Singh Gram Pradhan | 9454869881
MOHANA
100| MIRZAPUR |Ganga| NARAINPUR JRAMRAIPUR Alka Singh Gram Pradhan | 8543971601
10t | MIRZAPUR |Ganga| NARAINPUR {SAMAS PUR Krishn Pat Gram Pradhan | 9450938398
102] MIRZAPUR |Ganga| NARAINPUR [SHIVPUR Arvind Kumar Gram Pradhan | 9198248508
103 | MIRZAPUR | Ganga PAHARI BEDAULI KALA dip narayan yadav Gram Pradhan | 7068347878
104 | MIRZAPUR | Ganga PAHAR! BELWAN priva dubey Gram Pradhan | 8318825327
105 | MIRZAPUR | Gango PAHARI CHAUHAN PATTI arvind kumar Gram Pradhan- | 6307284684
106 | MIRZAPUR | Ganga PAHARI CHHITAM PATTH santosh Gram Pradhan | 9621685492
107 ] MIRZAPUR | Ganga PAHARI DHARMADEVA savita devi Gram Pradhan | 5453651400
1081 MIRZAPUR | Ganga PAHARI JAUSARA ramesh kuimar Gram Pradhan | 9794301407
109 | MIRZAPUR | Ganga PAHARI KANAURA rakesh Gram Pradhan | 9920250204
110| MIRZAPUR | Ganga PAHARL KATHINA) mahesh kumar Gram Pradhan | 9956529102
111] MIRZAPUR | Ganga PAHARI NANHUPUR shani kumar Gram Pradhan | B580678164
112 | MIRZAPUR | Ganga PAHARI RAMNAGAR SIKARI rajesh kumar Gram Pradhan | 9415313062
113] MIRZAPUR | Ganga PAHARI SARAIYA KAMAR GHATA mahesh Gram Pradhan | 9935940172
114 | MIRZAPUR | Ganga PAHAR| SINDHORA ruma kumari Gram Pradhan | 8264677200
115 | MIRZAPUR | Ganga SHIKHAR AA. LA SULTANPUR ANIL KUMAR GAUTAM Gram Pradhan | 9621872526
116 § MIRZAPUR | Ganga SHIKHAR ADALPURA KRISHNAVATI Gram Pradhan | 9415673356
117 | MIRZAPUR | Ganga SHIKHAR BASARATAPUR PRITI Gram Pradhan | 9140143624
118 | MIRZAPUR | Ganga SHIKHAR BITHTHALPUR MANCI KUAMA Gram Pradhan | 9956272568
119 MIRZAPUR | Ganga SHIKHAR DHANAITA SARO) SINGH Gram Pradhan | 9452139695
120 MIRZAPUR | Ganga SHIKHAR GOBINDPUR MATA CHARAN SINGH Gram Pradhan | 9455021375
121] MIRZAPUR | Ganga SHIKHAR GORAIYA ASHWANI Gram Pradhan | 9415091335
122 ] MIRZAPUR | Ganga SHIXHAR  [ISWAR PATTI SURAJ PRASAD Gram Pradhan | 9918105030
123} MIRZAPUR | Ganga SHIKHAR KATHERWA AJAY KUMAR Gram Pradhan | 8081350477
1241 MIRZAPUR | Ganga SHIKHAR  |KELA BELA CHANDA DEVI Gram Pradhan | 9621980965
125| MIRZAPUR | Ganga SHIKHAR LALPUR AJAY Gram Pradhan | 9695197762
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WHIRZAPUR

MIRZAPUR

MIRZAPUR

MIRZAPUR

MIRZAPUR

MIRZAPUR
MIRZAPUR
MIRZAPUR

Ganga SHIKHAR RUDAUL INILAM CHAUDHARI Gram Pradhan | 8737892828
Ganga SHIKHAR MAWAIYA DINESH KUMAR CHAUBEY Gram Pradhan | 8840356477
Ganga SHIKHAR MEDIYA MAHENDRA KUMAR Gram Pradhan | 6306066433
Ganga SHIKHAR PASIAAH RAJANI DEVE Gram Pradhan 9336842330
Ganga SHIKHAR PREMAPUR SANDIP KUMAR SINGH Gram Pradhan | 9450323648
Ganga| SHIKHAR  [RAMGARM KALA HARIOM 5INGH Gram Pradhan | B8585B8855
Ganga SHIKHAR SHILPI SHAILENDRA KUMAR Gram Pradhan 9555273662
Ganga SHIKHAR SIKHAR DHARMAVATI DEVI Gram Pradhan | 9451440633
Ganga SHIKHAR TAMMAN PATTY ANURAG Gram Pradhan BAG0008471




OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION DIVISION, UP JAL NIGAM{URBAN), MIRZAPUR

District | Total Drains & | STP Capacity | STP Completion Sewerage Nodal Action District Budget | Utilization )Rivers Treated| Remarks
Tapping Status {MLD) Timeline Network Status | Officer Taken Ganga Plan | Details as Drains
Status Remarks
1 > l 3 \ P < € 7 8 | s 10 | 11 12
{mirzapur | | | 228.60 Km. l l L |

Executive Engineer
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Formnte-1
. o STP ST Sewerni District Rivers Hemar
District i 3 nite dget j
Total P“‘““ & Tapping Sttus Capaclty | Completion | Network Nodol Officer Actions Taken GGanga :::1:;5 ttilization Trcﬂ"..‘t' i I
(MLD) Timeline Status Sl::::s Drains
NI 1 3 3 p P . s P 10 1] 12
e Ty
‘ Toml N £ Drins in district3 . it
i ‘ onl Number of Drins in district-35 Nedal Officér NPF Ghazipur-Bioremediation work
R NPP Ghazipur- P o H
: N is being done by sereening all the above 23 drains.
Total drain-13 Apurt frem this, all 22 drasins are cleaned daily and
apped-02 (Bada Mahadeva A:;M:;;Ei & Bada Mahadeva Gombazar) threwing dead bodies into the river Ganga has becn
- K
L e . 5\ .. N - |completely banned, Attached is
]:':!mmmedmuon uu_rk is being donclm NPP GI}.wp}xr_ I'o.r renaining 21 drains as s temporary measures. NPP . Noda! Officer NEP Zamania: 1- The ghats are \he budget
‘or permanent mPplng.of these drains under .\P?, itis likely to take I.h::ee manths for making o action Ghazipur- i cleancd regularly. No garbage is dumped into the derzils from
- | plan a8 reported by project manager Ganga Polution Control Unit. Jal Nigam Rural Varanasi. The mattet I : - . : - i deai
: : manag . m Bural. . 21 MLD The list of Nodal Officer |S7P80 fivet. 2- Nets huve heen installed on drains 10 the
. was put up in District Ganga Commirree and has been taken in the minutes. NPP for Nenar Palikn Parishad |Prevent solid waste from eniering the river Ganga. 3- formation of There is na
A . NPP Znmania- NPP Ghazi I D; mar VD FANSIAd |1 4 prohibited 10 throw dead bodies into the river The data | the District river in
- . .| Total drain-03 Topped-0 Bioremediation work is being done as a iemporary measures. The matter was hazipur- 105.67 Ghazipur {Annexure-1), Ganga, i Ghazj
e . e . L " Zamnnia- | Complete & 77+ Nagar Palika Parishad 2. . - . [ecallection| Ganga Anached azipur
1 Ghazipur put up in District Ganga Commitrze and has been taken in she minutes. 140 MLD | O onal Kms, Laid A 2y |Nodal Officer NP Sald pur- Bic ian werk is is| Committee [¢Annexure-] District -
' The Executive Engineer Urtar Pradesh Jal Nigam Urban, Ghazipur has informed via letter £o. 4%/R-1/22| > perational | 7| Zamania (Annexure2), | o0 in 4l 9 unapped drains, Screening has | © ; ; that is
: dated 23.01-2026 Proposed | from 01-08- 10| Nagar Panchayat Saidpur & lished + solid waste. carrently | in Ghazipur | 5 & 6)
. e o 2024 PPN A ineture-3) & 75 Ganga o° ablished (o prevent sol underway | District upro treated s 8
CSAP (City sanftation. action plan) for Zamania NPP has been approved under SBM 2.0 programune. Np . Grarts Sabha (A Nodal Officer Garga Gram Paachayal- As per the fiancial drain,
The DPR preparation will be finalized by 13 Fob. 2026 as the land required for STP constructionis | o : Y :‘ e " |ctause S6-with the eo-ordinntion of Nodal Offieer & year 2025
made available by Zamania Nagar Patika Pasfshad vide better no. 4560/ashulipik dt. 23.01.2026. " SpuT ‘ . ) isAache District Panchayat Raj Depariment take varions action| -
- P 2.50 MLD yat Raj Dep: 26.
NP Saidpur- ) P od for the Ganga Rejuvenation. Solid & Liquid waste (Annezure- |
Tota! drain-09 Tapped-0 Bioremediation work is Bting done as a iemporary measures. The matter was ropos management: Construction & operation of Vermi 5 & 6)
put up in District Ganga Committee and has been taken in the minutes. ) Compost pits, U Shape Drains, Hand Purnps, sock
CSAP {City sanitation action plan) for Saidpur NP hag besh spproved under SBM 2.9 progranune, The pits, silt catcher on droins, community based public
DPR preparation will be finalized by 25 Feb. 2026 as the land required for STP construction is made dustains, public 1pilets or individual toilet, NADEP,
available by Smidpur Nagar Panchayst vide letier no. 4560/zshulipik dt. 23-01-2026 " |compost pits, band pump platforms, waste vehicl for
collection, RRC Centers. )

Divitional Director/Member Secretory,

District Ganga Committee,
| Ghazipur,
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.
L Formate-2 L
; | District | Recommendation ' ' ‘ B Acti
| What is the status of industrial drain/mixed drain? I ' Mixecdlg:ain ”
\Timeline for FPZ, Flood Plain Zone Identification for River Ganga is complete and work of demarcation of FPZ is under progress. It is
expected to be complete by June 2026.
\List of rivers and status to be verified

\1. Tons river

FPZ demarcation for these rivers is expected to be done by Dec. 2026
\2. Mangai nadi ‘ '

\35 Untapped drains Sewage disposal plan till final
remediation system is provided

\How is MSW processed? ) ,
STP and pumping stations—w.'hen wi]l'it be properly Two I?Ss have been constructed. First_ at Jal Kal Ca:T;pus Mahuabagh (7.0 MLD) is.pr'oper!y ﬁJnctiona:[. .
functional? Construction of second IPS@ Steamer Gliat (7.5 MLD) is also complete, power transmission line connection is
Ghazipur pending. It will be made fully operational through generator (as power source) by 31 January 2026.
List of rivers-status to be verified; -
. . The Beson has its origin in Devgaon thesil (Azamparh) and flows towards the east and joins the Ganga on left bank.
1- Beso River Total length of flow in the district is 95 Km.
2. Mangai River This river enters Ghazipur district in the north of pargana Shadiabad and joins the Tons in Ghazipur. Total length of
flow in the district is 45 Km.
- . It forms the boundary between Karanda and Ghazipur pargana and joins the Ganga near Mainpur. Total length of
3- Gang! River ' flow in the district is 50 Km.
. It flows towards the north-east forms the boundary of the district which it separates from Bihar, It joins the Ganga
4- Karamnasa River

near Bara. Total length of flow in the district is 24 Km.
It flows aiong the southern boundary of Saidpur. Total length of flow in the district is 30 K.
6-Bhaisahi Nadi This river rises in the Muhammadab?d Gohna (Mau) and 1t‘passes .mtt.) Z.ahurabad and falls into Sarju near
Bahadurganj. Total length of flow in the district is 30 Km.
Entering in Zahurabad and falls into Sarju near village of Feteh Sarai. Total Length of flow in the district is 45 Km.

A

e

Divisional Dircctor/Member Secretory,
District Ganga Committee,
Ghazipur,

5- Gomati River

7- Tons Nadi

-.NGT Formate Unpdated 10-12-2025 Virendra
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- _:O_ffice of Nagar Palika Parishad Zamania Ghazipur

: Total Drains STP . | Sewerage Nodal Co - . District . Rivers
: ; i letio Network oca 1 < : Budget I
District | & Tapping | Capacity | Completion etwor officer | - Actions Taken | Ganga Detail Utilization |Treated as| Remarks
Status Timeline | Status '~ : - Ip1an status| “c e Drains
1 2 4 5 6 . 7 8 ‘9 . 10 n 12
' . -|1. The ghats ate cleaned regularly. | .., :
. Land is not _ N_q garb,a.ge is dumped into the 7 )" - -
3 drain & UN verify - -|Ganga River. - - B -
tapped by npp 2. Nets-have-been instalied on - ‘ |
Ghazipur | Bioremediati Jamania NA NA  |drains to prevent solid waste.from |- MA -} NA-“p NA NA |- NA
on.'.:\rc;nrkt workis enter-mg Fhe. river Qanga. fond
carried ou process 3. Itlns I?rohlblteq to throw dead - .
bodies into-the river Ganga..
Executive Officer,
Nagar Palika Parishad Zamania
District Ghazipur
i PO
r-4 ; o - T iSSP L ".:1:‘, ‘L

- - r——
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Offlce of Nagar Pallka Parlshad Zamama Ghaznpur ' : .
K ' " Recommendation- .. L Action — —‘
“IWwhat is the status of industrial drain/mixed drain? "~ 0.7 0] I
" |Timeline for FPZ ‘ ' ST e T I
List of rivers and status to be verified -~ v e e T ] e
1. Tons river T
2. Mangai nadi T D T
35 untapped drains Sewage disposal Plan t|II final remedlatlon system is. prowded . o Rt
How is MSW processed? ' Coe e e T e ‘
|STP and pumping stations. When will it be p_,robertV; fl‘JhC,tion_"éi?‘:é’a;. e S e ;i;g;zs'.""t."e”f\/by npp zamania work is
|List of rivers and status to be verified” -7 oo o L e e
1. Beso River R e e et P
[2. Mangai River ' I e
. 13. Ganga River T Tt e e e DT
-"|4. Karamnasa River R R T i A ol
|5. Gomati River - - B e —
6. Bhaisakhi Nadi ‘ A i
7. Tons Nadi R =

Gh_aiipur

. - . . Executive Officer,
Lol oL ' o Nagar Palika Parishad Zamania @ -
S A ' District Ghazipur -

b—
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Format-1
; STP -STP - Séw District
Total Drains & ; ewernge )
i Capacity | Completion-| network Nodal i Ganga | Budget - Rivers
.Tappmg Status MLD) | timzline e  Officer | Action Taken Plan Deteils | Utilization Traeted o5 | Remarks
1 -2 3 - . Status d_rnms
3 S 6 7 8 9 19 i iz
: Biotemediation '
. . . ] Work is being
. SDRAINSNOT | .. S . dz’;‘:;;ﬂ9
. TAPPED BUT - s . yewage - d .
Ghazipur | g ioREMEDIATION | O .7 | 121220267 | “Networkis | Surendra Sereminghas | VA | NA NA NA NA
. IS BEING DONE - : < -x t - notformed heen '
established to
prevent Solid
Waste,
sRrard sferery

{@ CamSo .
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F
Rccommcndnuons ‘ormal-2

What is the name of mduslnul dnlnlml\cd drnm
Timeline for FPZ '

Action

Mone

List of Rivers and stntus to be vcn l‘ed

1.Tons River

Ganga

2 Mangai Nadi

-

How is MSW processed\

35 Untapped drains Sewage disposal plnn stili ﬁnul remedmt:on systcm is provxdcd

MRF

STP and pumping station-when will it be propcr!y funcuona!?
List of dvers to be verified: .

L.and is not avmlablc

1.Beso river

2.Mangai River

.3.Gangi River

4 Karmanasha

-{ 5.Gomati River

6.Bhaisahi River

7.Tones River

1
[

o
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F TP 30 T
5'.Nn. omrfc:L Totol Drain Tapping SAttus | Capaclty | Complatlon 4:.;:;‘:!':‘ Hodtnt Otk Adtlany |Dftrks Ganga| Dudget
. C T [ 2 3 . (Mml. + Hmalne Snilus . f 1 taven Phn‘Srnw:’ Del.:ﬂ.-. Unifrzmlan RMFT"“H‘ ! &
¥ 3 JGhazipur | JauhargarDraln AT, A _5 5 5 - -~ Azonin W
2 |Gharipur | Rargmahal Ghat Drain l.,,,,,pp . ' ' ' 10 1t 12 T 5
3 |Ghatpur Ward No. 15 Mathiya Bastl Draln tmn"!’ d . — . .
3 fGhazlpur mahaveer Ghat Draln umnppoc =1 ..
—5__|Ghazipur SangatGhat Draln Untnpp:: :
§ |Ghazipur Patka Ghat Draln Umappcﬂ -
= |Gharipur | _ Budenath Mzhadew Ghat Drain UnlEEEea . .
g |Ghazipur i Not Ghat Umap:eﬁ o . ‘
3 |Gharipur {  Bada #.zhadcva (Adarsh Bazar) Untap - - - . ‘
10 [Ghazioul ‘Bada Mahadeva (Gora Bazar) Untapped T .
11 |Ghatigur | Peoar Namar Uniapped ) -
12 |Ghazipur_| .0 Banglo Untapped | -
13 |Ghazipur g Mahals Bast [Sikandpur] Untapped . . - -
14 Ghazipur Afirn Factary Colony Unlapped ~ : b .
15 |Ghaziper | Sal Mandlr Untapged RN ey |
16 jGhazipur Naupurd " Untapped_ | . - A T T
17 |Ghazipur Dadri Ghat . Uniapged o S IR _————-‘-— _lf\r.u]Thcn_ua
T8 |Ghazigur | Callecter-Ghat Untapped 21 MED. “01.08.'207{1 s I
18 JGhazipur | Maksud Ghat Untapped N |~ —] 895803507 ™~
20 |Ghatipur Gola Ghat Untapped . -} R IR N B .
71 |Ghazipur [ Stimer Ghat Untapped__| w2 [ o -
22 |Ghezigur Chetnat Ghat Untapped | e
23 [Gharipur [ Anzahl Ghat - Untapped-’ R B
24 |Ghazlpur Fhirki Ghat Untopped. | . - . T
25 |Ghazpur ThorfiBazar . |~ Untapped_<|- “ae | .
26 _|Ghazipur posta Ghat Untapped " | * )
[27_{chazipur rhugal Pura - __93563129__ L
DB Ghazipur ~Budhava Mahadev - ___L_l_rﬂgggE_q_,.: A
20 [Ghazipur Aui Mandi DI
30 |Ghzzipur SamshanGhat R
31 |Ghazipur Harizan Basti Rt i
32 _[Ghazipur Farpuilmal Ghat Drain R
33 Jchozipur Kankarvra:Orain ) .
34 |Ghazipur Goravwa prain e
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- . _ Recommendation
What i s the status o f industrial drain/inixed drain?.

Action

Timeline for FPZ

Mixed Drain

|
|
NA i

List of rivers and status to be verified
Tons river

NA

2 5 iangai nadi

MA
pA T

35 Untapped drains Sewage dlSposal plan till final remediatlon svstem is prowded

How is MSW processed?

RIA -
NA |

STP and pumping Stations—when wil it be properly functnonal?

A,

List of rivers-status to be verified:

MA

1- Beso River

MEA

2- Mangai River

MA

3- Gangi River

MA

14- Karamnasa River

NA

5- Gomati River - L

6-Bhaisani Nadi N L

NA J

N

NA

7- Tons Nadi - ST : = ) : - .

| | } e e Y
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— o Format -1 1 \\
. |Tota rains STP s5TP Sewernpe ‘ . ' ’ :
District -|and Tapping | Capncity Camplnlltin an\\'mﬁn Nodal Officer Aclion GI:::;::::":I‘M [Seeedppet iiteniion | BIVErS treated mmm_!:\
Statioss (L) | Timeline Status Talen | eining Detalis as droins
L 2 3 F 5 5 7 5 9 10 11 P
GHAZIPUR] N/A N/A N/A N/A /A N/A_|in Progress [ N/A /A HONE N
- Format -2
District Recommendotion, Action
What is thc status of Industrial Drain/Mixed Drain 2 M/A -
" v ntification for Rlver Ganga is complate and work of demarcation
Timeline for FPZ Food PI:;nFigT: I::.:fer progress, Itis expectzd tobe ;mpfet’ by Junz 2026
List of Rivers and Status to be verified - . '
1. Tons River i " FPZ demarcatlon for these dvers is expected to be done by Dec 2026.
2, Mangai Nadi . R : ) ) :
35 Untapped drains Sewsage Disposal mon tifl ﬁrml remcdmlwn system N/A
is provided
How is MS™W processed ? M/A
STT and pumping stations when w m ithe properly functmnnl ? N/A
§ List of Rivers - Status to be verified - :
% . : The Beson has its origin ln Devgaon thesil{ Azamcrarh) and flows towards the eastand
‘é 1- Beso River lolns the Ganga on left bank. Total Length of fTow in the districtis 95 km.
Q2 . AThis river enters Ghazipur district in the north of pargana Shadiabad and joins the
2- Mangai River  [Tons In Ghazipur. Total Length of flow in the district is 45 km.. =
L It forms the baundary between ‘karanda and Ghazipuc pargana and Joins thn Ganga
3- Gangi River Inear Malngur, Total Length of flow In the districtls 50 k.
R It flows towards the north-gast forms the boundary of the district which }tsepaﬁtes
+ ]"mn“.m Raver _from Bihar. It jolns the Gangh near Bara, Total tength of flow in the district is 24 km.
e it flows along the southern boundary of Saldpur. Total Lenﬂh of flow In the dmrlctls "
5~ Gomati River 30 km, L
— . This rlver rlses [n the Muhammdabad Gohna ( Mau) and it passes mto Zahurabad and } ;
) G- Bhaisahi River falls nto Sarju near Bahadurgan). Total Length of flow in the Histrict 530 kiml ok
7/Tans River " [Entering In Zahurabad and falls Into Sarju near village of Fateh Sarais Totai Length ‘df-
. " - [low In the district is 45 km.
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Office of the Executive Engineer, C.D. UP Jal Nigam (Urban), Ghazipur

5T ST . Formate-1
Totat Drains & . . Sewerge Modnl | Actions District Budict o Rivers
Tapping Status C;l&t;f;;;" COTT:::::" thwor!g Status | OfTicer | Teken Gm;stgslgslan Dcmgi'is Umm“_m“ Tr;]:i: :s Remarks
2 3 4 5 6 | 7 8 9 10 1 i2
Ghezipur . N i} 105.67 kins. laid ) ‘ _ Total 10108 households have been connected to
and operational ) . - - - the sewer linc.
CSAP (City sanitation action plan) for Saidpur NP
o : 2.50 PR . ' has been approved under SBM 2.0 programme,
NP Snidpur - (Proposed) - - - - - . .- . = . | The DPR preparation will be finatized by 25 feb,
. 2026 as the land required for STP construction is )
made available by Saidpur Nagar Panchayat vide
Ietter no 4560/Ashulipik dt. 23.01.2026
CSAP (City sanilation action plan) for Zamania
: . NPP has been approved under SBM 2.0
NP © 340 : : S R 0| prograenme. The DPR preparation will be finalized
Zamania - | (Proposed) - - T . - I - by 15 feb. 2026 as the land required for STP
L o . : - ’ construction is made available by Zamania Nagar
' T Palika Parishad vide letter no 4360/ashutipik dt,
L i L. 23.01.2026
‘ Formate-2 :
District Recommendation : Action
1 2 - \ 3
. ] - "l‘wo IPSs hnvc. been constructed. First at Jal Kal Campus Mahuabagh (7.0 MLD) 1s
" Ghazipur |STP and pumping sttions-when will it be properly functional? properly functional. Construction of second IPS @ steamer ghat (7.5 MLD) is also
v " complete, power transmission line connection is pending, It will be made fully
: operationa) through generator (as power souree) by 31 January 2026,

Executi gincer

INNAL s T

G Scanned with OKEN Scanner



Frafery aRAtS T yara® vy weger Prisor 3ETE, mate-1
WA, aRIvRiI—221005 - s 5
\rso/ WvaT s TRR et 16]17] 223 k‘::i::i:
Ty s /v wiE, L2
forem W wffy, E
YR |
Ryy—  ap wrghy eRa afever 73 o) grer_stovo o 200,/2014 ¥90%A0
FEar T FAAT 16 S 7T o~y A G SR s 27.11.2025
& W T/ |
N~ | - | |
§ot
mmﬁwmmaqﬁmza4z/zg—1 f‘E'HI'éﬁ‘ﬂTxﬂg'\' 10.12.2025 BT HeH \ (

mrmﬁmma"hBﬂﬁ%mﬁmﬂr@u*ﬁﬁmﬁwﬁﬁﬁﬂmﬁwom
200 /2014 THROWI0 A&wT I A it gEur vd = A Wik ey f&TH 27.11.2025
cr}ﬁrjcrrmﬁsﬂmmﬂaaﬁamﬁaiﬁamwmnvmm?mm%gﬁﬁ

gi
- = 1':-’ I..

‘‘‘‘‘‘‘

'm%ﬁ-ﬁrﬁwmﬁéaaﬁmqmmm%gm. _‘
1. axfley AFEal Aved ey, Sovo Wa B (o), aﬁwm@ﬂy
2. {1’@4]‘:75!?1 aramr/-mam—m ﬁ‘nmnﬂﬁ{'ﬁ WTCI'\’I

. .

B " ¥ Scanned with OKEN Scanner

(¥ Scanned with OKEN Scanner



45626

ra
Formate-1 B . 3
District ) [
: ' Ganga Rivers
STP . Sewerage
Capacity | STP Comletion Networks nodal | Actions P‘“." z:‘::: Utilization Tr:at?d 3
pistrict |Total Drains & Tapping Status|  {MLD)} Timeline Status Officer -1 Taken Status : = rains. Remarks .
1 2 3 3 5 6 7 8 C IEY R
) Complete & - ) . .
. : . 1 NA NA NA
Ghazipur } 23 drains & Not Tapped 21 Operational from NA NA NA NA ‘ _ v NA.
. . : ’ 01-08-2024
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Original Application No. 200/2014
[ 1A NO 340/2022, MA NO 480/2018,
MA NO 872/2018, MA NO 875/2014)
District-Ballia
District | Total Drain STR STP Sewerage Netwark Naodal Officer Actions Taken District Budget Utilization Rivers Treated as Drains Remarks
and Tappin] Capacity] Completian Status Ganga Plan Status " Details
Status (MLD) | Time Line
1 2 3 4 5 6 7 3 9 10 11 12
Ballia [Drain-128 | 20 Completed | 57Km 1. For Gram Sabhas (Ganga Villages) As per Clause 36 - with the co- | IIGP is being prepared | Budget - [t 35 proposed 10 tap Katahal [t 15 proposed 10 tap
14 67TMLD | (MLD) (27 km laid in Civil District Panchayat Raj Officer vrdination of Nodal otficer & in Ballia. As Per NMCG | sanctioned by drain at the downsiream and | Kataba! drain at the
(6 minor); line zone will be made (DPROY), Ballia District Punchayal Raj Programme , Ballia was | NMCG divert it to the STP. The downstream and divent
Lintapped tunctional by April (along with all concerned Village Idepartment take various action | in 3" Baich of DGC to proposal is submitted for itto the STP. The

2026

and rest 30 km line

City zome where there

is stay on SPS
construction by
Hon'ble High

Court)

Pradhans)

2. For Municipal Cafporation
/Municipalities

i. E Q) Nagar Palika Pariasad Ballia,

*.| 5. B O Nagar Penchayat Bairya,

ni. E O Nagar Panchayat
Chitbadagaon

3. Planning Commitlee and Local

Authorities

City Magistrate (City), Ballia

For The Ganga Rejuvenation.
Solid & Liguid waste
management : Construction &
operation of Vermi Compost
Pits, U Shape Drains, Hand
Pumps, Soak Pits, Silt Catcher
on Drains, Community based
Public Dustoins, Public Tuilets
or Individual Toilet, NADEP,
Compost Pits, FHand Pump
Platforms, Waste Vehicle for
collection, RRC Centers,

1. STP 1s commssioned and
Civil line SPS construction
is in progress and will be
commissioned by April
2026.

2. Source segregation
collection at MRF centres.
To streamline the waste
management cycle, with
related assests have been
deployed. ’

3 Information, Education and
Communication ([LEC)
sustamability of SWM 15
driven by community
behaviour change, which
has been addressed.

4, Bioremediation work on
untupped drains by
Municipality Batlis.

be trained tor
preparation of DGP.
DGP 15 scheduled to be
prepared by May 2026

approval by UP Jal Nigam
(Urban) Ballia

propossl is submitted
for uppsoval
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As per Clause 56 - DETAILS OF NODAL QFFICER
in District Ballia the Ganga River flows through village areas and passes through 41 Gram Panchayats,
Sabha/Gram | Nama of —%
amo of Nodal Officar Nameo of Gram Actlon Tak
:; " "sarpanr,h" Panchava River aen bve“h nedai otticer
T [HRIDAYANAND VERMA DAYA CHHAPRA GANGA T
Tihen GOPAL PUR GANGA
3 [PUSHAPA SINGH KEHARPUR GANGA
4 |SHIVPUJAN BAGHOONCH GANGA
5 |AJAY KUMAR CHAUBEY BAHADUR PUR GANGA
& [VIRBAHADUR YADAV BAJARAHAN GANGA
7 |SHASH! PRABHA SINGH BELHARI GANGA
8 |JAYASINGH BHARSAUTA GANGA
3 |DINA NATH YADAV EKAUNA GANGA
10 |PRATIBHA YADAY GANGAPUR GANGA
11 [Laumunt pevi HALDI GANGA
12 [BEBI DEVI MAJHOUA GANGA
13 [SANTOSH KUMAR MURADIH GANGA
14 |OM PRAKASH PANDEY NANDPUR GANGA
15 [MOTILAL C i i
HAUDHAR| REPPURA GANGA |As per Clause 56 - with the co-ordination of
16 [DINESH KUMAR YADAV UDHAWAN CHHAPRA GANGA N d | ﬂ' H H
e s Do v odal officer & District Panchayat Raj
18 S oEws AR micn Department take various action For The Ganga
18 [WARNA GUPTA DoRA Ganga |Rejuvenation.  Solid &  liguid  waste
20 |PRABHAT KUMAR PANDEY  |DUBHAR Ganga |management : Construction & operation of
21 [AKHILESH PASWAN JAMUWA i i i
S e GANGA |Vermi Compost Pits, U Shape Drains, Hand
GANGA : :
73 | SUMITRA Dot NAGAT A, Pumps, Soak Pits, Silt Catcher on Drains,
Py reeppm—— YT oo ]Community  based Public Dustoins, Public
;: ::JAYLAXMIVERMA GIHAWALA Ganga |1 0/lets or iIndividual Toilet, NADEP, Compost
HILESH SINGH i .
s o UDAIPURA canca | Pits, Hand Pump Platforms, Waste Vehicle for
BAHUARA Ganga |coliection, RRC Cent
28 [BHARAT SAH DALKI Ng 1 GANGA ‘ sers:
28 [MUNNI DEWI HIRDAYPUR GANGA
30 |ASHOK KUMAR KODAHARA NOBRAR GANGA
31 [MUNNA Rast MURARPATT] GANGA
32 |SUBHASH YADAV RAMPUR KORAHARA GANGA |
33 {SHILA DEVI SHIVPUR KAPOOR DIYAR GANGA
3¢ [PAPPU RAM BASANTPUR LFTTARI GA
NGA
35 [SATY NARAYAN JEE KUTUBPUR GANGA
36 [RAM NARAYAN PASWAN NARAHI oA
37 [BINDU DEVI N =A16A
ASIRPUR MUTKLE RAMGARH GANG
38 IMUKE .
SH KUMAR TIWAR! SARYA omica]
GA
38 |SubHIYA DEVI SHAHPUR BABHNAUL( GANGA
| 40 |SHVKUMAR NISHAD SIKANDAR PUR ah
[ 41 [SHOAB ANSAR) UJIAR Nik—-
GANGA
5 ,Vé
a)|bl P
Rren vamm ,
uferr |
Mhrm——
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APPLICATION NO 200 of 2014

District-Ballia
District | Total Drains an{ STF STP g . — _
Tapping Status | Capacity | Completion SS:::: feNetmork. | Nadel Offcr| Actions Taken g:-:;:t g::’fnﬁ tilzati venI;I' o Remarks
MLD) " | Time Line Plan o | & Brains
‘ Status
L _2 3 4 3 3 7 3 § i@ T v
Bellia | Drain-1 @ 20 Completed $7Km 1, Evecutive {1, STPis commissionedand | In Tt 15 proposed
14.67MLD {MLD} (27km taid in Civit Officer Civil line SPS progress o tzp Katahal
(6 minor), ling zong will be Npp construction is in progress | drain at the
Untapped made functional by Ballia and will be comhissiancd dovwnsiream
Apnl 2026 2 Excodive by April 2026 and divert it to
and rest 30%m line Engincer 42, Souree serogation the TP, The
City vone where | UP Jal Nigam colleetion a MRF eentres. i proposalis
there is stay on SPS (Urbany To streamiine the waste submitted for
construction by management exzle, with approval by
Henble High ’ relined assests have boen A . UP Jal Nigam
Coury) deplayd - (Urbzn)
3. Information, Education and Ballia.
Communication (1EC)
sustainabilty of SWM is
driven by community
bl iour change, which
has been addressad
1. Boremadiation work on
untappeed drains by
Mumieipalny Baliis

W 4 & @
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Drain Verification Details

Sr.No. [ Name of Drain| Status | Length Entry Point Exit Point
1 Katahal Nala Exist 19.20 | Block Bansdih (Surha Tal Lake) | Nagar Palika Ballia(The Ganga River)
2 Lakda Nala Exist 32.00 Block Chilkahar Block Garwar

Excutive Engineer
Irrigation Division First
Ballia
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River Verification Details.

45829

Sr Name of Status Length (km.) Entry Point Exit Point

No. River
1 | Ganga Exist 104.00 Block sohaon Block Murli Chhapra
2 | Saryu Exist 120.00 Block Siyar Block Murli Chhapra
3 | Tonse Exist 50.00 Block Rasra Block Hanumanganj
4 | Magai Exist 15.00 Block sohaon Block Hanumanganj
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ANNEXURE R-11

o WTE &Ra aftree, 7E faeelt #F frawnd= Original Application No. 2002014 (LA No. 340/2022, M.A. No. 872/2018 M.A. No. 480/2018)

FAT—2 B T ERAT-51 /76—2—2026-3—180718 3 f&Hi% 1a.
—7—2026—43 (Taio) /2014 To Ho—0a f27FH 09.01.2026

(LA No. 340/2022, M.A. No. 872/2018 MA.

PraR awas T 8y M|
District Total drains & STP STP complete/ Sewage network Nodal Officer Action District Budgel details Utitization of funds Rivers Remarks
tapping status | capacity Functional timeling stalus point/ Ganga treated .
b MLD) taken action as drains
~ plan
status
Sonbhédra Total No. of No §TP 04 STP June-2028 June-29 for 04 Nodal officer for Land Not To be proved by To be proved by Thereis | Timeline for completng he
‘ — ; Constructed and remaining 15 | STP, Dec-29 for Nagar Panchayat aliotted | prepared | SMCG Lucknow | SMCG Lucknow norver | household connecinty 1 4
drainage is , Ch TMr U
‘ STP would be 03 STP & rest ;Paé'(-) f-ct ;‘“a" for 12 in STP by the end of June,
19, all are functional by the hard to connecled 9"52 12?9301"' STP. sonbhadr | 2029 and 3 STP. by cec,
untapped Dec-2028. to STP due to a which | 2029.
rocky land area. istreated | Remaining 12 drains harc
Noda Officer for 34 asdrain | 1o connact to STP due to
Gram Panchayat has tocal tand
been nominated by . rocky land area
DPRO, Scnbhadra. .
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® /
b ] T
of sewage ,
¥ tapped or :::::::e d from :' o STP which the drain Is proposed to be| Statys of Jand alloted Time line for | Timline For completing the
SL. No.» Name of Drain District /Town untapped ! rain connected after tapping " or stp making the STP | household connectivity 1o
‘ functional that STP
1 2 3 4 5 6 3 - 9‘
1 Hinduari Drain Npp Sor:bhadra Untapped 2.11MLD Near Kanshi Ram Awas Alloted tun-28 Jun-29 ]
2 Bijauli Drain Npp Sonbhadra Untapped 230 MLD Near Kanshi Ram A""&f Alloted - Junvag o )
3 Darin Near Sector-03 Drain NP Obra Untapped 3.60 MLD Chhat Ghat Alloted Jun-28 Jun-29
a4 Kharetiya Bhandha Drain NP Obra ' Untapped | 0.66 MLD Chhat Gha"t, Allatd Jun-28 Jun-29
) 5 Kanshi Ram Awas Second {Near kali :
5 Kanshi Ram Awas Second Drain NP Ghorawal Untapped 080 MLD Mandir) Alloted Dec-28 Dec-29
L ]
& ‘ GIC Field Drain NP Duddhi Untapped 0.20 MLD Amvar Road Near Jabar duddhi border Not Alloted Dec-28 Dec.29
£ N
7 Amvar Road Drain NP Duc!dhi Untapped 0.60 MLD Amvar Road Near ‘jBa'_ba'r duddhi border Not Alloted Dec-28 Dec-29
= -
‘8 Jhariya Drain NP Churk Ghurma Untapped 0.60 MLD _ Néar Karbala Not Alloted Dec-28
3 . - < Sorocwar Ghat Drain NP Chopan Untapped 0.50 MLD Chhat Ghat Not Alloted - Dec-28
- ; ' h Untapped 0.50 MLD Chhat Ghat ' Not Alloted Dec-28
0 - Bajrang Ghat Drain NP Chopan o e | = -
11 Dala Masjid Drain NP Dala Bazar Untapped 0.90 MLD atehra To ted ... ac : losiﬂmﬁaﬂla 19 TT
"‘ | Drain NP Renukoot Untapped 1.25 MLD Hindalco colony Near Sai Mandir Net Ailoted _ Dec-28 Ty fAsm #t
2 HpRie 2o MuraliGadhi Not Allpted Dec-28 Anfes w3
13 Chitanala Drain NP Pipri Untapped 1.50 MLD ura R
14 Pant sagar Drain NP Anpara Untapped 1.26 MLD Garbandha Aligted Dec-28 Wi N
d 0.40 MLD Garbandha Alored Dec-28 e & STP | |
15 Parasi pokhara Drain NP Anpara Untappe
0.62 MLD Garbandha Alloted Dec-28 S e 8
16 Shiv Mandir Renusagar Drain NP Anpara Untapped :
0.67 MLD Garbandha Alloted Dec-28
17 Kabua Nala Drain NP Anpara Untapped -
1.83 MLD Garbandha Alioted Dec-28
8 Dibulganj Drain NP Anpara Untapped - J
- Untapped A 0.80 MLD Garbandha Alloted Dec-28
19 Auri Drain NP Anpara —
o
Co ‘ Agsnp) RO

__ 00,05
(o, s ) v-?

4 MALTAN,, TR - s o . ———— =




45832
L}

PraferRy TR i IRYE HTIR AR

foreis TN/ 23 /2028

UME— 947 /2026

¥ & |
FIFRe 9 T, TS |

fryg—w0 W ERa aifvaw 7§ feel # frarea Original Application

10.200/2014(LA No. 340/2022,M.A.No. 872/2018) M.C.Mehta
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aF. 7d R Rer um traérlu5<118c§ 41\@3 /unt ggrenTer w1 Qe

o ShgE w1 (A @ [P @vs [ g | Ned afand s un — \ ke -
am am | W am i R AT S RERRUEE
1 2 ] A y I / "
1 Sonbhadra son  |CHOPAN AGORI KHAS RAM PRATAR SAHANL  |Gram Pradhan | 97937878114
2 Sonbhadra Son  |CHOPAN DARGANWA SUSHILA DEVI Gram Prachan 8090746745
3 Sonbhadra Son |CHOPAN SILLI MARKUNDI  |REKHA DEVI Gram Pr;d;an 904426369%
4 | Sonbhadia Son |CHOPAN CHATARWAR PRAMILA Gram Pradhan | 9026417497
5 Sonbhadra Son |CHOPAN CHOPAN DURGESHWAR YADAV  |Gram Pradhan 6392972081
¢ | Sonbhadra | Son |CHOPAN GHATIHATA TEEIA DEVI Gram Pradhan | 9695265401
7 Sonbhadra | Son  [CHOPAN GHORIYA PAKCUDI Gram Pradhan | 7068756317
¢ | Sonbhadra ! Son |CHOPAN GOTHANI OHARMU Gram Pradhan | 8009618566
\ 9 | Sonbhadrz | Son |CHOPAN GURADAH SITA DEVI Gram Pradhan | 9450977053
!l 10 Sonbhadra Son {CHOPAN HARRA AKHILESH KUMAR Gram Pradhan 8127040877
!_11 Sonbhadra | Son  (CHOPAN KANACH KANHAI Gram Pradhan | 8858919074
12 | Sonbhadra | Son |CHOPAN KARGARA FOOL KUMAR Gram Pradhan | 7068416653
13 | Senbhadra Son JCHOPAN KORAT MAMATA YADAV Gram Pradhan | 8957329300
14 { Sonbhadra | Son |CHOPAN KOTA PRAHALAD Gram Pradhan | 8009386243
15 Sonbhadra Son |CHOPAN NEWAR] BUDAKI DEVI Gram Pradhan 9651524280
16 | Sonbhadra | Son |CHOPAN PADARACH SON| DEVI Gram Pradhan | 9621907513
17 | Sonbhadra Son |CHOPAN PATWOH RAJENDRA PRASAD Gram Pradhan | 9555003658
18 | Sonhhadra Son |CHOPAN RIJOOL VED PRAKASH CHAUBEY |Gram Pradhan | 9415417247
19 | Sonbhadra Son |CHOPAN SHEMIYA SHIMPI ~|Gram Pradhan | 9026972868
20 | Sonbhadra Son |CHOPAN SILAPI BABUNDAR Gramn Pradhan | 9005744241
21 Sonbhadra son |CHOPAN Kurchha NANDLAL Gram Pradhan 6393797844
22 | Sonbhadra Son |CHOPAN Sinduriya RAMNAGEENA Gram Pradhan | 9839457426
23 | Sonbhadra son |CHOPAN Kanhaura HEMLATA DEVI Gram Pradhan | 9984475493
24 | Sonbhadra Son |CHOPAN Kudaari JANIYA Gram Pradhan | 9936905767
75 | Sonbhadra Son  |[CHOPAN Kadra KATVARU Gram Pradhan | B127677675
26 | Sunbhadra sen  |[ROBERTSGANIIMEETARUR BUDHANI Gram Pradhan | 9415477939
27 sonbhadra son |ROBERTSGANI|Rediva ARCHANA Gram Pradhan 9415823718
78 | Sonbhadra | Son KON CHANCHI KALNA  |SEEMA DEVI Gram Pradhan | 9170896400
79 | sonbhadra | Son |KON NAKATVAR LAKSHMI CHANDRA Gram Pradhan | 945123586¢ -'}
30 | Sonbhadra Son |KOMN RAMAGARH ANITA DEVI Gram Pradhan | 852805858 ;
31 | Sonbhadra | Son |KON CHANANEE AIORIYA DEVI Gram Pradhan | 8307118242
32 | Sonbhadra Son {KOM CHAKARIYA HAIESTIWAR Gram Praghan | 9473627568
33 Sonbhadra Son |KON Pindaori SANDHYA KUMARI Gram Praghan | 81 73925361—.
34 | Sonbhadra | Son (KON Majlgawa I5111AK AL Gram Pradhan | 63920842536
frem u‘am&m IDEAN

HE |
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Annexure No.1
-

REGIONAL OFFICE, U.P. POLLUTION CONTROL BOARD, SONBHADRA

STPs Sample Test Analysis Report 10 FEBRUARY, 2026

SI. | Name of STP Date of pH BOD COD TSS TC FC
No. Sampling (mg/l) (mg/l) (mg/M) (mg/1) (mg/l)
1. 14 MLD STP | 10.02.2026 | 7.58 18 88 40 470 210 |
Pakka Pokhara,
Mirzapur
2. | 85MLDSTP |10.02.2026 | 7.55 7.8 42 18 430 170
Pakka Pokhara,
Mirzapur
3. | 8.5MLD STP, | 10.02.2026 7.48 6.4 38 14 540 210
Bisundarpur /
4, 07 MLD STP, | 10.02.202¢ 7.44 8.6 40 8 470 170
Vindhyachal,
Mirzapur
STP Standard
Parameters Unit , Hon’ble NGT | Hon’ble NGT
| order dated | order dated
! 30.04.2019 3013.10.2017
H ' 5.0-9.0 5.5-9.0
TSS mg/l 20 <100
BOD mg/l 10 30
COD mg/l 50 -
FC mg/l 230 <1000

Page 10f 1
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UTTAR PRADESH POLLUTION CONTROL BOARD

e m—H35737 139 /STP/CETP Cell/s0—3 /202526

Jar 4§ feiw- 15.12.2025

07 MLD STP, Vindyachal,
NPP(Nagar Palika Parishad) Mirzapur

fawa— e dedre wi T &
Wi (STPs) @ TR AR od Fra

TR TN D weg F) : . v i) Siffe, 1974 1 AT G
LHEDS

% Elv T IR EI-EI favas Sewage Treatment Plant (STPs) & WeTol @I GHET @ QU Sewage Treatment
Plant operation mechanism 7 upgdrade f5 9 & Tﬁ?‘ﬂ ¥ T e e ﬁgaﬁ ov i far AT 8=
1— STPs & WY unit operations & operating parameters @I designed characteritics ® ey frfa fear wm,
fOR treated sewage FefRd AF@T & argey YAl @)
2— STPS Em D HaTe A Flow equalization, designed aeration yfthar @ 3199 MLSS, Organic loading, '\'Tﬁﬁlﬁ
d'etentlon period, anaerobic process @1 Rerfar # fuffRa design parameters, hydraulic detention time, mean cell residence
time, Fﬂﬁlﬁ clarification/settling mechanism anfe & deviations BT HIFTBI B JToU foafa <@ S|
3— STPs &I FaTel designed hydraulic capacity ® TR WR GRAET FRAT S| 6 8Y complete influent
feeding BT frarag« gRaa f&ar 9|
4— STPs @) gL ® GaTe B Frifyd B9 S 89 self monitoring mechanism TAq 9 ¥ fhareier far
W, Rorr designed & operating paramenter P W& minimum deviation BT RIfY 1<t kicd!
5— STPs ¥q Fecal coliform units ® ¥arer # Y disinfectant BT Audit GrARw Ham SR |
6= STPs @ SeIc U AMSTAT W AT FEGeNI TeU AreeT e (OCEMS) U@ Y-feee—[A
(PTZ Camara) D9 J9ard Y & @fid ST SR T OCEMS U9 PTZ Camera ) J090 TEuY g a8
wPPCB)@Wwﬁda’waﬁé(cpcm@Wﬁwmaﬁaﬁw@aﬁwaﬁmﬁ

AT SR |
7— STPs wrs‘ﬁ BT CPCB server ¥ Online connect forar ST eI Sif SCADA System ¥ connect 2 ST Access

S FrEATeTd B IYAR FRRT G|
g— STPs SPHIEA & I 06 FE B performance test TR MR BIUEFAA BT b AT Successive

pollution-load reduction calculation wiee s Rw fear i T STPs @ BRIETHdT BT consistency Fripferd
g uD |

o— STPs SHEAT & ware /fraraa= @ PRI UPPCB §RT WAT Artificial Inteligence(AT) S IRIEG]
Command Centre @ #regq | f&ar IR |

ST TRYET ¥ et B R o & 5 9aa aftfa gl W Srgurerd o o1 WilE H
mwﬁmmmﬁ,&wawaﬁmﬁmgﬁuﬁ%mﬁ%mﬁ

7 ol B
R LD
uwﬁ“x Sog

A
CIBEaN
yfeferfa— =
1— ol TEI®, el AEIGd, So%0 FGuvT T 98, dEe B HaArRl v |
2— Fohl WeTas, Wew Wi WEIed, S0%0 FENYT R §1E, e Bl gErRl Ud|
3- T qfeRYr JREN, (q7-2 U9 7) /97 W (1,35 U4 6), Jodo FGUU R A1, s @t
wmﬁm%mmmmmmﬁﬁﬁmﬁﬁemwwmm
FPIEAT 9 e P g qErRt U oW enawad eriare) vq G |
4— g &g AREN, Sovo wouv fAdEw A B 3w Ak @ wRy T 5 S oM drdt
Twodiodio sl § SWIaw ffde gt W Uy Fwa e I sy giRked |
~

& qataReT JAfRrery
& 12 & Qg
R R, m_zz,;o,o TC. 12V Vibhuti Khand,
§-¥-info@uppcb.com Gomti Nagar, Lucknow-226010
e-mail: info@uppcb.com

—uppcb.up.gov.in
Web Site: uppcb.up.gov.in
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UTTAR PRADESH POLLUTION CONTROL BOARD

weif wea—-H35737

BN /40 /STP/CETP Cell/q10—3 / 2025—26 A feie— 15.12.2025
14 MLD STP, Pakka Pokhra,

U.P. Jal Nigam(Rural) Mirzapur
Wgﬁ:%wés'nsmw#m faRy v fgEm) iy, 1974 H

Plant operation mechanism T upgdrade

1— STPs @ GHE unit operations B operating parameters
RER treated sewage fETRT qADH B ITOT ghfad wl :
designed acration yfhar & 3ToY MLSS, Organic loading, '\qﬂl%la

2— STPs 3??7{3"!1\7 3 Garele d Flow equalization,
detention period, anaerobic process 7 Refay & fafRa design parameters, hydraulic detention time, mean cell residence
time, Fﬁﬁlﬁ clarification/settling mechanism anfe & deviations P! P 3oy forifare <@n SR |
3— STPs &1 GawId designed hydraulic capacity P MR W Qjﬁﬁ?ﬁ Herr W 8q complete influent
feeding 1 T Gffeea foar S|
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Hon’ble NGT’s order dated 27 Nov 2025 in OA 200 of 2014
Actionable Points for the District Mau, Uttar Pradesh
S. Action Item Description / Details
No.
1 Comprehensive Note Submission by A detailed note to be submitted covering
Counsel for the Applicant the following points:
1.1 Drains Tapping Timelines March 2030
1.2 STPs under Construction & Operational March 2028
Timelines
1.3 Drainage Network Connectivity to STPs Year 2027
1.4 | Compliance with Discharge Norms set by | It will be followed
Tribunal
S. Action Item Description / Details
No.
2 Disclosure of Nodal Officers (Clause 56) by DGC
2.1 | Nomination of The nodal officers nominated for the Gram Sabha, Municipality,
Nodal Officers Planning Committee, and Local Authority are listed below in a
serial-wisc manner.
2.2 | Actions Taken by Report actions taken by each nodal officer for pollution
Nodal Officers prevention and remedial measures.
Details of Riverbank Village, Concerned Officials.
S. River Block Name Village Name | Name of Designation | Contact
No. Name Nodal No.
Officer
2.1.1 | Ghaghara | Fatehpur Molnapur Pamati Devi | President 9335326226
Madraun
2.1.2 | Ghaghara | Fatehpur Kuwarpurwa Asha Devi | President 8354353152
Madraun
2.1.3 | Ghaghara | Fatchpur Dubari Sapan President 8887726231
Madraun Kannojiya
2.1.4 | Ghaghara | Fatehpur Dharampur Parsuram President 7376873870
Madraun Bishunpur Chauhan
2.1.5 | Ghaghara | Fatehpur Lokaya . Gautam Prestdent 9454786373
Madraun Gupta
2.1.6 | Ghaghara | Fatehpur Chakki Lallan President 9120247549
Madraun Musadohi Prasad
2.1.7 | Ghaghara | Fatehpur Parasiya Reema Devi | President 8318349289
Madraun Jairamgiri (Samiti)
2.1.8 | Ghaghara | Fatehpur Gaziapur Chandrbhan | President 8419094544
Madraun Yadav
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2.1.9 | Ghaghara | Fatehpur Bhedhkul Surybhan President 9598371074 |
: Madraun Sultanpur Yadav
2.1.10 | Bhainsahi | Ranipur Mudeshara Sunil President 9696601475
Bujurg Chauhan
2.1.11 | Bhainsahi | Ranipur Mudeshara Sunil President 9696601475
‘ Khurd Kumar
Chauhan
2.1.12 | Bhainsahi | Ranipur Darari Reema Devi | President 9125399096
2.1.13 | Bhainsahi | Ranipur Barwa Moti Singh | President 9320878087
2.1.14 | Bhainsahi | Ranipur Kamthari Abhimanyu | President 8858037150
Noorpur Gupta
2.1.15 | Bhainsahi | Ranipur Akbar Pur Manju President 9415573068
Singh
2.1.16 | Bhainsahi | Ranipur Kasari Sanjay President 9807309195
Kumar
2.1.17 | Bhainsahi | Ranipur Kondar Geeta Devi | President 8303180071
2.1.18 | Bhainsaht | Ranipur Chakiya Kausalya President 8948641631
Devi
2.1.19 | Bhainsahi | Ranipur Dharmsipur Sailendra President 9889018656
' Yadav
2.1.20 | Tamsa Ranipur Konia Ashok President 9889046570
2.1.21 | Tamsa Ratanpura Lasra Girija Devi | President 6392737408
2.1.22 | Tamsa Ratanpura Pindhari Kusum Lata | President 8726616126
B Devi
2.1.23 | Tamsa Ratanpura Thaincha - Subhash President 9628870791
2.1.24 | Tamsa Ratanpura Pipersath Yashoda President 7347757530
Devi
2.1.25 | Tamsa Muhammadabad | Naravni Ram Prasad | President 8400908744
Gohana
2.1.26 | Tamsa Muhammadabad | Alauddinpur Sama President 8450119538
' Gohana Parveen
2.1.27 | Tamsa Muhammadabad | Galibpur Gudiya President 9580911414
‘ (Gohana Devi .
2.1.28 | Tamsa Muhammadabad | Tawakalpur Oprakash President 9415011014
Gohana Godam
2.1.29 | Tamsa Muhammadabad | Mandaha Brijraj President 7007925385
Gohana Nishad |
2.1.30 | Tamsa Muharmmadabad | Mohinuddinpur | Yasuda President 9956631125
Gohana Gupta
2.1.31 | Tamsa Muhammadabad | Atrari Avarar President 8858281164

(Gohana
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2.1.32 | Tamsa Muhammadabad | Bandighat Rafat President 9511447200
Gohana
2.1.33 | Tamsa Muhammadabad | Bhatkol Obrar President 9125890860
Gohana
2.1.34 | Tamsa Muhammadabad | Bhatpara Ruby President 8840382186
Gohana
2.1.35 | Tamsa Muhammadabad | Sarayva Nausad President 7317744918
Gohana
2.1.36 | Ghaghara | Badraon Chiutidand Guddi President 7355309374
Nayak
2.1.37 | Ghaghara | Badraon Nawali Dharmendra | President 9454153932
Yadav
2.1.38 { Ghaghara | Dohri Ghat Bibi Pur Sumitra President 9651554094
Devi
2.1.39 | Ghaghara | Dohri Ghat Bhainsa Anita Devi | President 6394640762
Kharag :
2.1.40 | Ghaghara | Dohri Ghat Sisawa Guddu Devi | President 8009613412
2.1.41 | Ghaghara | Dohri Ghat Bakhariya Asha Devi | President 6388210959
2.1.42 | Ghaghara | Dohri Ghat Rasulpur Gudiya President 7084928005
: Devi
2.1.43 | Ghaghara | Dohri Ghat Belauli Maina Devi | President 0820596977
Sonbarasa
2.1.44 | Ghaghara | Dohri Ghat Patnai Bujurg | Savitri Devi | President 9935567364
2.1.45 | Ghaghara | Dohri Ghat Raunda Alka Rai President 8175856829
Bhagwanpur
2.1.46 | Ghaghara | Dohri Ghat Bahadur Pur Riyajuddeen | President 0415250751
2.1.47 | Ghaghara | Dohri Ghat Surajpur Prabhunath | President 8303175669
Maurya
2.1.48 | Ghaghara | Dohri Ghat Nurullahpur Mamta Devi | President 9076641947
2.1.49 | Ghaghara | Dohri Ghat Sikadikol Sandhya President 6387666926
Devi
2.1.50 | Ghaghara | Dohri Ghat Gauri Dih Chandrika | President 8542909633
Prasad
Yadav
2.1.51 | Ghaghara | Dohri Ghat Bakhariya Asha Devi | President 6388210959
2.1.52 | Ghaghara | Dohri Ghat Sisawa Guddi Devi | President 8009613412
2.1.53 | Ghaghara | Dohri Ghat Kiratu Pur Anita Devi | President 6394640762
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Details of Riverbank Wards, Concerned Officials, and Drains

S. River | Name of Ward Name | Name of Nodal | Designation | Contact
No. Name | the drain Officer No.

2.1.54 | Tamsa | Bhiti Bridge | Bhiti 02 Ramavati Sabhasad 9795258620
2.1.55 i Tamsa | Bhiti Bhiti 02 Ramavati Sabhasad 9795258620
Bodycot '

2.1.56 | Tamsa | Satighat Aurangabad | Munawar Ali Sabhasad 9935271430

Aurangabad | 13
Nonhara
Idgah
2.1.57 | Tamsa | Balaghat Harikeshpura | Asha Maurya Sabhasad 8795116404
18
2.1.58 | Tamsa | Pathantola Pathan Tola | Abdul Raslam | Sabhasad 0415845519
24
2.1.59 | Tamsa | Railway Haddi Madari | Mohammad Sabhasad 9839785620
Bridge 28 Arif
2.1.60 | Tamsa | Kadupara Bhatkuapatti | Naseem Sabhasad 9956416655
Singhray 33
2.1.61 | Tamsa | Dhekulia Malik Tahir | Naushad Sabhasad 9235986526
Ghat Pura 39
2.1.62 | Tamsa | Belva Ghat | Domanpura Safikurrahman | Sabhasad
Purvi 43
2.1.63 | Tamsa | Ghoda Dalal | Mirjahadipura | Md Kamal Sabhasad 9044773255
Ki Bar 1 44 .
2.1.64 | Tamsa | Ghoda Dalal | Mirjahadipura | Md Kamal Sabhasad 9044773255
Ki Bar 2 44
2.1.65 | Tamsa | Hoda Dalal | Mirjahadipura { Md Kamal Sabhasad 9044773255
Ki Bar 3 44
2.1.66 | Tamsa | Hoda Dalal | Mirjahadipura | Md Kamal Sabhasad 9044773255
Ki Bar 4 44
2.1.68 Nominated Nodal Officers by the District Ganga Committee (DGC)
S.No. | Category/ Name of Nodal Designation | Contact No | Remarks
Authority Officer
2.1.68.1 Planning Sl"ll‘i Satyapriya ADM 9454417594 -
Committee Singh
2.1.68.2 Shri Dinesh Kumar | EONPP 9519759292 -
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2.1.69.1 Actions Taken for Pollution Prevention & Remedial Measures
Bioremediation of Nalas (as per NPP Letter No. 2541, N.P.P Mau dated 09/01/2026)

S. | Name of | Location Biorem- STP t = | Current | Remarks
No | Nala ediation | completion g”% E Status
. . . = Y
(Drain) timeline é’ 3 =3
1. | Bhiti Bhiti 02 Yes Untaped --
Bridge
2. | Bhiti Bhiti 02 Yes Untaped -~
Bodycot
3. | Satighat Aurangabad | Yes Untaped --
Aurangabad | 13
Nonhara
Idgah
4. | Balaghat Harikeshpura | Yes Untaped --
18 -
5. | Pathantola | Pathan Tola | Yes o Untaped --
24 _ 5
6. | Railway Haddi Madari | Yes § Untaped -
Bridge 28 & < g |3
7. | Kadupara | Bhatkuvapatti | Yes & 3 £ 2 | Untaped -
Singhray 33 'Fg S 5| E
8. | Dhekulia | Malik Tahir | Yes = B & | 5 [Untaped -
Ghat Pura 39 k=
9. | Belva Ghat | Domanpura | Yes E Untaped --
Purvi 43 S
10. | Ghoda Mirjahadipura | Yes - Untaped -
Dalal Ki 44
Bar |
11. | Ghoda Mirjahadipura | Yes Untaped --
Dalal Ki 44 '
Bar 2
12. | Hoda Dalal | Mirjahadipura | Yes Untaped -
Ki Bar 3 44
13. | Hoda Dalal | Mirjahadipura | Yes Untaped -
KiBar4 44

2.1.69.2 Proposed STP for Household Sewer Connections
{As per Jal Nigam Urban, Mau/Azamgarh — Letter No. 61/M10/07 dated 19/01/2026)

S. No. | Particulars Details
1 Purpose Household sewer connections
2 Capacity (Year 2027) 42 .94 MLD
3 Capacity (Year 2042) 69.54 MLD
4 Reference Jal Nigam Urban,; Mauw/Azamgarh, Letter No. 61/M10/07

dated 19/01/2026
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3. District Ganga Plans (Clause 57)
Status of Preparation of District Ganga Plans — Mau District

S. | District | River/ Status of | Stage of Remarks
No. ' Tributary | District | Preparation
Ganga
Plan
3.1 | Mau Tamsa & Pending | Not started The District Ganga Plan is prepared
Ghaghra with the support of SMCG and other

partner institutions. Under this
process, all the districts of Uttar
Pradesh are being grouped, and
District (Ganga Plans are being
prepared; accordingly,
Mau district has not yet been
included in this sequence.

however,

4. Budget & Accounts (Clause 58)
Disclosure of Budgets Prepared by District Ganga Committees (TiHl 2025)

S. Financial | Date &order no Amount Purpose of Utilization
No. | Year Allocated | Expenditure Status

2025-26 646@486& C/SMCG- 100000.00 | Ganga Utsav Utilized
4.1 UP/05. 29-10-2025

2025-26 464/425-C/SMCG- 100000.00 | Swachhta Hi Seva | Utilized
4.2 UP/01 16&09&2025

2025-26 297/742/SMCG-UP/01 100000.00 | Awareness Utilized

13808&2025 Activities about

4.3 Rivers in Schools.

2024-25 370/486-C/SMCG- 100000.00 | Ganga Utilized

UP 11-03-2025 Svachchhata

4.4 ' Pakhavaada

2024-25 1045 /486-C/SMCG- 100000.00 | Ganga Utsav Utilized
4.5 UP/03. 17-10-2024 Karykram

2024-25 925/425-¢/SMCG- 100000.00 | Swachhta Hi Seva | Utilized
4.6 ‘ UP/03. 17-09-2025

2024-25 568/713-F/SMCG- 50000.00 International Utilised
4.7 UP/03. 18-06-2024 Yoga Day

2023-24 178/0486-C/SMCG/02 | 25000.00 Ganga Swachhata | Utilised
4.8 22-02-2023 Pakhwada

2023-24 1353414-C/SMCG- 100000.00 | Hording Utilised
4.9 UP/02 10-11-2023
4,10 1202210 17 - -— - -——
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5. Detaﬂs of Chhoti Saryu River (Drain)

(TFFE 103/ I%oao#o/(fﬁw?ovﬁoe?o/f/?#ram 01.2026 & HFHR)

S.No. | Particulars Details .
1 Letter Niimber 103/ @'a@olfa/l?ﬁﬁl??ol?ﬁaﬁo/
2 Date of Letter 14.01.2026
3 Name of River Chhoti Saryu|River
(Drain) e
4 Origin Village — Baharpur, Block — Haraiya, District ~ Azamgarh
5 Length in Azamgarh | 24.100km -
District ' i
6 Length in Mau 45.000 km
District .
7 Total Length 69.100km |
8 Confluence Point Near Village +- Para Sahroj, Block ~ Kopaganj,
. District — Mau (joins Tons River)
9 Type of River Seasonal (Rairn-fed)
10 Source of Flow Regional rainfall .
11 Maximurn Discharge | 734.54 cumec * -
12 | Flood Cadtchment 313.75sq. km
Area

‘o
affa, 7% |

—
|
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8. For unifomity and compliance, all departments are requested to provide the above mformahorl in the
following perseribed table fromat for each of the Mau District.
District | Total sTP STP Sewarage| Nodal | Actions | District | Budget Utilization| Rivers | Remark
Drains & | Capacity | Completion| Network | Officer | Taken | Ganga Details Treated
Tapping | (MLD) | TYimeline | Status Plan as
‘| _Status ) : Status Drains
1 2 3 4 5 6 7 8 9 10 11 12
Mau - ] - - -

P T

Riad Gvs—wS

A

condth 1 E - D% - F-4 Bandh_apda NGT_Oanag Samill_ete/53



45852

Bt TRy At 3

BIE WY A9 (§F) b1 STM ®Id IH-IeRyR, [N
YUE—EWT, SHUS—ATTHTSG 8| T8 74l 34 ST ®IA § Hberap
TAAUG—3TSTTIG H 24.100 fHoio T& Fug—a% H 45.000 fdhoHlo, B
69.100 fhodlo A @ W yaRd BN g3 TAUE-—9S H fdeE
GUS—PBIUNTS B =T AH-IRT FERo @ Ui S a1 & et et
T I8 U sxart a9 ¥ &g vt @ Ul § warfea i 81 39
T @ AR Rt 73454 FTE, vere deric TRAT 31375

fHodo 21
G ,\Hw
g'ﬂTé S-S

PEISIES_LF - 05 . F4_Bandh_Apds_NGT_Ganag Samidi_etc/4




45853

UAE 56, - /F0WoU0 W Reifm ©9-0/- 9p0¢,
JAar §

v fRes /vewg vl

e 1 a7

fa%a:—0.A. No—200 /2014 M.C. Mehta 1% Uniun of India & others @ Hae & wqul
SYTS HIQ S =Y | |
HEIS,
S favaw wrfed & oF wed- 1173 /20-1(D6C) Ris, wa, sHad
07, 2026 W T<H YUY HAT e, ORI O.A. No—200/2014 M.C. Mehta I
Uniun of India & athers & T & AT AE T M| O AR R M ﬁ?ﬂ H

[rex UfNd
RIAT T PR B BT FE B |

T — 'aaﬂtrﬁl_

?xﬁ?r%?fﬁzﬁm
TR uferd aRug
&R Huld, 9% |

(3 scanned with OKEN Scanner



45854

NAGAR PALIKA PARISHAD MAUNATH BHANJAN, MAU

STP Sewerage District
Total Drins & | STP C it ]
District ° a' rins apacity Completion | Network { Nodal Officer Actions Ganga Plan Budg'et Utilization { Rivers Treated as Drains Remarks
Tapping Status {MLD) L Taken Details
Timeline Status Status
1 2 3 4 5 6 7 8 g 10 11 12
Fund
STP Proposed alic;lcd
PR under AMRUT darch undcr i
ma | NS | gy | MR - - - -~ | AMRUT | Unuilized - R
-1 /Umapped Capacity 56 2 2.0 Remediation
MLD Pregram
me

\
@@MW
TR Yifergr ufRug,
THTY HTH, A% |

(¥ scanned with OKEN Scanner
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\.- it
Status of STP Construction
“T“““TT.TT*Q : : . _
: NP ST Sewernpe Naodal Officer Aciton T'aken District Budget Utilization | Rvers Teeated | Hemad
* Tapping Cuplcity Completion Network (ianga detaily uy drains ks
Statuy (MLIM Timeline Stafus PMlan
I a 5 & ' # -“;-" - 0 i 7] 13
W As per 25 MLD YCl;llldcr Cu" ist of 1 Offic 7 ar Prades i I i i0 suc
= ML rrentd List of Nodel Officers For Uttar Pradesh Jal Nigam In Budget Details is No such N
fepon Praposed | Process ¥y no 1= Nagar PPalika Marisad Bhadohi { Annexurc-1)] department has finalised tender | Progress|  Details for available river has A
reccived Sevrage | 2- Nagar Panchayat Khamariya ( Annexure-2) ,| for the construction of STP District in been
out of 14 Netwaor 3- Nagar I'slika 'arishad Gopiganj ( Annexure-| plants /facilitics at three places Ganga Annexure reported as
deains 11 Lis 3, for four drains / nala whose Committee in - adrain
has been availabt 4. Nagar Panchayal Suriyawan { Annexure-4), | details arc given below Bhadohi 8&9
tapped, 1 v 5- Nagar Panchayat Gyanpur { Annexure-5), i- 17 MLD STP plant at District from
is 6- Nagar Pancliayal Nai Bazar { Annexure-6), | Dharaura for Nai Bazar and 2021 to
pontially 7- Nagar Pancliayat Ghosia ( Anncxure-7) Dharaura nala, current
tupped 2- § MLD STP plant at Rajpura financial year
and 2 for Rajpura nala 2025-26(
durins are 3- 3 MLD S5TP plant at Annexure-3
untapped Ghaskari for Chauri nala. &9)
Tendering process for above
three STP project has been
completed and project has been
allotted to construction
company at 126.27 crore.
o0
SRR 36
1.G. lan. 2026
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; Format-1
District Total STP STP Sewerage Nodal Action | Distri | Budget | Utilizatic | River | Remarks
Drains | Capacit | Completio Network Officer Taken ct Details n Treated
& y n Timeline Stntus - | Ganga as
Tapping | (MLD) FPlan Drain
Status Status
1 2 3 .4 5 6 7 8 9 10 11 12
Jaunpur 14 30 Complcted | 179 1.DPRO - Refer To be To be There is | N/A

Prains & Established | Jaunpur to provide | provided | noriver
and all Operational | & 2.E0 Jaunpur, Point- | dby by in
Tapped From 153 3.E0 1 SMCG | SMCG Jaunpur

01-11-2022 | Functional | 2563 pag Luckno | Lucknow | District

4.E0 Kerakat w that is
' treated
Referto Referto | Referto Refer to 8sa
Annexur | Annexu | Apnexure-1 | Annexure-2 Refer to drain
e-l re-1 Annexure-3

1. District Ganga Plan (Clause 57)- The State Clean Ganga Mission,

Uttar Pradesh, Lucknow has planned to prepare a

Ganga Action Plan for each district of Uttar Pradesh with the support of duly constituted teams. For this purpose,

district-wise slots will be created and a detailed Ganga Action Pl
Jaunpur district, the State Clean Ganga Mission,
or the constitution of the team for preparation
finalized and the teams are constituted, the det

consideration.

an will be prepared accordingly. At present, for
Uttar Pradesh, Lucknow has not yet finalized the allotment of the slot
of the Ganga Action Plan. Therefore, once the district-wise slots are
ailed Ganga Action Plan will be prepared and submitted for your kind
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OFFICE OF THE EXECUTIVE ENGINEER CONSTRUCTION DIVISION U.P. JAL NIGAM (URBAN), JAUNPUR

City:- Nagar Palika Parishad, Jaunpur Mar-26
UP Jal Nigam (Rural)- NMCG PROGRAMME UP Jal Nigam (Urban)- AMRUT PROGRAMME
Outfall Draln Sewer Network (Kms) House Connection
s.No. Z"“‘;/ : 'I‘a“/ L Discharge | TAPPING status of drain Timeline Comments
et Name ( MLD)g (Tapped/Partially/Unta| Proposed | Established Functional| Proposed Established Functional
pped/Connected to STP

1 Mufti Mohalla Drain 0.8 Tapped
2 Maluantola Drain 0.4 Tapped
Turtipur Drain 5.2 Tapped
Hanuman Ghat Drain 1.86 Tapped
5 Quila Mohalla Drain 0.25 Tapped
6 Balua Ghat Drain 1.26 Tapped

7 Rasmandal Drain 1.41 Tapped At present comp'I(eted

sewerage network an
Ja 1 181.43 181. -
8 iad Achla Devi Ghat Drain 0.45 Tapped 7 = ELS 5900 49307 8313 Mars26 house connections are
functional.

9 Katghar Drain 1.97 Tapped
10 Jogiapur Drain 0.69 Tapped
11 Miyapur Drain 12 Tapped
12 Haraipur Drain 1.86 Tapped
13 Sekhupur Drain 1.07 Tapped
14 Ahyapur Drain 6.29 Tapped

Execujive Engineer
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53 S f District
D STP STP Sewerage .| Banga
: “Total Drains& | Capacity | Completion Networks | Nogal | Actions : Plan
| ‘District | ‘TappingsStatus | IMLD) | Timeliie |  Stetus | Officer | Taken | Status
% 1- 2 -~ 1 3.| & s | 6. | 7 | .&

(N
3N

- iadrsinsandall | . o aentl :
prm e S 30 Qperationz - 1 -
Jaunpur | .- azappe R AR P;ri?hnﬁl :

' ’ | 01-14-2022 |

P
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District Rivers j
. STP STP Sewerage Ganga Treated
o Total Drains & Capacity | Completion | Networks | Nodal Actions | Plan | Budget as

District Tapping Status (MLD) Timeline Status Officer | Taken Status | Details | Utilization |* Drains Remarks

1 ’ 2 3 4 » 5 6 7 8 9 10 11 12

Completed
Jaunpur 14 drainsand all 30 Q erftional - = = # F s = =
P " 14 tapped prrom MLD

01-11-2022
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ANNEXURE R-15


Information furnished in compliance of Order dated 27" November 2025 in matter of

45875

MC MEHTA vs. UOI
OA. NO. 200 OF 2014

- STATE OF UTTAR PRADESH
DISTRICT NAME - AZAMGARH

STATUS OF DRAINS/STPs/TIMELINE/FUNDS

Name of Drain

District/T
own

If tapped
or
untappe
d

Quantit
y of
sewag
e
dischar
ged
from
the
drain
{MLD)

STP to which
the drain is
proposed to

be
connected
after tapping

Status of
land
allotted
for STP

Status
of
funds
provid
ed for
the
STP
{in Cr)

Timelin
e for
making
the STP
functio
nal

Timeline
for
completi
_hg the
househo
[v]
connecti
vity to
that STP

1-Dharmu Nala

Azamgarh

Untapped

2.85

Not proposed
for tapping

The work of
land search is
in process

Fund Not
alloted.

No
Timeline
Determin
ed.

No
Timeline
Determined

2- Grand Hospital

Azamgarh

* Untapped

Not praposed
for tapping -

The wark of
_Iand search is
in process

Fund Not
alloted.

No
Timeline
Determin
ed.

No
Timeline
Determined

3- Raidopur Dav

Azamgarh

Untapped

Not proposed
for tapping

The work of
land search is
in process

Fund Not
alloted.

No
Timeline
Determin
ed.

No
Timeline
Determined

4- Bageswar nagar bandha

Azamgarh

Untapped

Not proposed
for tapping

The work of
land search is
in process

Fund Not
alloted.

No
Timeline
Determi?2
ned.

No
Timeline
Determined




45876

5- Nirankari Bhawan

Azamgarh

Untapped

Not proposed
for tapping

The work of
land search is
in process

Fund Not
alloted.

No
Timeline
Determin
ed.

No
Timeline
Determined

6- Narauli

Azamgarh

Untapped

Not proposed
for tapping

The work of
land search is
in process

Fund Not
alloted.

No
Timeline
Determin
ed.

No
Timeline
Determined

7- Hadha Baba

Azamgarh

Untapped

Not proposed
for tapping

The work of
land search is
in process

Fund Not
alloted.

No
Timeline
Determin
ed.

No
Timeline
Determined

8- Rahul Nagar Madhay

Azamgarh

Untapped

Not proposed
for tapping

The work of
land search is
in process

Fund Not
alloted.

No
Timeline
Determin
ed.

No
Timeline
Determined

9- Godam ghat

Azamgarh

Untapped

Not proposed
for tapping

The work of
land search is
in process

Fund Not
alloted.

No
Timeline
Determin
ed.

No
Timeline
Determined

10- Gulami ka pura

Azamgarh

Untapped

Not proposed
for tapping

The work of
land search is
in process

Fund Not
alloted.

No
Timeline
Determin
ed.

No
Timeline
Determined

11- Dalal ghat hathiya pul

Azamgarh

Untapped

Not proposed
for tapping

The work of
land search is
in process

Fund Neot
alloted.

No
Timeline
Determin
ed.

No
Timeline
Determined

12- Dalal ghat jama masjid

Azamgarh

Untapped

Not proposed
for tapping

The work of
land search is
in process

Fund Not
alloted.

No
Timeline
Determin
ed.

No
Timeline
Determined

13- Sidhari Purana Pul

Azamgarh

Untapped

Not proposed
for tapping

The work of
land search is
in process

Fund Not
alloted.

No
Timeline
Determin
ed.

No
Timeline
Determined
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14 | 14- Durga Takies thandi road 0.6 Not proposed The work of Fund Not | No No
i ) for tapping land searchis | alloted. Timeline Timeline -
Azamgarh Untapped in process Determin Determined
ed. .
15 | 15- Kalinganj (Bhola ghat) 0.17 Not proposed The work of Fund Not | No No
for tapping land searchis | alloted. Timeline Timeline
Azamgarh
Famgar Untapped in process Determin | Determined
ed. .

16 | 16- Behind bypass Raidopur 2.24 Not proposed The work of Fund Not | No No

Drain (Chandmari} Azamgarh Untapped for tapping !and search is | alloted. Timelin? Timelin_e
‘ in process Determin Determined
ed. .

17 | 17- Underground Sewage line 8 MLD STP Not Not Functional | More than
connecting households of under AMRUT Applicable Applicabl | Since 6153
Pandey Bazzar Zone (Ward No.: {Contruction e 14.02.202 | Households
1,3,5,8,9,11,13,14,15,19,20,22,2 Azamgarh Tapped 4 Complete) {Contruct | & .connected.
3,24) ion

Complet
e)
18 DPR
: Land Fund Not ti NA
18-Tadiya Pul Drain Mubarakpur | Untapped 1.52 1&D WORK pre.pera ! (1&D
Allotted alloted. | onin
P WORK])
rogress.
19 DPR DPR
) STP Proposed Land 3046 ati | preperatio
19-Teen Dariya Pul Drain Mubarakpur | Untapped 12 P (By preperatl P . P
SBM 2.0 Allotted . onin nin
X SBM2.0)
Progress. | Progress.
20 DPR NA
. e STP Proposed Land 21.6 (By | preperati
20-Ward 16 Ekramnagar Drain Bilriyaganj Untapped 12 SBM 2.0 Allotted SBM2.0) on in (1&D
p WORK}
rogress.
21 : No NA
. N " I STP Proposed Land Not 1.92 (By | Timeline
21-Keshari Chowk Drain Atraulia Untapped 1.2 SBM 2.0 Allotted SBM2.0) | Determin (1&D
WORK}
ed.
22 No NA
. . . STP Proposed Land Not 1.95 (By .
22- Main Road Amila Marg Azamatgarh Untapped 1.5 SBM 2.0 Allotted SBM2.0) Timeline M(IIO&R[:()
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Determin
ed.

23-Machhli Market

Jivanpur

Untapped

STP Proposed
SBM 2.0

Land Not
Allotted

No
Timeline
Determin
ed.

24-Bypass Bhira Chauraha TO
Ratan, From Shiv Poocjan ke
makan to Ratan Prajapati ke
makan

Katgarh
Lalganj

Untapped

STP Proposed
SBM 2.0

Land Not
Allotted

4.0 (By
SBM2.0)

No
Timeline
Cetermin
ed.

25-Bada Nala

Maharajganj

Untapped

STP Proposed
SBM 2.0

Land
Allotted

1.95 (By
SBM2.0)

No
Timeline
Determin
ed.

26-Quraishi Chowk Drain

Untapped

STP Proposed
$BM 2.0

Land
Allotted

1.62 (By
SBM2.0)

No
Timeline
Determin
ed.

27-Ambedkarnagar, Santkabir
nagar
Shatri Nagar, Harivansh nagar

Mehnagar

Untapped

STP Proposed
SBM 2.0

Land
Allotted

2.27 (By
SBM2.0)

No
Timeline
Determin
ed.

28-Farahabad ,Tikraha Nala,
Tiggipur Nala, kasba Ramlila
maidan Nala

Nizamabad

Untapped

STP Proposed
SBM 2.0

Land
Allotted

1.95 (By
SBM2.0)

No
Timeline
Determin
ed.
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No

Timeline
29-Pipal ghat, Lohiya nagar pul

ke pass, Belal School ke pass

STP Proposed Land 1.62 (By

SBM 2.0 Allotted | SBM2.0) | Determin
ed.

Phoolpur Untapped

No
Timeline
STP Proposed Land 2.92 (By

SBM 2.0 Allotted | SBM2.0y | Determin

30- Khudkasta kharewa mod Saraimir Untapped
: ed.

No

Timeline
STP Proposed Land 3.6 (By

31- Budhanpur LIC Office Budhanpur Untapped SBM 2.0 Allotted SBM2.0)

Determin
ed.

No
Timeline
Determin
ed.

32- Ward 8 Mishra Market to - Jahanaganj
Bhaishi Bazar

$TP Proposed Land 4.40 (By

Untapped SBM 2.0 Allotted | SBM2.0)

No

. _ Timeline
STP Proposed Land 5.20(By

SBM 2.0 Allotted $BM2.0) | Determin
ed.

33- Ward 16 Veer Kaura Gahani Martinganj Untapped

List of Nodal Officers at Gram Panchayat Level as per Clause 56(1} (a) in Azamgarh District

River flowing through the

Block Village

Name of Village Panchayat Designation of Nodal Officer

2 3 A 4 | 5
AHIRAULA T ugad Gram Pradhan

AHIRAULA GErs o A TG Gram Pradhan
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AHIRAULA

Gram Pradhan

AHIRAULA

Gram Pradhan

AHIRAULA

Gram Pradhan

AHIRAULA

Gram Pradhan

AHIRAULA

Gram Pradhan

AHIRAULA

Gram Pradhan

AHITRAULA

Gram Pradhan

AHIRAULA

Gram Pradhan

AHIRAULA

Gram Pradhan

AHIRAULA

Gram Pradhan

AHIRAULA

Gram Pradhan

AHIRAULA

Gram Pradhan

AHIRAULA

Gram Pradhan

AHIRAULA

freermasaEg

Gram Pradhan

AHIRAULA

TR UITFTAS!

Gram Pradhan

AZMATGARH

LUCHUI

Gram Pradhan

AZMATGARH

LATGHAT

Gram Pradhan

AZMATGARH

MISHRAPUR

Gram Pradhan

AZMATGARH

MUHAMMADPUR

Gram Pradhan




AZMATGARH

TAROUKA

Gram Pradhan

AZMATGARH

CHOUKO KHURD

Gram Pradhan

AZMATGARH

CHOUKO BUJURG

Gram Pradhan

AZMATGARH

KODARA

Gram Pradhan

AZMATGARH

PARANKUNDA

Gram Pradhan

AZMATGARH

BHAROULI

Gram Pradhan

AZMATGARH

TIWARIPATTI

Gram Pradhan

AZMATGARH

BELSAR JAMIN BELSAR

Gram Pradhan

AZMATGARH

RASULPUR

Gram Pradhan

AZMATGARH

DEOPUR CAMALPUR

Gram Pradhan

AZMATGARH

FARIDPUR

Gram Pradhan

AZMATGARH

IMILIVA

Gram Pradhan

AZMATGARH

CHHAPARA SULTANPUR

Gram Pradhan

BILARIYAGAN/J

g% c

Gram Pradhan

BILARIYAGANJ

AR JEAREYED

Gram Pradhan

BILARIYAGANJ

TEISS

Gram Pradhan

BILARIYAGANJ

N GG

Gram Pradhan

BILARIYAGANJ

arsl

Gram Pradhan

BILARIYAGANJ

Gram Pradhan
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BILARIYAGANJ

Gram Pradhan

BILARIYAGANJ

Gram Pradhan

BILARIYAGANJ

Gram Pradhan

BILARIYAGANJ

Gram Pradhan

BILARIYAGANJ

Gram Pradhan

BILARIYAGANJ

Gram Pradhan

BILARIYAGANJ

Gram Pradhan

BILARIYAGANJ

Gram Pradhan

BILARIYAGANJ

Gram Pradhan

BILARIYAGANJ

Gram Pradhan

BILARIYAGANJ

Gram Pradhan

BILARIYAGANI

Gram Pradhan

BILARIYAGANJ

Gram Pradhan

BILARIYAGANJ

Gram Pradhan

BILARIYAGANJ

Gram Pradhan

BILARIYAGANJ

Gram Pradhan

BILARIYAGANJ

Gram Pradhan

BILARIYAGANJ

Gram Pradhan

BILARIYAGANJ

Gram Pradhan
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BILARIYAGAN.)

Gram Pradhan

BILARIYAGANJ

Gram Pradhan

BILARIYAGANJ

Gram Pradhan

BILARIYAGANJ

Gram Pradhan

BILARIYAGANJ

Gram Pradhan

BILARIYAGANJ

Gram Pradhan

BILARIYAGANJ

Gram Pradhan

HARAIYA

Gram Pradhan

HARAIYA

Gram Pradhan

HARAIYA

Gram Pradhan

HARAIYA

Gram Pradhan

HARAIYA

Gram Pradhan

HARAIYA

Gram Pradhan

HARAIYA

Gram Pradhan

HARAIYA

Gram Pradhan

HARAIYA

Gram Pradhan

HARAIYA

Gram Pradhan

HARAIYA

Gram Pradhan

HARAIYA

Gram Pradhan




HARAIYA

Gram Pradhan

HARAIYA

~Gram Pradhan

HARAIYA

Gram Pradhan

HARAIYA

Gram Pradhan

HARAIYA

Gram Pradhan

HARAIYA

Gram Pradhan

HARAIYA

Gram Pradhan

HARAIYA

Gram Pradhan

HARAIYA

Gram Pradhan

HARAIYA

Gram Pradhan

HARAIYA

Gram Pradhan

JAHANAGANJ

Gram Pradhan

JAHANAGANJ

Gram Pradhan

JAHANAGANJ

Gram Pradhan

JAHANAGANJ

Gram Pradhan

KOILSA

Gram Pradhan

KOILSA

Gram Pradhan

KOILSA

Gram Pradhan

KOILSA

Gram Pradhan
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KOILSA

Gram Pradhan

KOILSA

Gram Pradhan

KOILSA

Gram Pradhan

KOILSA

Gram Pradhan

KOILSA

Gram Pradhan

KOILSA

Gram Pradhan

KOILSA

Gram Pradhan

KOILSA

[ Gram Pradhan

MAHRAJGANJ

Gram Pradhan

MAHRAJGANJ

Gram Pradhan

MAHRAJGANJ

Gram Pradhan

MAHRAJGAN/

Gram Pradhan

MAHRAJGANJ

Gram Pradhan

MAHRAJGANJ

Gram Pradhan

MAHRAJGANJ

Gram Pradhan

MAHRAJGANJ

Gram Pradhan

MAHRAJGANJ

Gram Pradhan

MAHRAJGANJ

Gram Pradhan

MAHRAJGANJ

Gram Pradhan




45886

(17 MAHRAJGANJ B g d TR Gram Pradhan
18 MAHRAJGANJ B Iy Aé RreaTqR oS Gram Pradhan
19 MIRZAPUR $av TH TSI Gram Pradhan
120 MIRZAPUR PR TG P Gram Pradhan
121 MIRZAPUR iﬁqqﬁ i Gram PradhanA
122 MIRZAPUR FHa¥ ot TR Gram Pradhan
123 MIRZAPUR PaT 7! B Gram Pradhan
124 MIRZAPUR PpaT TEr TR Gram Pradhan
1258 MIRZAPUR iia?tﬁﬁ arai Gram Pradhan
126 MIRZAPUR Pav g YR TeTe Gram Pradhan
127 MIRZAPUR PaT At @R Rravaa Gram Pradhan
128 - MIRZAPUR Pav e TSR R Gram Pradhan
129 MIRZAPUR Pav HreawaQR Gram Pradhan
130 MIRZAPUR FaR 7L AT Gram Pradhan
131 MIRZAPUR Pav Tt Tefugt Gram Pradhan
132 MIRZAPUR Far T TS JETHTAG Gram Pradhan
133 MIRZAPUR §ﬁ1=|ﬁ Qe Gram Pradhan
134 MIRZAPUR Fav A4t R Gram Pradhan
135 MIRZAPUR FaR d TR Gram Pradhan
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MIRZAPUR

Gram Pradhan

MIRZAPUR

Gram Pradhan

MIRZAPUR

Gram Pradhan

MIRZATUR

Gram Pradhan

MIRZAPUR

Gram Pradhan

- MIRZAPUR

Gram Pradhan

MIRZAPUR

Gram Pradhan

MIRZAPUR

Gram Pradhan

MIRZAPUR

Gram Pradhan

MIRZAPUR

Gram Pradhan

MIRZAPUR

Gram Pradhan

MIRZAPUR

Gram Pradhan

MIRZAPUR

Gram Pradhan

MIRZAPUR

Gram Pradhan

"MIRZAPUR

Gram Pradhan

MIRZAPUR

Gram Pradhan

MIRZAPUR

Gram Pradhan

MIRZAPUR

Gram Pradhan

MIRZAPUR

Gram Pradhan
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155 MIRZAPUR THAT A Fureh Gram Pradhan
156 MIRZAPUR mq;ﬂ -gum Gram Pradhan
15;l MIRZAPUR m:ﬁﬁ’ %—b’aﬁ"ﬁ Gram Pradhan
158 MIRZAPUR aqar T8 Tﬁ'ﬂ'g? Gram Pradhan
159 Palhani e 7t m Gram Pradhan
160 Palhani G K Gl Eﬁ-ﬂ? Gram Pradhan
161 Palhani IS EEIGE HATR Gram Pradhan
162 Palhani THHT AdY YAEIY Gram Pradhan
163 Palhani et 18t TSR Gram Pradhan
164 Palhani U A4 'ﬂ?‘ﬁ?ﬁ'ﬂ? Gram Pradhan
165 palhani THHET AdY T HTHAR Gram Pradhan
166 palhani THAT S FraTaETgY Gram Pradhan
167 palhani 99T A} || Gram Pradhan
168 palhani aHE1 J) q?ﬁ?ﬁg?m Gram Pradhan
169 palhani T A8 TSRS Gram Pradhan
170 palhani a8 RIS Gram Pradhan
171 palhani G e A @w Gram Pradhan
172 palhani 6L qa m Gram Pradhan
173 palhani I A8 gﬁm Gram Pradhan
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Gram Pradhan

174 palhani GUE ] wge
175 palhani /AT At HEAPIQE 39 Gram Pradhan
176 palhani qH91 931 TERTHYY Gram Pradhan.
177 palhani GEE: G FRR Gram Pradhan
178 palhani THAT ST BRITQY Gram Pradhan
179 palhani a7 At TR Gram Pradhan
180 palhani aHFT AT ghtrar - Gram Pradhan
181 palhani a9 A4t s Gram Pradhan
182 palhani A9 ST PG Gram Pradhan
183 palhani qHT 73T -;ﬁw Gram Pradhan
184 palhani THIT AT TRETR Gram Pradhan
185 palhani GG HFAGETR Gram Pradhan
186 palhani THATAG eiral Gram Pradhan
187 palhani GLR G| aﬁg? .Gram Pradhan
188 PALHANI GramrPradhan
189 PAWAI Pav L B Gram Pradhan
190 PAWAI FRTH TR Fevd Gram Pradhan
191 PAWALI g"ﬁqqﬁ m Gram Pradhan
192 PAWAI $av a1 BTG FABIH Gram Pradhan




45890

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan
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Gram Pradhan

212 PAWAL e Adr TR

213 PAWAI g A4t 3itET Gram Pradhan
214 PAWAI g Tt forquR Gram Pradhan
215 PAWAI TgE T4t firghy Gram Pradhan
216 PAWAI qﬁq@f fEm Gram Pradhan
217 PAWAI Hgg A4t RIS GEAad Gram Pradhan
218 PAWAI g3 Aat wrafrar Gram Pradhan
219 PAWAI s et ¥ar Gram Pradhan
220 PAWAI | TgR e HEGIR Gram Pradhan
221 PAWAI 'qg’:{:ﬁﬂ' ‘ ﬁw Gram Pradhan
222 PHULPUR im-qqa} Eﬁﬁlﬁg? Gram Pradhan
223 PHULPUR PaR A TR Gram Pradhan
224 PHULPUR Pav At farreT Gram Pradhan
225 PHULPUR iﬁqqﬂ HIER Gram Pradhan
226 PHULPUR PTG Trever Gram Pradhan
227 PHULPUR !iﬁq:rcﬂ' =3 Gram Pradhan
228 PHULPUR f'ﬁq’qa wm Gram Pradhan
229 PHULPUR Pav T TuTat Gram Pradhan
230 PHULPUR Pav Adt TRIYY Aear Gram Pradhan
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PHULPUR

Gram Pradhan

PHULPUR

Gram Pradhan

PHULPUR

Gram Pradhan

PHULPUR

Gram Pradhan

PHULPUR

Gram Pradhan

PHULPUR

Gram Pradhan

PHULPUR

Gram Pradhan

PHULPUR

Gram Pradhan

PHULPUR

Gram Pradhan

PHULPUR

Gram Pradhan

PHULPUR

Gram Pradhan

PHULFPUR

Gram Pradhan

TAHBARPUR

Gram Pradhan

TAHBARPUR

Gram Pradhan

TAHBARPUR

Gram Pradhan

TAHBARPUR

Gram Pradhan

TAHBARPUR

Gram Pradhan

TAHBARFUR

Gram Pradhan

TAHBARFUR

Gram Pradhan
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Gram Pradhan

250 TAHBARPUR GLE | feug
251 TAHBARPUR THAT 7t TfTad Gram Pradhan
252 TAHBARPUR THIT 7d1 e wmge Gram Pradhan
253 TAHBARPUR THET Tt e Gram Pradhan
254 TAHBARPUR T ) qFeq? Gram Pradhan
255 TAHBARPUR THET TS iR Gram Pradhan
256 TAHBARPUR THHT 7Y TR @ Gram Pradhan
257 “TAHBARPUR qAHAT AT qeEt Gram Pradhan
258 TAHBARPUR T L EREIRIETL Gram Pradhan
259 TAHBARPUR qEhT A4y TARAR TuH (R RED Gram Pradhan

.260 TAHBARPUR mqa T : Gram Pradhan
261 TAHBARPUR TR TS T Gram Pradhan
262 TAHBARPUR 9T Ad) 3T Gram Pradhan
263 T B W T A& R Gram Pradhan
264 I BRI dHAT A W O Gram Pradhan
265 I B TR THE S I Gram Pradhan
266 I I a’qm:ﬁﬁ W Graﬁn Pradhan
267 T T THIT A TeTTai Gram Pradhan
268 I B O mqﬁ mitrasenput Gram Pradhan
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Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan

Gram Pradhan
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Gram Pradhan

anaT At

Gram Pradhan

THHET T
a7 7Y

‘Gram Pradhan

afighet

List of Nodal Officers at ULBs as per Clause 56{1) (b} in Azamgarh District

District " Name Of ULB Designation of Nodal Officer

Azamgarh

ATRAULIYA, TOWN PANCHAYAT

Executive Officer

Azamgarh

AZAMGARH, MUNICIPALITY

Executive Officer

Azamgarh

AZMATGARH, TOWN PANCHAYAT

Executive Officer

Azamgarh

BILARIAGANJ, MUNICIPALITY

Executive Officer

Azamgarh

BOODHANPUR, TOWN PANCHAYAT

Executive Officer

Azamgarh

JAHANAGANJ, TOWN PANCHAYAT

Executive Officer

Azamgarh

HYANPUR, TOWN PANCHAYAT

Executive Officer

Azamgarh

KATGHAR LALGANJ, TOWN PANCHAYAT

Executive Officer

D 0|~ |||

Azamgarh

MAHARAIGANJ, TOWN PANCHAYAT

Executive Officer

=y
o

Azamgarh

MAHUL KHAS, TOWN PANCHAYAT

Executive Officer

[
[

Azamgarh

MARTINGANJ, TOWN PANCHAYAT

Executive Officer

Y
[\~

Azamgarh

MEHNAGAR, TOWN PANCHAYAT

Executive Officer

[
W

Azamgarh

MUBARAKPUR, MUNICIPALITY

Executive Officer

Actions Taken

By Placing iron mesh on the mouth of all drains, solid waste is prevented from flowing into the Tamsa River and the water coming
out of the mesh is purified through biormediation process and released into the Tamsa River.

An STP of 8 MLD capacity has been constructed under AMRUT Yojna, connecting households of Pandey Bazzar Zone (Ward No.:
1,3,5,8,9,11,13,14,15,19,20,22,23,24) through an underground sewage pipeline. The treated water is discharged into Dharmu Nala
flowing into Tamsa River. | _ .

DPR Preparation for two 12 MLD STPs proposed in Mubarakpur and Bilariyaganj (Azamgarh) is at advanced stage.
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District Ganga Plan Status

A draft District Ganga Ptan for Tamsa River has been prepared by DGC Azamgarh which has been tabled for evaluation and
necessary changes to SMCG-UP.

Rivers Designated as Drains

As per the records of Irrigation Department Flood Section following rivers are marked as drains:
s Tamsa (Tons), Beso
s Tributaries of Tamsa: Kuwar, Majhuli, Loni, Mangai, Gangai, Udanti, Silani, Kayad,
s Tributaries of Ghaghra: Choti Saryu, Choti Saryu Trunk Drain

Divisional Director, al Forestry Division
{Convener District Ganga Committee)
Azamgarh
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!

sl [ “.NL. —.'Vn,_
- '“3«’:\ . LS coméﬁﬁigfl 5
L‘:;}q‘; “ MC MEKTA vs. UOI
o 0A. NO. 200 OF 2014 -
- i
o STATE OF UTTAR PRADESH
{Order dated on -27-11-2025)
R DISTRICT NAME - Deorla ’
District STP Scwarage .
5.No. Tota! Dralos & Tapplog Status sﬁhcltg)‘w C?!:Iplelion Network | Nodel Officer Di::::g‘f::f“’_ Actlon Taken Bodget Detaily U““:‘“o Rh:r:).rr:l?l'm Remarks
miloe Status
1 2 rl . 4 s 6 T 8 10 11 12 1
Kurna Nala (Civil Ling east-3 km, Civil Line west 4 Apgesure-l [Anoerure-1 City Sanitation ActicnPian is upploaded on |ADPILRre-) Aoatioreed
. km) {NPP Deoria)- Untapped 23.0 MLD a5 per AMRUT 2.0 Collaboration Piatform for
I | Deona . CSAP NA NA upproval. Which is Under state review, STP NA
{and yet to be finalized,
5 _Muktidham Nala (NPP Goura Barhaj)- Untapped
3 Patel Nagar Nala
Sant Ravidas Ghat Naja (NPP Gaurs Barhaj)-
4 Untapped
Sonwa Mandir Nala (NPP Gaura Barhaj)- Untapped
5 ’ : . o B L
- Barhana Baba P_lu.ln {NPP Gaura Barhaj)} Untapped
6 ‘.
Sulabh sauchalays nala (NPP Gaura Barhaj)- S P
7 Untapped . - ' . i P
Deoti 3.0 MLD as per NA NA City Sanitation ActionPlan is apaproved in ,
conal ____ CSAP SHPSC, DPR is under Prepration KA
Sriram singh ka nala(NPP Gaurs Barhaj)- Untapped
8
Mangzal babs nala (NPP Gaura Barbaj)- Uniapped ) o
9 " N
Narvedheswer ghat nala (NPP Gaura Barhej)-
10 Untapped -
Gaura nala (NPP Gaura Barhaj)- Untapped . .
H
Kupti ghat nalal (NPP Gaure Berhaj)- Untapped
12 v Lask,
d PR TP §
Deoria Purvi Kabristan Nala (NP Lar)- Untapped n—
13
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L
$.No. Dhﬂ:} STP Capaclt s1P Sewarage Dlsirlet Qongo- Utilizatio | Rivers Treated
e By Tom! Drains & Tapplog Statur (Ml.ll,)j ¥ | Completlon | Network  [NodstOmeer| ~ Cel S Actlon Taken Budget Petaits e ai | Remaris
- Timliue Statay
r1#li—2 4 4 [ 1 [] 3 1] i1 12 1}
Mukhya Bazar nala Lar)- Untapped
14 NP Lark- Uniop JOMLDasper | gy NA NA
- CSAP
Clly Sanitption ActlonPlan 13 spagtoved in
Vaisynkarui ward nal - SHPSC, DPR of used water treatment plant for
15 Sy nala (NP Lar)- Untapped Naga¢ Panchyat Lar has been prapared by ULB.
Which has been appravad in 15th SLYC on dated,
_ } : : 01.07.2025.
Deoria | Drain cast side of bridge-100 mtr (NP Rudrapur)- | 3.7 MLD es per NA NA City Sanitation ActionPlan is apaproved In NA
16 Untapped CSAP SHPSC, STP land yet to be Finallzed.
Drain west side of bridge-50 mtr (NP Rudrapur)-
17 Untapped
Deoria | Selempur railway to gandak pul tek (NP Salempur)- NA
18 Untapped
= e ok o o P é;:;ll) BRI b NA Lity Sanitatlon ActionPlan Is 2paproved In
hnag 0l gandak pu SHPSC ’
19 Salempur)- Untapped
20 Deoria | Bhagida Bhawani {NP Majhaulirej}- Untapped | 2.5 MLD s per NA NA City Sanitation ActlenPlan is apapreved In NA
. CSAP SHPSC
’l Gandek River (NP Majhauliraj)- Untapped
2 Deoria Hatva Nakhani (NP Bhaini} Untapped -
1.94 MLD 8s per i n
Talpa Mata Thakurji Kt (NP Bhaimiy Untopped | CSAP NA NA Sy e NA
23
) Deoria | Ratzaiya Mod 10 sohanpurr Nala (NP Bhatpar rani)- 20MLD
4 ' Un ! s per
tapped CSAP NA NA Clty Sanitatlon Ac;l:::lcm Is apaproved in NA
Deoria Bahrampur mod se Durga Mandir (NP Rampur
25 Karkhana)- Untapped NA NA
e e durga — T (NP Rampur - City Sanltation ActienPlan 1s apaproved in NA
bediar SHPSC
26 Karkhana)- Uniapped farstaladl BER VA NA
Deoria | Chandra Sckher Azad Nagar Deoria Road (NP
27 Gauri Bazar)- Untapped
13 MLD as per
- - - NA Clty Sanitation ActionPlon | g |
28 v Mendi Gomk}l,ful;{o:dd NP Gauri Bazaty csAr N SHPSC sapsprovedin NA
alappi
Deoria | Rajmangal Chauhan ke ghar s¢ Nahar tak (NP ' >
83 Bariyarpur}- Unta 2.0MLD as per
pped CSAP NA NA Clty Sonlation ActianPlan Is spaproved In
spsC NA

v
———,
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. v
L
Di,s'q}gl ) sip Sewaroge . .
$.No. i Tota! Dealns & Topplug Status Sﬂ(h(::g Y | Complction | Network [Nodol Offieer Dlsz:ls?xgn Action Taken Utllizatio | Rivers Treated Remarks
7 > ) Thnline Statua i as Drains
17 2 4 - 4 H 6 7 8 il 12 13
‘ Deoria No Major Drain Available (NP Baitalpur, 2.00 KLD Co-
. City Senitation Actlon Plan [s submitted to State
0|~ - Untepped ““"é's“l'r a5 per NA NA for approval. NA
\ _
fa’ “No Major Drain Available haluani | - - - ]
Deoria | NO fajo an "mlabald (NPB > Tfiom?.f:& N A City Sanltation Action Plan Is submitisd 1o State NA
|31 K1 A oiapp CSAP pe for approval, —
" - —_——
* Deoria ‘No Major Drain Available (NP Hetimpur)- 7.00 KLD Co- .
S v Clty Sanltation Action Plan [s submitted to State
32 Untapped Tm"é‘;xp as per NA . P‘_‘A for approval, NA
Deoria No Major Drain Available (NP Madanpur)- 8.00 KLD Co- oo oG
] City Sanitation Actlon Plan is submitted to State P
13 Untapped - Treatment &s per NA NA for approval, NA—-——— |« __ __
Deorie |  NoMsjor Drain Available (NP Potherdeva). 8.00 KLD Co- o . ‘
) ty Sonitation Actlon Plan is submitted to Sute
14 . Untapped m"’ggi‘:‘ per NA NaA for approvat. NA
- — T -
Deorie Ne Major Drain AV“'“":: (NP Terkulwa)- 7.00 KL? Co- NA NA Clty Sanitation Acticn Plan Es submitted 10 State
35 Untapp l'mcs'ei;s pet : for approval. NA




45918

AnnexvRG = |
Nodal Officer for Each Gram Sabha
S. District Rivername | Village panchayat Nodal officer Mobile no.
Nlo. Nazmc i 'na:ne . .
[ Deoria Rapti River | Tighra Khairaon Shri Vee:’ bahadur 9935224750
2 Deoria Rapti River Karahkol Shri alz;::: pratap 9838324277
3 Deoria Rapti River | Mazanarayan Mr. L?:ilfthhan 8009938003
4 Deoria Rapti River Niba mathiya Mr. Rukmini 9935869895
5 Deoria Rapti River koder Shri Dhrav yadav 9935191952
6 Deoria -| RaptiRiver Dharampur Shri Sachidanand 7897513197
7 Deoria Rapti River Haradha - Mr.Ramesh Yadav 9453403461
8 Deoria Rapti River Bhedi Shri Ramsevak 9198090563
9 Deoria Rapti River Ekoana Shri Ramsevak 9936115325
10 Deoria Rapti River Nagwa khas Archana Devi 8953526046
11 Deoria Rapti River Dhadiyi Savitri Devi 7905788833
12 Deoria Rapti River Sachaoli Gurakh 9695080220
patwamiya | |
13 Deoria Rapti River Nakail Vijendra 9119809532
14 Deoria Rapti River Gayghat Guddu yadav 8127695036
15 Deoria | Ghagra River Kausad Ajay yadav | 0455354505
16 Deoria | Ghagra River Nadauli Sumit mishra 6306605984
17 Deoria Ghagra River Khemadeyi Sumit mishra 6306605984
18 Deoria | Ghagra River kharwaniya Vivek singh 9721035165
19 Deoria | Ghagra River Pindi Ajay yadav 9455359505
20 Deoria | Ghagra River | Takia dharhara Priti singh 6387014648
21 Deoria | Ghagra River Churia Rahul singh 6308156274
22 Deoria Ghagra River Dumri Vivek singh. 8299718674
23 Deoria | Ghagra River Mahalman Ajay yadav - 9455359505
jhariya *
24 Deoria | Ghagra River Sahiyagarh Priti singh 6387014648
Nodal Officer for Municipality
S.I:Io. Nazme Nodal 3oﬁicer _ Mobi‘lc no.
1 Shri Anup singh Executire engineer Jal Nigam 9473947702
2 Shri sanjay Tiwari NPP. Deoria 962811556
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ﬁz_ih{;} :
District Ganga Plan o

The State Clean Ganga Mission, Uttar Pradesh, Lucknow has planned to prepare a Ganga Action Plan for each district of Uttar
pradesh with the support of duly constituted teams. For this purpose, district-wise slots will be created and a detailed Ganga
Action Plan will be prepared accordingly.

- At present, for Deoria district, the State Clean Ganga Mission, Uttar Pradesh, Lucknow has not yet finalized the allotment of

the slot or the c_bns‘titutiori of the team for preparation of the Ganga Action Plan.

Therefore, once the district-wise slots are finalized and the teams are éﬁrﬁfifﬁt?d,‘the*detailed.—Gangé,Ac,ti_qh Plan will- be
prepared and submitted,‘for;yo,dr kind consideration. | :

—— .
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District Ganga Committee Budgets

Budget Report
Sr. no. Programme Name Status of Budget Allocate (Rs.) Budget Utilization {Rs.)
' Programme
(Financial Year 2025-26)
1 Yoga Diwas Conducted 50000.00 50000.00 -
2 Swachhata Hi Sewa Conducted 100000.00 100000.00
3 Ganga Utsav ' - Conducted 100000.00 100000.00
{Financial Year 2024-25) ' ' '
1 Yoga Diwas ‘ Conducted 50000.00 50000.00
2 Swachhata Hi Sewa _ Conducted 100000.00 100000.00
13 Ganga Utsav Conducted 100000.00 100000.00
4 Ganga Swakchhta Pakhwara Conducted 100000.00 100000.00 _ n R
(Financial Year 2023-24) ) '
1 Hording Instaliation 100000.00 y 100000.00
(Financial Year 2022-23) '
1 NA NA
) Total 700000.00 700000.00
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COMPLIANCE OF
MC MEHTA vs. UOI
OA. NO. 200 OF 2014
STATE OF UTTAR PRADESH
(Order dated on -27-11-2025)
DISTRICT NAME - MAHARAJGANI

District Rivers
it STP STP Sewarage . e
District :]:otal-[)mms & Capucity | Completion | Network Nodal Action Taken Ganga Bullg_et Utilization ! re.l‘lcd Remarks
Fapping Status ' v re . ) Officer Plan Details as
(MLD) Timline Status $ i
tatus Drains
2 3 4 3 b 7 8 9 10 1 12 13
DP-I-l--for
Construction of
. I1&D of Drains
Total 5;2'“5'44 ) and STP of 7.5
. MLD Capacity of
T d D -0 -
Mahrajganj appeNosrams i Mahrajganj NPP - - - -
) : District
Untapped Annexure 1 Annexure Mahraigani in
Drains-44 Nos. 2 il J,
Sanctioned in
SLTC dated 10-
12-2025
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1. Annexure 1: Drains Status and STPs Informétion-

Summary

As per the data compiled in accordance with the Hon’ble NGT.s order date 27 November 2025, the status
management across Maharajganj district has been assessed. There is total Number of 44 drains.

of sewage

STP Sewar
) STP Com age Diistrict
Srao District Total Drains & Tapping Status Capaci | pletio Netwo Nodal Action Taken Ganga Budget Details Utilizatien Rivers 1 r.eated s
ty n rk Officer Plan Drains
(MLD) Timli Status Status
ne
t 2 3 4 5 6 7 ) 9 10 11 12
1 Vined Sahani to RCC Puliya (NPP
Muhrujganj)- Untapped
2 Amurtiva to Hanuman Gadi Nala (NPP
Muhrajganj) - Untapped DPR Prepared
3 Padri to Nagar Seema Nala (NPP 75 under SBM
: i | Mahrajganj) - Untapped ;
Mdha'raj \jgany) pp : MLD NA NA 2:[]' and ) NA NA NA NA
4 ganj Saxena Nugar se Gyatri Nagar Nala (NPP [ as per Sanctioned in
Muahrjgani) - Untapped DPR SLTC dated
3 - ———— - 10-12-2025
Amurtiya to Samshan Ghat Nala ({NPP
Muahrajpanj) - Untapped
6 Tarkulwa (Nehrunagar/ Bhulanpur) Nala
(NPP Mahrajganj) - Untapped
7 Anand Nagar to Gorakhpur Road Nala
(NP Anandnagar) - Untapped City
8 Anand Nagar to Nautanwa Road Nala 35 AS:’_“'IEII“’“_
i | (NP Anandnagar) - Untapped tiontian 13
Maharaj | { gar) PPeC MLD NA NA apaproved in NA NA NA NA
9 ganj Anand Nagar to Maharajganj Road Nala as per SHPSC. STP
(NP Anandnagar) - Untapped CSAP land vet to be
10 Anand Nagar to Brijmangan) Road Nala Finalized
(NP Anandnagar) - Untapped Annexure -
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11 Maharaj 8.00 2 -
gan| KLD S: C.'.l),
) ) ) Co- qmldlllun ‘
Nu“MaJm D.mm Avaliable (NP Treatm NA NA Actluq Plan is NA NA NA NA
Brijmangan)) - Untapped it B submitted to
¢ ,d State for
per approval.
CSAP
12 Rajendra gupta ke ghar se Radheshyam
ke ghar ke pas tak(disposal in pond) (NP
Chauk) - Untapped
13 Math road se sonari tak { Disposal in
nahar) (NP Chauk) - Untapped
14 Anil maddhesiva ke ghar'se mas)id road
hote huye Ashik ke ghar tak (NP City
Maharaj Chauk) - Untapped JLSD Sanitation
15 gan; ! Range gate ke purab side Gudari ke ghar 2s per NA NA ActionPlan is NA NA NA ~NA
se kali mandir ke pas (disposal in CHAR apa‘prov‘e(.‘l m
pokhari} (NP Chauk)- Untapped SHPSC
16 Mandir gale se range hote huye
Bargadahi road tak ( disposal in Gadwade
pokhari me) (NP Chauk) - Untapped
17 Theki chauraha se purab side
Maharajgani road ( disposal in nuhar)
(NP Chauk) - Untapped
18 Ward No-9 Me Ramgati ke Makan se
pashim taxi stand ke pass tak. (NP
Ghughuli) - Uniapped
19 Subash chok se Nebua Nau'rangiya mod
hole huye Bainkunthi nadi ke pul tak.-
Untapped
20 ] ] ,
Kaptanganj Road par Puliya s¢ Subash City
Maharai chok tak, (NP Ghughuli) - Untapped l\/lli_sD Sanitation
ahary NA NA ActionPlanis |  NA NA NA NA
21 gan Ward No-7 DAV College Tiraha ke Pul as pet apaproved in
se Ratlway Dhala tak. {NP Ghughuli} - USA SHPSC
Lintapped
22 Ward No-1 me Rumesh ke ghar se
Kaptangan) Road par Tiwan chok ke pas
1ak (NP Ghughuli) - Untapped
23 Ward No-3 me Janardan Mishra ke ghar
se Virendra jaiswal ke ghar tak. (NP
Ghughuli} - Untapped
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24 Ward no 12 KABRISTAN SE CHAPWA
HOTE HUE HOSPITAL TAK (NP
Nuutanwa) - Untapped
25 Ward 11 MADHUBAN NAGAR SE
BYPSS (NPP Nautanwa) - Untapped City
26 WARD NO. 11 MADHUBAN SE 40 Sanitation
ahara; | BHUNDI MAHARANA PRATAP i ActionPlan is
:ganj | SCHOOL (NPP Nautanwa) - Untapped s per NA NA apup]'(}ved-i.n NA NA NA NA
27 WARD NO. 14,15 AND 19KHANUA CSAP SHPSC. STP
CHAURAHE SE BANAILIYA land vet to be
MANDIR TAK DONO SIDE {NPP Finalized
Nautanwa) - Untapped
28 WARD NO.7,8 THUTHIBARI
CHAURAHE SE MANDI SAMITI TAK
DONQO SIDE (NPP Nautanwa) -
Untapped
20 Marwadi ,mahashay haredih via Siswa
road Indian oil petrol pump ke bagal tak
Natural drain (NP Nichlaul) - Untapped Cit
30 . A?pd,luhjya ghodahawa via harediha 20 S;ln:ilalion
M;Z::im) chiutuha road near Liny school (NP MLD O Na | Na ActionPlan is NA NA NA NA
\ ichlaul} - Untapped CQ?\P apaproved in
3l Krishna Nagar kanha pasha aashray : SHPSC
Jiginthwa kot azad ,pandey hindi miva
jiginihwa bargadwa via kanha
pashushala {NP Nichlaul) - Untapped
32 Muain road Karmahiyva Chaurahe se main 5 City
| road nahar Chauraha (NP Panivara) - 2.5 Sanitation
Maharal | {jntapped MLD - n | Na ActionPlan is NA NA NA NA
ganj - as per .
33 Thakahiva tola se maim road Durga CSAP apaproved in
mandir tak (NP Paniyara)- Untapped SHPSC
34 Chhatiram ward no-12 se hote huye
Gorakhpur road ward 10 tak (NP
Partawal ) - Untapped
35 Chhatiram ward no-12 Paschim patri s¢ .
hote huye ward 10 tak (NP Partawal) - 25 Salx;yimlion
Maharaj Untapped MLD NA NA AgtionPlan is NA NA NA NA
36 gan) a3 pur .
ward no 01 Ambedkar nagar se hote huye [ cgap apaproved in
ward no 15 tak (NP PMartawal) - Untapped SHPSC
37 Ward no-01 Ambedkar nagar se hote
huye dachhin patri ward no 15 tak (NP
Partawa?} - Untapped




38

34

40

Ward no- 15 Mahanth awaith nath nogar
se hote huye dachhin patri ward no 15
tak (NP Partawal) - Unlapped

ward ne 15 mahanth awaith nath nagar
s¢ hole huye hospital road purab patri
ward no 15 tuk (NP Partawal} -
Untapped

ward no |1 swatanin) senani nagar se
hote huye BRC ward no 15 tak (NP
Partawul) - Untapped
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41

Maharaj

ganj

Ward no -05 Kabristan se Block road tak
(NPP Siswa Bazar) - Umapped 3.0

MLD
Ward no-03 Nahar puliva se Aara as pur
machine ke pas {(NPF Siswa Buzar)y BPR
Untapped

DPR is being
Prepared
under SHM
2.0 {Urban)

NA NA Na

NA

NA

NA

Maharaj

ganj

1-Ward no 09 Subhas Nagor, Sonauli 25

{NP Sonauli) - Untapped ’ MLD
2-Ward no 10 Ramjunki Mandir ke pas as per
{NP Sonauli) - Untapped Csap

City
Sanition
ActionPlan is NA
apuproved in
SHPSC

NA NA

NA

NA

NA

Annexure-2: Nomination Of Nodal Officers (Clause 56 of The Ganga Notification Order)

(A) Nomination From Gram Shabha-

5.no. -Name Designation Village
1| Kismati Gram Pradhan | Shyamkat
2 | Akhilesh Singh Gram Pradhan | Lakshminagar
3 | Maya Gram Pradhan | Hanumangarhiya
4 | Subhawati Devi Gram Pradhan | Parsasumali
5 | Sushila Devi Gram Pradhan | Mahdeiya
6 | Anita Singh Gram Pradhan | Ratanpur
7 | Indrawati Gram Pradhan | Baikunthpur
8 | Congress Gram Pradhan | Jamihani
9 [ Ramjeet Prajapati Gram Pradhan | Shishhaniya alias Shishmahal
10 | Indumati Gram Pradhan | Shirshiyakhas
11 | Anil Verma Gram Pradhan | Khoriya
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12 | Virender Gram Pradhan | Chakdah
13 | Devicharan Yadav Gram Pradhan | Jungle Jarlaha alias Anantpur
14 | Bajrangi La! Gram Pradhan | Jungle Jarlaha alias Jardi
15 | Brahmanand Gram Pradhan | Jungle Jarlaha alias Tenduahiya
16 | Pushpa Chauhan Gram Pradhan | Jungle Jarlaha alias Badhra Lala
17 { Ram Niwas Gram Pradhan | Jungle Jarlaha alias Suchitpur
18 { Poonam Devi Gram Pradhan | Beniganj -
19 | Purnima Gram Pradhan | Domra
20 | Sadhna Yadav Gram Pradhan | Devipur
21 | Gayatri Devi Gram Pradhan | Narkataha
22 | Suman Singh Gram Pradhan | Bahrampur
23 | Anita Gram Pradhan | Adbadahwa
24 | Bimla Devi Gram Pradhan | Baida
25 | Dharmavati Gram Pradhan | Mujuri
26 | Vandana Gram Pradhan | Ahirauli
27 | Vindravati Devi Gram Pradhan | Aurahiya
28 | Kiran Gram Pradhan | Mansurganj
29 | Amarjeet Gram Pradhan | Ranipur
30 | Anita Devi Gram Pradhan | Ramnagar
31 | Chhedi Prasad Gram Pradhan | Rampur
32 | Ram Milan Nishad Gram Pradhan | Lakshmipur
33 | Manoj Kumar Gram Pradhan | Satgur
34 | Vindeshwar Nishad Gram Pradhan | Sauraha
35 | Prem Devi Gram Pradhan | Harkhpura
36 | Dharmendra Maurya | Gram Pradhan |} Jagpur alias Salamatgarh
37 | Chandrawati Devi Gram Pradhan | Jungle Dudhai alias Chehri
38 | Indu Devi Gram Pradhan | Kevalapur Khurd
Avadhesh
39 | Madhheshiya Gram Pradhan { Hanumangarhiya
40 | Sunita Gram Pradhan | Dhotiyaahwa
41 | Poonam Gram Pradhan | Kajari
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42 | Gyanmati Devi Gram Pradhan | Dashrathpur

43 | Kusumavati Devi Gram Pradhan | Tedi '

44 | Gayatri Devi Gram Pradhan | Khalikgarh

45 | Rajeev Kumar Varun | Gram Pradhan | Raghunathpur

46 | Kanyavati Chaudhary | Gram Pradhan | Gauharpur

47 | Kawaldhari Gram Pradhan | Rajapur

(B) Nomination From Local Bodies-

Sr. No. Name Designation Organisation
1 Shri Alok Kumar Executive Officer Nagar Palika , Maharajganj
2 Shri Anoop Singh Executive Engineer UP Jal Nigam.Urban (Deoria}

Dlstrlct Ganga Plan Status (Clause 57)

The State Clean Ganga Mission, Uttar Pradesh, Lucknow has planned to preparé a Ganga Action Plan for each-district
of Uttar Pradesh with the support of duly constituted teams. For this purpose, district-wise slots will be created and
a detailed Ganga Action Plan will be prepared accordingly.

At present' for Maharajganj dlStI’!Ct the State Ciean Ganga Mission, Uttar Pradesh, Lucknow has not yet finalized the

allotment of the slot or the constitution of the team for preparation of the Ganga Action Plan.
Therefore, once the district-wise slots are finalized and the teams are constituted, the detailed Ganga Action Plan

will be prepared and submitted for your kind consideration.




District Ganga Committee Budgets (Clause 58)
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Budget Report

Sr. Programme Name Status of Budget Budget Utilizaticn
no. {IEC Activity) Programme Allocate (Rs.) (Rs.)
(Financial Year 2025-26)
2 10 School Awareness 100000.00 100000.00
Programme Conducted
3 Swachhata Hi Sewa 100000.00 100000.00
Conducted
4 Ganga Utsav 100000.00 100000.00
Conducted
(Financial Year 2024-25)
1 Yoga Diwas 50000.00 50000.00
, Conducted ‘
2 Swachhata Hi Sewa 100000.00 100000.00
Conducted
3 Ganga Utsav 100000.00 100000.00
Conducted '
4 Ganga Swakchhta Pakhwara 100000.00 100000.00
Conducted
(Financial Year 2023-24)
1 | Hoarding | Conducted 100000.00 100000.00
{Financial Year 2022-23)
1 NA | NA
Total 750000.00 750000.00




River Verification Details-

45932

Sr. Name of Status Length Entry Point Exit Point
No. River
1 Rohin River Exist 119.560 Km Shyaamkat Sauraha {Narakatha)
2 Rapti River Exist 10.600 Km Belsar Near Bajraha Taal
3 Choti Gandak Exist 105.200 Km Lakshmipur Khurd Bhiswa urf kotiya
River -
4 Badi Gandak Exist 12.800 Km Pathlahwa Chanda Gulbhar
River .

5 Chandan River Exist 45.720 Km Toothibari Dasrathpur

6 Pyas River Exist 10 Km Toothibari Jignahwa

7 Ghoghi River Exist 56 Km Badahra Kathaa, Siddharthnagar border
8 Danda Not Exist

9 Khanua Nala Not Exist

10 Khurma Nala Not Exist

11 Temar Nala Not Exist

12 Balia Nala Not Exist

13 Baghela Nala Not Exist

14 Sonia Nala Not Exist

15 Mahwa Nala Not Exist

16 Poh Not Exist

17 Madao Not Exist

18 Baua Not Exist

19 Chilva Not Exist

20 Basmans Not Exist

21 Khekhra Nala Not Exist

(Surve Niranjan Rajendra}
Divisional Forest Officer/ Member Convener
District Ganga Committee, Maharajganj

It
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| é
OFFICE OF THE PROJECT MANAGER, GANGA POLLUTION CONTROL UNIT, U.P. JAL NIGAM (RURAL), PRAYAGRAJ
District
STP . Utilizatio Rivers
Total Drains & . . N Scwerage . Ganga | Budget
. . ] IJ =
District Tapping Status Capacity STP Comgplction Tineline Network Status Nodal officer  |Actions Taken Plan Details n Trealfd Bs Remarks
(MLD) Status (MLD) Drains
Prayagraj | Total Drains - 8] *¢340 43 MLD Satori STP - April, 2026 Information is | Sti. S.S Parmar | 3 Nos. of STP Ongoing - 43292 | Sashurkhaderi -
Nos. 90 MLD Rajapur STP -July, 2026 provided by | (Project Manager) | construction
Tapping Status - 50 MLD Naini STP - December, UPIN (Urban) | - works are
Tapped -34 Nos. 2026 under progress
Untapped - 22 Nos, by Namami
*Tapping Not Gange
.|Required - 5 Nos. Programme
Note:- ]
1 * 3 Nos. Drains having dry weather flow Zero & 2 Nos. Drains having low flow and low BOD range around 30-40 mg/1.
2 ** 9 STP is maintained by UP/N (Rural) under Namami Gange Programme - Capacity 326 MLD & | No. STP is maintained by UPJN (Urban) under State Sector - Capacity 14 MLD
3 Total 10 Nos. of STP are under O&M in Prayagraj City
4

EAPMA- L sudD2INPRA-L anusasy 20) 334REG

3 Nos. of STPs are under Constructions in Namami Gange Programme.

NOA 200_7014_MC Mahio\ME Mehta_Sichna_2t QL2052

Project Manager
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STP 114
Total Dralns & ) District Ganga| Budget y Rivers Treated
District Tapplng Status Capacity | Completion Sewerage Network Status Nodal Officer Actions Taken Plan Status Detaits Utilization as Dralns Remarks
[MLD] Timeline
o X 3 Nos. of STP
TO::?J:;HS ’ S:: “':"D,fa;;' " construction work is
. " AP Sewerage District A - 305.00 km | Sri. S.5 Parmar under progress
Tapping Staus | 90 MLD Rajapur
bravagrsi| Taopad 54 | 390 | STP-Febroary, | ScwersgeDistierB 21374 km | - (Prolee & 43292 | Sashurkhaderi
ayagra) psos i 2026 SOMI.’I‘;‘ Sewerage District C - 220.04 km Manager} | 22 Nos. of Drainsis ’
Untapped - 24 Nainl STP - July, lreatedpby Nagar Nigam
Nos. 2026 rayagraj
The proposal for laying.
sewerage network and
providing balance
sewer house connection
has been uploaded as
Sewerage District D - 505.00km | _ City water action plan
Sri. Ashutosh under AMRUT 2.0
Sewerage DistrictE - 181.10 km :
Prayagraj - Yadav Programme on AMRUT
Sewerage District F - 40.00 km
Sewerage District G - 15.00 km (Executive 2.0 Collaberation
) Engineer) | platform of Ministry of
Housing and Urban
affairs,New DelhiThe
City water action plan is
yetto be approved by
competent authority.
Fa

7,0\0\\%

{Ashut

i Yadav)

ExecutiveEngineer
Canstruction Division-|

Prayagraj

U.P. Jal Nigam (Urban)
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Prayagraj

De(g?jl}w%y #g:)ln-l ?.03.2026)

Name and [ Installed Technology Pors
_S.No. | address of STP Latitud Longitude | Capacity River Used | metrs
| pH . 7.54
| } BOD (mgAl.) L2249
| S0MLDSTP, Bio-Tower + | COIXmg/L.) H 1
1 Numayadahi 25384623 81.782607 50 MLD River Yamuna ASP ‘ 1SS (mg/L) . 78
T.C.(MPN/100ml) : 2400
- o B * N F.C.(MPN/I00mI) : 920
pH :7.59
BOD (mg/l.) 1216
80 MLD STP, . COD(mg/L.) 1 9%
2 Nani 25.418268 81.857759 80 MLD River Yamuna ASP 1SS (mg/L) 82
T.C. (MPN/100mI) : 2600
F.C.(MPN/100ml): 920
pH 1 1.69
BOD (mg/L) 1253
42 MLD STP, COD(mg/L) : 88
3 Neknd 25.417203 81.872196 ‘ 42MLD River Yamuna FCR TSS (mg/L) 68
T.C. (MPN/100ml) : 2400
J‘ F.C.(MPN/100ml) : 780
‘l pH : 751
BOD (mg/L) ;228
10 MLD STP, 81.7577 | . Bio-Tower + | COD(mg/L) : 80
4 Ponghat 25.461505 57735 0MLD River Ganga ASP TSS (mg/L) .64
T.C. (MPN/100ml) : 2100
F.C. (MPN/100ml) : 680
pH : 758
B BOD (mg/L) 1 26
25 MLLD STP, : io-Tower + COD(mg/L) : 88
X 81.776803 25 MLD
5 Kodra 25.464525 680, 5 River Ganga ASP TSS (mg/L) 250
T.C. (MPN/100ml) : 2300
F.C. (MPN/100ml) : 780
T pH 1 7.55
BOD (mg/L) : 229
14 MLD STP, : COD(mg/L) : 68
6 Phapt 25.523788 81.851228 14 MLD River Ganga FCR TSS (mglL) . 60
T.C. (MPN/100ml) : 2200
J.& S S — L | Fc (MPN/100m)): 680 -
. @ \ v' ‘_/
AV\QLI 24:}74 7b [ ﬂ/ . t‘ »-‘J\\h/
TF
. . .
Details of STPs in Prayagraj
(Sampling Date: 07.03.2026-11.03.2026)
, T T T —
BOD (mg/L) 1283
co : 1
7 w;‘;&i’?' 25.493134 81.841148 60 MLD River Ganga UASB Tssl)((:ﬁ)) o
T.C. (MPN/100ml) : 2400
F.C. (MPN/100ml) : 920
[ ] T - | pH : TE B
| BOD (mg/L) 1272
29 MLD STP, . COD(mg/L) : 92
8 Selord 25.457302 81.878643 29 MLD River Ganga MBBR TSS (mglL) .8
T.C. (MPN/100mI) : 2600
) - - F.C. (MPN/100ml) : 930
o pH 738
tiaanETe BOD (mg/L) 1194
: . COD(mg/L) : 52
9 Sl 25.457382 81.878363 14 MLD River Ganga SBR b0 (mavt) g+
T.C. (MPN/100ml) : 2100
. _| F.C.(MPN/100mI) : 610 o
pH : 162
BOD (mg/L) 1248
16 MLD STP, Jhusi 25.403797 81.911419 16 MLD i COD(mg/L) : 88
10 River Ganga FCR TSS (mg/L) 226
T.C. (MPN/100ml) : 2200
F.C.(MPN/100ml) : 780
H BOD - 1
The standards as per MoEF & CC notification dt. 13.10.2017, titled F cov i ‘ e Fe
~Applicable Effluent for STP's" - |
6.5-9.0 30 mpL . <100 mg/L s . <1000 MPN/100 mi
|
. K . T T
\ {U'/
P\n 0 N
-Am'au.dp by % . ’M V\‘S" ——[l"—"

TF
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Salori STP (Z1-S48) District- Prayagraj, Zone-Prayagraj 14 MLD
Category : STP
Plant Capacity : 14 MLD

45951

Data Report
Duration:01-10-2025 00:00:00 To 04-04-2026 23:59:00 Interval Time : 1 Day
Station Name Analyser Data

No Date Time AN (mg/) BOD (mpM) COD (moN) NN (mgh) PH (pH) TSS (mo/l)

1 01-10-2025 00.00 092 N 2097 0.50 743 488

2 02-10-2025 00.00 0.92 386 2070 0.49 7.38 476

3 03-10-2025 00:00 0.92 390 2092 0.50 7.40 488

4 04-10-2025 00:00 0.93 385 2063 0.50 7.38 472

5 05-10-2025 00:00 0.98 387 20.76 0.51 7.32 473

8 06-10-2(25 00:00 0.97 392 21.02 0.55 7.34 476

7 07-10-2@25 00:00 0.97 394 21.15 0.52 7.36 475

8 08-10-2025 00.00 101 395 2123 049 7.30 472

2 09-10-2025 00.00 1.00 401 2158 0.50 732 483

10 10-10-2025 00.00 116 401 2155 0.50 732 475

11 12-10-2025 00.00 092 506 2739 055 7.35 14.28

12 13-10-2025 00.00 0.93 506 2732 053 7.34 13.28

13 14-10-2025 00:00 0.91 515 28 47 053 7.31 14.71

14 15-10-2025 00:00 0.9 385 2062 0.53 7.38 490

15 16-10-2(25 00:00 0.89 391 20.99 051 7.32 492

16 17-10-2(25 00:00 1.02 396 21.27 052 7.33 491

17 18-10-2025 00:00 0.74 389 20.86 0.52 7.34 485

18 19-10-2025 00.00 1.03 380 2030 0.45 7.38 477

19 20-10-2025 00.00 092 3an 297 0.56 741 488

20 21-10-2025 00.00 0.70 389 288 059 742 478

21 22-10-2025 00.00 0.81 387 2072 0.56 7.38 474

22 23-10-2025 00:00 079 389 2085 054 7.40 478

23 24-10-2(25 00:00 0.81 392 21.04 055 7.35 481 —_—
24 25-10-2025 00:00 072 390 20.92 052 7.38 480
25 2710205 00:00 0.86 398 21.38 058 7.33 480 T
26 28-10-2025 00:00 112 401 21.53 0.57 7.40 491

27 29-10-2a25 00.00 0.96 408 21.95 0.60 7.40 493

28 30-10-2025 00.00 1.03 4.06 2186 063 7.36 476

29 31-10-2025 00.00 116 413 227 0.64 741 492

30 01-11-2025 00.00 1.09 411 216 067 7.35 482

31 02-11-2025 00:00 1.03 415 236 069 7.32 482

32 03-11-2025 00:00 1.04 414 231 067 7.33 481

33 04-11-2025 00:00 0.94 420 267 0.65 7.34 480

34 05-11-2(25 00:00 0.87 419 263 0.64 7.35 475

35 06-11-2025 00:00 0.86 425 294 0.65 7.36 481
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45952

Salorl STP (Z1-548) District- Prayagraj, Zone-Prayagraj 14 MLD

Category : STP
Piant Capacity : 14 MLD

Data Report
Duration:01-10-2025 00:00:00 To 04-04-2026 23:59:00 Interval Time : 1 Day
Station Name Analyser Data
No Data Time AN (mg/1) BOD (mg/) COD (mgf) NN (mg/) PH (pH) TSS (mo/)
36 07-11-2025 00.00 0.88 426 23.02 0.58 7.35 489
37 08-11-2025 00.00 0.92 430 23.22 0.67 7.37 4.88
38 09-11-2025 00:00 0.87 436 2361 0.70 7.33 483
39 10-11-2025 00:00 089 435 Z3.54 0.63 7.38 487
40 11-11-2025 00.00 0.87 436 23 .60 071 7.40 484
41 12-11-2025 00:00 0.89 435 23.56 0.67 7.40 483
42 13-11-2025 00:00 0.86 443 Z3.98 0.72 7.34 484
43 15-11-2025 00.00 0.86 450 2442 067 7.38 502
44 16-11-2025 00:00 0.91 454 24 66 078 7.38 482
45 17-11-2025 00:00 0.91 459 24.96 0.63 7.38 527
46 18-11-2025 00:00 0.90 460 .01 0.76 7.32 499
47 18-11-2025 00:00 0.90 453 24.59 0.65 7.33 494
48 20-11-2025 00.00 0.90 458 24.86 0.76 7.34 480
48 21-11-2025 00:00 0.91 463 25.13 071 7.35 501
50 2-11-2025 00:00 0.92 463 2512 074 7.33 489
51 23-11-2025 00:00 0.88 464 25.15 0.61 7.37 513
52 24-11-2025 00:00 0.86 467 25.30 0.71 7.37 4.98
53 25-11-2025 00.00 0.84 472 2548 073 7.34 4.95
54 26-11-2025 00.00 0.88 470 25.43 0.68 741 5.03
55 27-11-2025 00:.00 0.88 465 25.19 0.59 7.38 492
56 28-11-2025 00:00 0.94 4.66 25.23 0.55 7.36 499
57 29-11-2025 00.00 0.81 468 25.32 0.63 7.43 498
58 30-11-2025 00.00 0.74 488 26.17 0.82 7.36 688
59 01.12.2025 00.00 071 6.05 38.82 0.57 743 33.92°
60 02-12-2025 00.00 0.60 433 23.41 0.60 7.39 492
61 03-12-2025 00.00 0.68 442 23.97 0.80 7.41 4.90
62 04-12-2025 00:00 0.64 447 24.25 0.75 7.37 490
63 05-12-2025 00.00 064 454 24 62 0.66 7.38 498
64 06-12-2025 00.00 060 457 24.81 075 7.37 492
85 07-12-2025 00.00 066 (D) 557.0) 33.31 (D) 082 D) 7.34 D) 535 (D)
66 08-12-2025 00.00 0.04 472 25.50 0.79 7.39 510
67 08-12-2025 00:00 0.08 471 25.45 0.87 7.38 496
68 10-12-2025 00:00 0.37 478 375 0.93 737 492
69 11-12-2025 00:00 0.53 481 25.86 0.77 7.38 485
70 12.12-2025 00.00 0.48 494 26 42 0.93 7.38 5.00
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Salori STP (Z1-S48) District- Prayagraj, Zone-Prayagra) 14 MLD

Category : STP
Plant Capacity : 14 MLD

495905

Data Report
Duration:01-10-2025 00:00:00 To 04-04-2026 23:59:00 Interval Time : 1 Day
Station Name Analyser Data
No Date Time AN (mg/) 80D (mg/) COD (moN) NN (mg/l) PH (pH) T8S (mo/)
71 13-12.2025 00.00 0.56 4.86 26.06 0.77 7.37 492
72 14-12-2025 00.00 0.60 5.05 .21 1.01 7.38 515
73 15-12-2025 00.00 0.61 5.04 21.13 0.92 7.42 518
74 16-12-2025 00.00 0.08 475 25.62 0.96 7.35 509
75 17-12-2025 00:00 0.46 478 25.75 1.02 7.40 497
78 18-12-2025 00:00 0.61 474 25.58 0.90 7.45 497
77 19-12-2025 00:00 078 475 25.64 0.81 7.44 499
78 20-12-2025 00:00 0.75 483 25.96 0.86 7.40 495
79 21-12-2025 00:00 0.79 492 26.32 0.88 742 500
80 22-12-2025 00:00 073 493 26.37 0.99 743 497
81 23-12-2025 00.00 071 503 27.05 1.18 7.37 509
82 24.12-2025 00:00 0.70 502 26.92 1.08 7.40 499
83 31-12-2025 00.00 0.53 542 31.56 0.46 7.32 11.49
84 04-01-2026 00.00 132 527 2079 0.35 7.42 23.17
85 0501-2026 00.00 154 118 17.28 029 7.46 465
86 06-01-2026 00.00 229 335 17.84 0.37 7.39 481
87 0701-2026 00.00 3.00 369 19.68 0.39 741 582
88 08-01-2026 00.00 3.26 337 17.89 0.32 7.48 469
89 03-01-2026 00.00 4.39 340 17.99 0.31 7.45 468
90 10-01-2026 00.00 5.03 347 18.42 0.29 744 473
91 11-01-2026 00:00 497 356 18.93 031 743 470
92 12-01-2026 00:00 6.82 364 19.37 029 743 472
93 13012026 00:00 8.55 386 2066 0.30 7.49 488
LX) 1401-2026 00:00 9.95 394 2115 0.14 7.48 487
95 1501-2026 00:00 10.60 408 21.98 0.38 747 493
96 1601-2026 00.00 10.31 422 2.81 0.38 747 489
07 1701-2026 00.00 10.32 437 23,63 032 741 511
08 18012026 00.00 1033 443 2400 030 748 505
29 10012026 00 00 944 442 2393 027 745 490
100 20401-2026 0000 979 452 24 54 0.26 741 489
101 2101-2026 00.00 9.71 485 221 0.26 742 500
102 22-01-2026 00.00 10.15 479 25.81 0.27 7.48 506
103 2301-2026 00.00 10.19 497 2653 0.26 7.52 529
104 24012026 00.00 10.11 505 27.23 025 7.50 524
105 25401-2026 00.00 11.63 606 38.92 027 7.46 925
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Salori STP (Z1-S48) District- Prayagraj, Zone-Prayagraj 14 MLD
Category : STP

49904

Plant Capacity : 14 MLD
Data Report
Duration:01-10-2025 00:00:00 To 04-04-2026 23:59:00 Interval Time : 1 Day
Station Name Analyser Data

No Date Time AN (mgh) 80D (moh) COD (mgh) NN (mg/l) PH (pH) TSS (moN)
106 2601-2026 00:00 9.89 509 2771 0.28 7.45 521
107 2701-2026 00:00 9.88 516 28.50 0.30 743 547
108 2801-2026 00.00 10 69 541 31.43 0.29 747 6.75
108 2901.2026 00:00 0.93 519 28.92 0.23 741 557
10 3001-2028 00:00 1.20 519 28.83 0.31 7.43 521
11 3101-2028 00:00 1.40 521 28.12 0.29 7.43 528
112 01-02-2026 00:00 2.04 525 28.58 0.40 7.36 520
13 @02-2026 00:00 3.24 524 28.45 0.26 7.45 527
114 03-02-2026 00:00 6.18 528 29.87 0.36 7.40 524
115 04-02-2026 00:00 847 532 30.36 0.39 7.40 524
116 0502-2026 00:00 925 529 30.08 0.25 740 523
17 06-02-2026 00:00 10.08 532 30.43 0.25 7.41 530
118 07-02-2026 00:00 9.11 538 31.14 0.32 7.36 530
118 08-02-2026 00:00 8.96 538 31.06 0.24 7.41 526
120 09-02-2026 00:00 8.94 543 31.64 0.24 7.45 544
121 10-02-2026 00:00 1.16 547 .12 029 7.40 542
122 11022026 00:00 1.83 549 2 40 0.33 7.39 522
123 1202-2026 00:00 378 546 205 0.22 7.38 526
124 1302-2026 00:00 441 548 230 0.25 7.37 517
125 14022026 00.00 580 5.50 248 0.21 742 546
126 15022026 00.00 802 549 22,38 0.22 743 527
127 16-02-2026 00.00 8.17 551 2,59 0.23 7.39 521
128 17-02-2026 00:00 0.52 664 n7s 0.20 7.43 602
129 18-02-2026 00:00 0.60 580 35.99 0.30 7.42 646
130 19-02-2026 (000 0.84 575 3537 0.28 7.39 926
131 20022026 00:00 1.10 636 41.96 0.27 7.40 269
132 2102-2026 00:00 1.32 610 39.30 0.26 7.35 18.31
133 202-2026 00:00 224 543 31.66 0.27 7.40 529
134 2302-2026 00:00 6.91 543 31.73 0.26 743 530
135 2402-2026 00.00 12 69 546 2,01 0.26 738 536
136 25-02-2026 00:00 15.77 545 31.95 0.26 743 526
137 2602-2028 00:00 1853 544 31.80 0.20 7.40 528
138 27-02-2028 00:00 19.63 558 33 42 0.26 7.40 633
139 2802-2026 00:00 16.26 596 37.90 023 7.45 13.98
140 01-03-2026 00:00 10.23 619 40.19 021 7.41 18.68
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A-OL
Salori STP (21-S48) District- Prayagraj, Zone-Prayagra] 14 MLD SGII9JJ
Category : STP
Plant Capacity : 14 MLD
Data Report
Duration:01-10-2025 00:00:00 To 04-04-2026 23:59:00 Interval Time : 1 Day
Station Name Analyser Data
No Date Time AN (mgfl) BOD (mg/) €oD (mg/l) NN (mgh) PH (pH) TSS (mg/)
141 0203-2026 00.00 12.25 5.64 34.09 0.20 742 653
142 03-03-2026 00.00 10.64 5.50 .51 0.21 744 541
143 (4-03-2026 00.00 12.11 5.51 .61 0.23 748 537
144 0503-2026 00:00 1273 553 .80 0.25 747 533
145 0603-2026 00:00 9.00 749 51.07 0.24 743 16.20
146 07403-2026 00:00 5.18 577 3564 0.27 742 7.75
147 0903-2026 00.00 512 559 3353 0.24 744 544
148 10-03-2026 00.00 8.32 561 .79 0.28 739 541
149 11-03-2026 00 00 7.99 561 .76 0.25 740 536
150 1203-2026 00.00 8.64 566 3431 0.28 743 540
151 1303-2026 00.00 8.24 563 33.98 017 745 547
152 14-03-2026 00:00 8.61 563 34.00 0.18 745 539
153 15403-2026 00:00 842 563 34,02 017 743 546
154 16-03-2026 00:00 8.05 567 34.42 0.25 744 543
155 17-03-2026 00:00 0.90 570 34.88 021 745 594
156 18-03-2026 00.00 0.79 586 36,75 0.31 7.44 7.70
157 19-03-2026 00.00 1.06 6817 40,05 0.29 742 1421
158 2003-2026 00.00 1.29 554 3299 0.27 741 524
159 21-03-2026 00.00 1.61 556 317 0.27 741 528
160 22403-2026 00:00 212 556 BI7 0.30 746 520
161 23403-2026 00:00 2.38 5568 317 0.27 7.36 524
162 24403-2026 00:00 2.63 557 33.28 0.29 7.39 525
163 2543-2026 00:.00 3.36 5,58 33.37 0.40 7.38 525
164 26403-2026 00.00 3.16 5.56 3.14 0.46 744 516
165 27-03-2026 00.00 4.42 5.59 3351 0.51 745 5.35
166 28-03-2026 00.00 5.681 574 35.25 0.51 7.45 6,56
- 0.04 318 17.28 0.14 7.30 465
- Maxmum 19.63 7.49 51.07 1.18 752 33.92
- Average 3.76 484 27.42 0.48 7.40 612
- Alarm Count 0 0 0 0 0 0
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We also take note of the fact that in term of the clause 56 of the Gana rejuvenation drder every
District Ganga Committee is required to nominate a nodal officer fo the purpose ot ‘he order.
Clause 56 provides as under :-

"Clause 56
56. Designation of Nodal Officer. (1) Every District Ganga Committee sh.'[l nominate as Nudal

Officer for the purposes of this Order -

(a) the Sarpanch of Gram Sabha of every village in the areas abutting the hiver Ganga and iu:
tributaries; .

(b) in case of an area, not being village abutting the River Ganga. the Chairperson of Municipality
Planning Committee cr Metropolitan Planning Committee or Chairperson of any incal authority.

as the Chairperson of the District Ganga Committee.
(2) Every Nodal Officer nominated under sub-paragraph (1) shall tuke measures to nrevent the
pollution of River Ganga and remedial action for 12 protection of River Ganga or its River bed

abutting the specified District.”

I AW F o S ) ForeT T SRR g1 AR 1 A YA FR 8
A 56 B ﬁaﬁ@ﬁa{fﬂwmaﬂmm&m%mm%p

1-amﬂmmummda)%§:-mdam?ﬁws@wﬁmwwwwm

mmaﬁaaﬁ%ﬂuﬁaﬁﬁ%ﬁmmm%%ﬂeﬁummﬂfﬁm(mccm
&@W7W2016Q?W-Wmaﬁmﬁ%&ﬂﬁ&ﬁm\ CE IR |CIERERY

, 3{eme
=1 7 |iAfd, RS



45958

'@ﬁo-ww‘}sﬁ/pgkwl .

| - Fofafed & gl ud smawae srddre od ifvd|

1yt P e wfa, foren wm winfd wmR

2 % fam aifertAre i, foren i wfafe e

3 R ST AR |

4557 gamad HfYPRT, TR |

5-JAT AR SR, TR Gardd, TR
.
i
PRy

foya T Gfd, PRI




o —
45959
P

Py e, sy |
TR /7-%0/ semc/ wraiea e/ 2ns-2e m_eq{oq \&o}@
LGOI |

o Tt eRa s (NGT) g showwo wem—200/2014 (A NO.340/2022,MA No
480/2018, 872/2018, 875/2014) ¥ wRe sméw Rt 27.11.2025 B arure ¥ W W M P
(NMCG) # sftwgermr (Ganga Notification) @ wwoi-se @ sty ardard gffters frd o ¥y s
IRl ® wmiew @ frdw frfe AR m £

T P WA §W wratem B un wou-14e8 Aowo/22-10 Atw 05 TRED, 2026 T e
TN TS IR A o R T am e @) W afteerd wita R T 8) vero-se B
T ® AR T Ty wes TRat B ad & F R e M AW GEEa @ AW WA
Fea It B w9 ¥ Frd wNY)

T e JfEd Jw &% ¥ im T od IR wErw Al A ggwor 2 Iwum, wreo,
W T SAEEAIAR gures Iura gt st aur ) wet @ w3 wd prdad wnr) ol
e s e T W Uy & o SvERTeRE wRid ¥ R T il B s B s s

IF B IO ¥ frer T vy Tl w1 Tem frar mar 8, Rt www T ot @ gt

= e e o mar # ) e R g &

IE-56 B I M AW TR § U W e AP @ ®Y A a3 1 B

w| Rewwk WA | Tm/wem L R L e o
w T afker® w1 W™

1 2 3 4 5 6

1| L T | FETERR 0. IAMHGR ST qBIGY 9682040359
2 | TR T el W e 9935314063
3 | TEIYR Rk TEHR TWEN HHAT <Al 7985378686
4| TR T TN TWER fa@ra fig Wiver | 9506290023
5 TR T ATad SUNER g N 9984165110
6 TR T SR % AR U | 9839314232
7 TG T PR IWER U= HAR 9839618179
8 | TIRR T AR G2 YA SN A1eq 8853689014
9 | ww L AR B AR A 8127186620
10 | T/IGRGR T HAGYR Y F=A 9621875638
1 TRV T TA1at B BT ST <A 6394640010
12 "% ™ RCCAGAAIG TTaaT 8127260236
13 ALl ERAR IB ¢Raf oty 38 7388635416
14 ERar bl Bagee AT TR 8318558613
15 qehan m TR A 27 9511476813
16 FERAT T R AT T8 9450586469
17 AR T IEHEYR IRAeH U 8303451427
18 ATIAYR T TMITegR I B RiE 7905199727
19 AR ball] wea TRASTAA 7355402055
20 AR T HRTQR g T WA 9936971491
21 AT b THAR BTgR Mo anfaz 7880600177
22 HIqaq bL] Rl SuvER BT ATH 9794206137
23 ik \d bl S TR ke Gl 9936803275
24 HITAR ™ SR g Y I 8793071672
25 e b e A 241 9695028551
2 LR T fasieht e 7897891248 |

27 L) T AR TR A 8932980064

28 e | e W <A 9415613615




T/ wem Jwrﬁ%QQ.. e . L
s T aRT ®1 ™

T FHNA TP e T 6307791887 |
b 7= T 8127404802
v ™ % 7905247753
gioea T AR e feramdy 9508422127
grozay Tm L T are 8127704697
34 EEa Tm SeaTa L] 8127936273
35 RO Tm 2B IWER T 8932884455
36 Rl Al Tm TIAT IIER o R 6388807737
37 RO bR LAl T9q 8175805920
38 TG T AT SUNER = FAR 93T 6394593010
39 FNOA T TR TIWER forten 24 9956873760
40 IR Tm HAARET TUNEN R 7355194578
41 PIER T PN JIBR el 8874307463
42 BHIER T FRAGR IMER A 9559822492
43 IIRER Tm BAEYR ISIER HERTE ARS 8423431537
a“ PIIER T BN w9 o 9935785764
45 PIER T HIA SWER ] 4 6394330531
46| IRER T AEERQR SRR T [N AeA 9935423815
a7, IRER T TARAR /A I ANIA qea 7522870866
48 @RER T TARPR SUER o 9794286199
49  fEr T RET Hoa Ris 9795784464
| S0 @RER T AR T A 7800135151
| 51 AT T THAl 2R Jrae 7307329773
52 AU T TR IWEN ELEEC] 7738994298
53 A=T T TAR SWER goT far 9415770836
54 HUST I fefer hs il 9956628220
55 oSy T HedIdHoll SUNER AP FAR 9452370674
56 HoST T e A 2 q 9005309747
57 oS I JATR HeAT ™ fHy 9935196619
58 LI T IR | AR 8299321567
59 RECIC T Tl Bsm T T far 8953918026
60 @R T Tare INF FAR 9935353652
61 HTTT T il R 9454283080
62 R T TR SWER Y 7% 9598256235
63 Hqeag L] SHIEER P AR A A15q 9795481112
64 Hemare LR T THA 2 9454383131
65 A2 Lkl M 92 R == 7559853443
66 HATmT L] Aferaramn TRIER 8756977734
o Hmar hg| THATGR Wb 38 9140224529
68 | TR 4 T TER AR fg 2@ 7985968040
60| HIRE@em | wm TR e 6306145082
70 m baliif T I TEA IWER T A 7571041005
i Tﬁ:&:ﬂ“ T HTR_IWER mﬂm 9721357302
{2 bl TR 8707065029
73 RLNE] T ama?:?' o= Y 9451600096
74 AR T AT W Y AEq 7905206290
75 RiLkiG T TR W I AT 9935692807
76 Al Tm IBTAT SWER TR 9005187548




® | WA I AW | Tn/weR ™ e W am DLVE D 1 TR )
- . s T8 wm |

77 AL wm THRT SWER Fem A 8127925048
78 It wm RURT SUER T3 ey 8187950981
79 It R = TINY AT 9793390176
80 Iwat Iy wHPar TR HTAT 9o 9651964650
81 I T wal IIER YA A 8737886865
82 el T 2aEeT GG 9793508956
83 e Ll T Jar A 9936366820
84 Iwat ™ TSI IIER VT T 9956864025
85 e T FAreh IINER it 28 9935317764
86 EAll T e JH_Y I AR 9129151711
87 Iwar R AR TINER WY T 9415139337
88 Iwat R TN FIR TIER ¥ qvey 7985330751
89 Il T WRIFIR IURER arg Rig 9695755300
90 | oAt LR AT TIWER g A 9899049650
91 Sl I YR IRER Jrar <4 9936323880
92 Iwar I WG &l aXE= AR AT 7317743618
93 Iwar T IRITT IWER BB 9695965183

ST AR A ARHIRGT Y R A A & 16 TS @D T (AT (NMCG) Y

aﬁqamovwzomqﬁm—mwﬁvhﬁfﬁmmm
# AR

wais / aRife
mﬁpmm&wqa'mmmm
1. 99RO AW qArgal @ U W 3 SR qrene |

2. W 7 am Gurget @ AW greEnt |

| 3% | ufe ard ¥

mWﬁmwmaﬁmmm*mmﬁm

ot e

WA |

3 mﬁwaaﬁm@(ﬁn).#mﬁmmmmﬁmmﬁqﬁmmm

0 ]

mmmmegﬁmmqml
mmﬁmmmmwm,mawwu
mmmmmﬂwl
gmﬁmmamm.wnmm’rw|

Prr fréers, weiea, W e et (amion) e w2

PN

mﬁmaﬁmﬂ,ﬁmﬂmwmmmmaﬁqmm‘qﬁmmwiﬁm

YR |



e s,

TH$ 23724 /201

i

[ WD T ATH, JEIE 9090

45962
FReg waria Feee wrmiee @it 9w, S

74

ANNEXURE R-2

— WFEN — 2026

70 U e afewor, ¥ fiwh % RERedA Original Application No 20072014 M.C Mehta

Versurs of India & Ors. 3 aRa Mo T & amdw Rtie 27.11.2025. @ FArer & Fad

AT .
mmﬁ%wﬁﬁwmﬁﬁm,w%%ﬁﬁﬁwmqow

mwﬁﬂ.wﬁﬁwwww,wmw,mwm@wm

_7, UFIH HER—qF0oodi0—29 / 81-7—2026—43 (udi0) /2014 HoF0—3,[&d 09.01.2026

Uq _3:?[0‘{0 T&TT 2014/200 -(1A No. 340/2022, MA No. 480/2018, 872/2018, 875/2014)

Y

&% 27.11.2025
200/2014 3 wiRa smw RAMs 27.11.2025 & 3ueA @ on 4 wefl el g 7 geR & |
District | Total sTP STP Sewerage | Nodal | Action | District Budget | Utilization | Rivers R
Drains & | Capacity | Completion | Network Officer | Taken | GangaPlan | Details Treated | e
Tapping | (MLD) Timeline Status Staus as m
: status Drains | a
r
k
s
Unnao City  Jail | 15MLD 31.03.2026 12 km Under Qutof Part A, | Tobe To be Not Any -
Drain/Tap Process Part B& Part | Provide | Providedby | River
ped C of District d by SMCG Treated
Ganga Plan of | SMCG Lucknow as
Unnao, Part A | Luckno " Drains
&Part BHave | w
been
Completed.
PartCis
being
Completed.
Railway
Bridge/Ta
. pped
.indra
Nagar 31,03.2026
Drain/ SMLD
Tapped
Manohar-
I/Tapped
Manohar-
11/ Tapped
Ganga
Vishnu
Drain/Unt
apped
Srinagar
Drain/Unt
apped
guLp | SMIP
Ravidas
Nagar/Unt
apped
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Lo

ll*'ﬂl Wwwﬁwﬁ%%mm
LIVE s i wvwy R o wfAfR, s ekl (@o¥o)

9HIE: 3392/29-1/NGT S2er feata: 22.01.2026
9T ¥,

TfnET FRa
o w==g, 1 e
I YT AWAS

fowa: wme i gt arfdra, #ﬁﬁﬁﬁﬁﬁaamﬁMOA No 200?2014

. M.C Mehta Vs Union of India & Others & TR amer 1% 27.11.2025 ¥ srqumas
T AT I FA ¥ GG H , . p

- ot R, a5y w=g T e ToWe w=iw 80/250/wH.w A S -gdi/ol
AT 19.01.2026 wa Ff¥a, IUT WA ATEA, TAATV, 99 UF AHGTY TRAIT HTATI-
7, WEAT- W oSftof10-29/81-7-2026-43 (747)/2014 EofTo- 3 iz 09-01-2026

g,
aﬁ%ﬁﬂzﬁﬁﬁw%mﬁwor@vgﬁﬂa@mﬂ,ﬁﬁwﬁﬁﬁﬁﬁamﬁ
f=maefim 0.4, No 200/2014 M.C Mchta Vs Union of India & Others & wfte amaer Rt
27.11.2025 & Faeg ¥ AETH AT T Hahtorg HL FIET AT &1
FraaT HR BT AFTH FIAATE! T FT FF FL, T 4TI

_ GEEIR
Tty A GIEES
m}?ﬁﬁmﬁa‘% /ﬁmmﬂﬂﬁﬁ
qqi®: 3392/29-1/NGT sneqr
yfafema:
1L Hﬁamw&ww T TeT, 79 W Srerary wiEd e aews

2. gT= giE IoTowgEY FH=w 1 wa=s

3. Farfeerfrarere, e dar gfafR, oaesth

4.

e e aftrdyAes afterd, S dr afaf wratEh
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. Report format for NGT Order No. 200/2014 MC Mehta V/s Union of Others

» What is the status on STP commissioning andjlousehold connections? - |8 MLD STP Comnubsmnaild 4150 No House connection has
been done. Qu.d r3 €lo Cotrue frtyes <4 N\ P'Jojaq,( 4@ Lo C@k)bféﬁd 5@ Tbrvie o2 -

> Are there any industries or industrial cluster?
» What is the status of CETP/ PETP? - ,
»  Where will the tapped drains discharge?-3 Drains are partially tapped and treated into 18 MLD STP,
» What is status of STP proposed on 10.12.237- DPR sent to NMCG on 14.01.2026 by U.P.JN. (Rurat) Lucknow
» List of rivers- status to be verified: 1. Sai River 2. Loni River — Sai River
District | Total Drains STPR STP Sewerage | Nodal | Actio | District Ganga | Budget | Utilization | River Remarks
and Tapping | Capacity { Completion | Network Officer n Plan Status Details Treated
Status (MLD)} titme Status Taken as
: N Drains
Nagar | Total Drains- | 18 MLD | 26.12.2023 | 150.00-Km _ 207.00 Km sewer line
Palika 07, Laid sanmctioned and
Parisha {  Partially , S about 15000 km
d Tapped- 03 : sewer line has been
Raebar ) p laid, rest is in
el - - ‘ R _ Progress
30 MLD - - . S - For tapping of 07
Proposed - o | drains DPR sent to
NMCG for
administrative
apporval
. Exec 1v Engineer
.., -Construction Diviston

U.P. Jal Nigam (Urban)
Raebareli
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foeior so1E, Sowo Ster @),

T Sowad iRwR, FERe, AT |vs, Madl TR, dE@T5-226010

Email Id- pm_nir_upjo@yahoo.in

- 10 . s=—24 /' ‘o5 _ ferrim— 2 /01/9.0?_6
qar g, - |
SHUE—gdRl (So¥o) |

Arva— Ao w=ha 2Ra iRy, = Reell § fremed Original Application No. 200/2014 M.C. Mehta
Vs Union of India & Others ¥ WIRA 3% fAHi® 27.11.2025 @ U Bq GoT SUTR B
B T 5|

AR,

SR fvae oo srfen & wiE 3327 /201 /NGT R i 20.01.2026 B T
mmﬁemmaﬁ,ﬁ%wﬁmov@ugﬁamﬁéﬁaﬁﬁﬁaﬁnﬂ?mgml
Application No. 200/2014 M.C. Mehta Vs Union of India & Others 3 UIRG amewr faid 27.11.2028 &
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r .
- MC MEHTA Vs Uel
0.A NO. 200 of 2014
) State of Uttar Pradesh
District Name: Raebareli
. STP . -River
L : . . STP Caparity . .Sewerage N | District Ganga " o
District Total Drains/ Tapping Status/Discharge (MLD) (MLD) Cotnple-tlon Network Status Nodal Officer Action Taken Plan Status Budget Details | Utilization Trﬁm‘:d as { Remarks
« Timeline Drains
1 2 3 4 5 6 7 8 9 10 11 12 13 14
Mahangndpur 7.4
. These 03 drains will be
. tapped and diveried to
Industrial Area 23 e 3
- existing 18 MLD STP, whose
Untappesd 18 MLD Existing DPR has beon sent to
NMCQG, New Delhi on dt.
Indira Nagar 7.4 14.01,2026.
NPP, Raebareli
Kanpur Road Untepped 32
Surjupur/Rajghat Bandha]  Untapped 78 DPR has been sent to
— - 30 MLD Proposed NMCE, New Delhi on dt.
Police Line Untapped 5.5 "+ 14.01.2026.
Lohanipur/Rewtiram Untapped 23
LOA issued to Firm M/s
NP, Dalmau - - - 8KLD FSTP Proposed Aastha Envire Engineers Pvt.
Lid. on d1. 30.12.2025,

26

A :
Proje%t Dl/la'nager
Construction Unit
U.P. Jal Nigam (Rural)

Lucknow
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No. Pr - 12012/20/2020 - Ofo Project Development (UP} NMCG
R IR, I AFT ATy

TSI Tae3 3970 A=
TR e, Ao CATE ST TR,

$fear e, 7 R

f&=Th: 28t August 2024
. 4T H,

The Principal Secretary (UDD) & Project Director (UP-SMCG),
Plot No. 18, Sector 7, Gomti Nagar Extension,
Lucknow, UP - 226002

Sub: Administrative Approval and Expenditure Sanction for the project
on “Faecal Sludge Management” for pollution abatement of river Ganga at
Dalmau, Raebareli, Uttar Pradesh under Namami Gange Program, with 100%

central sector support at an estimated cost of 4.40 Crore (Rupees Four Crore
and Forty Lakh only) including GST. -

e,

1 am directed to convey the grant of Administrative Approval and Expenditure
Sanction (AA&ES) for the project “Faecal Sludge Management” for abatement of
pollution of river Ganga at Dalmau, Raebareli, Uttar Pradesh under National Ganga
Plan (NGP) — Non EAP budget head of Namami Gange Mission — Il, with 100% central
sector support at an estimated cost of ¥4.40 Crore {Rupees Four Crore and Forty
Lakh only) including GST with the following major components:

t. 8 KLD Faecal Sludge treatment plant;
il. Cess pool vehicle — 2 Nos. (4000L + 1000L); ,
iii. Solar Power plant 15 KW including 1 No. of Solar Inverter;
iv. Creating Enabling Environment —
a. Training of ULB & UPJN officials and public participation; ,
b. Sanitation surveys, geo-tagging of all properties along with web based GIS &
MIS; ' o
¢. Communication & Public Outreach
v. § years Operation & Maintenance

2. The summary of cost is given at Annexure-I.

3. Administrative Approval and Expenditure Sanction for the project is granted
subject to General & Technical conditions as per Annexure-ll, Specific conditions and
directions of EC as per Annexure-lll and Financial conditions as per Annexure IV.

4. The period of completion of the project is 12 (Twelve) months including bidding
3 months & trial run 1 month 8 months for construction from the date of issue of
AA&ES. The procurement of goods and services shall be made strictly as per the
‘NGRBA programme framework’ and various other guidelines of NMCG. The detailed

schedule of the project implementation is given in Annexure-V.
fa M
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5. SMCG-UP and EA (Uttar Pradesh Jal Nigam — Rural) may ensure that there
are no overlaps with the works being undertaken by the State Government and may
obtain necessary pemmissions / clearances, including possession of required land
parcels for the project before awarding the contract.

6. Any cost escalation over and above the sanctioned cost due to delay in land

acquisition, change in scope post approval of AA&ES eic., will be borne by
Government of Uttar Pradesh.

7. The grantee institution i.e State Mission for Clean Ganga {SMCG) Uttar
Pradesh is a registered society of the State Government constituted with the objective
of effective implementation of the Namamii Gange programme activities at the State

level, and the State is responsible in the long term for the conservation and health of
the state’s strefch of the river Ganga. ' '

8. The sanctioned cost of the project will be borne from the ‘National Ganga Plan
— Non EAP’ budget head of Namami Gange Missiori-ll and expenditure incurred will
be booked under the component “Nirmal Ganga - Infrastructure Development and
Asset Creation - Pollution Abatement Management — Sewerage Infrastructure —
Faecal Sludge Management (FSTP-DBOT) project. The NMCG/Government of India
reserves the right to withdraw the sanction at any stage, if it is convinced that the fund
has not been properly utilized or appropriate progress is not being made.

9. in case of violation of any of the conditions of the grant or in case of closure or
dissolution of the grantee organization, the Government shall take possession of all
the assets of the organization acquired out of the Government grants and use them in

any manner deemed appropriate or to recover from the organization the value of such
assets at its discretion.

10.  This AA&ES is issued based on the appraisal and sanction of the Executive
Committee vide its 56™ meeting held on 13" August 2024 as welt as the approval of
- Director General — National Mission for Clean Ganga vide e-office Note#59 dated
28.08.2024 and concurrence of ED (Finance), NMCG.vide e-office Note#54 dated 25

08.2024.
{3
(femite T7m)
e (afaemTd), oaoadish
ST U e AT 2 SR

1) The Chief Secretary, Government of Uttar Pradesh, Lucknow-226001.
2} The Managing Director, Uttar Pradesh Jal Nigam — Rural, 6, Rana Pratap
Marg, Lucknow - 226001 '

3) The District Magistrate/ Chairman, District Ganga Committee, Raebareli, Uttar
Pradesh.

4) The Executive Officer, Dalmau Nagar Panéhayat, Dalmau Road, Dalmau,
Uttar Pradesh, 229203

ST &Y wiaraa:

1) PS to Hon'ble Minister (MoJS), Shram Shakti Bhawan, New Delhi
2) PPS to Secretary, MoJS, DoWR, RD & GR, Shram Shakti Bhawan, New Delhi

3) PSto DG/DDG/ED (Projects) / ED (Finance) / ED (Technical) / ED (Admin),
NMCG, New Dethi.

Page 2 of 16
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4) Dr. R C Vaishya, Environmental Engineering Division, Department of Civil
Engineering, MNIT, Prayagraj, UP - 211004.
3) NMCG Officials/ Sanction Folder/ Guard File/ Computer Cell, MIS/ NMCG.

(3N
(ﬁﬁma:;n?)"
e (afesmmd), wromfish
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SN UQ¥ o @)

e HTaiery 6. WO Yalq AR, a1a=as 226001
YAm~ 29 /012—0272(03) /2026 f&ie:— 13- .01.2026
Jar #,
IR yRGeEr A,
g W W HeH-Somo,
TGS | :
%w:—wﬁﬁmﬂwq%aﬁﬁﬁwmﬁaﬁwﬁm‘ﬁﬂ%mm
B 06 TN ATAI @ 4 S, UUs I vd vHALG. § TR B g
Pollution Abetement of Sai River B 14l LY. I9AIT A1 ©0 23091.13

A (BT AT 0 1017811 WRT + = %0 963.31 T + 300 1@ THO
0 11949.70 g Afgd) & wiafd & wa=r §|

I,

T qe& ARA (TS &%), Sovo WeT R (I, oraTe @ U wwe
043/ S%YSI.—~36 /02 T371® 14.01.2026 (BRTHRY Were) o1 W R B BT I
AFAF BY 06 AT ATA B ¢ g Yvs I vd AN ¥ wEyg wrd g
Pollution Abetement of Sai River @ ®IIf €1 aMR, GIﬂTl'lﬁTﬁ T ™0 23091.13 oY (Eﬁlﬁ
AT %0 10178.11 @G + V=W W0 963.31 &G + 300 YIS THG H0 11949.70 &G
wfeq) & wWgfa -

30 S Slod0aTR0 B Ul Wer R gH SR @ w9 2 s gwar 59
TR T Prfed & i Wil 3 tovHodlosho, ¥ Reeh @ IRT @ @
B PN | .
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priterE q& IJIT{Aod0),80%0 Wl Frm(gmion)
e qua gvs s, R §6 e, oe-s |

Email Id- zce | g@yahoo.com

s 43 / WeG-36 /0% freiz— 1u]ov [202¢

P 1Y

Ao i gRa AfdeRor (NGT), 75 feeell ® f=mwi= afloto W 490 /2019 & wikd
et W g Aftw AEEY, SaN WSW TR @ e # fAAE 28022024 w1 @E wHE
o ¥ A A el & on 4 W TN @ wegw Jwemw &1 06 T ATl @ 1&D ¢d STP W
weatad wid @A Pollution Abatement of Sai River & SLALAR. $ FHIT @M Wo 2309113
@@ (Work Cost Rs. 10178.11 Lacs + Centage Rs. 963.31 Lacs + O&M Cost Rs. 11949.70 Lacs) @
TG BT ST FelaN 4 a-ial Wi denel, SoYo W YA, TS @ $raierd 39 Ho
419 /81— /facia wemem /32 R=iw 28.11.2006 g1 el Fde & orgorer 4 veE @1 Wil €|

(Wag‘tn"}\’ﬁ*‘s’)
ﬁ@m@oﬁo)
go¥o 1@ f3Ai® — gl
1. ufafef qen e (7). Solle W@ fm (), @@MG $i UlRbA WolH 9w
gemataE U iy gy aun gdes XM @ Wy 0 aiaved wdel &)

Her=s — SHRIFER |
gl Prfefea o gammel 1@ onavgs wrdard) &g uiNe |
aefleror AT, AUSS @i, SoYo W (A (AR, ST |
wdteror st "quee wratera (fo /Tio), Solo el fAm (wmiion), arde |
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srferamdT s, @oe #EeE (e /1ie), Sote WA R (FITAIY), FEEE
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. HATAT G AT oel0), 3090 T Fa(TmHo)
"i'@'i f:\']ChC WA {Is tﬂ_c]'j;" ﬁa_\" ﬁ?ﬁ W, TS |

Email id- Zce_|_g@yahoo.com

e 43 / WG-36 / 02 R 1y o1 [202e

AT B AR T BrEET B Rl TEe v F @ Tl F ugww dwuw ¥ wwd
@14 TWE Pollution Abatement of River Sai, Racbareli & &1ai @1 DPR arata
T Ho 2300113 ARG {Work Cost Rs. 16178.11 Lacs + Centave Rs. 963.31 Lacs
+ Q&M Cost Rs. 11949.70 Lacs) TR 85 aa-ay afifd &1 afios A |

@ B s a16/9-1 /R w32 Refe certc006 F oanes E
AT T AT (FAodle). Yol otel Fyma (dion), sraaes @) swnwar A4 wfea oo Afbfy &
Som [EAIT 13.01.2026 & WO T8 |

SE do W afdrn vawe, W w@rE, Sowe W RR (ITED, @@ BRI
A ERen T fE qg ¥ 9w wihy AEen. N 98n W &) smasn f R4 28022024 @i
W [EiE des 1 Rl PRl @ e # wd A8 @ ugom A &g 06 = A oY 14D @
StP ¥ wNiHG @7 urawad iy g vewre, Fmte g6, Soe et Frre (arfv), awas
BT TR ORI USH 54/ THI-8 /01 e 12.01.2026 wer sufierm sfvuw, Ave® ded, Jofo
S B (g, FeEe @ oiE 51/ SE|an—10 /19 R 13 012026 g9 e mid W
FoflodiRo UET frm 7o 81

I & BH W wHferd aRE prum, FE e, ot W s (Il sEEe

& g RAen owred, waEvel ® o7 W A @ (&0 wd STP @ P wel &g smves oy @
T b L R e B Rven weire, Toaeell g% 06 A AR @ I&D tE STP & Fwior gy oy
ageE B & Th & awl YW o1 AT MY A 1&D &g 4R TONH o5 oW 2 a3
TEEING B EY W WE e @ UG I ¥Y 01 AT A @1 I&D B 8ISy g¢ 9 o6 AT
A @Al [&D T STP & i Eﬁ BE-AGH Pollution Abatement of Sai River. Rachareli &
wrmer faefea fhm T & e TG AT e 2309113 IR (Work Cosi Rs. 1017811 Lacs
+ Centage Rs. 96331 Lacs + O&M Cost Rs. 11949 70 Lacs) B, frg wr & goeires afyfe e
e @ T
WiRRSH & RaTiad wrl @ e frergaw 8-
I B A Pollution Abatement of Sai River. Rucbareli
AT ST Wo 2309113 W (Work Cost Rs. 1017811 Lacs + Cemage Rs. 963,31 Lacs =
Q&M Cost Rs. 1194970 Lacs)
faeg—drgw; - A A
uveTaE g w @ &ERe e 2
T H aead e @ -
1. 30 MLD MPS @@ 30 MLD STP @1 fmAror &4 |
2. 06 1 A ¥ 1&D w1 Fmin erd
3006 A7 IPS @ fopafor @
4. 3T A 230 mm to 600 mm Dia — 3180 m & Ha

oz ol - S
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by

5. Gravity Sewer — 450 mm Dia RCC Pipe - 330 m
6. RCC Drain - 300 m
7. Efftuent Line 1000 mm Dia RCC Pipe — 150 m :
& STP Campus & IR dR Flooding & g9m@ Eﬂ Retaming Wall = 150 m
9. 15 T & WA Ud TE—IEId &F Hrd.|
- g3 aiwe Wi g1 ueege vewed ® far fEe e g3 ettt Ruinl &
Y SUNE FE AN R WEER @rad A T | -
a AT W @R R erd Rl Wil @ W & few )
b, AT FA® g ¥ Wiea gy @ Rr A 9o 3 S
¢ ASHN IO M @ TvER de-TiEd TP W MPS W Waled Ud YE-IEE 15 39 o6
Todle Fe g (@), @was g 8 s sndm |
d. TR G F wrafed sl ¥ e aReds B B @ SU@ Wiglht wen e @ e
TR E A FRAT T
AT TR I A N T (6w Winia Swies ufaet B w5 e
B TRl Al g e & @R 2

g
( T dlo TN ) ( R e ) ( R AR B )
RS e afereed s sty arFyra
i s e (3./7) v e
Iollo ST@ Fm (UT‘?[U'[) Tole W e (’JT’%W) Jollo T& P (UT’?[UT)
S RiCLRA TS
(zrew wrfera) (aree) ()
%/ ( w:—&r T )
{ fome st ) ( aRfie AR o ) _(wE g
e ST FfieTe Sa=n HWEA® a;ﬁﬁzwrﬁ
Avss araafa. /a0, RuEE T ; (ai%;g .
goko id ﬁ-’iTlTi('ETﬁ'ﬂT) Il T (AR (:J-p:ﬁm) Folo T _ 3 ),
AR LR F!G’?E‘
(ew) () (wgwa)

4* by

Jelle W@ T i),
TR
{a1eE)

(W%&fﬂﬁg)"\\«m%




J

~rmmr— -
e

45975

*t

DETAILED PROJECT REPORT FOR POLLUTION ABATEMENT OF RIVER SAI AT
RAEBAREL], DISTRICT - RAEBAREL]
UNDER
Namami Gange

FORM "J"

{Rs. n Lacs)

-
Description % | Total Amount I Gol

R

it

-

B

7

- N

A
1] Basic Cost of Project without GST 7706.51 - 7708.51 7706.51 6.00
2|GST @18% of A 7706.51 18.00 % 1387.17 1387.17 0.00
3llabour Cass @1% of A and GST 7706.51 1.00% 77.07 77.07 ] 0.00
Basic Cost with GST 9170.75 970.75 0.00
B [Environmental Sanitation and Management Plan 100.00 100.00 0.00
¢ Pubtic p;rﬁcipation & public awareness including stake holder 100.00 100.00 0.00
consultations )
D [Transmission line Cost o UPPCL ‘ 422.04 422.04 0.00
2 [MOC's from Forest, Irigation, Pollution Conirol Board atc. 385.33 385.33 0.00
Work Cost 10178.12 10178.12 0.00
F__|[Departmental centage
1jProject Preparation @ 4 % on A (Gol) 7706.51 4.00 % 308.26 308.26 0.00
2|Project Supervision & 4 % on A {Gol) 7706.51 4.00% 308.26 308.28 0.00
JjCost of Centage @ 4.50% o be bome by GolP 7706.51 4.50 % 346.79 0.00 346.79
Sub Total{Centage} 963.31 $16.52 346.79
Project Cost without O&M 11141.43 10794.64 346.79
@ |Operation & Maintenance Caost for 15 Years
1]Operation Cost 2201.01 2201.01 0.00
2|Maintenance Cost 3810.67 3810.67 0.00
Sub Total 6011.68 6011.68 0.00
GST @13% of G 18.00 % 1082.10 1082.10 0.00
Labour Cess @1% oi G 1.00% 60.12 60.12 0.00
Q&M with GST and Labour cess(G1+G2) 7153.90 7153.90 0.00
3|Electricity Cost 4795.80 4795.80 0.00
Sub Total{G1+G2}+G3) 11949.70 11949.70 0.00
Project Cos! Excluding Electricity 18295.33 17948.548% +  346.79
Project Cost inctuding Electricity 23091.13 & 2274434 345.79
Say Rs.(in Crore) 230.91 227.44 3.47

~

.
L

¥

NMate:-18% GST is considersd, it can vary as per prevailing iax laws at the time of execution. -

Freparad Checked %

Ao P M

{vivek'Kumar Shuiia) (Sandeep Yadav) . {Ankit Srivastava)
Project Englneer Assistant Enginesr Computer
Construction Unit Division Office{EfMf) UP Jai Nigam({Rural)
UP Jal Nigam{Rural) UP Jaf Migam{Ruraf) Lucknow
Lucknow Lucknow
Frrta™ wonde Ay 2ol
[\.
v 3 L e
“ ,ii, @ - ‘ \ — P/\L
(S.p. S&fe) - {Shiiram Gupta} {Arvind Kumar Tripathi) {Vishai Arya) {AK. Singh}
Project Manager Executive Enginear  Buperintending Engineor Superintending Enginesr  Chief Engineer
Construction Unit Division Cffice(E/m) Circle Office Circle Office{E/) Lucknow Zone
UP Jal Nigam{Purat) UP Jal Migam(Rurat}  UP Jal Nigam{Rural} UP Jal Nigam(Rural) UP Ja! Nigami{Rural}
Lucknow Lucknow - Lucknow Aycdhya Lucknow

20
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& DETAILED PROJECT REPOR!

DETALED SROJETT 9400 SO0 0L TION AR TEMENT OF RVER 54: AT RAEZARSTL, S37RI0T - RATBART,
UNBE”
Namami Gange
FORM "4~

1 2
A__ {ltems on which centage is admissibie
Sewage Pumping Station including 1&0
1 Estimate of IPS at Rajghat Drain 1 252.29 291.96 544.25
2 Estimate of IPS at Police Line Draln 1 100.32 268.15 368.47
3 Estimate of IPS at Kaptan Ka Purwa Drain / Indira Nagar Drain 1 100.32 267.17 367.48
4 estimais of IPS st Behta Drain 1 100.51 235.21 335.72
B 1&D of Drzins
1 Eitlmate of 1&D Work {Tapping / Collection Charmber / Interceptor G 18336 193.86
Sewers)
C Riging Mains
1 Estimate of Rising Main at MPS to STP 80 23.46 23.45
2 Estimate of Rising Main at Rajghat Drain |PS to MPS 870 227.44 227.423
3 Estimate of Rising Main at Police Line Drain IPS tg MPS 1480 225,72 225.72
a Estimate of Rising Main at Kaptan Ka Purwa Drain IPS to Mankole 1270 228.51 223 51
5 Estimate of Rising Main at Behta Drain IPS to Manhole 1489 17214 174.14
D Estimate of Staff Quarter / Sub-station / Metsr Room and Site 1 Job 389 19 289.19
Development
Estimate of RGC Drain 300 m 76.24 76.24
E Sewage Treatment Plant - 30.00 MLD 1 No. 2340.00 1568.00 3900.00
E1  [MPS - 30.00 MLD 1 No. 360.00 240.00 500.00
Vi Effluent ling 1 No. 52.01 52.01

Sub Total (A)| _ 7,708.51
8 GST @ 18% on Sub Total {A) 1,387.17
c Labour Cess @ 1% on (A) 77.07
D
E

Basic cost of Works with GST [A+B+C) 9,170.75

Semtags

Project Preparation & 4 % on A (Gol) 308.26
Project Supervision @ 4 % on A (Gol} 308.26
Centage @ 4.50 % on A (GoUP) 346.79

. : Sub Total E 963.31
12375 20 ATl 0 Ealtde s atitusshie

[~

{ Transmission [ne . 422.04
2 NOC's 385.33
3 Enivironmental Sanitation and Maragement Plan R 100.00
4 Public parlicivation & public awareness including stake hoitier consuitations 100.00

Sub Totaly -
p ’# 1007.37

Sub Total Basic cost (with GST, Labour cess)| 1017812
G Q&M cost for 15 years ( of New SPS$ at different placae in Raebareli, New STP, Rising Main, Effluent Linas, 18D Work)

1 Operation: Cosl 2201.01

2 Maintenance Cosl 3810.67

Sub Total{G1+G2) §011.68

GST @ 18% on Operation and Maintenance Cost 1082.10
Labour sess @ 1% on Operation and Maintarancs Cost . 60,12

Sub Total Q&M Cost with GST and Labour cass axcluding slaciricity 7153.90

H Electricity Cost 4795.80

Sub Total {O8M 15 Years including elechicity) 11949.70
Sub Tetal {G+H) 11349.70
| otal Cost of projset A*E+G+D|  93091.13
Note:- 18% GST is considerzd,it can vary as per pravailing 8% laws at ihe tme of axacuticn.

.

\ | S . : PL
[Vivak Kimar Shukta 1 {Sandaep Yadav} t.’-\nkn"Srivasmva,‘
Projact Engineer Assi{snt Enginger Compytar
Construction Unit Cleision Offtea( S 32 Jal pligam (Rural)
UP Jat Migam{Rural) LP Jat Migam{Ruriip Lucknow
Lucknow (7L Y
N b
e Ve o \
T ) : - 5 1
: 3 i ' -
- — ‘ o~ -
{5.9. Saroj} P U sl ), 14 e Kumar Tripathi) {Vishal Brya) {a. K. Bingr:;
Project Mangger Treamde s mngneyan eeaoiitending Tnglaesr  Supsrintending Engineer  Chiel Enginzer
Censtruzden Um EERUNTIN LT A | Clycle Offica Cirele Offica(EM) Luckiraw Zan:
P Lal Migam{Fwa, BN L NTRITINTE P i ligamd Rusal UP Jal Migam([Rusall P Ja} Migaia(Rura)
Lucknowy ol ey Lucknow Ayodhya Luckiaoe

o
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E-mail:- ee_rbi01_upjn@yahoo.cori
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Test Report Format No- UPPCB/RL/RBL/TR-2021

REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
Address: C-Block, Indirs Nagar, Awas Vikash Calony, Rachareli-229001, U.P.

Phone: 0535-2973.034
TEST REPORT OCTOBER 2025
18 MLD STP, Raebarel)
S-No |Date of Sampling Sampling Polnt pH TSS (mg/L) | BOD(mg/L) | COD(mg/L) | TC(MPN/100mI) | FC (MPN/100mi) |
1 }06-10-2015 Infet, STP 7.95 800 | 520 147.20 14,00.,000 3,20.000
2 |06-10-2025 Outlet, STP 7.99 7.0 - 8.0 s288 | 790 210
3 |13.10-2025 inlet, STP 7.91 85.0 49.0 145.60 11.00,000 270,000
4 [13-10-2025 Outlet, STP 796 8.0 7 9.0 4096 680 . 200
S  [20-10-2025 Intet, STP 7.88 79.0 50.0 14080 | 1300000 2.40,000
6 |20-10-2025 Outlet, STP 7.94 9.0 8.0 4192 790 200
7 |27-10-202% Inlet, STP 7.91 83.0 480 137.60 11,00,000 2.30,000
8 [27-10-2025 Outlet, STP 7.99 70 9.0 40.00 780 200
.‘ mmm for STP 6590 <100 30 . . <1600
%}\' -Q
Complled By/Analysed By RO.
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- Test Report Format No- UPPCB/RL/RBL/TR-2021
= REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
o] o2 Address: C-Block, Indira Nagar, Awas Vikash Colony, Raehareli-229001, U.p.
Pheone: 0535-2973034
TEST REPORT NOVEMBER 2025
18 MLD STP, Racbareli
S.No | Date of Sampling . :
Sampling Point pH TSS (mg/L) BOD (mg/L) COD {mg/L) TC (MPN/ 100 ml) | FC {MPN/ 100 ml)

1 |04-11-2025 Inlet, STP 7.92 89.0 46.0 134.40 20.00,000 4,50.000

2 |04-11-2025 Outlet, STP 8.01 7.0 8.5 47.68 780 200

3 110-11-2025 Inlet, STP 7.96 104.0 44.0 131.20 22,00,000 4,50.000

4 110-11-2025 Outlet, STP 8.05 75 8.0 48.00 - 790 210

5 [17-11-2025 tnlet, STP 7.90 . 112.0 48.0 137.60 20,00,000 .4,00.000_.
6 [17:11:2025 _ [outler, sTP 801° B0 [T a0 49.60. 680 200

7. |26-11-2025.  linlet, STP 7.94. 102.0 42,0 134.40 17.00,000 3.40,000

8 [2a-11:2025 ©  [outlet, sTP - 8.06 70 | 85 | ae2s | 780 200
EfMuent Discharge Standards for STP :
(13 October 2017) 6.5-9.0 <100 30 <1000

\.. ' . Q/
Y AT
Compiled By//Anilysed By S.A.
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ECOMEN MINING PRIVATE LIMITED.
(Formerly Known as Ecomen Laboratories Private Limited)
Gata No. 61, Mirzapur, Bakshi Ka Talab, Dist. Lucknow, Uttar Pradesh - 226 021
Phone No.: 0522 2746282 | Mab.: 9335947476/71/74,E-mail: contactus@ecomen.in, Website: www.ccomen.in
CIN - U74210UP1989PTC010601, GSTIN : 09AAACEGCT6H1ZI

43982

TEST REPORT

FORMAT NO. ECO/QS/FORMATAT

NAME & ADDRESS OF
CUSTOMER:

M/s 18 MLD STP AT RAEBARILI (U.P)
Clo Beil Infrastructure Limited
(Unit-Pune) Plot No, 9701-16, GIDC
Estate , Post Box No.-82, Ankleshwar
Bharuch Gujrat

ULR No.

TC167912500001264F

Test Report No.

ECO/LABNAYW/0080/1264/1072025

Issuc Date of Test Report

Type of Sample

Waste Water

Sample Registration No. 0080 Name of Location

Sampling Method - Sampie Collected By By Party
Date of Sample Collection 4 Time of Sample Collection - .
Date of Sample Received 15.10.2 Time of Sample Received 03:50 PM
Start Date of Analysis 15.10.2025 End Dzte of Analysis 22.10.2025

Laboratory
. Environmental Condition

Temperawwe: 27 £ 2 °C

Sample Quantity

As por requirement

Humidity: 531 %

Sample 1D Code

ECOM.AB/1264/10/2025

Sk Ne. Tests Unit Protocol Result
i. pH - APHA, 24th Ed. 2023,4500 H" A+B 7.78
2, Toral Suspended Solid as TSS mg/l APHA, 24th Ed. 2023, 2540D ]l 960 |
3. | Blochemical Oxvect memand mg/l APHA. 24th Ed. 2023, 5210 A+B 58.0
4. Chemical Oxveen Demand as COD me/] APHA. 24th Ed, 2023, 5220 A4C 152.6
3. Total Phosphorous as P mg/] APHA, 24th Ed. 2023, 43560-PD 482
6. Total Kjeldah! Nitrogen as TRN mg/l APHA. 241h Ed. 2023.4500-Norg A+C 12.56
7. T. Coliform MPN00 ml 1S 1622:1981 RA:2019 22 x10°
8. Faecal Coliform MPN/IDO ml 1S 1622:1981 RA:2019 P 9xef
Note:-
1. Test results relate to the items sampled & tested.
2. Test report shall not be reproduced except in ful! without approval of the laboratory.
3. The tested samples will be disposed of after 15 davs for nonperishable and one month for pcnshab!e from the date of issue of test repont.
— --——End of Report---
@ vedifiea By Authorized

2

W
Teclinical Manager

(Vikas kumar)

o\n‘a Prig
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ecoten ECOMEN MINING PRIVATE LIMITED

) (Formerly Known as Ecomen Laboratories Private Limited)

Gata No. 61, Mirzapur, Bakshi Ka Talab, Dist. Lucknow, Uttar Pradesh - 226 621

Phone Ne.: 0522 - 2746282 | Mob.: 9335947476/71/74, E-mail: contactus@ecomen.in, Website: www.ecomen.in
CIN - U742 10UP1989PTCOi 0601, GSTIN : 09AAACESIT6HIZI

TEST REPORT

FORMAT NGO, ECO/QS/FORMATAT

{ NAME & ADDRESS OF M/s 1R MLD STP AT RAEBARILI (U.P) | JLR No. TC167912500001265F
TUS : C/o Beil Infrastructure Limited
CUSTOMER: ll]:i(-o!:unc) Plot No. 9701-16. GIDC Test Report Ne. ECO/LAB/WW/O150/1265/10/2025

Estate , Post Box No.-82, Ankleshwar Issue Date of Test Report

F LIRS

Bharuch Gujrat
Tvpe of Sample Waste Water
Sample Registration No. 0150 Name of Location
Sampling Method - Sample Collected By By Party
| Date of Samplc Coliection ¥ ' _ ‘ Time of Sample Collection -
! Date of Sample Received 15.10.2025 Time of Sample Received 03:50 PM
{ Seart Date of Analbvsis 15.10.2025 End Date of Analysis 22.10.2025
I Laboratery Temperature: 27 + 2 °C Sample Quantity As per requirement
Environmental Condition | HNumidity: 51 % Sample ID Code ECO/MLAB/1265/10/2025
' ’"; o G.S.R 422(E)
| .\‘:;. Tests Unit Protocol Result Des,ra.ble
L Limit
1. | pH - APHA, 24th Fd. 2023.4500 H* A+B 7.94 5.5-9.0
2 Total Suspended Solid as TSS mg/ APHA, 24th Ed. 2023, 25401 8.0 100.0
3 f;‘;‘g;m;ﬁggg;;:é"mm  mg! APHA. 24th I:d. 2023, 5210 A+8B 73 30.0
L4 | Chemical Oxvaen Demand as COP mg/l APHA, 24th Ed. 2023, 5220 A+C 36.8 250.0
5. | Towal Phosphorous as P mp/i APHA. 24th Ed. 2023, 4500-PI) 0.88 5.0
. 6. ' Total Kjcldahl Nitrogen as TEN _me/l APHA 24th Ed.2023.4500-Norg A+C 5.74 100.0
I 7. | Ammonical Nitrogen as NHi-N mg/l APHA, 24th Ed.2023 4500-NH; A+F . 2.56 50.0
i 8. ! Faecal Coliform MPN/100 mi IS 1622:1981 RA:2019 200.0 -
Note: -
1. Test results relate to the items sampled & tested.
2. Test repon shall not be reproduced excedpt in full without approval of the laboratory.
3. The tested samples will be disposed of after 15 days for nonperishable and one month for penshable from the date of issue of test report.
--——End of Report-——
. Verified By Authorized Bx
Teche©al Manager uality MapHsE ]
(Vikas kumar) (Dr. AbhishdBRKumurSHAH)
. e ——r o - . —_—
&J
*



ecoMen

‘ Gata No. 61
Phone No.:

0522 - 2746287 | Mob.:

, Mirzapur,

45984

ECOMEN MINING PRIVATE LIMETED‘

Bakshi Ka Taiab, Dist. Luckaow, Uttar Pradegs, . 226 02i
9335947476/71/74,E-mail: contactus@ecomen.in, Website:

CIN - U74210UP1989PTC010601,

WwWw.ecomen.in
GSTIN ; 09AAACE6076H LZE

TEST REPORT

NAME & ADDRESS OF

M/s 18 MLD STP AT RAEBARILI
CUSTOMER:

FORMAT NO. ECO/GS/IFORMATIOT

ULR No. TC167912500001590F

{U.P)C/o Bell Infrastructure

Limited(Unit-Pune) Plot No. 9701-

Test Report No, ECG/LABWWI0196/1590/1 112025

16, GIDC Estate , Post Box l\!o.-
82, Ankleshwar Bharuch Gujrat

issue Date of Test Report

Jﬂe of Sample Waste Water
Sample Registration No. 0196 Name of Location [3
Sampling Method - Sample Collected By By Party 7
Date of Sample Collection Time of Sample Collection | -
Date of Sample Received T Time of Sample Received 03:50 PM
Start Date of Analysis 12.11.2025 End Date of Analysis 20.11.2025
Laboratory Environmenta Temperature. 27 < 2 °C Sample Quantity As per requirement T
; Condition Humidity: 51 % Samptle ID Code ECO/AAB/590/11/2025
q;l;. Tests Unit Protocol Result
1. pH - APHA, 24th Ed. 2023 4500 H* A+B 771 |
L2 Total Suspended Solid as TSS mg/| APHA, 24th Ed. 2023, 2540D 87.0
3 :;"ggeg’écg'a?:‘;?zg o mand mg/l APHA, 24th Ed. 2023, 5210 A+B 50.5
4. I Chemical Oxygen Demand as COD mgfl APHA, 24th Ed. 2023, 5220 A+C 141.4
: 5 Totat Phosphorous as P mg/l APHA, 24th Ed. 2023, 4500-PD 5.31
i 6. Total Kjeldahl Nitrogen as TKN mg/l APHA, 24th Ed. 2023,4500-Norg A+C 16.88
T T. Coliform MPN/100 mi IS 1622:1981 RA:2019 27 x10° |
] Faecal Coliform MPN/10Q0 mi IS 1622:1981 RA:2019 11 x10°
Note:-
1. Testresults relate to the items sampled & tested.
2. Testreport shall not be reproduced except in full without approval of the laboratory.
3. The tested samples will be disposed of after 15 days for nonperishable and one month for perishable from the date of issue of

test report.

Verified B
o debr
Tecbnital Manager

(Vikas kumar) -

----End of Report----

AWZN By
4 .
Quality

=

(Dr. Abhishek

N
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ECOMEN MINING PRIVATE LIMITED
Gata No. 61, Mirzapur, Bakshi Ka Talab, Dist. Lucknow, Uttar Pradesh - 226 021
Phone No.: 0522 - 2746282 | Mob.: 9335947476/71/74,E-mail: contactus@ecomen.in, Website: www.ecomen.in
CIN - U74210UP1989PTC010601, GSTIN : 09AAACE6076HIZ] - '

ecoMen

TC-14TH

TEST REPORT
FORMAT NO. ECOIQSFORMATIO?

NAME & ADDRESS OF Mis 16 MLD STP AT RAEBARILI | ULR No. TC167912500001531F

. frastructure —— == -
CUSTOMER: Eﬂ},ﬁ’,ﬁ;‘:&ﬁmne; Plot No. 9701 TestReport No. ECO/LABWWI0196/1591/11/2025

;g g:‘?‘&:::: B::rsni cBho&:};'; Issue Date of Test Report 20,11 2025 T

Type of Sample Waste Water . . .
Sample Registration No. 0196 Name of Location

Sampling Method - Sample Collected By o
Date of Sample Collection —- Time of Sample Collection | -
Date of Sample Received | 12.11.2025 Time of Sample Received | 03:50 PM
. Start Date of Analysis 12.11.2025 End Date of Analysis 20.11.2025
Laboratory Environmental | Temperature; 27 £ 2 °C Sample Quantity As per requirement
ondition Humidity: 51 % Sampte ID Code L ECONABNS591/11/2025
S| G.S.R 422(E)
’ Tests Unit Protocol Result Desirable
No. Limit
1. pH - APHA, 241h Ed. 2023,4500 H* A+B 7.89 5.5-9.0
2. Total Suspended Solid as TSS mgA APHA, 24th Ed. 2023, 2540D 6.0 100.0
3. g;%%%“;‘:z;?s‘:?% Cemand mg/l APHA, 24th Ed. 2023, 5210 A+B 6.9 30.0
4. Chemical Oxygen Demand as COD mgA APHA, 24th Ed. 2023, 5220 A+C 32.5 250.0
5 Total Phospharous as P mg/l APHA, 241h Ed. 2023, 4500-PD 0.75 5.0
6. Total Kieldahl Nitrogen as TKN mgfl APHA, 24th Ed.2023,4500-Norg A+C 6.16 100.0
L Ammonical Nitrogen as NHa-N mg/l APHA, 24th £4.2023,4500-NH; A+F 2.94 50.0
_8.__ | Faecal Coliform MPN/100 ml IS 1622:1981 RA:2019 170 -
Note: -

1. Test results relate to the lems sampled & tested. .
2. Test report shall not be reproduced except in fufl without approval of the |aboratary.

3. The tested samples will be disposed of after 15 days for nonperishable and one month for perishable from the date of issue of
test repon.
—--End of Report—---
Verified By

I_’_, ’0}) .-\,;.-a"\
Technical Manager
(Vikas kumar)

Auggcgrized By

Q ality M. y ger

(Dr. Abhishek-Kumar, Singh)
.r,_

) wN
TN AY
)
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ecoMen ECOMEN MINING PRIVATE LIMITED
Gata No. 61, Mirzapur, Bakshi Ka Talab, Dist. Lucknow, Uttar Pradesh - 226 021 2
6282 | Mob.: 9335947476/71/74,E-mail: contactus@ecomen.in, Website: www.ecomen.in

CIN - U74210UP1989PTCG10601, GSTIN : 09AAACEG60T6H1Z1

-

Phone No.: 0522-274

TCA670

TEST REPORT
) FORMAT NO. ECOIQéIFORMATIOT
NAME & ADDRESS OF M/s 18 MLD STP AT RAEBARILI (U.P}
CUSTOMER: Clo Beil Infrastructure Limited{Unit- ULR No. T€167912500002774F
Pune} Plot No. 9701-16, GIDC Estate , Test R N ECO/LABNW/0294/2774112/
Post Box No.-82, Ankleshwar, Dist. est Report No. 2025

Bharuch, Gujrat
Issue Date of Test Report| 27.12.2025

Type of Sample Waste Waler e

Sample Registration No. 0294 Name of Location - STP Inlet

Sampling Method - . Sample Collected By By Party

Date of Sample Collection | 20.12.2025 - Time of Sample -

Collection
Date of Sample Received 2212.2025 Time.of Sample 11:50 AM
Received
| Start Date of Analysis 22.12.2025 End Date of Analysis 27.12.2025
) Laboratory Environmental | Temperaiure: 27 £ 2 °C Sample Quantity As per requirement

Condition Humidity: 51 % Sample 1D Code ECO/LAB/2774/12/2025

SI. No. Tests “Unit . Protocol Result
1. pH - APHA, 24th Ed. 2023,4500 H* A+B ' 7.64
2. Total Suspended Sclid as TSS mg/i APHA, 24th Ed. 2023, 2540D 103.0

Biochemical Oxygen Demand :

3. as BOD 5 days at 20 °C mg/t APHA, 24th Ed. 2023, 5210 A+8 50.0
4. Chemical Oxygen Demand as COD mgft APHA, 24th Ed. 2023, 5220 A+C 136.8
5 Total Phosphorous as P . mg/l APHA, 24th Ed. 2023, 4500-PD 4.11
6. Total Kjeldahl Nitrogen as TKN -mghl . APHA, 24th Ed. 2023,4500-Norg A+C 19.88
7. 7. Colifortn MPN/100 mi IS 1622:1981 RA:2019 22 x10°
8. Faecal Coliform MPN/100 mi IS 1622:1981 RA:2019 7 x10%
Note:- :

Test resulis relate to the items sampled & tested.

Test.report shall not be reproduced except in full without approval of the laboratory.

The tested samples will be disposed of after 15 days for nonperishable and one month for perishable from the date of issue of
test report.

N

. —-End of Report——

Verified B . Authqrized By
W ' &\0% ~ A
Tech Manager . . _ Q nager

(Vikas kumar)




FEPTRRT e - = T,

- — 45987

ecofen ECOMEN MINING PRIVATE LIMITED

Gata No. 61, Mirzapur, Bakshi Ka Talab, Dist. Lucknow, Uttar Pradesh - 226 021
Phone No.: 0522 - 2746282 | Mob.: 9335947476/71/74,E-mail: contactus@ecomen.in, Website: www.ecomen.in

RiGH

CIN - U74210UP1989PTC010601, GSTIN : 019AAACE6076H1TZI - TCA6TH
TEST REPORT
) . FORMAT NO. ECO/QS/FORMATIO?
CUSTOMER: Clo Beil Infrastructure Limited(Unit-Funa) L B
Plot No. 9701-16, GIDC Estate , PostBox | Test Raport No. ECOMLABMWWI0284/2775/12/ |
No.-82, Anklashwar, Dist. Bharuch, 2025 b
|
Gujrat 13sue Date of Test Report| 27.12.2025 )
Type of Sample Waste Watar ‘
Sample Registration No. 0294 o Name of Location STP Qutlet !
Sampting Method - Sample Collected By | By Party ‘
T . Time of Sample
! Date of Sampie Collection | 20.12.2025 Collection -
o . 22.12.2025 Time of Sample ) i
Date of Sample Received Received 11:50 AM l
Start Date of Analysis 22,12.2025 | End Date of Analysis 27.12.2025 I
Laboratory Environmental . | Temperature: 27 4+ 2 °C ~ _ |.Sample Quantity As per requirement :
Condition Humidity: 51 % | Sample 1D Code ECOMAB/2775/12/2025 |
S| | G.S.R422(E) |
N : Tests Unit Protocol Resuft Desirable
o. A
: Limit !
1. pH . - APHA, 24th Ed_2023,4500 H" A+B 7.81 55890 !
P2 Total Suspended Solid as TSS mg/l APHA, 24th Ed. 2023, 25400 7.0 1000 ‘
Biochemical Oxygen Demand ) } ‘
3 as BOD 5 days at 20 °C mafl APHA, 24th Ed. 2023, 5210 A+B 78 300 f
4. Chemical Oxygen Demand as COD mg/l APHA, 24th Ed. 2023, 5220 A+C 38.50 2500 |
5. Total Phosphorous as P mg/l APHA, 24th Ed. 2023, 4500-PD 0.86 5.0
{6 Total Kjetdahl Nitrogen as TKN mg/l APHA 24th Ed.2023,4500-Norg A+C 4.33 100.0 |
7. Ammonical Nitrogen as NH3-N ma/l APHA, 24th £d.2023 4500-NH; A+F 2.51 50.0 !
8. Faecal Coliform MPN/100Omi |15 1622:1981'RA:2019 190 - )
Note: -

1. Test results relate to the items sampled & tested.

2. Test report shall not be reproduced except in full without approval of the laboratory.

3.  The tested samples will be disposed of after 15 days for nonperishable and one month for perishable from the date of issue of
test report, :

- Verified B
" \\f;;bﬁ’-”\"“
Tech anager

(Vikas kumar}

----End of Report----




45988

Project- 18 MLD STP {SBR Technology) at RaeBareli
IN-HOUSE LABORATORY INFLLUENT & EFFLUENT QUALITY TESTING RECORD MONTH OCTOBER - 2025
RECORD MAINTAINED BY :BEIL INFRASTRUCTURE LIMITED

INLET PARAMETERS : OUTLET PARAMETERS
F.COLLM
Temp.in | 8.0.0 €.0.0 F.COLLMPNIT.COLLMPN| FLOW in Temp.in | 8.0.D €00 NH3.N FLOW In
DATE PH celciug mg/t mg/1 T.5.5 mgfi} T8 mef| 1100 mil /100 mi {MLD] pH celc?us mg/l mg/l V5.5 me/l| 1. mg/t mg/l erl:loo 0O (me/h {MLDY
01-10-2025% 7.71 25 60 156 109 4.95 1200000 | 4300000 4.5 7.92 28 8 36 7 0.86 2.48 210 5.5 4.5
02-10-2025 7.75 26 60 162 127 5.14 700000 | 3200000 5.4 7.B4 28 8.5 40 ] 1.05 2.79 180 5.3 5.3
03-10-2025 7.74 25 70 204 118 4.64 300000 | 3700000 4.0 7.89 27 9 44 E] 1.27 3.06 170 5.3 34
04-10-2025 7.65 27 65 184 103 4.15 1500000 | 3300000 5.4 7.91 30 [3 28 6 0.68 2.11 150 5.6 5.4
05-10-2025 7.68 26 80 217 129 5.36 1100000 | 4900000 4.3 7.87 28 75 36 7 0.95 2.45 210 5.1 4,9
056-10-2025 7.54 25 80 228 141 5.01 1400000 | 5400000 4.8 7.80 28 95 a3 9 1.16 1.09 200 4.6 4.6
07-10-2025 7.65 26 70 204 124 4,68 2100000 | 6900000 5.1 7.86 29 8 40 7 0.89 2.68 180 5.2 5.3
08-10-2025 7.62 27 B5 236 147 5.45 15600000 | 4200000 4.4 7.79 29 7 32 3 0.76 2.24 210 5.4 3.9
09-10-2025 7.61 26 90 248 154 5.19 1900000 | 6300000 4.2 7.81 28 g 40 8 0.91 2.82 170 4.9 4.0
10-10-2025 7.5% 25 80 224 133 4.96 1200000 | 3400000 5.2 7.77 28 8 36 7 0.84 2.65 150 5.3 5.4
11-10-2025% 7.62 26 80 236 148 5.28 1100000 | 3700000 4.5 7.81 29 g 40 8 1,04 2.97 190 5.1 4.2
12-10-2025 7.6 25 75 212 126 4.34 1500000 | 4900000 4.7 7.78 28 g 16 8 0.96 2.45 170 5.6 4.4
13.10-2025 7.66 25 70 192 104 5.31 500000 | 2700000 36 7.83 27 7 32 7 1.08 3.14 200 5.1 4,2
14-10-2025 7.68 26 60 176 35 4,59 700000 2300000 4.2 7.91 28 6.5 32 3 0.88 2.66 160 5.7 1.8
15-10-2025 7.65 26 80 160 99 4,76 1100000 | 2900000 4.3 7.86 29 1.5 36 7 0.75 2.48 180 53 4.3
16-10-2025 7.71 26 70 184 117 4.18 900000 3400000 3.8 7.89 29 ] 36 8 0.97 2.63 210 5.4 3.0
17-10-2025 7.66 27 G0 156 91 3.05 1200000 | 3700000 a.0 7.87 30 [3 28 6 0.72 2.19 170 5.7 4.9
18-10-2025 7.69 27 60 168 105 5.03 1100000 | 3300000 a5 7.91 30 8 35 7 0.94 2.75 160 5.2 4.4
19-10-2025 7.61 26 55 152 87 4.26 700000 2700000 4.9 7.83 28 7 12 3 0.E1 2.38 180 5.8 4.3
20-10-2025 DIWALI 4.1 DIWALI 4.2
21-10-2025 7.67 26 G5 184 102 4.58 1400000 | 4200000 42 7.87 29 7.5 3 7 0.99 2.64 210 5.7 a0
22-10-2025 7.64 25 60 156 85 5.16 900000 3400000 a.4 7.86 27 8 40 8 1.05 3.26 180 5,9 4.2
23-10-202% 7.61 26 58 148 71 4.79 1200000 { 4900000 33 7.82 29 1.5 36 7 1.15 2.66 200 5.1 EX]
24-10-2025 7.69 26 60 150 94 5.24 700000 2300000 3.7 7.91 28 8.5 40 B 1.27 2.93 210 5.4 3.8
25-10-2025 7.72 25 55 144 86 4.64 700000 2200000 3.9 7.93 28 8 36 7 1.08 3.29 180 5.2 4.0
26-10-2025 7.65 24 60 168 97 4,21 1100000 | 2400000 | 4.6 7.89 27 8.5 a0 7 0.94 2.78 190 5.1 3.8
27-10-2025 7.68 24 65 372 106 3.96 1200000 | 4300000 4.2 7.90 26 8 a9 ] 1.16 293 170 5.4 4.3
28-10-2025 7.74 24 £0 156 84 3.75 900000 3700000 3.7 7.96 27 7 32 6 0.87 2.45 170 5.2 4.2
29-10-2025 7.69 24 70 180 109 5.21 1500000 | 4500000 3.9 7.94 27 8 36 7 0.98 277 190 5.1 36
30-10-2025 7.72 24 60 152 127 3.71 1400000 | 3300000 7.7 7.93 26 7 32 6 0.76 2.35 150 5.5 7.8
31-10-2025 7.61 25 60 168 103 4.05 1200000 | 2700000 4.7 7.82 27 7.5 36 8 1.09 2.63 190 5.7 4.6
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Project- 18 MLD STP (SBR Technology) at RaeBareli

IN-HOUSE LABORATORY INFLLUENT & EFFLUENT QUALITY TESTING RECORD MONTH NOVEMBER - 2025

RECORD MAINTAINED BY :BEIL INFRASTRUCTURE LIMITED

INLET PARAMETERS OUTLET PARAMETERS
Temp.in 8.0.D .00 - F.COLLMPN] T.COUMP | FLOW in Temp.in B.0.D C.0.0 NHI-N {F.COLLMP FLOW in
DATE M| cerctas | ment | mgn PSS TPmen [ o | oo | oy | PH | cetcius | men | omgn [TSST| TP wen fencomi DOAmEM| (o)
o200 | 782 I3 %0 1% % 376 | 1400000 | 4300000 | 4.4 7.79 7 z % 7 075 724 190 (%) 45
02112028 | 7.56 7 50 Tad 81 349 | 700000 | 2700000 | 4.5 777 7 z 20 8 092 | 261 180 57 ai
03117025 | 7.63 25 65 172 107 a15 | 1200000 | 3300000 | 4.3 779 28 8 3% 7 088 | 295 150 54 a3
04112025 | 761 75 5s 156 91 3.86 | 1100000 | 2700000 | 3.8 780 28 £5 40 8 078 2.48 710 s1 36
05112025 | 764 %% 0 1a0 106 218 | 1400000 | 3200000 | 4.4 782 ) 7 22 3 096 | 2.7 720 53 I
05117075 | 7.61 % 60 156 119 251 | 1700000 | 2300000 | 4.2 780 8 75 36 7 114 304 200 Sa 35
orxi70rs | 759 % 0 136 98 3.98 | 700000 | 1700000 | 4.1 7.80 29 8 36 7 0.86 758 170 52 as
08112075 | 762 26 50 148 105 262 | 700000 | 2200000 | 40 784 29 ) m 3 1.28 XS] 150 50 35
09312025 | 7.56 25 55 164 123 530 | 1160000 | 3700000 | 248 781 27 7 32 7 0894 1468 150 56 a3
10212025 | 761 75 80 152 107 286 | 900000 | 3200000 | 37 782 28 5 78 3 105 | 92 200 53 31
11012025 | 736 25 m 132 0 366 | 1200000 | 4300000 | <. 778 7 6.5 n 7 0.88 2.45 170 g 20
17112025 | 7.58 25 £ 168 i w28 | 1700000 | <500000 | 38 776 27 75 36 8 032 .89 210 52 15
13.11.2005 | 7.3 % 80 152 104 <07 | 1100000 | 2700000 | 36 775 28 3 a0 8 095 3.04 160 50 20
Ter12s | 759 % 70 184 1722 465 | 1400000 | 3300000 | 4. 777 8 55 7} 7 0.78 761 190 %6 a4
1513.2025 | 7.56 5 50 156 102 08 | 1500000 | 3400000 | 35 7.79 . & 2 6 D85 .44 170 5.1 30
16.11-2025 | 7.63 % 70 188 137 655 | 1200000 | 3200000 | 6.1 784 ) 75 36 B 108 283 160 a8 25
17112005 | 780 76 &5 160 108 a35 | 1700000 | 2700000 | 28 781 28 3 36 7 0.6 228 180 53 38
16117005 | 754 75 65 1786 125 386 | 1300000 | 3200000 | 39 7.78 7 3 I g .94 268 200 X 39
19112005 | 7.57 75 0 148 103 366 | 1400000 { 4300000 | 35 779 7 7 2 5 .76 235 150 2.8 38
20112005 |~ 752 35 50 132 97 sas | 500000 | 2200000 | 36 773 7 ] 36 7 114 3.05 180 . | 51 15
71112055 | 761 | 24 0 156 i1z 218 | 1200000 | 2900000 | 38 784 36 £5 20 7 095 | 281 310 a8 36
32112025 | 768 T R 137 39 385 | 1100000 | 2300000 | 38 783 13 2 0 ) 106 | 275 180 a6 39
33117025 | 7.59 2 %5 164 116 a12 | 1100000 | 2700000 | 4.l 781 % 75 36 7 989 | 243 170 9 a1
78312025 | 757 74 55 Tad 02 376 | 700000 | 1700000 | 32 775 % 9 a 9 s | 3m 160 a8 36
75117025 | 761 73 25 135 97 394 | 700000 | 1900000 | 35 782 25 85 20 8 102 178 190 25 )
76112025 | 7.58 23 &0 1a8 ) 295 | 1200000 | 3400000 | 3. 780 % 7 32 G 088 759 710 a6 14
27117025 | 755 23 50 [V 91 378 | 900000 | 2100000 | 41 773 25 7 32 7 0.74 236 160 a3 20
36112025 | 7.6 2 25 120 85 al6 | 700000 | 1900000 | 37 777 76 3 7% 3 0.72 2.18 190 a7 15
39112025 | 7.89 2a 50 136 103 466 | 1100000 | 2100000 | 3.7 778 % 7. 2 5 075 | 261 200 23 33
30112005 | 7.5¢ 2 50 124 94 389 | 1200000 | 1700000 | 3.7 775 % £ 3% 7 0.89 .48 170 a8 <0




Project- 18 MLD STP (SBR Technology) at RaeBareli

RECORD MAINTAINED BY :BEIL INFRASTRUCTURE LIMITED

45990

IN-HOUSE LABORATORY INFLLUENT & EFFLUENT QUALITY TESTING RECORD MONTH DECEMBER - 2025

INLET PARAMETERS OUTLET PARAMETERS
Temp.in B.0O.0 c.0.D F.COLI.MP{T.COLLMP| FLOW In Temp.in | B.O.D €.0.D NH3I-N [F.COU.MP FLOW in
DATE pH celeiut me/l mefl T.5.5mgfI} T.P mg/l N/100mi | N/100mI | (MLD) pH celchus me/l me/l 1.5.5mg/l| T.Pmgfl mefl | /100 mi DO (mgfi) (MLDY
01-12-2025% 7.61 24 55 144 108 4,68 1100000 | 2400000 4.0 7.83 2? 7.5 36 8 0.98 2.56 180 4.5 4.2
02-32-2025 7.58 24 50 132 94 4,05 700000 Y 1900000 3.6 7.81 26 8 35 7 0.76 2.24 160 4.6 33
33-12.2025 759 24 60 156 99 3.61 1200000 | 2700000 3.7 7.84 27 B 40 7 0.84 2.19 190 4.3 35
04-12-2025 7.64 24 50 136 B4 4.05 1100000 | 2100000 3.6 7.85 26 ki 32 6 0.92 2.65 170 4.6 a8
05-12-2025 7.69 24 65 160 107 3.88 700000 | 1700000 1.8 7.88 26 7 a2 7 0.86 2.49 150 4.1 4.2
06-12-2025 7.65 23 55 144 94 4.26 1400000 | 2700000 4.0 7.83 26 6.5 32 6 0.65 1.97 170 4.5 3.7
07.12-2025 7.61 23 65 168 121 4.08 1200000 | 3400000 4.0 7.79 6 B 36 B 0.92 2.16 190 4.3 3.6
08-12-2025 7.64 23 55 140 114 3.85 1200000 { 3200000 4.0 7.81 25 1.5 36 7 0.87 2.44 180 4.4 3.9
09-12-2025 .57 23 60 156 131 3.62 1100000 | 4300000 3.8 7.79 25 7 32 6 0.64 2.08 190 4.6 36
10-12-2025 7.62 23 50 132 120 5.05 1500000 | 3700000 3.9 7.81 25 6.5 32 6 0.89 2.42 170 4.3 4,2
11-12-2025 7.67 24 a0 116 106 478 900000 | 2100000 3.6 7.85 26 7.5 36 B 0.82 2.04 150 4.8 3.7
12.42-2025 7.71 24 60 148 135 4.38 1400000 | 3300000 4.0 7.87 26 7 32 7 0.97 2.81 160 4.2 4.1
13-12-2025 7.69 23 50 136 118 3.95 1700000 | 6300000 3.2 7.88 25 8.5 40 [} 0,92 3,03 150 4.5 2.8
14-12-2025 7.65 24 45 124 103 4.18 1200000 | 5400000 4.1 7.85 26 7 32 6 0.66 2.95 190 4.9 3.8
15-12-2025 7.72 24 50 144 117 4.75 700000 | 2200000 3.7 7.89 25 8 36 8 0.89 2.65 210 4.3 4.4
16-12-2025 7.75 23 45 116 91 3.44 600000 | 1700000 4.0 7.92 24 8 40 7 0.73 2.12 200 45 3.7
17-12-2025 7.77 23 50 128 99 4.05 S00000 | 1500000 3.7 7.95° 24 9 44 9 1.03 2.98 180 4.2 3.4
18-12-2025 7.74 23 60 152 111 4.29 00000 | 1500000 4.2 7.96 25 8 40 B 0.96 252 220 4.8 4.4
19-32-2025 7.72 24 5% 140 103 3.68 1100000 | 2300000 3.7 7.91 26 g 40 7 - 0.79 2.14 170 4.6 3.7
20-12-202% 7.79 24 60 156 124 4.55 1200000 | 2700000 39 7.97 25 9 44 8 0.92 3.06 190 4.1 2.9
21-12-2025 7.85 24 50 132 95 4.08 700000 | 2100000 4.3 7.98 26 8 36 7 0.78 2.64 160 4.4 5.0
22-12-2025 7.84 23 55 144 £9 3.81 1100000 | 1900000 35 8.01 25 8 40 8 0.72 2.53 150 4.7 3.2
23-12-2025 7.79 23 65 164 104 4.08 1400000 | 3200000 3.7 7.96 25 7.5 36 7 0.89 2.81 170 5.1 3.6
24-12-2025 7.82 24 50 136 86 4.18 900000 | 2700000 3.8 7.98 26 7 32 6 0.85 2.54 200 5.5 3.8
25.12-2025 7.75 23 60 148 97 1.69 1100000 | 2300000 4.3 7.96 25 6.5 32 7 0.66 2.38 210 4.9 1.9
26-12.2025 7.78 23 65 156 112 4.84 1100000 | 2700000 4.0 7.96 25 8.5 40 8 0.98 3.28 160 5.2 4.4
27-12-2025 7.74 23 S0 132 96 4.55 700000 | 18900000 4.0 7.95 26 6 28 6 0.84 2.75 180 55 3.9
28-12-2025 7.71 22 45 116 83 3.91 600000 | 1700000 3.9 7.93 24 7 32 7 0.91 2.66 170 5.8 3.8
29-12-2025 7.79 22 55 140 95 4.48 900000 | 1500000 3.9 7.98 24 6 28 6 0.85 233 190 5.3 3.6
30-12-202% 7.82 22 60 168 110 5.06 700000 | 1900000 4.3 8.04 24 7.5 36 8 0.79 2.51 160 5.6 a5
31-12-2025 7.85 21 50 136 104 4,78 700000 | 1700000 35 8.01 23 7 . 32 ? 0.96 2.93 210 S.1 s

sirpa
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PO TR YOd Soid, TFavel]

qHTeh— 140 / F0U0T0 / 2026 faid—21.01.2026
District Total drains & tapping STP Stp Sewerage Nodal Actions District Budget Utllization River Remarks
status capisity completion | . network officer taken ganga plan detailes treated as
(MLD} timeline status ‘ status drains

Raebareli | Padwa nala murai bagh 0.03 MLD | wmodiodo Hd A - - - - - - TR qarad
{shankar nagar) TERE
(Untapped) Bioremediation ar Fd # T o

| in prosess) ST 13787 Hew THo<iowio

Raebareli | Bada math chota math k Rain o g | 2w - - - " - - TE 7 R 04
bich ka nala (sherandajpur) water IS WY
Untapped e I RAAN A AT

Raebareli | Barudda ghat ka nala 0.01 MLD e A | A S - - - - - - F1 Pl
(sherandajpur) (Untapped) HIATE) @ | B B oA &
Bioremediation in prosess) S 2 | 9 A e THod F7eR

Raebareli | Shukla ghat nala 0.01 MLD - - - - - : BlEEE
{sherandajpur} (Untapped) S el g
Bioremediation in prosess)

Rasbareli | Pathwari ghat ka nala 2.00 MLD - 5 . - : 3 e o
(tikaitganj) (Untapped) 2 vd 05
Bioremediation in prosess) e W®

Raebareli |.Sadak ghat nala (tikaitganj) Rain- - - - - - - afry @
Untapped ' water o ST #1

(drere)

Raebareli | Munna pal nala {chaurashi) Rain - . - - - .
) _ Untapped . water
M I (¥isrre)

Raebareli | Rani shivala ghat Rain . - - - - -
(tikaitganj) Untapped water

(drae)

Raebareli | Raja niwash singh ghat Rain - - - - - -

(sherandajpur) Untapped water
(¥rorTa)

TERRIIRTETY
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Report format for NGT Ordc":r No. _200/2014 MC Mehta V/s Union of Others

> What is the status on STP commissioning and household connections? — 18MLD STP completed and 4150 Household connections have
been donc out of 17760 . - . ' '
> Are there any industries or industrial cluster? - NA
»  What is the status of CETP/ PETP? - NA
> Where will the tapped drains discharge? - STP
> . What is status of STP proposed on 10.12.23? - NA
»  List of rivers- status to be verified: 1. Sai River
District | Total Drains STP sre Sewerage Nodal Officer | Action | Distriet Budget Utiliza River Remark
and Tapping | Capacit | Completi Network - . Taken Ganga Details tion | Treated as $
Status Yy | ontime Status . o Plan al Drains
(MLD) e ' T Status
Kanpur Road : ' 1 -
Drain
(Untapped)
Surjttpur Drain : . ' . a : . =
(Untapped)
Indira Nagar
Drain (Partially , : : : . ) Bio-
Tapped) - ' . 4150 : | Remedia
Police Line . FHousehotd - tion
. | Drain Complete | conncctions 3 ) ) . . L Work on
Raebareli (Untapped) 18 d | havebeen |- . _ going at
Mahanandpur "+ | doneoutof . : - _ ) all
Drain (Partially ' . 17760 i ‘ c _ drains.
Tapped) :
Industrial Area
Drain (Partially
Tapped) _ o . .
Lohanipur . h
Drain
{Untapped}

Note:- Tapping work of Untapped Drains is under process by U.P. Jal Nigam (Rural} under Namami Gange Project. | \
RERRLUNER I 43
oA

G Scanned with OKEN Scanner
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Report format for NGT Order No. 200/2014

been done and | 360connection is in progress to be completed by June 2026.

MC Mehta V/s Union of India and Others

What is the status on STP commissioning and household connections? — 18 MLD STP Commission and 4150 No House connection has

3 Are there any industries or industrial cluster? No
»  What is the status of CETP/ PETP? - No
» Where will the tapped drains discharge? - 03 Drains are partially tapped and treated into 18 MLD STP.
» What is status of STP proposed on 10.12.237- DPR sent to NMCG on 14.01.2026 by U.P.J.N. (Rural) Lucknow
» List of rivers- status to be verified: 1. Sai River 2. Loni River — Sai River
District Total Drains STP STP Sewerage | Nodal | Actio | District Ganga | Budget | Utilization | River Remarks
and Tapping. | Capacity | Completion | Network Officer n Plan Status Details Treated
- Status (MLD) time Status Taken ' as
: ' Drains |
Nagar | Total Drins- | 18 MLD | 26.12.2023 | 150.00 Km 207.00 Km sewer line
Palika 07. Laid ' sanctioned and about
Parishad Partially - ) - - - 150 km sewer line
“Rachareli | Tapped- 03 | S Y e ’ has beeT laid, rest is
. o in progress
30 MLD- - - For tapping of 07
Proposed - drains DPR sent to
- s - b - - - - NMCG for
administrative
approval
{
aafo| e

op
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HTe™ TaTE Aees 9090 99 UG 99 g 9T JdTie |

faafier g ST & fiFe AaITe—aiM 05342—236012 3—d—dfopbh@yahoo.co.in

YA 354 51 fe=rias, YA, WA 2% 2026 |
|ar 4,

gfge e,

TN W T e, 0w

TGS | '

fava— 710 Isfa B fersvor 95 R 9 fawrf= Orignal Application 2014/200 M.C. Mehta Versure of India & Ors-H WiRd HioaferesvoT
D ARY RATH-27.11.2025 B IFTaeF & wef A _ '

wol-yga  wfw, T T td wdw gl R, gowo W, wafaRwEad Ud wedarg SRa
ITART—7, WeT—050E 29 / 81—7—2026—43 (daf) /2014 oWio—3 fRATH-09.01.2026

I Rvgs @ e ¥ W0 I eRg aftwcoge fig E Roeh d fanefm stovowen v MoTo HEAT 2014/200 -IA No.

340/2022, MA No. 480/2018, 872/2018, 875/2014) ¥ TiRa M« Rid—27.11.2025 & rgarer # Aferemredy aifgmn it (7 gamRrs
TRy gue e 9oR 8- '

Rivers
ste STP Sewerage Actions | District Gan, d Re
. - . g8 Budget treate
Sh:; District Total Drains & Tapping status Capacity Completion network Nodal officer taken plan status. det:ﬂs Utllization at mk:
) {MLD} Time line status drains | "
1 ) 2 3 4 5 6 7 8 - 9 10 11 12 13
Pratapgarh | ~ Under ) QutofPart A, | Tobe Tobe Not
grr;ivns Process . Part B & Part Pravided Provided A.ny
tanped C of District by SMCG | by SMCG | River
8.95 MLD Zpgog Ganga Plan of Lucknow | Lucknow '(;r:sate
; ‘ an m - ‘
intercepto
& Part B Have
r sewer
laid. No been
' Completed.
1 | || sewerase ‘ Part C is being B
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network. Compileted.
2 Police Line Drain (Tapped) 8-9§’T'I‘D”LD completed
3 Ramlila Drain (Tapped) 8.92:;&0 completed
25MLD

Bhulivapur Drain (Tapped) Constructe | completed
4 d Wetland

Atta Nagar talab to Babu Nala
5 {Untapped) i . )

From Drarika House to babu
6 nala {Untapped) ] i ]

Purana bajar to old kunda pond
7 then babu nala (Untapped) ) ) -

Prayagraj Unnav road both side
8 drain (Untapped) . . )

Dak Banglow PWD to Babu nala ) A A
9 (Untapped)

Karethi Road both side drain A i )
10 {Untapped)

Tasheel bypass to Rajanpur ) ) .
11 pond Duar River {(Untapped)
12 i Bazaar Drain (Untapped) - - -
13 Main Drain (Untapped) - - -
14 Gadwara Bazar Nala (Untapped) - - -
15 Dandwa Nala {Untapped) - - -

National State Highway Kunda ) . .
16 (Untapped)

Kui Devi Mandir on Road Both ; . .
17 side drain (Untapped}

Derwa Babuganj Marg both side A ) )
18 drain (Untapped}

Pure motilal ward 10 nala B v -
19 {Untapped)

Jagdishpur ward 13 nala } . .
20 (Untapped)




33

34

35
36
37

38

38

40

41

|

Bhagesara nala (near CNsingh
school) (Untapped)

|

Bhagesara {on national
highway)nala (Untapped)

|

Ghatampur (pal bastijnala -
{Untapped)

Prithviganj bazar nala
(Untapped)

.

Ramganj main bazaar nala
{Untapped)

Ramganj purani bazar nala
(Untapped)

Yadav basti,harijan basti nala

ward -10 {Untapped)

Sangram ganj nala {Untapped)

Bhawapur nala (Untapped)

Ramapur nala {Untapped)

Dhakwa bazar nala (Untapped)

Ibrahimpur nala (Untapped)

National highway Left side
drain {Untapped)

National highway Right side
drain (Untapped)

Heeraganj Bazar Nala
{Untapped)

Ramnagar Nala {Untapped)

Vazeerpur Nala {Untapped)

Amaiya Mau Mandhata Nala
(Untapped)

Mandhata Bazaar Nala
{Untapped)

Dihwa mandhata Nala
(Untapped)

National highway nala

(Untapped)
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42 l ] Bithalpur nala {Untapped) k - - -
a3 Pachras nala (Untapped) - -
Nala no 1 & 2 Before Ramjanki
44 Ghat. (Untapped) i
Ram Janki Ghat Pakka Nala,
a5 (Untapped) - - )
AR Nala No-3 Kila (Untapped) - -
Nala No- 4 Mukti dham
a7 {Untapped) ) ) B
Rajghat Mukti Dham Nala i i
48 Untapped
i Lb int?: co]llege and anil pratap i ) i
49 singh nala {(Untapped)
50 Chak fatehali nala {Untapped) - - -
51 Bazar sadak nala {(Untapped) . -
Kumiya kayasthan nala ) ) )
52 {Untapped)
53 Biwipur khas {Untapped) - - -
54 Sadaipur dehat Nala (Untapped) - - -
5% Turkaan Nala (Untapped) . -
56 mgipur nala (Untapped) - - -
57 laliyapanagar nala (Untapped) - - -
| 58 Katra chouraha nala (Untapped) - - -
o 3654 3nu$qa$aq\qﬂaﬁ®aqamg—#agmsmaﬁﬁmﬁwnmﬂﬁmé|
Hod:— SUIFdaI{aR | ' Digitally signed by
aRff-Frafafad &t sEeer! afta—-

. P aRATHT PRSI W@ T e —30W0, A& |

02. foreTferaTdl / areae, fen wm wfafd, gare |
oa.g@maﬁwﬁ/mmmﬁm

afufa uarga |

JAGDAMBIKA PRASAD
Date: 22-01-2026
16:08:23

warf fries / Sew Afua
foranr wm wffa
PGILNCA
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OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION DIVISION {SECOND}, U.P. JAL NIGAM {URBAN}, PRAYAGRAJ

District
5TP Rivers
Sr. No. District Total Drains & Tapping status STP Capacity Completion Sewerage network Nodat officer Actions | Ganga Budget Utllization | treated at | Rernarks
(MLD) status taken plan detalls
Time line drains
status.

L 2 3 a 5 5 7 8 9 10 1 1 %)

1 Pratapgarh (Sadar Drain (Tapped) 8.95 M STP | completed | Only dralns tapped | E€xecutive N N i i i

2 Police Line Drain {Tapped) 8.95 MLDSTP | completed and 908 m Engineer, - - - - -
3 Ramlila Drain (Tapped) 895MLDSTP | completed | Interceptor sewer C°“f‘f“_‘°"°“ i X -

. . 25 MLD faid. No sewerage Division

4 Bhuliyapur Drain (Tapped) Constructed completed network. {second), L.P. ; . R

5 Atta Nagar talab to Babu Nala {Untapped) - - J::J::::;“ N -

6 From Drarika House to babu nala (Untapped) - . - Prayagra'j -

7 Purana bajar to old kunda pond then babu nala {Untapped) - _ R
B Prayagraj Unnav road both side drain (Untapped) - - _ R - N R
9 Dak Banglow PWD to Babu nala {Untapped) - - . - B - - B
10 Karethi Road both side drain {Untapped) R A N " " "

1 Tasheel bypass to Rajanpur pond Duar River {Untapped) - - -

12 Bazaar Drain {Untapped) - : -

13 Main Drain {Untapped) - - . .

14 Gadwara Bazar Nala [Untapped) _ - . A -
15 Dandwa Nala {Untapped) ) - . N
16 Naticnal State Highway Kunda (Untapped) - - - - B -

17 Kul Devi Mandir on Road Both side drain {Untapped) - - - - - R R

18 Derwa Babuganj Marg both side drain {Untapped} - - - - -
19 Pure motilal ward 10 nala (Untapped] - - - -
20 Jagdishpur ward 13 nala (Untapped) - - - . . R
21 Bhagesara nala {near C.N.singh school} {Untapped) - - - - - _
22 Bhagesara (on national highway)nala [Untapped} - - - . R
23 Ghatampur (pa! bastijnala (Untapped) - - - - - .
24 Prithviganj bazar nala_{Untapped) - - - - - - -
25 Ramganj main bazaar nala {Untapped) - - - - - - .
26 Ramganj puranl bazar nala {Untapped) - - - - - - -
27 Yadav basti,harijan bastl nala ward -10 {Untapped) - - - - - - - - -
28 Sangram gan} nala (Untapped) - - - - - - - -
29 Bhawapur nala (Untapped) - - : - - - -
30 Ramapur nala (Untapped) . . - - = - ~ : - -
31 iDhakwa bazar nata {Untapped) - - - - : - ;
az fbrahimpur nala {Untapped) - - - - - - _ -
33 Natlonal highway Left side drain {Untapped} - - - - - . /1




34

as

National highway Right side drain (Untapped)

36

Heeraganj Bazar Nala (Untapped)

37

Ramnagar Nala {Untapped)

38

Vazeerpur Nala (Untapped)

39

Amaiya Mau Mandhata Nala {Untapped)

40

Mandhata Bazaar Nala {Untapped)

41

Dihwa mandhata Nala (Untapped)

a2

National highway nata (Untapped)

43

Bithalpur nala (Untapped)

Pachras nala {Untapped)

45

Nala no 1 & 2 Befare Ramjanki Ghat. {Untapped)

Ram Janki Ghat Pakka Nala. {Untapped)

&7

48

49

50

51

52

53

55

56

57

58

Nala Ne-3 Klla {Untapped)

Nala No- 4 Mukti dham {Untapped)

Rajghat Mukti Dham Nala (Untapped)

Pb inter college and anil pratap singh nala (Untapped)

Chak fatehali nala (Untapped)

Bazar sadak nala {Untapped}

Kumiya kayasthan nala {Untapped)

Biwipur khas (Untapped)

Sadaipur dehat Nala (Untapped])

Turkaan Nala (Untapped)

Jogipur nala {Untapped)

Jaliyapanagar nala (Untapped)

Katra chouraha nala {Untapped) -

Executive Engineer
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District-wise Information Table (District — Kannauj)
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District | Total STP STP Sewerage | Nodal Officer | Actions Taken | District Budget Utilization  { Rivers
Drains& | Capacity | Completion | Network | (as per clause Ganga Plan | Details (IEC Treated
Tapping | (MLD) | Timeline [ Status 56) Status (Yearly ACTIVITIES) | as Drains
Status allocation)
. 2016-17 0.00
Kannauj | Total1l | 13MLD | STP is In district A working 0.00 There is
(U.P) Drains/ | (existing) | Operational [ 61.50 KM | kannauj Ganga group has 2017-18 - no rivers
02 Drains River flows been 0.00 0.00 which
Tap pec'll through village already 7018-19 treated
gl D_r"l'l'" areas. constituted | 1070000.00 46400.00 as
artially As per Clause and 2019-20 drains.
Tapped 56 Sarpanch | | preparation | 121750000 | 8927190 | (Annexu
(Annexu are Pleaserefer | ;rpGPisin 2020-21 re-3)
re-1) g (Annexure-1) | ; 179688.00
’ The Nodal L Process. 375000.00
Officeres { (Annexure 2021-22 1092723.00
" (Annexure-2) -4y ‘192';)12000':0 S
2-2
874209.00 1288322.00
2023-24
550000.00 439744.00
2024-25
$50000.00 550000.00
Remarks;

1. Budgetary allocations have been done by the State Mission for Clean Ganga, Uttar Pradesh to the District Ganga Committee, Kasnnauj for the
IEC activities.
2. Unutlised/Remaining Amount also surrender to State Mission for Clean Ganga UP, Lucknow by District Ganga Committee, Kannauj
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Firevet —{

5. Distrier | %% Oralns & Tapping hs‘w o Tu swm‘: Nodst DhstrictGangs | Budpat Utihzatton Tr:::::ls Remarks
No. ¥ Status packy mpletion Ns::::‘r Offices Actlans Tekon Plan Status Betsils hahs
Total Drsins - 04
Fully Tappad Drains STPIs
1. Tammi drain Oparoted &
2.Adangapur Nala Drain Maintalned
Partinlly Tappwd Drain STP InFuriction al. - - - by Executive
3. Pata Nala Dnin Officer NPP
Urtepped Brain 6150 Km Kannauj,
4. Chimamant Drain
Kannzu NPP
Untapped - 02{Chinmman PR en untapped draim hasbeen sent 1o -
drain} Karnauj NPP SMCG, UP by UPIN(Rusal} Kanpur.
Untaoped 1 Drain The work i Progross And Drain Wil Be The work ke
{Bada Mafa | g 10.12.2026 _ Tapped Throu’gh 1 &1 And AN STH . . . Under
Chivbrames NPP felated Woiks will Ba completed Up To Progress
] -10.2 82026
Untepped £ Drain —oated
[Gm‘ldthagn'i N The DPR & Submited For Agprovel To R R . -
Gursahymant NP SMD 5BM Luchnow,

Untapped 1 Droin
{in Front Of Police Station}
Saurikh Np

"The City sanitation Action Plan [Csart
far STP and drain tepping under SBM 2,0
has bren spprovad by the compatond
authority.

Now C3AP is approved. oftar fmlization of!
fand a3 perfod of approsimotely 1.5 years
wil be required for thecompletion of key|
stages inrluding Cetwiled Prajert Repon

{DPR} preparation, tendering, and

execvtion of the Drsin Tapping, STP and
associated works. Accardingly, the State
antitipates achieving 3100% Drain Tapping
and STP or Treatment by any other
sultabte method by Fab 2027 "

Ftrd s,
Foafvi wvg, wowo s Ry {udm),
TEETR |
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Kamnauf

Untaapped.1 Driin
{Ourga Nagar)
Tirwagon] NP

‘Untspped1 Drain
[Durgu Mugar)
Sermthan NP

Untappad 1 Drain

Talgram NP

{Saciety Drain} -

WYALEL

Untapgped I Drain
(Barsat dreln tr tndrn |
Magar) i
Stkandarpyr #p

“The City aanitavon Actton Plan (CSAP)
for $TP und drolntapping undar 58M 2.0
s been spproved by the tompetent
sutharity.

Now CLAP ks approved. after finlizition of
i3nd 9 period of spprosimately 1.5 years
vl be required for thecompletion of Ley|
angesinduding Dewiled Project Aepsrt
{OPR} preparstion, tendering, 4nd
euetution of the Drain Tapping . STP and
sssociited works. Atcerdingly, the State
untdpstes pchlaving 100% Graln Topping
snd STP or Treatment by say othe:
sultable.muthpd by Fab 2027 **

The £3AF 1s Approved Due to Non
Avhilsbility Of Land For STP OPR

! Preproiion work (s Not Done,

“The City sanitation Action Pon (CSAP}
for STP und draintapping under SBM 2.0
hot been opprovad by tha compatant
avthortty.
Naw CSAP Isapproved. oher Anloation of
lond a pesiod of spprodimately 1.5 yean
vall be raquired for the complation of key
dages inchding Detlled Project Repont
{DPR) preperatton, tengering, and
eeculon of the Dramn Tapping, STP and
assodnted works Accordingly, the State
anticipates schieving 100% Uraln Tapping
and STP ot Trestment by uny other
sulieble method by Feb 2027,

OPR submitted to directorste loca! bodles
by feter o, 61 Osted 128-12-2025. Atter
State Approvallt wall take 1.5 year

A
%ﬂ'@mqﬁqq TG

7

aftygrsdt 3y i,
WYE, Jovo we fiprm ([ndrg),
TR )

kL ]

RN s
T g e
30 Wo W& BT (i),
HIR
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o W BRa affreRor (Na) mRT A0Y0 HWEE-200,/2014 (1A No. 340/2022.MA No.
872/2018/2014 & 480/2018) ¥ UIRG MRY RFH—27.11.2025 D B9 § U WS 717 AYH (NMCG)
&1 ST (Ganga Notification) ® Teirat 56 & wrfa TRAE! gRAler ov 8 Aea afwRal &
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Pomed 3

"__“"""""f””r"'“"""r'*' — .
;
it 5L ,
280, Nmbwr =32, v
TR GERI-200004
Samplitig Paint | Sample Date Catour pil no non con TC FC P
| g Upseam. | 02-12:902 1 842 88 23 10 300 2600
_Bﬁmmuj.i)mmﬂmm '{12-12-2325 15 836 8.5: — 3 10.4 3900 .270ﬁ i
KaiNesi | oezas|  ow | sn 1 36 | 136 9400 1600
Kannagj Upsteéam | 09-12-2028° 10 | .41 9_4. zjﬁ 96 3400 2700
Rannay) Downstream | 09-12:2023 15 | 838 917 27 10 3500 800
CKeliNeai | 0932208 20 ‘ | s % MJ 3.2 9200 usop |
annou) Upsream | 16122035 | | s 97 25 92 3100 2300
1 Kanndj Downstream | 1;».12'-2025-5 15 825 93 26 9.6 3400 | 2700
| R Nodi g_i'rs-.l.z.z:oz_s 0 812 29, 32 128 5400 4300
Llfir..“iihﬁ‘:mﬁj Upstream | 23:12:3025 | i 830 | o4 26 8.8 2800 1700
P — Py | s 829 103 28 92 3100 2300
Kol Nadi: a3azdeas | 20, RO6 23 36 132 7500 4900
.@u}Upmm ét}-lz:znzsj 10 $.23 104 27 ®4 1;400 t2do
kinm'uﬂ)awnsumm .3'0-12-:62'5 15 £31 102 29 8.8 2500 1300
- ;"aii,ﬁau'i “ 30-122‘;':_5 1 2 8.1 84 35 12.8 2000 4960
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13 MLD Sewage Tretment Plant (STP) Jalalpur, Anunia, Kannaw)
Sr. No. | Date - | Colour pH BOD (mg/L) | COD (mg/L)__wl—._———ﬂ—Tc ——~E§""‘
Standard of STP | 20 | 6.5-9.0 30 S0 | <w0 | - <1000
1 271272025 20 725 2 [ 210
2 911212025 20 73 145 5 | 7 IEXT 2
3 15122025 |20 73 E T S - L
4 91272025 | 20 7.39 21 90 | ____gg___,____il_L___g%———
5 5012/2025 | - 20 7.42 24 100 L_______S_i____.—,__?_?’i»-——-—-———
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wratay Rrenfier, sreRleT |
e - 50l 72-1 faiw,  anRlEr, o werad 2026
3w

7o TP B MBI (NGT) {I-T OO FHWI- 200/2014 (1A No. 34072022, MA No.
450/2018, 87272018, 875/2014) W MR AW f:fas-27-11-2025 & w1 7 vl @ w1 forem (umcG) @it
3 (Ganga Notification) I T 56 & el widard) YRR/ w3 ¥g Noa el » amies F B
fRAmh

T~ 56 A5 HUBRY ST UG- (1) WA R 1im wfnfa Fufafaa o Asa sfierd % wq ¥ 1ty vl
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@ U8 w9 S A A A 6 gU A ¢, TR nikil/AR varad Qe gl an geeR aee ofife & s
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TSl g
(2) TS 1S P S IU-TRIIE & Ted WAl gl &1 (1) T T 3 R IHH efmait & ugwot @Y A ¥
S Jo1 bl § AR T T AR IR It weieal F W 3 ITARIE IUH R Ha § A1 I T4l 7t o
U8 il & e |2 g S T 30 &8, I ot v ), Rirds e a8 e ol sk R ss T i ae o E &
39 M D SARTI B} IUIRIHS Briaret og foren wm Wl F 31ey F o o o G 81
(3) I W (2) & aga RUIE 3t wifey I wayra fven 1w qfdfa &1 sreaer im A 71 39 7 7 A T2 R R
TR mﬁgwm%i @ foren 7 wfafy Friad YRia #3138 &
Jad SHUIEH 9UT 5 Ug T CRIE: G 8d T 56

ta FafeiEa sl & Arsa Tiiva fova o &
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District-AMROHA
Total Drains & Tapping | STP Capacity STP ‘Sewerage Nodal Officer Action District Budget  Utilizat Rivers Remarks
status {MLD) Completio | Network Status Taken | Ganga Plan| Details jon | Treated as
n Timeline Status Drains
Chhoiya 1-For Gram Budget
River(Untapped) NOSTPin No Sewer Line Sabhas(Ganga Submitted | Sanctione
Chhoiya river (Baha District Amroh3 Villages)-District (Submitted d By
river} Discharge reach Panchayat Raj - To State NMCG - - .
to Ganga River in rainy Officer(DPRO) along Mission For
season but at present with all concerned Clean
small discharge reach Ganga Gram . Ganga,
1o Ganga River Panchayat Pradhans Lucknow
2-For ULbs-Executive on
Bagad River near N.H- Officer Of Nagar 22.11.2025
24, Bridge Gajrauta Paliaka Parishad/
Amrcha : Nagar Panchayat
| (Untapped)-Bagad 3-Planning
River Discharge Not Committee and Local| -
Reach to Ganga River Authorities-City
Magistrate
Total Drains-36
Tapped-02
Untapped-34
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District —Amroha
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3- STATUS GF TAPPED/U NTAPPED]PARTIALLY TAPPED DRAINS

T .
Q:‘"‘”‘V o :;:/tflepdto In|| LAND/ Status FUND/ Status C:i "‘er";e !ot:z \
' District/Tow|| Tapped or ewoge W o . of funds Timeline for moking mpieting the
Name of Drain discharge || Is proposed to [iof Lond gilotted househeld
n Untapped provided for the STP functional o
i rom the Draln|| be connected for STP the STP connectivity to
(MLD) after tapping that STP
Chhoiya river (Baho
Villege oisch river) Dischargf reach
Chhoiyz river Rascolpur scharge to ganga river in rainy .
[ (Baha river) havar/ Untapped  {|found In ralny |[Not Applicable fNot Applicable ([Not Applicable {isegson but at present Not Applicable
ﬁ Snaura eason small discharge reach
to gango river
(Photograph attached)
! . [ .
E.Bagad rnear Discharge . Bagad river Discharge
N.H-24, Bridge  \cgirayla Untapped ||found In ralny ||Not Applicable |INot Apglicable |iNot Applicable |inot reach to Ganga  iNot Applicable
Gajraoula, seasaon River
Mmba

e ST FEE % SUTE IORd AP d) & SgaR 918l T4 F

UG it o 000 11 61 )5

@L&Looj

(Shahroz Arif)

Assistant Engineer
Division Office, UP fal Nigam(Rural)

Amroha -

T A QISl AT & AR o ST e B

{Chandrahas
Executive Engineer
Division Office, UP Jal Nigam{Rural}

Amroha
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wtaler AQUIRI bRl T @us, IREEG
s g A1_ge i fave

ol B B g i/ | B T & o e |
<o A am T W fovard Gl 7 9 W | oe e =T
UF (@ ) | (Reotio) (Rsoro) (Fro%io)
1 3 5 6 7 8 9 10 11 12 13 14
FWE | Serw 39 | waw ae Im g Rt/ 761.00 | 40.000 0.000 40.000 e FRE m’igm w
foieT eo =ieR | 7 ERig g
1 iR e 3FRE
Gd 37 | T SRR ore T8/ 174.00 21.000 0.000 21.000 IR a’rrmﬂ | e/ S/
TE0 A SRR | T R d@e0 ' qd IR GEin]
2 TR
AN g9 | OM A g e Y/ 66.00 18.200 0.000 18.200 T g TR/
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DA TR _grfeet uRye, W(anﬁgr)

THE—3516 / F0ou0aRoawo / 2025—26 fysrim: 22 urmﬂ 2026

¥ ¥,
iy e RE
we /ufie,
fren 1 R,
SENRE

- w0 iy TR sfdRw, ¢ RN § D 0.4 No.200/2024 MC Mehta Vs UOT &

Ors. 918 ¥ RA1% 27.11.2025 B WRT aRY & F9 F Goard M o< B wwy 4
LR

SWie ege, Gen T gren wify, aer/wrifen vt TRed, smer @
faum, PRl & TA® 3059 /2-1 RFiG 2001.2026 W 5 39 FRfem & wo—awr amos
Frfea o N GO ? T oD drfan @ wie wEm 78/ SN /01 RE 21.01.2026
F T TEW HRA B v N, e gw Mo wshy sRa afew, € Beh F 3R 0.4
No.200/2024 MC Mehta Vs UOI & Ors. a5 ¥ fa5iep 27.11.2025 &) oiRd 3ker & &9 3
Y MR BY @ ey Ady wrg ge @1 TR wleer RS gBRE ST s B
Ffefed YEam qifta we w® MRT A 1 @ 8y

FI IR TEOT B T B B | |
S.No | Total Drains & STP STP Sewerage | Rivers Remarks
Tapping status ; Capacity | Completion | Tratedas | Treted as
{MLD) Timeline Drains Drains
01 TR ifera 0 31-12-2026 | @ Frem m Ed
gftee g8y TR A | qOwT @t
THIE 3PTIET A daws & @ Toad |
A 04 TS A yorelt e T | eHoiodo
T A wafom 8| Tf g Wie el
Iy R g1 THDH! 21
IGECARNE) qEAS
aremar # fiwan RICRIR
2 8 i
B
s sfeE
TR aifcrs aieg gy
ArTRIE
yfafel — Fefafan @ ey gaaed @ snaeas srfard ey Afvad
1. frafer w@rga sprver @ wige gaarf |
2. R ferenfi@d (fo /7o) wEea, ARl B AR gERe! | /
3. el aftva=n, Fwtor @ve, Sosto et PR (FARY) SPRIET |
AR afyEr

TR wiem ultyg qewad
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Status of 6 monthly bonafied steps taken by State Of UP since order dated 22.02.2017 of Hon'ble Supreme Court in Paryavaran Suraksha Samiti for

treatment of drains and installation of STPs {for year 2018)
Year 2018 (January to Junc) . Year 2018 (July to December) | Sewnge treatment in year 2018 |
‘ Actlon Plan . Action Plan Installed Utitisation Floal
: **Flow ’ Connect| .. Treatme ! oint of
. Tapped/ Timeline for | Number ityof | ¥
Sr Urbsan Lo ] Connecte . Tapp capacity
Distriet enl Name of drain in each | Tapped/ i to STP Tlmeline for untappe ed to Tappingand | of STP | B 1 eristing discharg
no Body deain | untapped | Tapping and STP capacitie = eof
(Tapped . d connected STP | installed 5TPs .
(MLD} tral connected STP name (Tapped name sof (MLD) drain
] ek os) drains) existing ) i
1 2 3 4 5 6 7 8 9 10 1 12 13 w1 15|

1 Ghasmandi wala Drain 0.80 Untapped 1 . CSAP Submitted but - - - - - - \ Peervall

) land not avaitable. Tatab

2 Banke wala Drain 0.90 Untapped - 32;; 1;{?;jbauai1;?bi:3 - - - - _ _ \ ?r:::;

Amroha | Backhraon(NPP) - — will be preparec, Polytechal

3 Pathiyapura wala Drain 1.14 Untapped - - - - - - - kb
T T : Kunda

4 Maweshi Hospital Drain 1.2t Untapped - - - - - - - \ Talab

Total 4.05 ] 1
. Executive Officer

Nagar Palika parishad Bachhraan

Amrcha

_ G Scanned with OKEN Scanner
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Status of 6 monthly bonafied steps taken by State Of UP since order dated 22.02.2017 of Hon'ble Supreme Court in Paryavaran Suraksha
. : Samitl for treatment of dralns and installation of STPs (for year 2025)
Year 2025 (fanuary to June) Year 2025 { July to December) | SEW2B€ treatment in year | Discharge
2025 point of
lnstdalle Utilisati I:umaln .
{ Treatm on ( Vel:(“"t
Urzn &Y oo Number capacity
L Nt .
no District | Locat drain 1 o=th ;I':;pei}d Arien Plan Tatpp Ed{d Actior Plan of STP ent o of namel/W
Body | drain {'OPP untappe linstatied ‘fp“; existing aa:f,'
(MLD) ess: STPs ‘;h'e‘
existin other
MLD
g STPs (Mco) than
Connecte] Timeline for Connected f;i;‘:“n_e
dto STP | Tappling and to STP ng
{tapped jconnected STP (Yapped :unz:;:te d
drains) name drains)
L STP name
Tl 2" 3 LS - e - Tl S A PR - IR Sl 10 7t 1 12 13 14 "15
1 | Amroha [Joya(NP| Joya 1.89 [Untapped - ULB Under |Untapped - - - - - Mah.
) Amroha 30000 Chaudhari
Road Nala Population as yan Sot
per Census River
2011, CSAP
Submitted.
2 {Amroha National | 1.91 |Untapped| - Untapped - - - - - Mch.
highway Saldabad
to Sot River
Saidabad
Nala

#ﬁ;»#maﬁmm‘mﬁ‘vfmaﬁ"ﬁmaaﬁmﬁ%l

G Scanned with OKEN Scanner
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NAGAR PALIKA PARISHAD AMROHA
Year 2025 (lanuary to June) Year 2025 [July to December} Sewage treatment in year 2025
Urban | Name of drain } **Flow | Tapped/ Action Plan Tapped/ Action Plan Number | Installed Utilisation
Sr Local . ineach | untapped Connected to Tapping and untapped | Connected | Timeline for | of STP | Treatment | capacities
| No Body drain STP (Tapped connected STP to STP Tapping and | installed | capacities | of existing
{MLD) drains) name (Tapped connected of existing | STPs (MLD)
drains) STP name STPs (MLD)
1 2 3 q 5 6 7 9 10 11 12 13
Kalyanpura 15.90 Tapped Bioremediation Tapped | Bioremedia - - - -
Drain AMRUT Town, . tion
. 9,54 Tapped Bioremediation | No action plan Tapped Bioremedia - 0 0 -
1 Amroha | Khushak Drain approved yet tion
i NPP
Ramtalab 6.36° Untapped - Untapped { Bioremedia - - - -
Drain tion Tender
under
i process
FTe:- Ay 7O HAVGT I Ay H TG AL HeId &
Exg t?ZOfﬁcer
Nagar ka Parishad
roha
}
'
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Status of 6 monthty bonafied steps ta!;en by State Of UP since order dated 22.02.2017 of Hon'ble Supreme Court In Paryavaran Suraksha Samiti for treatment of drains and installation of
car 2025 (January to June) Year 2025 { july to December) Sewage treatment inyear | Discharge .
i
T'::tat"“ utilisari] POt of
, ~*Elow atmen on tmDr:tin "
" Urban Local i h ) ’ ] Number . capédt \veriwi
Srno | District Body Name of draln “d e":'- Tapped/ Action Plan Tapped/ Action Plan of sTp [C3P3CiliEs| ¢ [name}fWater
rain | untapped untapped installed of existin fodies other
-(vILD) _ ' existing | crpe B than
. STPs (MLD) River/Open
(LD} land
_ } Timeline
| Connect for Connected| Timeline for
ed to STP| Tapping to STP | Tapping and
| (Tapped and (Tapped | connected
"drains) | connected drains) | STPname
. STP name
1 | 2 3 4 _ 5 6 7 8 9 10 11 12 13 14 15
TNP NAUGAWAN | Panjetani gate to PNB . Badshahpur
4 | amroh 2.40 | Untapped - - Untapped - - - - -
1084 | Amron2 SADAT Bank Left Side A PPET]. . Pond
NP NAUGAWAN Panjetani gate to PNB . Badshahpur
aAmroh 200 |Untapped - - Untapped - - - - -
1085 | Amroha | \nay | - BankRightSide PP PP _pond
SR FEETd
I L on] el Ay

(¥ Scanned with OKEN Scanner
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. r'-';,;m_ of 6 monihly bonafied stens taken by State Of UP since order dated 22.02.2017 of Hon'ble Supreme Coitrt in Paryavaran Suraksha Samiti for treatment of drains and installation of

: : STPs (for year 2025)

Year 1025 (Januvary to June) ] Year 2015 (July to December) Senage treatment ia year 2025 Discbare oai
Bebarge poizt
Actlon Plan Actlon Plan ’ lastalled of D:ﬁn
**Flowin T moametor | Namber | Trmtaem § D50 ] (Rivertminy
! 1 : ' Connected Canneeted meline for : "
Sreo | Diricl ‘ mn:alym Nameoldrata cach drain ::IE:::! to STFP Timetlne far Tapplog and II:?;::; 1o STP Tapping and of STP | caparitissof ut::;‘"ﬂz':‘;t aameyWater
(MLD} (Tupptd connected STP name (Tagped | conoected STP | lastalled | exbstiog STPy (MLD) ﬁ’:'g'"" ::‘::
drainy) drains) name (L) it
1 % 3 4 5 6 7 B 9 19 11 12 1} 14 IS [
3 |tnfrent of Mardi Samin: Drain 10 2.00 Untapped - UP Ja nigam (Rural) had initiated - - - - - - Buhe Sabu ond |
Fazatnor Redwav Crossing - preparation of DPR, under Namami Mnann |
: Fazatour Gois to Thena Gats 1.50 Untapped - Gange but DM Dhanaura had - - - - - - ‘
— ed vide letier no,
— Newaz Foosd Leht Sids Khan Tem 150 | Unopped ; sonveyed vi - - . R i N Allrzer Bond
5 | Amrom | GartNPPY hmme 10 Kerme Public Schoal s!iwsThnozs ]IIJt. :9 m.'.'_t‘utﬁ 1
- Nawoza Roed Right Sige Byl 150 | Unopped ~ e that o land is avaable. . I - - - -
JTrzzsport 1o Kemal Public School ) -
s Baga2 Raver KH 24 Bndge Gajraula 350 Uniapped - - . - - - - Braity Nyze Peod)
Amroha . . i

'q).fol R%

Executive officer
Nagar Palika Parishad
Gajraula (Amroha)

(¥ Scanned with OKEN Scanner
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District-wise Information Table (DISTRICT - KASGANJ)

District Total Drains | STP STP Sewerage | Nodal Actio | District Budget Utilization | Rivers
& Tapping Capacity | Completion | Network | Officer | ns Ganga Plan | Details (1EC Treated as
Status (MLD) Timeline Status (as per Taken | Status (Yearly ACTIVITIES) | Drains
clause allocation)
56) _
Kasganj Total 15 One 15 MLD | 09 CSAP In district District 2016-17 0.00 There is no
Drains - 37 -| STP submitted | Kasganj The file | Ganga Plan 0.00 rivers which
(NPP Kasganj, Operational | for for the is 2017-18 0.00 treated as
NPP Soron, Tapped & Balance approval | nomination of the | Proposed. 0.00 drains.
NPP Drains - 02 09 STPs will | on SBM Nodal Officers is 2018-19 0.00
Ganjdundwara be 2.0 Portal Under 1070000.00
. NP Bilram, Np operating and 01 Processing. 2019-20 542785.00
" Sahawar, NP 02 years CWAP for : 717000.00
Amanpur, NP after NPP 2020-21 321868.00
Mohanpur, Np approval of | Kasganjis 475000.00
Bhargain, NP CSAP submitted 2021-22 427598.00
Sidhpura & NP for 2044402.00
| Patiyali) approval 2022-23 201367.00
1 on AMRUT 224209.00
2.0 Portal 2023-24 0.00
0.00 (2662802.00
return to
SMCG)
2024-25 149000.00
149000.00
Remarks;

1. Budgetary allocations released by the State Mission for Clean Ganga, Uttar Pradesh to the District Ganga Committee, Kasganj for the IEC

activities. A
2. Unutilised /Remaining Amount also surrender to State Mission for Clean Ganga UP, Lucknow by District Ganga Committee,

Kasganj.

(San%eea Kumar)

Divisional Forest Officer/Member Secretary
Eg District Ganga Committee, Kasgan;j




3. FPZ of the Ganga river -

46029

Details Of Pillars

No

No Development Zone

Regulatory Zone

Developmen F;ffuln;o;y Longitude/Latitude Longitude/Latitude
‘ , t Zone Pale | Toqat n; ole Total | Grand
Name of Work Bank No. Pole > pole | Tot! From To From To
Pole
~ From | Teo From | To Latitude | Longitude | Latitude | Longitude | Latitude | Longitude | Latitude | Longitude
2 3 4 L 6 7 8 9 10 I 12 13 14 15 16 17 18
i ) & < Rl e ‘ | o .
w0 .‘,fﬁ:‘aﬂ P 1617 (11810 ] 194 | 1732 | 1810 | 79 273 28091176 | 78B.497376 | 27.914740 [ 78.851 141, | 28.192984 | 78.392868 | 27.980480 | 78.61 1654
wTENS § woE WE 7 ' R
T A F T R w )
T A FoW ue | ng’?l 1181 | 1900 90 1811 | 1900 90 180 27.913599 | 78.852567 | 27.818487 | 78.968588 | 27.980237 | 78.613557 | 27.943467 | 78.725382
oo as . $
o A @ T R w :
bl il 1901 | 2037 | 137 | 1901 | 2243 | 343 | 480 | 27.817707 | 78970275 | 27.717875 | 79.184501 | 27.942751 | 78727115 | 27.677169 | 79.144589
) W
Total - 421 512 933

{Sanjeey Kumar)
- Divisional Forest Officer/Member Secretary
Q,,District Ganga Committee, Kasganj

e
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XEC
UTIVE ENGINEER CONSTRUCTION DIVISION, U.P. JAL NIGAM (URBAN), ETAH

Untapped drains - 35,

tapped - 02

Total flow of 37 drains - 29 58 ML
Functional STP - 15 MLLD (gets 11.78
MLD from 2 drains)

* What if the proposal for mitigating ruver
pollution till STPs and household
connections come?

* What is the timeline?
1. Operating STP

2. Tapping and diverting the drains

13. FPZ of Kali Nadi and Gangaji

09 Nos. CSAP submli!cd for approval on SBM
2.0 Portal and 01 No. FWAP for NPP Kasganj
is submitted for apPWJal on AMRUT 2.0 Portal.

01 No. 15 MLD STP Operallonal & Balance 09
Nos. STPs will be opemmg 02 years after
approval of CSAP. -

02 Nos. drains of NPPXasganj are tapped out
of 37 Nos. drains.

e

EXECHTIYERNGENEER

Constructign Division
'P Jal Nigam (URBAN)
Eteh
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- SAIY TAUITIS 9 AT e

R L ALER KN
W d"‘ - | | m ﬁﬁ.ﬂ:f"
N e . _ Vg o0 : e e
”‘ ewerage Act] rs
District Total Bralns & Vapping STP Capacity STP Completion Timeline Netwofk Nodal K Ganga Plan z::::l: Utlilzatlon | Treated as | Remarks
Status {MLD} Status Officer Taken Status Dralns
Amanpur/Kasganj Draln- Operation & Malntenance
KASGANS Tapped Work has started from 9.0MLD - - - b : None
15 MLD 01.04.2022
Nadral Gate Draln-Tapped 3.76 MLD . . . . . None .
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forer T EReror |9fifd,
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P -3
2 * » - 3
' =)
b T g
e S 3
gf' e e Ty
" Distr Total Drains 8 pacity . se T . - e e . . ey 8
e T-:u:n:)iﬁgIr e :f;‘:.;;'pamy TP ~} Sewer . Nodal Officer Actions Taken District . Budget | Utilization , Riveérs Treated | Remar | 3
Lan - Status 1 Completio | age ; Ganpa Plan Details as Drains ks o]
3. n Netwo Status l
e Timeline rk o
g’ .
:"i_'_' r }.ia-—d.b—— ---_T._ - I.a e . Sta‘us A l . ]
L rdot otal O g T T - e _———— e e
- e taing. | 96.81 MLD After Alter i 1 1or Gram “As per Clause 56 - | For this Budget .' P
g Tapped- 00 Approval | Approv ¢ .\.!hlms (Ganga | with  the  co- purpose, a sanctione
' Unta g 25 and aland V'.”“‘}'NS, . ardination of i committee d b_\
pped- 2 Fundlng Fundin :))llhll"lt:'l ) y Nodal  olficer & has been NMCG/ :
vhework | gyhe achayat Raj | pigerict Panchayati - i
will be work Officer Hai Departmenl constituted SMCG
. H
complete | will be ”?'_R(,)" take various action b‘_f th.e
N d compl | NHardai for The Ganga ' District
.. ‘ December | eted 3. oy Rejuvenation, Magis(rate/
2031 Decem {1 nicinal Solid & tiquid | Chairman of
ber Councils Town | Waste the District
- 2031 Coumeil AN management : Ganga
L EOs of Local 1. Construction & | committee
;# Rudies Hardoi operation of Vermi | pardoi.
gt - .
L N Compost Pits, Officials of
£y d-For Manning | 2.U Shape Drarms, the district
AR Comminiee and | Hand Pumps, Soak ¢
o Logcal- Pits, Silt Catcher on | 27€ 10 b€
' Authorities - Drains, trained for
Nagar 3, Community | this purpose
:‘i"“‘e'd'sf"““- based Public | by the State
lardor Dustbins, Clean Ganga
4.Public Toilets ot | Mission,.
Individual Toilet, 1
5. NADEP,
6.Compost Pits,
7.Hand Pump
Platforms,
8. Waste. vehicle
- - for collection, RRC \
Centers. etc . T
kﬁ'l YT eﬂu‘r
Frafr wog
So¥lo ST e (i)
1,*3’1-.5 A
' - o . B 5 : o . . ' . . .
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e T aS, S

d‘:;mﬁ VTTAR PRADESH POLLUTION CONTROL BOARD; UNNAD
k73
ﬁ o/ wetNe, JB ¥ 170175 / 20% Reid / Date= & f /01 /2036
g PvE /aed Havam HE0T /710 _GHoGNG0 . FehvT
e 1 SRR T EITﬁEﬁ g4 f,
SEEE
Rwz= o T8AT TR s, (groshodo) Do aogo WE@=-20012014 # GRS ST fatis

274120 5$m§ﬁfﬁﬁﬁmaﬁ$ﬁﬁ$aﬁa’f$mﬁl

D UHH—2798/ 14—1 TXRE f2HiF 16012026 T FeH TSV BX B HE HY| I & AT |
o sy ¥Ra afYeww, (THosiodo) § AR aloto WEm-200/2014 § URT ew Al
27112025$W$m#wmmﬁﬂwﬁaaﬁ'§ﬂo-oswa@maﬁmzﬁm3ﬁm

fravo e 8-

(=5 w0 qod qE _ — Taaor
| 8 | Status to be verified of Rivers 99 @M@ gRT ws A4 &l GHoSpuHodio
1. Sai River TRAN @ TR T @A Bl @ T

RE-a, TETS-FHR &Y, S ¥ A% #
o1 IR e wmar & Prred fiwewosr s
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IRIT TP e Od AW ews SEad g IRT 9
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— Regional Office,
e U.P. POLLUTION CONTROL BOARD, Unnam:
L A _____Analysis report of Sai-River, Bani, Unnaag._ - “ - B
" wiin. N A - | = i _ [+
= = = |& = | 8 a .. S - N 4 2
= < - ] ‘ Y B = . L [ =
g S|l g |S|s|2|s.|e?| 8E1:]3 N
if. - 2 . & d=]E w2 E| 28 | E & ZE| TS
‘Vonth = x 3 Z sl Elg| 28|55 82|28 & E L EH
5 & € E |BE|2| 0| € E gl 22 1 3|3 az i &€
3 E] 5 > ol| © =1 5 o R A = B =
= ] 2 ‘8 il @ | 215 e8| 55 | %15 =28l =
- 8 £ 3 |2 @ S |2 s &< Fe 5 5
RN N NN NI A R . AU A M AL L |2 Rl B
' . T ,: | f
November,2025 20.0 1.7 660.0 256.0 69 |28)] 204|242 102.0 94.0 2400.0 8.0 | 34.0 ; 240.0
it
N i N | | 1 .
’ ;
December,2025 20.0 7.8 676.0 | 240.0 | 6.8 |26]|'18.2| 224 ] 1140 | 920 17000 | 7.a 32,00 | 2560

] Water Quality Criteria by CPCB New Delhl, .

: Standards .
Designated-Best-Use Class of water Criterie

Drinking WaterSource without conventional treatment but after 1. Total Coliforms MPN/100mI shallbe: SOior tess.

disinfection 2. pH between 6.5 and 8.5

3. Dissolved Oxygen 6mg/I'ar more:

1. 4. Biochemical Oxygen Demand' S-days: 20€ 2mg/l or less
‘ 1. Total Coliforms MPN/100ml shall be 500 orl ess

2. pH between 6.5 and 8.5

3. Dissolved Oxygen 5mg/l'ormore

Outdoor bathing (Organised) 8

4. Biochemical Oxygen Demand S days 20€ 3mg/l'or less

1 .Total Coliforms MPN/X00miI shall be 5000 or less

Drinking water source after conventional treatment and . pH between&to 9

disinfection . Dissolved Oxygen 4mg/l'or more

. p.H between 6.5t0 8.5.

2
3
4, Biochemical Oxygen Demand.5:days 20C 3mg/l or less
1
2

Propagation of Wil life and Fisherles D . Dissolved Oxyger 4mg/l or more

3. Free Ammonia {as N} 2.2'mg/| or less

) : . 1. p.H between 6.5 t0 8.5, -

2. Electrical Conductivity at 250C microimhos/cm Max.2250

Irrigation, Industrial Cooling, Contralled Waste disposal - T
3. s ! 8 _ po E 3. Sodium absorption Ratio.Max. 26

4. Boron Max. 2mg/|
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ofafrf- Fafafa
‘ 1. Frnfusrf admasna, By aff, gd |

2. @ [T wfroreTen afieafy, sonfi o, Foard)
4. et af T i, by i, s o, PRI

spaqrafin Bidare pis PERITHEIEA
Freai v A, 778

i fis i Wm;‘l o w
1. | Jotal Drains & Tapping Status _ _&ag%-_r_hjg?m._gﬂf_(y&?ﬂ)ﬂﬂ?i_
2. STP Capacity (MLD} Nagar Nigam, UPJN {Urban) Hardoi __
3 1. STP Completion Timeline Magar Nigam, UP.IN {Urban) Hardoi
2. Timeting of Operating STP . e e
3. 11, Sewerage Network Status Nagar Nigam, UPJN (Urban) Hardoi |
' 3 Timeline for Tapping and diverting the drains :
3 Timeline lar InterimAemporary solution for drains
that are nol lapped yet. )
[ 5| Treatment plan for mixedicewerage systerns. | Nagar Palika Parishad/Nadal, Hardai
6. Details of Nogal Officers. (Gram Pradhan/ Sarpanch) and DPRO, Hardoi .
Aclion taken for Ganga & Ramganga Rejuvenation
(Point No. 4 of. NGT Order) . . S
7. Rivers Ireated as Drains {furpish the latest stalus of such | Revenue Department, Hardoi
rivers, inciuding their classification in revenue records, present | lrrigation Oepartment, Hardoi
environmental status and reasons of their categorization as DPRO, Hardoi
-drains)
8. 1. Status to be verified of Rivers Irrigalion Department, Mardoi
1. Sai Revenue Department, Hardoi i
2. KaliNadi. UPPCB, Unnao i
3. Behta {
.4, MNilmai Nadi :
N | 2. FPZ {Flood piain zone) of the above mentioned ivers e
aefrT NGT & srzer & s o Frafafas qerres A T s G wenfim afy
afafa, grrs @1 gy e R | mify sl
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As per Clause 56 - DETAILS OF NODAL OFFICER

In District Hardol the Ganga River flows through village areas and passes through Gram Panchayats.

S. | Name of Nodal Officer Name of Gram Sabha/ Block Name of
N. | “Sarpanch” Gram Panchayat River Action Taken by each nodal officer
1. | SMT. VAISHAL! YADAV TAIRAPURSCLI SANDL GANGA As per Clause 56 - with the co-ordination of Nodal
) S‘a‘;“::;;mz*:‘;‘:i CHIIOCIICHI"UR SANDI officer & District Panchayati Raj Department take
’ (GRJ;«M PRADHAN) GANGA | various action For The Ganga Rejuvenation.
3. | MR.HARICHANDRA MANSCORPUR SANDI CANGA Solid & Liquld waste management :
(GRAM PRADHAN) 1. Construction & operation of Vermi Compost Pits,
4. | MR HARICHANDRA NAGARA SAHASI SANDI canca | 2:U Shape Drains, Hand Pumps, Soak Pits, Silt Catcher
(GRAM PRADHAN) on Drains,
5. | SMT.USHA DEVI UMRAULI HAIDAR SANDI . - .
(GRAM PRADHAN) GANGA | 3. Community based Public Dustbins,
6. MR UDAYVEER KATRT CHHOCHCHPUR SANDI GANGA 4.Publlc Toilets or Individual Toilet,
(GRAM PRADHAN) S. NADEP,
7. ﬁ;%xl:’\::g}l{iw}umﬂnv CHANDRAMUR PANSALA SAND] CANGA 6.Compost Pits,
8. | SMT. RACHNA DEVI KATRICHHIDRAMAU BLORAM | caman | - and Pump Platforms.
(GRAM PRADHAN) B._Waste Vehicle for collection, RRC Centers. etc
9. | SMT.AN)U KATR! BICHUIYA BILGRAM
(GRAM PRADHAN] GANGA
10 § SMT.SUMITRA KATRI BILUH! BILGRAM GANGA
{GRAM PRADHAN}
11 | SMT. BEBI KATRI PARSOLA BILGRAM
{GRAM PRADHAN) GANGA
12 | SMT. RA] KUMARL MEORA BILGRAM
(GRAM PRADHAN) GANGA
13 | SMT.BANDANA KUTUWAPUR MADHOGAN)
(GRAM PRADHAN) GANGA
14 | SMT.BANDANA MAHIMPUR MADHOGAN)
(GRAM PRADHAN) GANGA
15 | SMT.VEENA DEVI MACGARAHA MADHOGAN] GAN
{GRAM PRADHAN) ANGA
16 | MR MAHESH KUMAR VERMA MANSOCRPUR TIGWAN MALLAWAN CANCA
{GRAM PRADHAN) !
17 | SMT.CHANDNI GUPTA SHAHPUR PAWAR PANSALA MALLAWAN
{GRAM PRADHAN) GANGA
18 | SMT. CHANDMNI GUPTA SHAHPUR PAWAR SISALA MALLAWAN
(GRAM PRADHAN) GANGA
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As per Clause 56 - DETAILS OF NODAL OFFICER

In District Hardoi the Ganga River flows through village areas and passes through Gram Panchayats.

S. | Name of Nodal Officer Name of Gram Sabha/ Block Name of
N. | “Sarpanch” Gram Panchayat River Action Taken by each nodal officer
L. ihgTM‘::LS&AJ}::a;)AV TAIRAPURSOLI SANDI GANGA | As per Clause 56 ~ with the co-ordination of Nodal
istri i Raj rtment take
2. | SMT. ROSHANI PAL CHHOCHCHPUR SANDI officer & District Panchayati Raj Departme
(GRAM PRADHAN) GANGA | various action For The Ganga Rejuvenation.
3. | MR. HARICHANDRA MANSOORPUR SANDI Solid & Liquid waste management :
{GRAM PRADHAN) ' GANGA 1 1 construction & operation of Vermi Compost Pits,
4, | MR.HARICHANDRA NAGARA SAHAS! SANDI canga | 2'U Shape Drains, Hand Pumps, Seak Pits, Silt Catcher
(GRAM PRADHAN) on Drains,
S, SMT. USHA DEVI UMRAULI HAIDAR SANDI GANGA 3. Community based Public Dustbins,
[GRAM PRADHAN) h dividual Tofl
6. | MR UDAYVEER KATRI CHHOCHCHIPUR SAND! canca | Hvblic Toilets or individual Toilet,
{GRAM PRADHAN] 5. NADEP,
7. | MR.ASHWANI SHRIVASTAV CHANDRAMUR FANSALA SANDI 6 Compost Pits,
{GRAM PRADHAN) GANGA | 7.Hand Pump Platforms,
' 8. Waste Vehicle for collection, RRC Centers. etc
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Ganga and Ramganga River flows through village arcas a
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nd passes through Gram Panchayats Report-

S. No. Name of Nodal Officer “Gram Name of Gram Sabha/ Grarﬂ Name of River

pradhan/Sarpanch’ Panchayat Ganga/Ramgan
1 RACHNA DEV] (GRAM PRADHAN] KATRI CHHIBRAMAU GANGA
2 ANJU (GRAM PRADHAN) KATRI BICHUIYA GANGA
3 SUMITRA (GRAM PRADHAN KATRI BILUHI GANGA
4 BEB! (GRAM PRADHAN] KATR] PARSOLA GANGA
5 RA] KUMARIL (GRAM PRADHAN] MEORA GANGA
Sngng_re
ADO(P)

BILGRAM- HARDOI
. 2 enmaea N Q) Gkl r | P

g e T
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As per Clause 56 - DETAILS OF NODAL OFFICER
In District Hardol the Ganga River Nlows through village areas and passes through Gram Panchayats.
’

5. Name of Nodal Officer Name of Gram Sabha/ Block Name of _
N. “Sarpanch”. Gram Panchayat River Action Taken by each podal officer
SMT. BANDANA KUTUWAPUR MADHOGAHN]
officer & District Panchayat Ra) Deprrtmest take
varfous actlon For The Gang Rejuvenation.
: &‘fﬁi’&’ﬁlﬁq MARIMPUR MADHOGAN) | GAMGA | 501 & Liguld waste muanagement - _
3 SMT. VEENA DEV1 MAGARAHA MADHOGAN) 1. Construction & operation of Vermi Cempr Pis, ;
{GRAM PRADHAN) 2.U Shape Dralns, Hand Pumps. Soak PIts. St Catcher . :
on Dralns, ;
3. Community based Public Dustbing, :
GANGA " | 4.Publlc Tollets or Individua) Tollet, i
5. NADEP, . :
6.Compost Pits,
7.liand Pump Platforms,
A 8. Waste Vebicle for collcction, RRC Cemters. ete
;
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As per Clause 56 - DETAILS OF NODAL OFFICER

In District 1
e ardoei the Ganga River flows through village areas and o 7
5. | Name of Nodal Officey 5 and passes through Gram Panchayats. eer '
[ N1 “Sarpanch- ’ Nag‘e of Gram Sabha/ Block Nomeor . i
I MR MATSHR pr ram Papnchayat ’ l meo I
| (Frart s [:':n’:man VERMA | ATANSOORPUR TiGwin T —tver Action Taken by each nodal officer -
2 ST CHANDNI GU i ’ GANGA | AS per Clause 56 - with the co-ordination of Nodal b
(CRAN PRADHM:)PM 1} SHAHPUR PAWAR PANSALA MALLAWAN officer & District Panchayati :!ai Depasument take i
Ty GANGA varlous action For The Ganga Rejuvenation.
3 SMT.CHANDNI GU ! B "
(GRAM l;RAD!£AN]PrA SUAKFUR PAWAR SISALA HALLAWAN 1s u::id Stroetion & om maTagFr:;ni : ic t Pits -
’ .Construction & operation of Vermi Compost Pits,
2.U Shape Drains, Hand Pumps, Soak Pits, Silt Catcher
, on Drains,
3. Community based Public Dustbins.
GANGA 4.Public Toilets or Individual Tollet, T
5. NADEP, .

6.Compast Pits,
?.Hand Pump Flatforms,
8. Waste Vehicie for collection, RRC Centers, etc J L

"
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ANNEXURE R-28
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/
OFFICE OF THE EXECUTIVE ENGINEER, DIVISION OFFICE, up JAL NIGAM RURAL), HAPUR,
Information tor Hon'ble NGT order dated 27.11.2025 in O.A. 200/2014 MC Mehta Vs UQ1 and Grs.
e ——
) 5TP Olstrict | Budget I Rivers
Total Orains & | STP Capacity Sewerage Network |  Nodal 1 Actions Utilitation Remark
Tapping Status [MLD) Complelilon Status Officer | Taken Ganga Plan D'elaﬂs finCr) Tm!?d 31) Remarka
Timeline Status fin Cr.) Drains
Hapur Drain-1 ML X N
Hapur - (Under 07.06.2026 Nala Tapping Er. Vinay - - 4908 30 No -
{City drain) .
Consteyction)
t
Engineer

Exeant
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Y1
District | Total ST capacirt STP i y P
Drains & | (MLD) pacity Timﬂ‘i::;ﬂlﬂmﬂﬂ g:‘:‘t:‘;ﬁgc Nehvork | Nodal Officer Actions Taken District Budget Detalls Utilization Rivers  Traated a3
Tapping : Gangn Pian Drains
Status Status
1 2 3 1 3 . .
Farru | 4/Tapped | 30 MLD STP | 30 MLD STP | F : ! 8 2 10 11
or i-For Gram Sabha | Action Taken by Budget i
Kha Farrukhabad | Farrukhabad | implementation G i Nagar P"II":T hy i :ll ged Bu_d_get Boghar & Burhi
bad (Existing) ) (Ganga Villages). | StRarialina Working | Alloted to Utilized by ganga
g 15 of sewerage A Farrukhahad- G h DGC DGC
Operational | works in District Panchayat ()-Tree roup has (1- As per Gazetreer
Raj Officer . . { been Farrukhabad | Farrukhabad | of Farrukhabad 191t
Farrukhabad plantation work is d duri - « . .
the ity has ' | (OPRO), donc every year formed. uring Date | during Date The Principle rivers
3Tapped | 17.70MLD | 17,79 MLD | beendivided | Farrukhabad by Nogar Palila, | THEKEY 1 15402038 t0 1 oL 2008 to | e the
STP . into th \ ‘ (2)-Door to door | Issues for | 10.03.2025, 10.03.2025, istrict. are  the
Fatehearh sTP ‘ nto three (along with all Garbage the Letter no. Letter no. Ganges, the
(Existgi i Fatehgarh is | phases, and the | concerned Village | collection work | working | 508/5-1 dated | 508/5-1 dated g-'!:;ganhga‘ The Kali
ng) | Operational | City Water Pradhans) under solid waste | groupof | 14-09-2023, | 14-09-2023, [ po a‘n . 's;‘:" :'I‘;
(A(?:‘l\?z\nlgl:n Ey.lhe bo?.‘(y’- lllhls Ganga letter no. letter no. GangEs glhe Baghar
cing sent to the z < ) ghar,
a3 2-For Municipal eing Issues 489/5-1 dated | 489/5-1dated | the Pandu, and the
already been disposal eentre. have b 2.09-2023 3
" C ; 1) wi ave been | 12-09-2023, | 12-09-2023, | Rind or Arind, of
submitted. Out orporation/ (3)-Along with
of these. Ph Municinalities- EO | creating approved | letter no. letter no. these the four first
ese, Phase- Pl awareness among | 804 data ) 1862/5-1 1862/5-1 are alone perennial,
1 has been Nagar Palik i i
Nag Xa the general public | collection | dated 06-03- | dated 06-03- the rest being mere
approved for | Farrukhabad and | by running o process is | 2025, letter | 2025, letter | Channels  for  the
prep?mttqn of | Kaimganj and EQ | cleanliness.. |-currently- -[-no: 1876/5:1" | Tor 1876/5-1 | eseape  the the
DPRandthe | Nagar Panchayat- | Grboe ™ underway. | dated 07-03- | dated 07-03. | SurPlus dratnage and
anga River - asing to flow soon
preparation ngshabad, Panchalghat, ?_‘025& 2_02:' & after the close of the
repat Kamwil conle etter no, Letter no. m "
work is . ampil, people are also 1 - onsoon
presently Kamalganj. being made awnre 1051 1910/5-1 2-As' per Gazetteer
urider progross. : not to throw g;;;ﬂ 10-03- | dated 10-03- | Baghar &
After obtaining | 3-Planning .p:;shc waste m:ld c . 2025. Burhiganga are
. ial A ather garbage in {Copy (Copy channels for  the
manclal ‘th Committee and the Ganga River, Enctosed) Enclosed) escape of the surplus
approval of the | Local Authorities- | {4)-All the drains drainage.
DPR, the Additional District | falling under the 3=Presently Baghar
execution of Magistrate city are being & Burhiganga
Phase-1 (Finance/Revenug) tapped and the treated as
sewerage Farrukhabad " | used wenter is drain/channels in
works is ’ being treated and irrigation
released further department records
propolseddttl)) be through STP (30 & these
completed by MLD) located nt drain/channels are
June 2029. Bhniroghat and for the eseape of the
STP {17.70 MLD) surplus drainage
constructed near water and ceasing to
Fntehgarh Police flow soon after the
Line. close of the monsoon)
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OFFICE OF THE PROJECT IAARMIAGER,

~ wrtan oty sawrm
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i wgme QO GBI, B0 90 Sre P (i), wgy

Mok 0173943739
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District Total | STP Capacity STP Sewerage | Howisa30 What is being
/Town | Drains & (MLD) Completion | Nehwork MLD STP treated In the
Tapping Timeline Status treating 4 STPs when
Status drains with household
total discharge sewer lines
of 29.38 MLD? would be
connected to
STPs by 2028?
Presently flow
4 30 MLD STP 30 MLD STP . form [&g of 7
| Farrukhabad Farrukhabad | Farrukhabad is Discharge of drains is bei
/Tapped Existi Operati these drains goes | 97@!NS1SDEINg
{Existing) perational. Re]lj;?; to to0 SBR 1 treated 4t both
STPs.
17.70 MLD . technology »
h 3 STP 1770 MLD STP (Urban} | pased 30 MLD
Fatehgarh [Tapped Fatehgarh gate garhis . STP.
C perational.
(Existing)
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Office Of The Executive Engineer, Construction Division , U.P Jal Nigam (Urban), Farrukhabad

Nagar Palika Parishad - Farrukhabad Sewer Network Status

sTP STP District Rivers
District Total Drains & Capacity | Completion Sewera Actions Budgat ilizati Treated as | Remarks
Tapping Status ) ge Network Status Nodal Officer Ganga Plan Detals Utilization | Tr i
(MLD) | Timeline Taken Status € Drains
For implementation of sewerage works in

Farrukhabad, the city has been divided into

three phases, and the City Water Action Plan

{CWAP) has already been submitted. Cut of

these, Phase-I has been approved for
Farrukhabad -

preparation of DPR, and the DPR
preparation work is presently under
progress. After obtaining financial approval
of the DPR, the execution of Phase-|
sewerage works is proposed to be
completed by June 2029,

1.

Executive Engineer



In District Farrukhabad The Ganga River flows throu
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As per Clause 56 - DETAIL OF NODAL OFFICER

gh village areas and passes through 60 Gram Panchayats area.

SR. NAME OF NODAL OFFICER | BANE OF GRAM SABHA/ GRAM | NAME OF ACTION TAKEN BY EACH NODAL OFFICER
_EO. "SARPANCH"" PANCHAYAT RIVER i
|1 |FOaw AR SR T

S IaR Iear R}

3 |G WREE] 79l T T

4 _Rmflar [ERIEGE ' T

S _{Fered N T

6 |Fwear I3 A9Tel T

EGES] HHST FigAT Ty

8 [gH= IGIEEEAEN T

9 [/ FAR FAUT HIE I

10 |gaTs Fell qAR BRIl

11 |5 FAR EAUKICING Bk} .
12_|FEee AR o R T et o R ARt T S e g |
13 |arEear RS T T ¥ 9 o /AR @1 T E A At |
i — | T &1 e i % & e o e
=t Nl GIETR L et W TR @ freer AR T o wwer
16 [S575 TR ke L PR wxmr o 3| W "o /st T B S |
L7 R ot TATR 1z T @ T /e o & g o e o
M TETEeR T A B R T B e W W fe a1 e
;i ol T . T PRGN S =T R |

21 |3 &AR TRl AFTEAR T

22 |99a fag HRET R

23 [(rorFaART e T

24 [AY AMETR il

25 {HreA TR Bl

26 [T &ar IR KIEIEIETS T

27 [Hi0 el TR RegesR Al

28 |30 SERY Rkl £

30 |SNGaT S9rH HERT RSl 154

31 (310 wrell WR T T °

37 (3a=ar EHRTEw B ¥




(@) 1
33 a"{‘[:a'g mm‘é %OJUW \
3 (oA & AR CqaTEd e nm
35 [T Far e el Ui
36|81 g TAAR ATEusT ™
37 |Haq a= ST R
38 (oo HAAR ML
39 [T 41 e e (A LU T
a0 |FAT & HHETTT T
a1 [aas Pt T
a2 | Wi T3 FRITR kAL .
43 JHEE W Tm | R m dorgal & Ao/ aReadi T @ @ g8 &
a4_ iRl aeaee] TArTa T & 91 wor/ aferdi @ e T o @ B
T EER HreIW T R T8 2 ) a1 Wia ¥ f oxa AR g7 @
46 [TAIRS qel TR T I=rfa ORa e ¢ WeeR 9FR 99 BR Sasi
47_|uen e TR TAAR T __| Premet e ar §1 Ao / et @ Remt
48_[qUR TAR RE¥eR Frae T | & 6 g /Tem R & 9T o T waea S |
49 & sany GLER WG | ] awazﬁfaamnaazﬁgmwwa*ﬂmr
50 |3 e AT e LT 1 e TSt g ) N
_51 gRee [T WS TR HTH 1 m : |
52 |oder Tag TIHR_foaa T
53 [Aewr R EIRICICEE T
54 [orTET afear gaaw | oTm
55 [eAear FIFAR R T
56 (®Td HIETAR Rk
57 [Trradr 8gel doal T
58 _[& A qIfaIgy Sk}
| 59 [t e gfeyor UAll
60 [T AHAGR 3T T
o\'yg
fora varm I v,
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"FORM GFR-1o-A

. Se2 Rule 21201))
7 Fomof Utiization Contificate of District Ganga Committee Farrukhabad {0.G.C.Farrukhatad)
Yoar 204819 to 20232 il dte 12.09-2023) T A
N ; ———— __~=T U15-19 2 5 t of Rz
#\\\n‘ Lclttlt; Ia"\t().nnd $n1nunl Head! Programme Expenditure | Balanee E;;;iﬂlcidmt‘h:ff (f::m“. in-
S 2 xived __| ssv0201, .
LI 18102018 MW TR E TS i “Tlald sanctioned ‘“‘an
B59% H weme T - fnterest during the years
TR ) 3018-19 to 2023-M (it
DT Ry I koL 2092008 i
21024 5= = —m— 3 Si4 ] dnte 12 . .
§ 243000 R*:;\-}:i 2"‘:\:&?&3 203456 39514 favonr of District Gaoga
3 2019 KRk Committee Farrukhabzd
S_1 MO ) S TS S 199576 L4} der thls Ministey/
1 04012019 | 20000 | RS e 41400 3100 Department  letter Nn.i
5 23022019 130000 ’gfﬂﬁm‘“‘-ﬁ_:' 147200 2800 siven In the margin and
T, Tomant =0T WEER 4 v I f
& 21.09.2019 230000 ?tﬂ\ﬁ‘\-.mz‘-m 244500 3200 { Rs. 0,00 en .1ccnn:3tﬂn
KA —— unspent balance ol the
T 13092019 188864 | =55 =0 veem & e 185000 3564 previous year, o sum of
T Rs. 308738200 has been
S | tt03nie ] 3ogom el 203400 [ 96600 | ygitized for the purpose of
N vk - g0 | wareness ete.
9 | OLII20019 | 700000 RN S0 TR0 | T e for Swachch
' A AR Ganan with bank charaes,
13 S Wi - which it wns sanctioned
0| BN |0 | R $9500 | 37R000 | ihat the batance of
11 {4.11.2020 100040 T G T 2714 47288 | Rs. 2511819.00 remaining
12 09.11.205{1 2300 - - Q 2300 | un-utilized at the end of
3 3 Rk 1 33109 { year 2023-24 (till date
3 03.022021 150000 o F:. ﬁ:.‘rw 11689 .}2.[;'9.2923)‘ !
14 26032021 225000 ' 2 TOW S 153000 SEUUD Encls: Bank Statement
15 |_ 31052021 | S000. ‘ O] SWOI e 202324 Gt dated
16 | 0093020 | 200000 | PR EEC | w0 | 40| e o
19 ] 2902021 | 1500000 | WSS 100830 | 1399370}~ |
1§ | 20012021 | 200000 | TTSSEE O 1m600]  26400 |
19 | 09422021 71000 | PRTSERESS 65167 233 :
20 | 02042022 | 56818 ﬁ;&'ﬁgg;;;““mwm 20000 | 36818
2 28.10.2022 50000 .} SR mf‘ T s0000 0
2 19.01.2023 2000 - - 0 2000 i
23 19.01.2023 2000 - - ‘ 0 2000 ;
24 19.01.2023 2000 - - { 2000
25 19.01.2023 14160 - - : 0 I-flﬁﬂ
26 | 31012083 | 25000 f*g.‘ﬂfa vl 0] 25000
27 | 02032023 | 50000 T S 50000 0
23 | 21032003 | 67391 WR- & RS 0] 67301
Totsi received | 5374233 3087264 | 2256969
latersstreceived | 234943 0 224968
from 15.102018 to *
12.092023
Grand Total | 5599201 3087264 | 2511937
Baok Charges | (118 (£} 118 (s
from 15.10,2018
| 1012.092023 '
Balancetill | 5509093 3087382 | 2511819
date 12.09,2023

e

Certificd that | have Satisficd m

been duly fulfilteq
actually utilized £

¢ (L purpose for which it wns sanclioned.

yself that the tandlifons on which the prawts-inanid 1was sanctioned have

! are being fulfilled and that 1 have eserclsed that following checks o seavthat the money wns

DivisignaTNhector

Sucial

Fopestry MHyision

! Farrublinhad
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FORM GFR-19-A

(See Rule 212{1}))
Form of Utilization Certifica

i d
te of District Ganga Committee Farrukhaba
(D.G.C.Farrukhabad)

: -12-2024)
Year 2023-24 to 2024-25 {till date 25-12-2 Corfifed that ont of
S-No. | Letter NO.and [ Received) Head/ Expenditure B”“":ce Rs. 67391.00 of Grants- in-
Date Balance | Programme (upto (uzngu) aid sanctioned during the
Amount 25-12-2024) | 25-12- 0 years 202324 in favou‘r of
= Therw 0 Farrukhabad un
2| N8035 | gyapy | memwa S 67391 | Ministeyl Department leter
Total received/ | 463301 No. given in the margin and
Batance Rs. 398000.00 on account of
Inlﬁ?stor‘::etived 24391 0 24391 | unspent balance of the
fram 25-09-2023 ‘ previous year.
te 25.12-2024 93000 91782 A sum of . .Rs.
Grand Total | 489782 3 398000.00 has been utilized
Bank Charges 0 0 for the purpose  of
from 25-09-2023 awareness etc. Programmes
& 2.;'.';:;924 489782 91782 | for Mela Sri Ram Nagariya
Available with banls charges, which it
Balance Was sanctioned and that the
balance of Rs. 67391.00
remaining un-utilized at the
end of year 202425 (ill
date 25-12-2024) and Rs,
2439100 interest is gained
during this period. So Total
Available Amount is Rs,
91782.00
Encls: Bank Statem

Certified that 1 have Satisf
grants-in-aid was sanctioned have De
['have exercised that following chec

ks to see that
for the purpose for which it was sanctioneg,

ed myself that the conditions on which the
en duly fulfilled/ are being

the money wa

ent year
2024-25 il dated 25-12-2024,
s AieC 25-12-2024,

fulfilled and that
§ actually utilized

C
SOCIAL FORESTRY DIVISION
:s‘: JA ABAD
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Details of Rivers treated as drain

District

Rivers Treated as
" Drain

Remark

that are recorded or treated as "drains" In this context, 3 communiwﬁmlhas

been isswed by the NMCG to the Revenue Department. All Conserned
departments are'therefore requested to furnish the Jatest status of such rivers, |
including their classification in revenue records, present envirenmental status, |
and reasons for their categorization as drains.)

3

Fa_gfukhabad';

Baghar & Burhiganga

= - —

1. As per Gazetteer of Farrukhabad 1911 “The Principle rivess and streams of the
district a re the Ganges, the Ramganga, the. Kali Nadi,-the Isan,-the Burhgangs or old
Ganges, the Baghar, the Pandu, and the Rind or Arind. Of these the four first are 2lone

ceasing to flow soon after the close of the monsoon.” .
2. As per Gazetteer Baghar & Burhiganga are channels for the escape of the surplus

{Lastly, the Hon'ble Triiunal has also taken note of the rivers, within the State |

perennial, the rest being mere channels for the escape of the surplus drainage and|

drainage.

records & these drain/channels are for the escape of the surplus drainage water and
ceasing to flow-soon after the close of the monsoon.

3. Presently Baghar & Burhiganga treated as drain/channels in irrigation department]

.- sy e —

»
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OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION DIVISION, U.P. JAL NIGAM (URBAN), BULANDSHAHR.

8l.| District uLB Total Drains STP STP Sewerage Nodal Actions District Budget Utilization | Rivers Remarks
No a Capacity Completion Network Officer Taken Ganga Detail Treated .
Tapping Status {MLD) Timeline Status Plan as
Status Drains
1 2 3 4 5 6 7 8 9 10 1 12 13
Maman Raad 400 | Completed & Qperated by 246.55 Km Executive Officer, Nagar | Untapped |the procces will | budget - there is TdAE A EaY [ ud e
1 1] Tl Orai Nagar Palika Parishad Palika Parishad, come after saction by na rivers | 7igism s & el st
| 2| -M.Lolany Drain Bulandshahr Buiandshahr trainning NMCG whith | 24773 571 (qe1 52600 =) A=
) Adil Nagar “e:"’,“ s e @t wr Wiy v
=R asdrain | = -
Chandban Road od Hig AR, 2027 0F l}\\ﬁ b
1 4| WAL 52690 T 6 AX AT
5 Cheel Ghar | ameofn a= fRa sndem,
1 Narsal Ghat R SUNIT FeAEERL N B
|1 & | Bulandshahr _ ad-nira ke, WAe ol
B Kasai Bara Qe ¥y O W g R
8 Faislabad Road AT (e, e ) R A
T Behine Shanidev Mandir
E Devipura
11 Behind Chamunda Mandi .
] Neem Drain !
112
R Nehru Ganj Drain 1.76 | Completed & Dperated by 2.10 Km Executive Engineer, UP. |  Tapped 1.76 TROUORID ARy OF &
ALY Chapat Drai U.P. Jal Nigam {Urban), Jal Nigam (Urban}, faifa & va daea § #)
15 apati Drain Bulandshahr Under One Bulandshahr
T; Delhi Dwar Drain City One Operator
| 1e] Programme
Bulandshahn Madar Gate and Nehru
17 Ganj Anshik Drain
18] Pavitra Pori Grain 0.61 340 Km Tapped 081 vrHeRFedn grodinodie yd &
1 Mori Gate Crain Ffya # o weea A 2
z Anpopshahr [Chatta, Sanga Dwar Drain
21 Kala Bazar Drain
] Zone A 15 Completed by UF jal |30.37 km sewer Line ,1 o Nagarpalika Parshad [Tapped T8 TR0 TRk T 3 P €
nigam & operated by [mps 4.0 mid 1378 house Anoopshahr (Bulandshahr) v A A
NPP Anoopshahr conngcting chamber
22
Zone B 1 28,45 krm sewer Lina ,1 no Tapped 19 GFFed woekiho T I A &
mps 3.4 mid , 1406 houss o T & 1
23 connecting chamber
] _ Completed by UP jal | Total Network-25.57 Km Executive Officer, Tapped - - - - 40 wACTEE0 TROR0T0 OF
CISF Gate Drain 4.00 | nigam & operated by IP$1- 0.45 MLD And Nagar Panchayat ¥ faffm & vd dare &)
124 o park B Nagar Panchayat | IPS2-1,69 MLD Heuse | Narora, Bulandshahr
Nagar Narora Connection Chamber-
- Panchayat 1462
] Narora Nandlal Gate Drain
26




46069 Mob No:- 7599201511

E-mail: ee_cd_bulandshar@yahoo.in

HRITd SR fa=r, fFmior @vs, Souo oo i (FFR),

180, ATFRRIGR BT, oIaIeN |

EPIEY 609 / HMHT—19 / 01 fedi® 07.04.2026
Jar #,

TR Qe AmIiTd arfd! 99T/
Fe Afed, [terr 1 At

el aRIER |

fowT— o < gRa affeRer ¥ ool § fg@ReT Original Application No.
200/2014 (.A. No. 340/2022, M.A. No. 872/2018 M.A. No. 875/2014 M.A. No.
480/2018) M.C. Mehta Versus Union of India & Ors. ¥ qiRd ey fedied 27
TaRR 2025 P IMUTEH B T H|

ARG,

SR A9Id AMID HFRTTT B YD 3977 /29—1 faAid 31.03.2026 & HH H

o IR BRA 3ifdror 93 faeell # faaRENS Original Application No. 200/2014 (1.A. No.
340/2022, M.A. No. 872/2018 M.A. No. 875/2014 M.A. No. 480/2018) M.C. Mehta Versus Union of
India & Ors. & 3<IId IR 3N &b 27 TaRR 2025 & AT H qifsd ga-r FeiRa

Yo W el dx gared ufia 2|

AT h:—3IURTIATTHR |

(@0 Po wafa)
arferemdy 3=

g0%0 Td fasTier SRR |
gfafar— FrefaRad &1 gaaml vd snaedsd eriare! g Ui |
1. TTTereTY / 3reger, fSrer T Afdfd, oo |
2. T’ AP ARHRT /Aredl ARHRI, RTeAm 11 FHf, Jel<me |
3. STRRTRY STPRI, TR uifeldl uRye, gel<ele’ & 99 AT & Aef Ufig e
TR Uil UR¥e, ga=<ee’ gRI Halad 40 UHOUAIOSI0 UHOCIOWD &
Compliance @1 3@ Rerfd | HlE y9ri 99 ffEeRT &1 Ut &R 59 WUvs
DI W AT B BT L DN |
4. TERIS AP (WOST=RIq) |

Srferemel I~
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OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION DIVISION, U.P. JAL NIGAM (URBAN), BULANDSHAHR.

District Name:- Bulandshahr

MC MEHTA vs. UOI
OA. No. 200/ 2014
STATE OF UTTAR PRADESH

Sl. Name of Drain District/Town | If tapped or STP to which the drain is Status of Status of | Timeline for Timeline for completing the
No. untapped proposed to be connected land allotted funds making the household connectivity to the
after tapping* for STP* provided STP STP*
for the functional*
STP*
1 2 3 4 5 6 7 8 9
. 3T HIIHH H 27917 (63
1 Adil Nagar Bulandshahr Untapped .
9 gfeerd) 9 R T8 FIISH
2 | Behind Chamunda Mandi| Bulandshahr | Untapped THOEI0W0 & SIS S g ¥ |
Y 24773 (43 UfRmE) 1 Hew
3 | Behine Shanidev Mandir | Bulandshahr | Untapped & WA e 2 37 2.0
3T HIRIHA HRIPH B =T gaqrT |
4 Chandbari Road Bulandshahr Untapped & ot AT BT FEfor SR TRy W) R
ffa 40 O A8 8P 2027 d& Yol
5 Cheel Ghat Bulandshahr Untapped
40 TAoTEoSl0 | PR e SR, R Suvr
6 Devipura Bulandshahr | Untapped THOUFI0SI0 THoiodio W ESAENEAEN @ AT
_ 000 — [ER@T UG | AT (52690 TT) ERe, At
7 Faislabad Road Bulandshahr | Untapped faffg wd TTe gdgE | ScaeiT SleHT< %‘g’ JTBIRT &
Faferd 21 ¥ TR qiferer | ST AT AR AT (8Re]
8 Gulaothi Drain Bulandshahr | Untapped gRyT, RESISESCRSIEURNED
FEACIER gRT | SURI Brell T TR, Wit
9 Kasai Bara Bulandshahr Untapped 3 ST T 2 I el 2 SR |
10 Maman Road Bulandshahr Untapped
11 Narsal Ghat Bulandshahr Untapped
12 Neem Drain Bulandshahr Untapped

Executive Engineer
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G®,
ot varaa ot e,
EGRetiad]
dar 3,
i e,
[t aifra I,
g |
gxiE /& /dHo/SoMogHodoyHo(SNo) / 2026—27 feits 0F. 64. 2026
fawg— a0 sy 8Ra aifevor, T2 ool § fAwrdiI Original ApplicationNo.

200/2014 (I.A. No.340/2022, M.A. No. 872/2018 M.A. No.875/2014

M.A. No. 480/2018) M.C. Mehta Versus Union & Ors. 3 TiRa amew f&Hi®

27 FaER 2025 B U D G A |

Sued v Sy U WEd— 3977 /20—1 fAd 31.03.2026 TG HI0 UK gRa
vt (NGT) g 3ffovo Her— 200/2014 (1.A. No.340/2022, M.A. No. 872/2018 ML.A.
No.875/2014 M.A. No. 480/2018) # uiiRa aimesr faid 27.11.205 & &A # U W M
fire, R WRBR (NMCG) @1 arfiRgaem (Ganga Notification) @ aeifsl 56 & ararfa Srfare!
g v 8g Aed IfReRal & amies g fFde A T €

ST AT B AU a7 ISNT Faew T e (NMCG) @1 e & Ferst
56 @ e forerm T WA B BRI B Gare vy A wufed w9 g JEiEwer) Ud S B
Jfegt wwer T AE | Bl 98 qd qen S wd @ fpAR smafera I @ wH el /WY
B Hred ARER B wY F TG fhar T &, e g FA=rgEr 8 —

&.9. | sdiF & aA ik A TATd FTAH ehioatiinly
: CCyl FAHE & A
1 2 3 4 5
1| g I Y IER SO A 3o g
2 | aeqEeE oG FFRG 3% FTdesT AHT 3T
3 | FemRrel I A& AR 3h dRg TR A sadR fig
4 | 3w T A FEAR a°R o ST RE
5 | 3R e Y HAGFACR S9N A [eraara g
6 | 3WTUA T Y ¢ 9K 2 Al doe;

7 | s IO Y WYL R AT AT
8 | 3wTeArE 3t Ay AR s AA Tt
o |ReE afam AT g Sl o e g

10 | T A TR A g
11 | fBar Jam = FITTIX A Tag el
12 | fEerg I Y e BT SR A gaer g
13 | fears T A SF AITell AT dHTd
14 | 3o 3T AMHIR Wiel A 3relrar
15 | fBarg I T HUTarH PR AMAAT IS
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1 | e s ) ARSI v 2
gREa TR

7| faw wm ag Ag§ a R ecikic

18 | fBard a7 FATEH ST N ey

19 | faars T wEy foardr @Y A oAarer g

20 |faw T Y foradr @R MAdrars O

21 | fRaw T ALY JSTETe R A AT

22 | Ra T Sy TAEE TR A e

23 | fRarg T T TG AITATATRISTIL A= AR

24 | fae® I e doar srdrarer g

25 | B T TEITE SR ATy 3rtaT

26 | &= I 7Y @ HERT IR A AFAFAR

28 | Iarera I FEY T SR S ST

29 | Zamna FAT T T sy e FAR

30 | Fawng I ALY TUARCICIES AT qrEr e

51| S I A AT ot =Ror g

32 | F=ma I FTEY AR S =

33 | oo Frelr FAr HEIT | s arerarer

34 | Siodio 9K ENGIRGE IFET s afET

35 | IS FI 7 HFRP FS(HETE) A et

36 W Tl =TEr IqET &ﬁm

A L el AR T sirareh Rrerer

38 | IaES el ALY T M FAX

39 | Iremae e AT AT o=

40 | Iqemadr SGUGEY et A e

4 | e FTelr 7 TG -

42 | e Frer S8 ok 9 P SN -

Rl i) e TR AT W

44" | 3 FIE aan A argreT

45 [ el FIRA (@ewii) e

£ | hiar GG Al A Fersast

&7 J|euiidi ey 7& e w AT w2

48 3mtar &lell 73Y CICGIGL aﬁm

49| mian el 7 IEHCIL TIST (WA dgoran) | S AgFg asie

30, || 3FleD Il AR ([ it Arraar

51 | 3pfiar FTeT Y GaTraTaY e

52| 3ee el 7l e e s

53 | decU FTeT JAdr Saaie A P—




5| T RAGUGL LSaNRY Ay TR AR ;
\“ 5 | TR RAGUGEN AR A Arerel e T

56 | JEEAET FTAT ALY AT A1 IS
57 | TERIE Frelt 7 F3qd TARH MAN57g
58 | AR FTe 74 IS UE Al aHrAT
59 | gewerE T A gl oy QT
60 | ACUR STl A THAYR A Ty AR
61 | JoEwE el T faraht AT T
©2_|RARg e o) i A 5 e
63 | Remq e A AL ot wor oA
64 | RFRE rell G R oy HeaaTar
65 | R el GREe sty &
65 | RIFR A A HITE At gearer g
67 | RR@ FTell LT FETd el dea{iqy A TAHAR
68 | RN FIT 7 TFAR A gdrs
il L LS TR AR A FwEed .
70 | 9eT FrAT Er FHITaeT (Fre) sy T TAR [
LA LI Frr 7 TEr EE (X HERER) | Ac &t
72 | e FTelT ALY TG (FTAR) ey gt
3 | 5, el ST = ST AT B
74 qer FIAT FAGT FEW@ HRaH AHIT JTAT
75 | 9ERY FHTAT e SENCE] A R TR
76| T FIE A 3Fedtem oy efgaTer
7 | e e, T Ly A 3MeE FAR
78 | T el el s R (ReER) A AT
79 IR Frell T4 TTeT A mw
80 | aRfaar Frell A4Y FHNYY (@TET) & aRaTHs
L el ARG ST syl sroraadh &dr
82 | g AT A ForTT A AT FAR
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fva: wo WS &R aRww, 7 Reeh 4 Rawedd Original Application No. 20012014 {LA. -
14 M.A. No. 480/2018) M.C.

No. 340/2022, M.A. No. 872/2018 M.A. No. 875120
Mehta Versus Union of india & Ors, 4 wita amew e 27 7@ 2025 B et ?

W ¥
g T PR UFIE 827250 / T TH A A -gd /01, fAE 19012026

TR,
ST w2l T @ B9 & "o Usiy gRa afew, 7§ il # Rarei Original Application

No. 200/2014 (L.A. No. 340/2022, M.A. No. 872/2018 M.A. No. 875/2014 M.A. No.
480/2018) M.C. Mehta Versus Union of India & Ors. # i sy fFE 27 em% 2025 &
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Submitted in compliance of

"HON'BLE NATIONAL GREEN TRIBUNAL

Order Dated-27.11.2025 in 0.A.NO.200/2014
(1A NO 340/2022,MA NO 480/2018,MA NO 872/2018,MA NO 875/2014)— :

Submitted by :
DISTRICT GANGA COMMITTEE

Budaun - Uttar Pradesh
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District-wise Information Table Regarding NGT Order 27-11-2025 District Budaun
Name of S . Rudget
i Total sTe sTr Sewernge 7 :
SN} Distriet/ '“\I!l'l‘i)nrg.g‘ll::qd CAPICITY | Completlo Nelwoﬁt Noda) Officer Action Taken District Ganga Plan | Detatis | | oivers Freated as Drain|  Remarks ||
Tawn ) (MLD) [n Timeline] Sintus Status (Yearly
) Allocation }
! 1 3 4 3 b v [ ) o Tl 12 13
_ Based on Clause 56 of tic| Ay per Clause 56 - wiih the ‘The District 125¢C 10.00 C Budaun district has a Work has
. Nagar Paliks | Van Vibhag to set Nodi vio Diatrict Gungu co-erdinition of Nodal Magistrate/Chairman ( FU;’ ST:’) ( F(l:r ST;) total of six rivers; been stopped
Parishad Badaun | railway line (Untapped) Commitlee Act 2016, the | officer & District Panchayat | of the District Ganga § Gangn, Ramganga, Sot, jas per Hon'bls|.
District Goangn Raj Department take various | Committee, Budaun, |  2016-17 Anil, Bhainsor, and NGT.
Coammittee hns appointed | actions have been laken For | has constituted a 0.00 0 Mahawa. All the rivers Direction
the Village Hend a5 the The Ganga commitlee for the 017-18 within the distict are
nodal officer for Ganga |Rejuvenation.Solid & Liquid| preparation of the 0.00 o considered as rivers and |
Gram and the Chairman wasle management : District Ganga Flan. 201819 none of these are
as the noda! officer for | Construction & operation of |  The commitiee 070000 200000 | classified as streams or
Ganga towns. InBadaun| Vermi Compost Pits, U formed at the district ! drains,
district, there are 41 | Shape Drains, Hand Pumps, |  level will receive 201920 | 339225 ;
] ) Gram Panchayats across | Soak Pits, Silt Catcher on training from the 500000 (Annexure-3} i
3 | Mager Paiika s““ﬂ'_‘:" School 1o ":;“:“" 67 revenue villages, and | Drains, Community based | NMCG (National 2020-21
Parishad Badaun b (UEI "n" ‘thd’m’; the respective Village Public Dustbins, Public Mission for Clqm s2818 0
15 MLD (under Hcafis have been Toitets or Individual Tf)ilet, Ganga) whicp is prges ‘I
consmoction) There is No appointed as nodal NADEP, Compaost Pits, currently bemg_ 24]7;00 1215800
Proposal in officers of them. Badaun{ Hand Pump Platforms, planned. Following
Oct. 2026 | * vt | district also has onc | Waste Vehicle for collection,|  this training, the | 202223 | oo
Scheme |0anga town, Kachhla, for RRC Centers etc. process of preparing 550000
(Asnexure-1) which the Chairman of the District Ganga 202324
Kachhla has been Plan will begin. 650000 549000
appointed as the nodal
3 Nagar Paliks Nai saraj to sot nadi via omc_er. Additionally, the
Parishad Badaun | Ialpul (Tapping Propesed) municipalities of Badaun,
Bisauli, Bilsi, and Ushait,
Nagar Palika Ali shaheed masjid to sot which are situated on the
% | pasishad Badaun nadi via chati ziyarnt banks of the Sot River (a
(Tapping Proposed) tributary of the Ganga),
Albamd Baratghar to 5ot respective Chairmen have
s Nogar Patika | nadi via choti ziyarat and been appointed as nodal
Pasishad Badaun ghal garden (Tapping officers.
Proposed) (Annexure-2)
" Lalpu) to sot nadi via
Nagar Palika ;
3 ) shamshan Bhumi
Parishad Badaun (Untapped)
7 Nagar Palike Chandausi Road
Parishad Bisauli, (Untapped)
- There is No
g | o "m"’."d;. Kbairi Road (Untapped) Not Proposal in
- Nagar Palika Bisaull kasgan] road Available Current
9 : i Scheme
Parishad Bilsi | (Umuapped) |
Nagar Panchayet | Shnpal Home 1o Talab
10 Ushait, {Uniapped)
Note:-Budgetary allocations released by the State Missi r Clean Gan, ade he District G Budaun IEC Activites.

.
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Disclaimers:- The final report is compiled by District Ganga Committee, Budaun. All the neccesary
information provided by the concerned Department

\
OO _ e
(Anuj Pratap Singh) (Nidhi Chouhan)

District Project Officer I.F.S.

Forest Division / District Ganga Divisional Forest Officer/
Committee, Badaun Member Secretary,

Forest Division / District Ganga
Committee, Badaun
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o STATUS OF FAPPED/UNTAPPED/PARTIALLY TAPPED DRAINS
District : Badaun

f\' l Pstrict Name of Drain & 5TP ST | Sewer Moadai Actio | Budget | Unilization River Remark
i i Yanging status Capaci | compl | Netw Cfficer n Details Treated
ty Ll ark Taken as Dranin
(MLDY line Status
fine
Y "oy Badaun Van Vilhag 1o sot
Nadi viis miway line
(Lhutapped)
: i fndous | Singlar School o sor | : B =
wirds Vi nekpur min
1oad [ ntapped)
[T Nop Bauitsun Nar 2031 10 01 nadi T
- via lahpud (Tagping 13 : 12.5Cr. 10,00 Cr, Work has
. Proposed) MLD been
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S0t v v ehoti is Nn Ayue LE
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Proposed) | Cunre
T TN, tadn | Lyl o sot nadi via m .
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| {Ueapped) e
' M e Chundaas) Rond —
' TR AT (Linapped)
l N ! Nyt | Khant Road
! 1 [ D (Lhsnpped 3 Mt
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‘ s UoN ik Bysault kasgay vead {0 ble I
] i b duan (Unapgped)
| .
t I Lo~ Vihan Shipat Home to Talal
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3 (TR wfeT uRve R oY 3R IEAE 9412538721
4 | daTEg SwRA it 91T B9 6398958342
5 |[TR yg™d FOl A ST S 9557088524

rrsrmﬁ)/

U
st sttt S| G
]| i




46082

1

!

|

|

0 |
1 jm 110.300 A0

2 | M A . 60.000 fPHI0

3 | e 94 | 48,000 fH0
4 | HER T4 121.000 f&do
MR 177,500 fPAN0

6 | aet 441 37.000 f&H10




-\

"r:i«w;a’u ;’ : , .
iy

(3 I

>
N
£ S

m ¥

Sambhal

119 ebuebwey :1

-
P p S
/_4-./

Y 2
P
\
-
5

A, L ’. 4
‘ilgotrNadi

5 s Budaun

%, » ﬂg Fhurbsan .‘}a‘ =N
! Gatags
e &
‘| e L

TITN
]

Kanshir;lm Nagar Shahjahar

- L \ -
74 s ) £
~rhd » 3
ety J N

: et \ Farrukhabad -
/S, '-- 1 ) |

[

ur

@
o
Q.
Y]
c
=

E"'.\-“ a

;"‘Jw\’
T
"
wn
c
il
o
[\
<t
=)

Waterbody

Canal

,! ,:] Ganga Basin

Watershed

| GangaBasin Y

I

|

| ol Y

| v ¥

‘ s

| f A Tl
| £ =5
RSP |
{ ? ot = I Vo {
. Rl
| |
1l |
-?; |
!

River Length in Km
Ny

0 500 1,000

1cm =242 km

™ o meters |
|
J
|

- :T'!»r r'r'[":" o 'IJI:TJ

G Scanned with OKEN Scanner



46084
ANNEXURE R-32


FreeText
ANNEXURE R-32


46085



46086



46087



46088



46089



46090



46091



46092
ANNEXURE R-33


FreeText
ANNEXURE R-33


46093



46094



46095



46096



46097



46098



46099



46100



46101



46102



46103



46104



46105
A | ANNEXURE R-34 O

DEVKOb OFOOJAI[COMP)/Z/ZOZE DFC-KOS 1/695646/2026

)
s

UFd 1944 / 291 BN, fRA®, SE 23, 2026

i e,
I e T e,
FO0, TGS |
favg— =m0 wfm gRa sRewor 93 fiselt # =l original Application 200/2014 M.C.
Mehta Vs Union of India & Ors 3 oRa w0 AT B AT RS 27.11.2025 B I
3 e A |
Hoh— W@ So%o WM, WU, @9 U@ Wemrg uRadd  SEnT7 @1 U weA - geouiiodio-
20lg1-7—2026—43 (wal} f2ota o o3 fA® 09012026 T ST HT T AT
82 /250 / THOTHOROSNo—d /01 fa=id 19.01.2026 |
LEED
IR fwgs & wed 3§ 710 v sRa sfew, e s 73 e § RErei= (#Hoto
WG 200 /2014—-1A NO—340 /2022, MA No.480/2018872/2018,875/2014) H uiRd amee faai®
27.11.2026 & U # M =D, T A TR W U e & R R fAuifa
ed H AR QIR &R Tead Bridrel 8 b 2

District Total STP STP Sewerage Nodal Action District Budget Utilazation | Rivers Remarks

Drains & Capacity | Completion | Network Officer Taken Ganga Details Treated
Tapping {MLD) Timeline Status ’ Plan as
Status Status Drains
1- 1.15 MLD . NO Any The IEC The To be To be Not Any
Kaleshwar sewerage Chaiman activities Training Provided Provided River
kaccha Netwerk in of the for Gnaga | schedule by SMCG | by SMCG Treated
Nala the District Nagar and has been Lucknow Lucknow as
{(Untapped) Panchayat | Yamuna Decided , | for Time Orains
2 Year after X Daranagar | Cleanness, | by SMCG | to Time
approval of And 67 abatement | to Make | Only IEC
0.20 MLD | the DPR Gram of River the activities,
2- kubri . Pradhan Pollution District No Other
kaushambi | Ghat Nala of the And Ganga Budget
{Untapped) Ganga Completes | Plan Allotted
3 Gujrati 0.50 MLD and Toilet/ therefore To DGC
Nata Yamuna Community | District
{Untapped) Gram has | Toilst, Ganga
been Soakpit , Plan of
nominated | Doorto the
as Naodal Door West | District
Officer Cullection has been
And proper | campleted
west After
Disposal, Training

HA T~ IRIFTTAR
Digitally signed by qqg51Hg,
PANKAJ KUMAR SHUKLA
Date: 23-01-2026
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MR 1 31 020 DED LD N ._!_"' e BB
i)

oFE A\ Dl Eed0 / @, feTie, FaRr 20 | 2025

ufarer s,
T W 1 fAgE,
3050, TGS, |
fawa.— mov@?usﬁaaﬁqus‘féﬁhﬁmaiaaﬁﬁwmo/zom
(3M0%0 {0 340,/2022, THOTO F0 872,/2018, THOYO -0 875/2014 Q& THOTO

0 480 /2018) TH0H0 AE T AEA A6 gPeW tus agd A uifka ancw
fetias 23.07.2025 & U & WX A (|

HeW—  ATUBT 9 HEAT 291 /250 / SMCG-UP / 04 f&ai® 11.082025 vd #0 IsHg sRa

e 73 Reell 7 afta @ wwa-200 /2014 & J=aifa fastias 23.07.2025
& TiiE e |

LEI O
Iad Weifid U3 & &9 A SFde-eNR) & gifta aen foremd aiftyge,

aaﬁﬂm(mr&u)mmﬁﬁﬁuﬁﬁammﬁmaﬂ%zﬁwmwm
HaTah HaE) vy NG 81

HAD:— U |

Digitally signed by

AMIT PAL

Date: 19-11-2025

11:24:17  fyranfers / anae,

forem 1 afafy, @

g@en \dhbh / qAfeHI® |
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IR TRy S M ()

Fiey Al s, Ftr @, Sos0 s Frm (),
ﬂﬂ'rﬁg'( Iaé, W‘ 212601 (Email 1D : ec_cd_fatehpur@yahoo.in)

0iF 1113 7/ TH0E0E0 /ol

SAFIE FATReRT
forr s \fAf,
HEAYE, TATE- e |

fe<Ti : 28.08.2025

fw- o o eRa st i Reet 7 Gt g9 amde HE-200/2014 (STE0T0 0 3402022,
© THOWO S0 872/2018, THOD W0 875,/2014 TF UHOWO 7O 480,2018) WHORHO Fear &AW
AT MG sPew e ored ¥ qRa dRe RAF 23.07.2025 % oTgUR & g ¥

TERY,

mﬁmmm%ﬁaw—zﬁwﬁraﬁﬁwmw,ww%wﬁﬁ@

e ST A A B @ R, @ wErg §SH TR g @ Al g defad e gl PR o §

T FIR AETH FHaw) &g o B
I It mn v v Vi Vi
Name of Drain | District/ Town | If tapped | Quamity’ STP to which Status of Status  of funds | Timetine Timeline  for
or of sewage | the drain s land provided for the | for | completing
untapped | discharged | proposed to be | aliotted for | STP making the household
from the | connected atter STP the  STP | connectivity
drain tapping functional | to the STP
| | Kaleshwar As the financial
Kaccha sustainability of
Nala ' 1.15 MLD the ULB is not
sound to bear the
ULB share and
O&M cost m case
of SBM. a ,
2 | Kubri proposal for
Ghat Nala construction of
0.20 MLD ] Yes STP lshall be
The Seweage placed in the next
: ; The land o e 2 Year
of this Nala is Zila Ganga Samiu
. for STP : - after 2 Year after
Kaushambi/NP being treated meeting ot district )
has been " N approval approval of
Daranagar, through Kaushambi for
. . . demarcated o . of the the DPR
Kadadham Untapped Bioremediation 7 Allotled decision regarding DPR
3| Gujran 030 MLD method by the by the |mplemen_lalmn
ULB under either
Nala ULB .
. Namami Gange or
SBM. After
approval, DPR
will be prepared
by UP Jal Nigam
{Urban) in case of
SBM and by UP
Jal Nigam (Rural)
in ¢ase of Namami
Gange.

g0%i0 T§ Ris STHFIEER |
gfafeiy- P # gae o s e 8y e |

1- Sreidenr /areqer, fSem o iy e & wEl ergdeTd NT |

2- 7= fasm iRl /e oA, R T Ak e
3- Ayl s, TR wSIMM AT YA, SIR-RerE |
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DISTRICT NAME - MUZAFARNAGAR

District | Total Drains & STP STP Sewerage | Nodal Officer | District Budget Utilization | Remarks
Tapping Status Capacity | Completion Network Ganga plan Details
' Timeline Status Status
Muzaffar | Sahawali Drain | 22 MLD | STP was 7700 nos. Project | Inthe ForIEC | An amount| For temporay
Nagar (Tapped) commissioned | sewer Manager, district, the | activities, an managemen
in October- | house ' Namami DGP is amount of :10s67v3b9” - :lhc‘untl:;ppcf
202 ti Unit, | bei 730,62,709/- | has een | drain, INaga
> Connfc Kc)ins GallJIgPe H r1n r::nired has been utilized for | Palika Parishad
Sujru Village Drain | 32.5 STP was are a'reacy v-r.ia prep - [EC Khautali has-
(Tapped) MLD commissioncd | completed Nigam (R), | with the received . proposed
: - - in Feburary- in Muzaffarmagar | assistance from SMCG | activities. adopting a
Nai Basti Drain 2024 AMRUT- of GIZ. for the bioremediation-
(Tapped) 1.0.In District- period based
Krishnapuri Drain ?glRUT' level ) 20 192025 treatment.
(Tapped) . support is
. . program being
Khadarwala Drain for provided by
(Tapped) approval. the GIZ
%]uoc})glz;n?f?’tr?[;glend) 10 MLD | STP was After team, under
Sabji Mandi Drain commissioned | approval which
(S%udhz;‘na)gl}"‘appcd) in October- and several
B 1_gin;s( éll!li o éiztl) 2023 tendering, handholding
(Tapped) scwer activities
“Laddawala,Ramitilla, house . have been
Akhbari mohaala 9.5 STP was connections | EXecutive | carried out.
?gggac(cll’)amally MLD . f:ommlssmned work will | Engineer, Jal | A¢ present,
in year 1999. | ya done. Nigam Urban | 4. pDGP is
in the
drafting
stage and is

proposed to
be
completed
by




46110

\:_ b}
. N
Ol Kiaarar ¢ | 21 MLD | STP was Executive | December ~
Drain(Tapped) commissioned Engineer, Jal | 2026 and
in year 1999, Nigam Urban submitted to
NMCG
through the
DGC.
E—(ﬂg&a un Drain Z 2MLD | STP was Executive
commissioned Engineer , Jal
in year 1999. Nigam Urban
Khataul 9 MLD | Khatauli STP EO NPP
NPP(Untapped) under SBM Khatauli
2.0. STP will
be functional
from year
June 2027

¥/ wrig fews
forem i wiEfy
aHifads e T qAeEETR |

gk R
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Nodal Officers List

46111

Sr. Name Designation Village name Remarks ‘

1 Smt Munesh devi Pradhan Dariyapur Awareness aclivities reggrding river pollution
are being conducted during Ganga Gram

2 Smt Mamtesh Pradhan llahabas Seva Samiti meetings by the designated

3 Sh Omveer Singh Pradhan Sukertari nodal officers.

4 Sh. Yogesh Kumar Pradhan Maijlishpur

5 Smt Sushma Devi Pradhan Firozpur Khadar

6 Sh . Preetam Singh Pradhan Bhuwapur

7 Smt Sunita Devi Pradhan Sukartal

8 Sh. Bupendra Singh Pradhan Husainpur

9 Smt Rupa Devi Pradhan Raharwa Jadid

10 Smt Pushpa Devi Pradhan Ujaili Khurd Ahetmali

11 Sh Surendra Pal Pradhan Siali

12 Smt Suresho Devi Pradhan Hansawala

13 Sh Rakesh Kumar Pradhan Jalalpur Nifa

14 Sh. Gurjeet Kaur Pradhan Samana Urf Ramraj.

wfta / wiri fARes
fen @ m wfafa
IS qTfa T AeHR |

L
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List of River -Status

1. Imilia Nala :- As informed by Irrigation department Rainwater channel (El?'ﬂ'l?ﬁ TeM) originates from uttrakhand .

2. Sila Khala :- As informed by Irrigation department Rainwater channel (G%0Td! 7Te) originates from uttrakhand .

3. Krishni River :- it makes the boundary between district Muzaffamagar and district Shamli.

4. Solani River :- Solani river flows in muzaffamagar and it cover 40 Km in muzaffamagar mects with River Ganga.
FPZ of Solani River :- it has been stated that the executive engineer, lrrigation & Water resource department, irmigation construction
division Saharanpur, informed that the work of installation of demarcation pillars of Flood plain Zone of river Solani in District
Muzaffarnagar was completed by 20.02.2025.

5. Chhoiya River :- does not flow in district Muzaffamagar .

. wfig/wirfa Pre
HEIE TTS T AR |

i
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LEICE 3017/35-3 feAr®, gawerT

Nodal Officers List :-

fer o

Hlo LT &R o, ¢ freeh 4 fadrndt Original Application No—200 /2014 (M.C.
Mehta Vs Union of india & Ors) i fA1& 27-11~2025 A Tt 3mw & srura § w9 &R
TN 78 W@ 6N ers R A w2 4 B vdw e B fre www TR gw o Aed
AR A B o g PERm frn ¢ | am: R T @ e TRa e
o0 I9E "R W P aReRE @ fm fm o &

HAFRRATR

22]01 )30

Sr. | Name Designation Village name

1 Smt Munesh devi Gram Pradhan f Dariyapur

2 | Smi Mamtesh Gram Pradhan || llahabas

3 Sh Omveer Singh | Gram Pradhan | | Sukenari

4 Sh. Yogesh Kumar | Gram Pradhan } | Majfishpur

o 5 Smt Sushma Devi | Gram Pradhan| | Firozpur Khadar
’ 6 Sh . Preetam Singh | Gram Pradhan| | Bhuwapyr

7 | Smt Sunita Devi Gram Pradhan’ | Sukartal’

8| Sh. Bupendra Singh | Gram Pradhan’ | Husainpur

9 | smt Rupa Devi Gram Pradhan’ | Raharwa Jadid

10| SmtPushpaDevi | Gram Pradhan { Ujafli Khurg

Ahetmali

" _|ShSurendraPal | Gram Pradhan | Sial

12 Smt Suresho Devi Gram Pradhari Hansawala

13| ShRakesh Kumar | Gram Pradhar Jalalpur Nita

14 Sh Gurjeet kaur Gram Pradhanl‘j Samana Urf Ramraj

'WWWMWW‘%%WﬂW%@ﬁWW
Wmm@mﬁm$m£ﬁwm/mmmﬁ
&
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?‘ 21t 16
-/ Iy
o Forer T wfafy TAFBR
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Dist. - Bijnor

Total Drains 8| STP Capacity sTP Sewerage Nodal Officer Action| District Ganga Plan Budget | Utilizatio] Rivers Treated Remarks
Tapping status (MLD) Completio Network Takan Status Details n as Drains
n Timeline Status .
Attached Attached 1- For Gram Sabhas [Ganga - | Submitted (Sent to Budget . Attached -
Annexure 1 | Annexure 1 & Villages) - District State clean Ganga Sanction Annexure 1 &
& Attached Attached Pancayat Raj officer Mission Lucknow Office | ed By Attached
Total Drains - Atached | Annexure2 | Annexure 2 DPRO alang with alf on 17 November 2025) [ NMCG Annexure 2
115 Annexure 1 & - cancernad Ganga Gram .
Tapped - 38 Attached Panchayat Prat:ihans
Annexure 2 2- For ULBs Executive
officer of Nagar Palika
Parishad/Nagar Panchyat|
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- ReERg C
Uik ;3985 / #oRowo / 6 faAfe : 21.01.2026 o
fova . v i = Reen ﬁi%ﬁ 6;\ 200@2014 MC Melita Vs UOI & Ors ar% % fiAfs
27.11.2025ﬁmﬁ63ﬂ%ma}wﬁqﬁmmm$mﬁ! -
=4 e gaiE 3992 /R wfafy, ReER, e 2001.2026 '

I i R S e —

o aifrq I fraR @ - . -
ﬁ-,—g i ' AT - .
. Details of Sewer/Drains in the district - TG QoY § (TS [T @ Gd 20 A0 3 98 §
. . . . ) (@ W .%) ! . “ e
. Status of STP’s Compliance - g fawr § R fomn o @i W wociono e
AnEIgETIeE ‘
. List of River-Status to be verified W 2
e What is the timeline? . T T g |
o i | 1.. Opertation STP | T & g ( )
2. Tapping and diverting the 116 drains R TE & ‘ e e :
3. FPZ of the above mentioned rivers T T T A A6l W BoAS @ WF @ IR
. : Eataiac SR IR - et v T —
4. Interim/temporary solution for drains| G 7a 8| S o
that are not tapped yet ’ T

In addition of above other information required as per below mentioned table.

S. | Total Drains & | STP Capacity STF Sewerage Rivers. Remarks
No. | Tapping status * (MLD). .Completion '} Network Status | Treated as :
] timeling Drains
' : - : Nil ,
' - - | oL ‘ . ",
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faft g ek
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.«_3@
List of River-Status to be verified é‘%
SI No. Name Verified Status
L. Malin ) River
2. Chhoiya | Drain
3. Ban ‘| River
4. Karula Drain
5. Khor Not Identified
6. Gangan River
7. Pelkhala _ i)rqip
8. Khoh River
9. . Pathria Nala Drain
10. : Ratnal Nadi ' River
11. | Uni 9 " River ‘
12, Darak e Not Identified
13. | Banaili Khala : Not Identified
14. Pili River :
15. 7 Muhawali | Not Identified K
16. Khor i Not Identified
R wm TR (O
: i

FraVesorree oo . .

ik S 3 .
:’:{'. 5{'—.’5'- ' . PN, o .
MEA S o Lot .. T G _—



DPR is being prepared

BTN L L4 e S
Beatntytavs - 148
"S. ULB Name To i
no. Dratianls T::; ':::;g ASTP(SE:C“V \ STP Completion Timeline \ sewerage Network \ Rivers Treated as\ Remarks \
1 Haldaur 3 0 - ) Status Drains :
2 Bijnor 24 % ulll | Nill [ Nill 1 NI Nl \
_ 24 \ Year 2020 completed Working tota! length \ These 18 main drains are tapped and \
80.72km .50 mid treated by remediation
3 Sherkot 6 0 pr.ocess
STP cum FSTP work These is no STP in the ULB sewerage
complete date 29-06- \ disposed in strom drains \
2027
4 Seohara 4 4 \ Proposed \ These 4 drains are tapped and treated \
5 Talalabad 2 5 bio remediation
These is no STP in the ULB sewerage
' \ \ disposed in storm drains \
6 Jhalu 6 0 \ These is no STP in the ULB sewerage
disposed in storm drains \
7 Sahanpur 3 0 \ These is no STP in the ULB sewerage \
disposed in storm drains
8 Dhampur 1 0 STP Complection 0
timeline StP Cum FSTP '
work completed on )
date 29-06-2027 .
9 | Chandpur 5 5 STP Cum FSTP work These 5 main drains are tapped and
will be completed on \ 1.50 MLD treated by Bio remediation
. date 29-06-2027 Process
10| Afjalgarh 1 1 | Thereis noSTPinthe ULB__ |
11 Badhapur 5 0 STP dose not exist in nagar panchayat
barahapur all drains discharge in to
open land
12 Sahaspur 4 0 There is no STPinthe ULB  sewerage
disposed in storm drains 50 kid capacity
FSTP plant construction work in
progress and will be completed soon
13| Mandawar 4 0 ‘ STP does not exist in nagar pancyat
mandawar all drains discharginhinto
open land
14 Noorpur 5 5 \ These 05 drains are tapped and 4.72
- treated by bio remediation process
15 Nehtaur 3 3 Land identified and \

PP R
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i6

by jal nigam
Moradabad

‘Najibabd 7

DPR Approved in SLTC]
heI_d on dated 30-06-

There are 2 dram“
treated by bio remediation process

17

i8

2025

Nagina 5

e

There is not STP in the ulb sewargé

Kiratpur - 5 0

_completed on date 29-06-

STP Cum FSTP Work

r—ee ]

disposed in open land
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ANNEXURE R-37 i

| EGRAURL
| e W@m T T4 99 oG F, SMETEIR
- T3 02692 /DGC-SPN. feaid « 21,/01/2026

Aar ¥,
TRAHT e,
szamnﬁsﬁeoqo
TS |

faga : Wo vy Ra e, E Reh F Rurde QOriginal Application No. 200/2014 (1.A. No.
340/2022, M.A. No. 872/2018 M.A. No. 875/2014 M.A. No. 480/2018) M.C. Mehta

Versus Union of India & Ors. § uIika amewr s 27 7awr 2025 & arqurers @ wag ¥
F 0 PRy T 82,/250,/ VAL g /01, Reiw 19-01-2028
E : r ' X
' SWIed T T B B0 # Wo I #Ra e, € Rl # =Rl Original Application
No. 200/2014 (1.A. No. 340/2022, M.A. No. 872/2018 M.A. No. 875/2014 M.A. No. 480/2018) M.C.

Mehta Versus Union of India & Ors. % TIRa e Rt 27 R 2025 & ararerned Sy gait avifdr
Wammmwwﬁmﬁwﬁﬁwmﬁmmﬁmﬁmﬁﬁﬁﬁwﬁrél

Wﬁﬂ'\"lﬂﬂﬂﬂl
GErng
'mﬂ%m)
. : : mnﬁnamf%ﬂ/ﬂﬁa
Bl 2692 SR | : R T AR, METETR
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District-wise Information Table (DISTRICT -- SHAHJAHANPUR) T
District Total Drains & | STP STP Sewerage | Nodal Actio | District Budget Utilization | Rivers -
Tapping Capacit | Completion | Network Officer ns Ganga Plan | Details (IEC Treated as
. : Status y {(MLD} ! Timeline | Status (as per Taken | Status (Yearly ACTIVITIES) | Drains’ 4
clause : allocation} '
56)
Shahjahanpur | Total 17 40 MLD | STPis 168 km In district Submitted 2016-17 0.00 There is no
(up) ) Drains/ under laid (only Shahjahanpur | to NMCG 0.00 rivers which
05 Drains aperation in central Ganga River for 201718 0.00 treated as
Tapped (Under zone) flows through | approval. 0.00 drains.
‘ AMRUT village areas. 2018-19 661240.00
Scheme) As per Clause 56 1070000.00
Sarpanch are 201920 0.00
The Nodal 0.00 "3
o N Officeres & =% .| 202021, [ "832152.00 - B
' ActionTaken - |. -~ 942500.00 : k
. Details . ). - -~ 2021-22 370888.00 A X .
' T R Attached |, | 1971000.00 : . Z
. P L ot .(Annexure-1) | | 2022-23 0.00
e . ' 1423205.00
‘ ‘ 2023-24 17143.00 -
17143.00
2024-25 102650.00
102650.00 '

Remarks:

1. Budgetary allocations released by the State Mission for Clean Ganga, Uttar Pradesh to the District Ganga Committee, Shahjahanpur fur the
1EC activities.

2. Unutilised/Remaining Amount also surrender to State Mission for Clean Ganga UP, Lucknow by District Ganga éommittee. Shahjahanpur -



In District Shahjahanpur the Ganga River flows through village arcas and passcs through 06 Gram Panchayats.
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(Annexure-1)

As per Clause 56 - DETAILS OF NODAL OFFICER

- Name of Gram

Name of River

{Municipal Commissioner)

Sl. No. | Name of Nodal Officer
Sabha/Gram Action Taken by cach nodal officer
Panchayat :
1. SMT.RAMKALI DOSHPUR THOK GANGA As per Clause 56 - with the co-ordination of Nodal officer
(GRAM PRADHAN) ‘ | & District Panchayat Raj Department take various action
2. SMT. MOIN BEGUM PAILANI UTTAR GANGA For The Ganga Rejuvenation. y
(GRAM PRADHAN) . Solid & Liquid waste management : Construction &
3. SMT. AASHIYA BEGUM HETAMPUR GANGA . . ins. Hand
(GRAM PRADHAN) . operation of Vex;me (?ompost Pits, U ShaPe Drains, af‘l_
7 MR. NIRDESH SINGH ETMADPUR CHAK CANGA Pumps, Soak Pits, Silt Catcher on Drains, Commurluty
(GRAM PRADHAN) . based Public Dustbins, Public Toilets or Individual Toilet,
5. SMT. PUSHPA DEVI JAHANABAD GANGA NADEP, Compost Pits, Hand Pump Platforms, Vehicles
(GRAM PRADHAN) KHAMARIYA for waste collection, RRC Centers.
6. SMT, CHANDRAKALI MOHANPUR GANGA '
(GRAM PRADHAN) KALUAPUR -
7. MR. DHARMBEER CHIDKURI GANGA
{GRAM PRADHAN) B
8. SMT.GUDDI VIKRAMPUR GANGA
{GRAM PRADHAN)
9. MR. DHARVENDRA SUKHNAIYAN GANGA
{GRAM PRADHAN] -
10. MR. RAM MURT] SATHRA GANGA
{GRAM PRADHAN) DHARMPUR
11. SMT. LEELAVATI LAKHANPUR GANGA
{GRAM PRADHAN) :
12, Dr. BiPIN MISHRA Nagar Nigam Local Authority | Qut of Total 17 drains 05 drains already tapped by Jal
Shahjahanpur Nigam into STP

» Phyto cum bioremediation is going on at 02
drains by Nagar Nigam. ‘

» Phyto cum bioremediation at ancther 05 drains
will start from 01.02.2026.

.+ Phyto cum bioremediation at remaining last 05
drains will start by 01.04.2026.
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0 jstrict - ]
List of rivers- status to be veriﬂed' (as pe‘r UPPCB Bareilly & lrrigation Departmeﬁt]

"~ 1. Mala River:-- HE TR UG- Ud aeia-qge A wares s g Gﬁﬁswmﬂé}mwaﬁmaﬁwfﬁaﬁg
A T, FT T HAGA (HAIER 0d Reeor @7 e snaveeR v ww &1

2. Bakshi Nala ;- &7z amewieigy ¥ wafdd gran & Sifds weoe wieoiae ) qediel Riotex @ e & | Rl ove wieieigy ol
qEde oo | 9 die ud gfaa oietfie S yarla @ 81 99 e 3 SN IEWErR 3 SaeadaraR sel AT fageraor
B o w2 1 ' ,

- 3. Sot River :- “wug a3 § yarea &% 2, o & @ @iora 7l & ﬁvﬁaﬁa@ﬁtﬁawmm%|maﬁw T A H
ﬁaﬁ?élwqﬂmmwmﬁwmmﬁwmmm% oo L -

4. Garai Nala -Wmﬁmmmmﬁgﬁwwmﬁﬁnﬁam%ﬁmnﬁma?wﬁmm%l
‘wmm?aﬂwmﬁaﬁﬁﬁmmmﬁm% |

5. Khannaut River :- Wmﬁg?qmﬁs‘rﬁ’r% Wmmqﬁﬁmﬁﬁmm%w%ﬁw% ﬁ:maﬁﬁmﬁaw
%mqmmaﬂWm@ﬁ?éwmmmmﬁlm?ﬁﬂwaﬁﬁmwmm%l

6. Joknai River :- "w=ug freinfa o qedia IR ¥ yaiiga gxll & wifd 7rRN 78 B Gad T4 8, 91 UG eIy § e Ay

ﬁﬁm-rﬁalwﬁﬂ?ﬁﬁmmmmwmﬁwmmmmaﬁm@awwaﬂwwﬁm$w
Prafa @ @ a8 3 vB ar fear wman 2| 7 03 A1 @ Rvew s Wer B

 7.Katna River :- “Te 78 Sue W § yared & g, 9 f& =i 78 § fed 8 9o W™ siaa Waﬁﬁﬁa‘cﬁgim
Hﬁmmmmﬁmm%mmm%amnﬁ#ﬁwwmﬁﬁﬂﬁaaﬁmﬁﬁﬁmmﬁmmm ;
gr . _ .

BDeoha/GarraRlver-m/wﬁwmmmﬁmﬁﬁ%iwﬁﬁwmwﬁﬁﬁvﬁaw
g@ﬁa@ﬁmmwaﬁuﬁaﬁﬁmﬁam%lm/ﬁaﬁmmm&awmﬁﬁuﬁam@wﬁam
mmmwﬁsﬁwmmﬁ%m%lﬁmoswaﬁmmm%l
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9.Aﬁlmver:-"mﬁaaé1wazﬁi'ﬁ yatted Bk %|aﬁa‘=rﬂﬁwém?m'waﬁwm%¢dmwﬁw
'ﬁ@ﬁfﬁmﬁﬁﬂ%_m%mﬁa‘ﬁwmaﬁaﬁﬁmﬁmzﬁwﬁuﬁamﬁ%ﬁﬂmmmwwﬁﬁw
mmﬁmm%lmoawaﬁﬁm_mwm”

10. Behgul River :- "l 7e7a = wruz weh & wear wdES qd B U @ waw @ & of f oM weew weve wEeEnR @
BT SATEE & ur eRrm T N Badt g oeug e ok wEwEi o wed vd anfr Wi od segamen ¥ gieea shaifte
T o g 2! Prafia o o ey wd Rvaw &1 e fafa sy S W ¥ @) ar e e 81 R 03 we @ Rgdyer

I AR A ' |”
Timelinesé

1. Operating STP ~
e STPis under operation
~ 2. Tapping and diverting of drains
¢ 05 drains Tapped out of 17 drains. :
¢ Currently there is no proposal by UP Jal Nigam (Urban)/Nagar Nigam, Shahjahanpur.

3. FPZ of the above mentioned (Major) rivers - :
Khannaut River, Joknai River, Kathna River, Devha/Garrah River, Aril River & Behgul Rivers are the

Mountain Rivers in Shahjahanpur district and their flood plain zone is not determined.

e Mala River is in District Pilibhit

o SotRiver is in District Badaun.

o Bakshi Nala & Garai Nala are Drains
4, Interim/temporary solution for drains that are not tapped yet
Out of Total 17 drains 05 drains already tapped by Jal Nigam (URBAN) into STP.
Phyto cum bioremediation is going on at 02 drains by Nagar Nigam, Shahjahanpur
Phyto cum bioremediation at another 05 drains will start from 01.02.2026
Phyto cum bioremediation at remaining last 05 drains will start by 01.04.2026
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5. What is the source for heavy metals in drains?
o As per The Environment (Protection) Rules, 1986, the standard of Domestic Heavy Metal 'S (Publlc
Sewers) parameter are under norms. ~
e TC & IFC will be controlled after Interim/temporary solutions for untapped drams

6. Treatment plan for mixed/sewerage systems.
(Sachig:lmar]

¢ 40 MLD STP is under operation
Divisional Forest Officer/Member Secretary
Distyénga Committee, Shahjahanpur
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RIETRIR |
a~ Mo iy gRer srftraor @ atogow 200,/2014 B A G

T o g we @ wag A |
eIy,

SR Ryas fis—24.122025 @ Rrener /awge frer
mmaﬁmmﬁmmﬁﬁﬁﬁﬁéﬂﬁa%mﬁmm
(F1%%) vt T Fy, mewRigy @ R Ho—10 W SRR qEd P 8-
10(1) [ Total drains tapping station Tolal 17 drain/5 drains tapped
10(2) | STP capacity 40MLD
10(3) | Time line of operating system STP is under operation
10(4) | Sewerage Network status 168 km laid (only in central zone)

10(5) | Time line Tapping drains Currently there is no proposal by UP Jal Nigam
(Urban)/Nagar Nigam Shahjahanpur
10(6) Timeline for interim/temporary | Out of Total 17 drains 05 drains already tapped by Jal

solution for drains that are not
tapped yet.

Nigam into STP.

Phyto cum bicremediation is going on at 02 drains by
Nogar Nigam.

Phyto cum bioremediation 'at another 05 drains will
start from 01.02.2026.

Phyto cum bioremediation at reaming last 05 drains
will start by 01.04.2026

What is the source of heavy
metals in drains? Cr, Cu, Fe, As
FC/TC-Extremely High

None of these heavy metals are not coming from
Shahjahanpur under ground water. These may
producing from industry situated in and surroundmg
Shahjahanpur. '
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4-Khannaut River
5-Joknai River
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- ) U. P. POLLUTION CONTROL BOARD
RS : ' REGIONAL OFFICE: 1219/1, E-BLOCK RAJENDRA NAGAR, BAREILLY-243122 .
LETIER: 4 . . DATE:- :
i_ i . ; i — ' — < -:. )
Ny £ o @ i o« ! 2 .7§| % 519
g S ; El et B OA:|ElEl51E]E
g @ E ol &= & & e Js|ElBlEB]l=l2
£ L 5 | 8 &l g13:
z - : : 1 - 1
| it i T F i 41 2 :
1|MISHRIPUR DRAIN , SHAHIAHARPUR - 27.8457613] 755161543]30.102025 |light blackish I4ala0]1205] 124} 11a]a00] i
2][SARAI KAATYA (POLKE CHO NI} DRAIH ' :  27.8510873| 75.219349330.102025 {light bladh | _73]0.0] 578] 130] 240}560 8300000]. 70000}
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S| DALELGAN) KHWAJA HIRDZ DRAN : 27.856219] 79918028(30.10.2025 {iight Blackith 72jo0} 691] 98] 88]S20] s4dco00]ssooooo] . “
6] LAXRA DRAIN SHARLAHANPUR " 27.8652937] 79.£9977a8[30.10.2025 [Dlackish 32l00l 1091 365] 224]720]14000000] 7000000] . o
F|a212Ga01]1 DRAIN, SHEMENWARPUR 27.8616465] 79 £926177]30.10.2025 Hlight btackish 70}60] 551] 122] 64)s00] 9200000] 4300000f - oy
B kHAWAIA FIRD) DRAIN, SHAHIAHANPUR 27.554351 75.5201315130.10.2025 |Ught Brovmish | 73]00] 788] 275 9s]s20] sam0000] 360020] i
A 9|F0IA AHAHIAADPUR, RETY DRAIN, SHAHIAHANPUR | 276615318] 79.9300532)30,10.2025 |light blackish 75]an] 97a] o] 28J17s] =se000] &o00o] . ’ -
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12 [RUSSIATIPUR DRAIT £AOH HUSSAINPURA SHAHIAHANPUR 375704113] 79.5711135|30.102025 |Ught Brovmsh | 73]0.0] 705] 236] 125] 650] 5200000]3300000] .
A TZIAAIHILGER DRAI NLAAR SUBHASH HAGAR TAAZAR KE PASS MAMUDNNYA SHAIIARANPUR 27.6548225| ~ 79.892£94]30.10.2025 [ilght blackith 73]00] 629 es] 30[192] o1d000] 750000
131 1AAGHAL 10LA DRAIN SHAHIAHLNPUR 37.8532714] 79.8003900]30.10.2015 [Blackish 75100 698] 119] B3f360] 630C000]3500500]
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U, P. POLLUTION CONTROL.BOARD

'REGIONAL OFFICE: 1219/1, E-BLOCK RAJENDRA NAGAR, BAREILLY-243122

LETTER: C o DATE:-
Analysis Report of River for the Month DECEMBER -2025 —
* M — — nLl. .m m
ot o - o =
38| . 1188 5
= - oh E ..W | . | = E = = w..-
= s ) B E 5 5 1218181 2|ElEls ||l =2 =
215 | 2| % 5| 2| 2 |zs|E|B|clE|EiEl R S| 2]E] &
R - 3 5 | 8| 8 iz|8(8lao|8|8|ec!l Bl Els5| 2
- 3 |Bia|zlals|s|{€{s] 52| £
= 0. a 21E - 2151 81| 8 o
, x| = = 2 2
- u/s
. . | Pifibhit- -
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In District Shahiahénpur the Ganga River flows through village areas and passes through 06 Gram Panchayats.

e e ke T

As per Clause 56 - DETAILS OF NODAL OFFICER

4____;;_————-‘]

SL.Nu. { Name of Nodal Officer “Sarpanch” Name of Gram Name of River
Sabha/Gram Action Taken by each nodal officer
- Panchavat - —
1 SMT. RAMKALI DOSHPUR THOK GANGA As per Clausc 56 - with the co-ordination of Nodal officer
e (GRAM PRADHAN) & bistrict Panchayat Raj Department take various action
L. ?f};i;i;?g:qﬂnmum PAILANIUTTAR GANGA Far The Ganga Rejuvenation.
IRAM PRADHAN - . rerent 18 jon &
3 CMT. AASIITTA IHE%JIJM ETAMPUR CANCA Satid & Liguid \v‘a:.te manng,_cl.m.nt : C(.)Bbf:"u-:;u?{:"d
{GRAM PRADIAN) aperation of Vermi Compost Pits, U Sh:l!n. rains, 1o .
™. M. NIRDESH SINGH ETIADPUR CHAK GANGA Pumps, Soak Pits, Silt Catcher on Drains, Commumty
{GRAM PRADIHAN) based Public Dusteins, Public Failets or Individual Toilut,
5. SMT. PUSHPA DEVI JAHARADAD GANGA NADEP. Compost Pits, Hand Pump Platforms, Waste
(GRAM PRADIIAN] RITAMARIYA Vehicle for collection, RRC Centers.
G. SMT. CHANDRAKALL HMOHARPUR GANGA
(GRAM PRADIIAN) “RALUAPUR
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46164 ANNEXURE Il

Status of preparation of District Ganga Plan by District
Ganga Committee-Uttar Pradesh

In the 1* stage, 3 model DGPs in Uttar Pradesh (Shahjahanpur, Moradabad and Bareilly) were
prepared through Deutsche Gesellschaft fiir Internationale Zusammenarbeit (GIZ) GmbH (GIZ) under
the Indo-German Bilateral cooperation project, Support to Ganga Rejuvenation program (SGR 1)
together with World Wide Fund for Nature — India (WWF). In accordance with National Mission for
Clean Ganga (NMCG) approved District Ganga Plan (DGP) Handbook. The DGP preparation was done
through intense stakeholder consultation and engagement under the guidance of National Mission
for Clean Ganga in facilitation of State Mission for Clean Ganga-Uttar Pradesh and with the
involvement of respective District Ganga Committees (DGCs). The model District Ganga Plan thus
prepared was shared with all districts. The Model plan was in both Hindi and English Version. The
Model District Ganga Plan for District Shahjahanpur was prepared by District Ganga Committee-
Shahjahanpur in guidance of GIZ-India, whereas the District Ganga Plan for Bareilly and Moradabad
were prepared by respective District Ganga Committee in guidance of WWE.

Later on, in third Phase of SGR (2024-2027), the GIZ team undertook handholding of 30 more District
Ganga Committees in preparation of District Ganga Action Plan. During (2024-27) the District Ganga
plan for 4 more districts (Amroha, Bijnore, Rampur and Sambhal) have been prepared in Batch-1.
The plan for Sambhal is still with the CDO Sambhal and may be submitted soon.

During (2025-2027), preparation of District Ganga action plan for 9 (Kanpur, Unnao, Farrukhabad,
Varanasi, Prayagraj, Mirzapur, Pratapgarh, Raebareli, and Chandauli) more districts were taken up
in Batch-2. For the Batch Il districts Module 1 and 2 (Sections A, B and C) are completed and Module
3 (Section D) will be taken up in April-26 and draft DGPs will be prepared as per the schedule i.e. June
2026. Similarly, 7 districts (Ballia, Pilibhit, Kannauj, Meerut, Ghazipur, Muzaffarnagar, Bhadohi) have
been taken up in Batch-3 by GIZ under SGR IlI. These Batch IlI districts will complete section A and B
by April-May26 and work on Section C will start by April/May-26. Draft DGP, Batch 3 shall be
completed by December 2026. In Batch-4, 10 districts (Hardoi, Hapur, Kasganj, Khiri, Badaun, Sant
Kabir Nagar, Kausambi, Bullandsahar, Fatehpur, Kasganj ) will be taken up and training to them on
how to prepare District Ganga Action Plan will be imparted in month of Nov-Dec 2026 and the draft
DGP shall be ready by Sept-Oct 2027. This will be planned involving a training institute in Lucknow to
support institutionalization through their involvement. This way, District Ganga Plans for 30 Districts
have been taken up by GIZ.

To expedite supporting all DGCs in preparing District Ganga Action Plan, responsibility for preparing 3
(Ghaziabad, Gautam Budhh Nagar and Ayodhya) more plans was given to Indian Institute of Public
Administration (IIPA), New Delhi by NMCG. The DGP of Ghaziabad, Gautam Budhh Nagar and Ayodhya
have been submitted to NMCG. IIPA has expressed intent to prepare DGP of seven more districts viz...
Agra, Baghpat, Etawa, Firojabad, Mathura-Vrindavan, Shamli and Saharanpur. The proposal is under
consideration of NMCG.

The summary table of status of preparation of District Ganga Action Plan is given below.
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The River Basin Management (RBM) cycle is a spiral process, where each cycle of the spiral comprises
of several steps. Ganga rejuvenation is a collective and continuing responsibility. Developing the
District Ganga Plans (DGP), therefore is understood as a spiral process, in which plans are made and
implemented, new information is reviewed, feedback is received, priorities are modified and refined,
and plans are adapted to changed circumstances. The cycle will be repeated after five to six years.
Figure 1 shows the development process of the different chapters of the DGP along the District Ganga

Planning cycle.
L

This approach should lead to Etectivwnscn ot oo Y
. . REM Plan for entire River Basins
a DGP that is not just s e iian

structured uniformly, but
also concise and specific to

the district. It involves a

comprehensive conceptual RIVER BASIN
understanding of the issues PLANNING AND |
o . MANAGEMENT o
pertaining to Ganga and its ‘ CYCLE ] '
i . Adoption and
tributaries, but not implementation \ Repeated e.g / Detinition of
ol:::ls:::n \ every six year River Basin
g an | 4 Managoment
necessarily on an accurate o s _y preer iy
ms \ / and of timeline for
numerical  analysis. The achiovoment
relevant river protection and /
rejuvenation  issues  are \
identified through a e e At
consultative process and a s R~
to achieve
series of interviews with key RO e

stakeholders and decision makers rather than through an independent scientific study. The DGP, in
this management cycle, will address only a limited number of key water issues. Other identified water
resources issues will be addressed in one of the next planning cycles.
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